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LOK SABHA DEBATES

£5Ry
LOK SABHA
Monday, December 6, 1865/
Agrahayana 15, 1887 (Saka)

The Lok Sabha met at Eleven of the
Clock,

[Mg. Spxarer in the Chair]
ORAL ANSWERS TO QUESTIONS

Strengthening of Defence and Food
Fronts

*$53-A. Shri Harish Chandra
Mathor: Will the Prime Minister be
pleased to state:

(a) the special steps taken to
strengthen and concentrate on defence
and food fronts; and

{b) whether procedures and finan-
cial rules have been suitably revised
for effective and gquick implementa-
tion?

The Parliamentary Secretary to the
Prime Minister (Shri Lalit Sen): (a)
and (b). A statement is laid on the
Table of the House. [Placed in
Library. See No. LT-5305/65],

Shri Harish Chamdra Mathur: Will
the hon. Prime Minister clarify the
confusion caused by conflicting state-
ments by persons in authority regard-
ing the food shortage? What posi-
tive steps have been taken to stream-
line the implementation of the crash
programme? May I know if any res-
ponsibility has been fixed and whe-
ther heads will roll for lack of per-
formance? The hon. Food Minister
was complaining only yesterday about
tardy implementation.

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): There are lacunae and short-
comings; it cannot be said that every-
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thing is perfect, and the Food Minis-
ter has said something about it. The
effort has to be to remove these
shoricomings. The State Govern-
ments have been specially advised to
concentrate on stepping up food pro-
duction. The District Magistrates
have been specially asked to loock
after the work of food production. In
fact, it has been suggested thst they
should delegate their other routine
work to one of their subordinate
officers. It is difficult to say what the
result would be, but there is a good
deal of enthusiasm at the present mo-
ment in the rural areas. The kisans
are also trying to do their best. As
far as I am aware, even the district
administration is more vigilant.

Shri Harish Chandra Mathar: The
first part of my question was whether
the hon. Prime Minister will clarify
the confusion caused by the conflict-
ing statements about food shortage.
What is the quantum of shortage?
Some say it is 3 million tons while
others say it is 5 million tons. Then
1 asked about the crash programme
and its implementation.

Shri Lal Bahadur Shasirl: It is
difficult for me to say what exartly
the shortfall would be. There ls some
difference of opinion on that. Even if
it is 3 million or 4 million tons it 1=
a very large quantity. The crash
programme ie being taken up in right
earnest and the Food Minister would
be giving some indication about it
when he is replying to the debate.

Shri Harish Chandra Mathur: May
I know i¢ the hon. Prime Minister le
aware that on the defence front our
main anxiety is about the develo™-
ment of the electronic industry if we
are to be self-reliant in our defence
production? ~ May I know the posi-
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tive steps taken by the Government
in the light of the conflict with Pa-
kustan to develop the electronic jn-
dustry to help defence in particular?

The Minister of Defemce Production
in the Minisiry of Defence (Shri A.
M. Thomas): We are ourselves con-
scious of the fact that the electronic
industry is in a very infant stage. In
1863, as the hon. House is aware,
what is called the Bhabha Commit-
tee was appointed to look into this
question of defence electronic equip-
ments  and also  other eivilian

electronic  equipments. They have
submitted as  many as 22
reports and their flnal report

is awated and it may come in the
course of this month. On the basis
of their interim reports a numker of
steps have been taken to increase the
existing capacity of both the defence
units as well as the private gector
units. In the defence sector, as the
hon. House is aware, the main factory
is Bharat Electronics, There wc are
now producing to the extent of Ra, 8
crores to ® crores worth of
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the exact quantum of deficit this Fyear.
Has his attention been drawn to the
mutually contradictory reports, nrigi-
nating from the Food Ministry and
inspired reports from another Minis-
try? Is it a fact {yat because of this
inter-Ministerial  pr  inter-depart-
mental rivalry is a tendency to
under-estimate the feal deficit in the
country? Has he alpo taken notc of
the fact that the deflit, which has a
dangerous margin this year, is being
deflated by another Minist on the
plea that the deflielt is ing exag-
gerated to make greater dﬁl on
the Centre? What is the trutte

Shri Lal Bahatfur Shastri: I do nod
think there is any deliberate attempt
on the part of the States to over-
state the figures in order to get more
from the Centre, because they fully
realise the position in which we are
placed at the present moment. Im-
ports are also not so very easy. [
think  there is some difference of
opinion about the flgures at the pre-
sent t. But, in course of time,

nication equipments etc. We are also
putting up an electronic factory at
Hyderabad as an adjunct to the MIG
complex. That electronlc factory will
also manufacture electronic equip-
ments other than what is necessary
for the MIG complex. There are
about half a doren private units. They
are being asked to increase their pro-
duction of components and other
things. Various institutions working
such as the Electronic and Radar
Institute at Hyderabad, the .Atomle
Energy FEstablishment at Trombay
and the Tata Institute of Fundamen-
tal Research are being asked to work
on scarce raw materials because aval-
labllity of raw materials s an im-
portant factor in the development of
electronic industry. 1 may assure the
hon. House that steps are being taken
in this directlon. The new Depart-
ment of Defence Supplies has also
been entrusted with the task of deve-
Toping this industry.

Shrl Nath Pal: The Prime Minls-
ter referred to what is being done
with regard to food and he sald that
there is difference of opinion about

perhaps very soon, it would be possi-
ble for us to come to a figure which
would be more or less correct, and
T think that figure of the deficit would
be acceptable to both the Centre in-
cluding the different Ministries as
well as the States.

Bhri B. Ramanathan Chettiar: May
I know whether the Government has
come to any conclusion in  regard
to the foreign exchange that ls Jikely
to be allotted for 1066-87 for tmport
of fertilizers?

Shri Lal Bahadur Shasiri: We are
still considering that matter.

Shri Singh: Have Govern-
ment mam removal of lend
ceflings on peasant proprietorship nd
easy supply of agricultural in-puts =
the bBest and easiest solution to the
problem which is worrving fhe
Treasury Benches and, if 80, with what
result?

The Minister of Home Affairs (Bhrl
Nanda): The policy regarding cellings
has been reviewed from time to thme
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and at the moment the approach i-
that whatever has been decided upon
should be implemented quickly and
there should be some finality and no
new uncertainty should be created.

Shri Surendranath Dwivedy: Quick-

ly means how soon? Witnin how
many years?
Shrl Nanda: One or two States

which are yet to implement them
will also soon do that. I do rot
think the problem is going to create
any difficulty in the future,

Shri D. C. Sharma: Recenlly a team
of scientists visited our forward areas?
What was the specific task given to
them in connection with that? Are
they "going to have deflnitc assign-
ments in connection with our defence
equipments? If s0, under which
Ministry are they going to work?

The Minister of Defemce (Shri Y.
B. Chavan): Really speaking, the
team of scientists had some limited
scope and gethvity. One of the things
that they were supposed to do was to
study the effect of weapons and the
deficiency that was found. It had
nothing else to do.

Shri Indrajit Gupta: I would like
to know what is the Government's
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and we have displayed a number of
items which they can manufacture,
They will be d, and gsai

and co-operation will be taken from
them.

oft fema qzame : 0F A W@
B¢ % wfr st g & Forg femit
¥ T sn goft wifin, war we st
X 9T 37 g1 fr &2 frari wY witx
frot el & feael ) oo o
T qTEl ¥ e w4 7

of wTe ayTge st g A T
ORI & wT ¥ wrw A &, Ay wdey
aTETd & g ¥ § o e fee
T g A S qwlt § o

Bbri P. C. Borooah: The hon. Prime
Minister during his recent visit to
the State of Assam gaid that the bor-
der State of Assam should be the
granary of the country while playing
the role of defence of the whole
country also. May I know whether
any special assistance is going to be
given to that State to play that double
role?

Shri Lal Bahadur Shastrl: Asaam
is already in & pretty good condition,
and I do not think that other States
hould get higher priority.

reaction to the rep P
which have recently been made pub-
licly by leading spokesmen of the pri-
wate sector that they are not being
given an adequate share of defence
production and that only some acces-
sories and components are allowed to
be made by them. Does the Govern-
ment propose to allow them to go into
defence production in a much bigger
way, as they are demanding?

The Minisier of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies In the Ministry of
Defence (Shri Hathl): So far as the
role of the private sector is concerned
there Is & large number of items
which we are importing today, which
the private sector can manufacture.
In fact, we have sent a team of techni-
clans to various industries; we have
had discussions with the industrialists,

o w3 : W i § oy fon gy

X
“The procurement policy has

been reviewed and the State
Governments have been asked to
{ntensify the procurement of food-
grains by wvarfous measures.”
w1 Wy 9w A TN ¥ g wren
# fiar & fie ¥Pcrw Bond & arf Sl
¥ oft g o fagr amd, T ow
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! Wt wgT wTedt @ AR
FTE €T ¥ AR A R §
STGiE o fiar g @) TeE oy Aify
t v o & fearn #1 oo ford
wEW § TF IAF 79 W@, IE¢ A%
fmagam T sw F &
@ a o Bfow & w1 ogtaw
s Sl A i g A &
gt war W gw gaw) fedt ag o
a1 g gy o T I R v §
g gy ot & faeme 80

Mr. Speaker: Next gquestion.

ot ay fomrdr : & oF W wE )
ok a1t ¥ & 5 o wwer frar a1 i
Iae ot gt o & 1 & goar &
¥ g § OF 99 quAT STEaT a7 |

wEw WERT T A a ag gy
o g |

Memorial for Neta)i Snbhas Chandra
Bose

+
*»§54. Shri 8. C. Samanta:
Shry Subodh Hansda:
Shri M. L. Dwivedi:

Will the Minister of External
Affairs be pleased to refer to the re-
ply given to Starred Question No.
728 on the 20th September, 1965 and
state:
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The Minister of External Affalry
(Shri Swaran Singh): (a) This is
not contemplated at present.

(b) and (c). The question of cons-
truction of memorials in Delhi in the
form of statues for seven national
leaders is currently being considered
by the Ministry of Works and Hous-
ing, Netajj Subhash Chandra Bose
is one of thege leaders.

R

Shri 8, C. Samanta: Is it not a fact
that szince 1948, in this House, de-
mands were made to bring the ashes
of Netaji from Japan? May I know
why Government are still saying that
that is not being considered?

Shri Swarap Singh: This point was
clarified by the late Prime Minister
when he made a statement on the floor
of the House in Rajya Sabha, I think,
on 11th September, 1858. He had ex-
pressed the view that the family
members would also be consulted and
that at g suitable time the ashes
would be brought to India and that
such a suitable time had not arrived
at that time.

Shri 8. C. Samanta: May I know
whether Government have any doubt
about the statement appearing in the
papers that the Shoulmari Ashram
Sadhy is Netaji Subhas Chandra
Bose? If the statement is not correct,
may 1 know why Government are not
contradicting it?

Shri Swaran Singh: Government
are fully satisfied that the said Sadhu
is certainly not Netaji Subhas
Chandra Bose. Let this be the con-

(a) whether consequent on the
findings of the Shahnawaz Com- ancr
mittee’s Report and the c ts of

our late Prime Minister, Shri Jawahar
Lal Nehru, on the death of Netaji
Subhas Chandra Bose, Goverminent of
Indig is contemplating to bring to

India the ashes of Netaji kept in
Renkoji temple in Japan;

(b} if so, whether a fitting 1a]
will be constructed in front «f the

Red Fort, Delhi; and

(e} if not, how Netaji's memory is
going to be preserved?

sht wo wre fyadt : Aamdft gy
Tz aa ¥ difaw § oy § g
aw wren w=x qfq arw fey & ans
& s Wy w1 T g an
e frer wT o ¥ ) T Wy
§ s goeTowT o wd & e agam
grm, ag qfa wgl ¥ IveE ¥ A
o< IwE T =g g ?
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it vt fag : o gy gt
faft &3 @ s & o ow
wi A Faw Wi ag o e
T | A ey & vl oF g
gae 41w ¥ wgi qia et ar
et &0

off gFT Wil wETm AR
AT & AT K FEIATOTE F AT o
¢ fp agi & aman Fanlt § 1 w1 A
X 39 WTAE F oA s A ar
aa wET B favarw @ o e ag
ff g sob ax ff 7y qfor wmd
amfy ?

e WET 0 YEET daT o7
T |

=t PER w7 FHAT @I B
A weofr § ar aff ?

weaw WEIAT : IEN W A §
wg frar

off gew W wEEw 9@ F A
HHTATL |1 § IAFT T FTAT ALY |
& gorrT ¥ frdza v Tgan § B
gaTATCOAT ¥ o gwrae Wiy §
I AT FTR |

Shri Hari Vishnu Eamath: I it
not a fact that the Shahnawaz Com-
mittee has made no reference what-
soever to the BSo-called ashes of
Netaji Subhas Chandra Bose kept in
an urn in the Renkoji temple in
Tokyo, and if so, is Government in a
pogition firmly and categorically w
state that it will pot touch these so-
called ashes even with a barge pole
unless it has got some evidence to the
contrary? .

Shrt Swaran Singh: The Shah-
nawaz Committee Report has been
laid on the Table and the hon. Mem-
ber can refer to that. I would like to
draw hig attention to an extract from
the Report where they have recom-
mended:

“If ‘the ashes are taken to be
genuine, the Renkoji temple can-
not obviously be their final rest-
ing place. It is time that his ashes
were brought to India with due
honour. . . ."”

Shrl Har{ Vishno EKamath: If the
ashes are genuine g big ‘if’.

Bhri Swaran Singh: . .and a memo-
rial eracted for them at a suitable
place”.

€hri Hari Vishnu Eamath: There
is no proof that they are the real
ashes,

oft forw areaw @ & gy ama
wrgat § 5 o v oyt wit gl # A
FTHTT &Y IO Fa § s grafe
t?

weqw AEET 9T ¥ g Ay 27
FEW wrafer oy aarft &

ot TRTToweY : wegw wEm, &
ag wrT ange e o v ow O
wwz & & frewr @ § s wgi g0 i
&Y sravaear §, &Y Q¥ awq ¥ @ A6
o At & Afagt wEaE s
TEAT ¥4T G W7 wosqw A & 7 e
¥ o €= a1 arferm & ad & fam
ATHT | FTRTC T AT W gET R
v g ?

oft owgre fag : w7 AR &
W ¥ ag ave wrdy § f o S el
g T AW W M AT G £
ot fa g @ amr o frerma oY o,
0 gy = &1 ¢ fafre Y e
T 1w g T awy 7 el
famr § A1 & I8 T @ E?
aft gf, @1 aoer oo farms w1 faa
A e?

oft g¥9 W WHIATT : FRTATTTA
% ug qrr &
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oft vl Fay : wosT o S
A g R A R} @ e
s oo G & o 7

sft gvw w1 wgarg @ wEARy §
g aua e w8

@ vavi fag : TR g At ¥
dfrmerf @1 N § 1wt o
frerad & oy fawrordy < omd | &
TR w1

St gV W wgA  WE T
W@ | Y AP F I ey
€1 Q@ Wit a eEnT T o

wSIW AENY : wTET, 91T )

Shri P. R. Chakraverti: Is the re-
luctance of Government to bring over
the Ashes of Netaji from Japan due
to the fact that there is & gonsider-
able body of opinion, very strong
opinion, growing—which ig also en-
dorsed by the members of his family
—that Netaji is not dead?

Mr, Speaker: T am not allowing it.

8hri P, K. Deo: Last August, when
I was in the Renkoji Temple, Tokyo,
I wanted to find out the evidence that
these ashes belong to Netaji, I was
told by the Indian there that it has
to be believed like the bal in Hazarat
Bal. So, this is more of belief than
of evidence.

Mr, Speaker; Has he any question
to ask?

Shri P. K. Deo: My question is this.
In view of these conflicting state-
ments, may I know if the Govern-
ment i coming forward with g firm
reply so that all speculation may
stap?

Mr. Speaker: He has given that
firm reply.

oft wrTt : wETw AEEY, W A
W e vk gy fir o o v
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el & aga @ § o) e gl
FIEET T WA @A T, T AT R
famg # ag a1a 2 % ot 3@ 919 W@
T AT E f g ffar E e &
¥ fadt sl weHT B AT FTF
fest et &Y gf7 & faq @ 1
T FvAT qW & fam owmE g1
gwr &, afz g, @ |7 T I
TXTT Y graEAr &1 WA 1 T
R

Mr. Speaker: Shri Nath Pai

Shri Nath Pal: Has Government
any information as to by whom,
when and under what circumstances,
the ashes which are supposed to be
Netaji's were deposited in that tem-
ple?

Bhri Swaran Singh: Whatever In-
formation the Government have on
this point is contained in the Shah-
nawaz Commitiee Report. Outside
that, we have not got any other in-
formation.

Shri Daji: Even supposing Govern-
ment considers this to be propaganda,
1 would like to know whether the
Government is aware that by the
power of this propaganda, thousands
of rupees have been collected and are
being collected even from  distant
places like Indore and other places,
and some persons are exploiting the
name of Netaji Does not Govern-
ment even then propose to take actiom
against them?

Shri Swaran Siagh: It on wrong
assertions, money hag been collected,
certainly that is a matter which
should be taken note of by the State
Government, and now that Shri Daji,
and hon, Member of this House, has
made that statement, T will certainly
look into it through the State Govern-
ment.

s werwdic wrealt  wnr ooEr
TareT ® w6 BT ¥ dw Rk
e o & fe dw o worswarwit wY
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Wi U "vmEer A A fedn
Q¥ & aeg A ot gemewar W
§ 77 9T @F 91T A fewg oy
& s A7 qW; afy g, A 9w
T wdfr & ¥ gfafem g ?

The Minister of Defence (Shri ¥, B,
Chavan): 1 do not remember now
about any memorandum or sugges-
tion received in the Defence Ministry
on this question, but at the present
moment there is no proposal of start-
ing any other academy. This much
T can say.

ot gremfie et o ARt @
amoaT ?
d’lﬂf«ﬁ:mﬂﬂ@,ﬁﬂ

¥ Iv #T wo1-TH7 aT wafer 4 o

weTw WENRT . AT AT 8

AT g T a4 fifad

oft 7y fand : w9 ogy A0 om
at g dfod

weqe wEiaw - & Iae) foere @
It ww §

ot g farmdt : st Ry, o fw
o wE # 7g ara vt o § fr arfeaTa
% faamat 7 smA-am #7 gF faara
fircrar, Y 18 ® gu “pdz” A% wg
ey g 7w & A ofeer o awn
§ arft & | gwfeg @ ov ot =
AT F T wF e wm

weqw wEIAY : At SwTedrT ar |

woit ot o Wto Ay o ferm
i

+
*535. ot qeie gl
wft wrw fag fagret :
ot faare gew -
ot waxiw foy :
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ot fazae qray
st firre qm
st Ho wo Fwwy :

w1 afrem @t ag a@ € g
ﬁﬁﬁ?:

(%) &1 o & g e
ol st dfto offe gam # farmra g
& At § §5 91 i w odr o g

(@) afx g, @ sa%r st 7
& W
(m) =1 affer g A @
FHEIT 9T AT ATEIT § AT WA
foar & 7

The Deputy Minister in the Minls-
try of Defence (Dr, D, 8. Raju): (a)
and (b). The Director of Air Safety,
CivMk Aviation Department, who in-
vestigated the accident, has come to
the conclusion that the accident was
due to the aircraft being fired upon
in the air by hostile aircraft, and
that during the subsequent attempt by
the pilot to take evasive action, the
aircraft contacted the ground at high
speed on flat terrain, broke up and
caught fire.

(c) The Government of Pakistan
have not yet replied to our protest.

oft seeTETIC Eret ;i AT
& qer 7Y, awa Wik, A 47 §
ey ¥ w1 gL A 9g W ATAd 6T
oA fear § e gronife s #fade
& o wifggt w1 6T I K W AT {
WA & §ATAT AT AmAwLG 4Gy o,
#fer wifvearr a% g wTTeTdr Tgw
af, 1 w1 qfeeET & @ 9w &
o el ot off &, fow & qro oy
IrTdy aifeeTT aw g ?
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might have been taken note of by
the radar on the other side, That is
the only possibility.

oft e el - ste, § o
AAT 9 § R o oww owiw ¥
afcorrst & g9 G a1 1 o gay T
t s oifemm & fag & faat &
o Wit ¥ g fawra s ;e froar,
IEA gy ¥ faww W afeen &
|/ # == & fog faaw foear o o
fwr & =reE WX wg T W
Jq da & 904 ¥ fadg foa, o gt
3w famra #Y oz fear m ?

Shri Y. B. Chavan: One point that
is clear from the report is that at the
point where the plane landed, crash-
landed ag a matter of fact it looked
that the plane was being chased. It
is possible that the chase might have
started even earlier. In which direc-
tion jt went we have no evidence
to prove it, but the fact ig that the
plane was being chased for some-
time.

ot wndw fog fagrat w1 o
wraw g & gty QAo & enfia
g WY & W19 AT ¥ o1 wAAY
o1 37 & N =g Ay ¥, @ I
afaari 1 st o gfoa 23 w1 aoeT
Ffras fem & 7

Shri Y. B. Chavan: I think arrange-
ments have been made by the
Gujarat Government.

Shri Vidya Charan Shukla: Was
this programme of the late  Chief
Minister of Gujarat known to the Air
Force suthorities and was any re-
quest made by the Government of
Gujaral for any protection or any ad-
vice when the late Chief Minister
was going to fly at such close proxi-
mity to the international border with
Pakistan and, if so, may I know wha-
ther these facts have been
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over to the notice of the government
in the enquiry.

Shri Y. B. Chavan: Before this
flight was cleared they had taken
permission from the Air Headquarters
about jt and the clearance was for
the flight from Ahmedabad to Mita-
pure directly which goes over Jam-
nagar, So, we had certain arrange-
ments of protection over Jamnagar.
If the plane had been located flying
over Jamnagar possibly they would
have taken necessary care, but un-
fortunately the flight never went over
Jamnagar, That is the position.

oft aware fag : #1197 T @ fE

Iq AT FAAT AT AWWE AT 1T
T qr, &7 JTETT A TR & oAy wrd
e T2 fEm o fF g e oz
FFA A & T ¥ A7 ag Fa of oy
¥ oaarak?

Shri Y. B, Chavan: [ have given
facts as they took place, that clea-
rance was given and it was expected
that really speaking the time of the
flight wag only one hour and fifteen
minutes, If you see in the map the
flight route from  Ahmedabad to
Mitapure is exactly over Jamnagar. It
was expected that if it was taken note

of, possibly they would have taken
necessary care.

oft favwrw qvdn . GET WA
gt ¢ fx &t s afafa ge gy
% faerf wf o, TEE! O 7 £ qup
foa¥e g #€Y g€ & 1 A ¥ AT
uw faeg e qur o ara & %
fao #7¢ Wy s afafy a9 st

g?
Shri Y. B. Chavan: I do not know
what is the implication of the hon,

Member's question.
to make further enquiry, I do net
see any point in any further en-
quiry. ... (Interruptions.’

It he want: us

8hrl P, C, Borooah: Under what

t could the Pakistani

eir
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plane which intercepted the Chief
Minister’s plane intrude into the air-
space of our territory?....(Interrup-
tions) .

Shri ¥. B, Chavan: The circums-
tances are these. The late Chief
Minister of Gujarat left that place
after two O'clock, 2-14 to be exact.
He was supposed to be landing after
an hour and a quarter. But actually

the plane was found to have crash--

landed to the north of the gulf of
Kutch,

Shri Harl Vishna Kamath:
from Mithapur.

Shri ¥, B. Chavan: He did not go
directly to Mithapur. That is what
it seems. Now, we have to draw infer-
ences from the facts that we have in
our possession. It seems that the
radar on the other side noticed this
plane and intruded into our air-space

Far

and attacked the plane. It is very
obvious.
Atrocities by Pakistani Troops In

Indian Territory

+

*656. Dr, L. M. Singhw:
Shri P. C. Borooah:
Shri Onkar Lal Berwa:
Shri Dhuleshwar Meena:
Shri D. J. Naik:

Will the Minister of Defence be
pleased to state:

(a) whether Government are . .7are
that Pakistanj troopg have perperrat-
ed atrocitieg in the Indian territory
occupied by them and have burnt vil-
lages; and

(b) whether this has been pointed
out to the United Nations and if so,
with what result?

The Deputy Mimister in the Minls-
try of Defence (Dr. D. S. Eaju): (a)
Yes, Sir. Cases of looting and burn-
ing of villages, kidnapping of inno-
cent civilians, culting of crops, wup-
rooting of railway tracks and other
acts of incendiarism and vandalism
by Pakistanis have come to notice.

(b) Cease-fire violation complaints
have been lodged «tth regard to such
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incidents with the UN, Observers.
The incidents have also been brought
to the notice of the UN. Secretary-
General. The UN. Observers have
given  adverse findings against
Pakistan in some cases. In other
cases, they have been unable to come
to conclusions and in yet other cases
they have indicated that the com-
plaints are being investigated. The
reports issued by the Secretary-Gene-
ral so far do not cover all the cease-
fire violation complaints lodged by
us,

Dr. L, M, Singhvi: May I know
whether the Gover t have ght
to collect statements of those who
witnessed and escaped these atrocities
which would constitute the strongest
indictment of Pakistani atrocities and,
if so, whether any such publication is
sought to be brought out and circula-
ted to create public opinion againat
Pakistan throughout the world?

The Minister of Defence (Shri Y. B.
Chavan): It is a good suggestion
that the hon. Member has made about
the publication. I presume that
whenever complaint was made, the
evidence wag collected by the local
commanders and some of the avidence
was, really speaking, produced before
the observers on the basis of which
they had to take the view one way or
the other.

Dr. L. M. Binghvi: My I  know -
whether the question has been amita-
ted in the context of the violations of
the laws of war which these atrocitics
constitute and, if so, with what result
and in what quartera?

Shrl Y. B. Chavan:
special notice for this.

1 will require

8hri P. C. Borooah: How many
places have been occupied by the
Pakistan] forces after the ceasc-fire
and whether any place has been taken
back and, {f not, what steps are being
taken to take those places back?

Shri Y. B. Chavan: [ think I
have made some  statement on
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the floor of this House about the
places that they took in Rajasthan;
some villages in  Fazilka area also
they have taken  poasession of
after cease-fire.

it GiwTC §TR 4T e &
fa7vr W ot g faar §, sa fwaar
I Foaqn aaran § Fifw faa @,
Ty s fY sngr Frgfr s g 7
wfiasrst ot gat @t g foy
iy §, 37 ¥ e v 2 4 7

Shri ¥. B. Chavan: We have not got
detailed information on this,

Shri Buta Singh: May I know the
number of villages burnt out by
Pakistan after cease-fire in the Khem
Karan gector and in Fazilka, and my
1 know whether they sent any report
to the UNO pr not?

Shri X¥. B. Chavan: I have got some
detailed information about the viola-
tions of air-space, firing on Indian
positions, burning of towns and vill-
ages, etc, in Rajasthan, three places,
Fazilka, four places, Lahore area 15;
Chaamb, 21.

Mr, Speaker: He wants to know
the number in Khem Karan itself.

8hri Buta Singh:
itself.

Shri Y. B, Chavan: In Khem Karan
itself, they hurnt down many houses;
practically the whole town, I am told.

8hri Buta Siogh: May 1 know
whether it hag been reported ig the
UN observers?

Shri Y. B, Chavan: Whatever infor-
mation that we have received has
been conveyed to the Secretary-Gene-
ral and the UN observers.

Bhri Vidya Charan Shmkis: How

In Khem Karan
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Bhrl ¥. B. Chavan: A large number
of cases have been brought to the
notice of the UN observers,

Shri Vidya Charan Shukla:
approximate number.

Shri Y. B. Chavan: I have not got
the exact number of these atrocities
as such but I think in a very few
cases they have given the result so
far.

Shri Harish Chandra Mathur: In
view of the fact that the UN
observers are guite helpless and are
not likely to be at all effective, how do

The

the Government of India propose to
discharge its r ibility towards
its own citizens in view of this

meaningless cease-fire?

Shri ¥. B, Chavan: 1 quite agree
with the hon. Member that from our
experience it is very clear that these

observers are quite powerless to
prevent the occurrances of such
things. 1 think we will have to

depend on our own strength in this
matter to prevent such things.

Shri Harish Chandra Mathur: How
do we propose to discharge our
responsibilities in  such circum-
stances? That has not been answered

Shri Y. B, Chavan: I said, this
matter will have to depend on our
own strength and our own arrange-
ments. They will certainly vary from
place to place, but we are strong
enough.

Shri H. N. Mokerjee: We had heard
some earlier reports about use by
Pakistan of napslm bombs. That js 3
most diabolic practice which goes
against every known tenet of inter-
national law and convention. May ]
know if we have confirmed those
allegations which we have earlier
made and made really a point of it in
all international forums and propa-
ganda wvehicles?

Sbhri Y. B. Chavan: They have
used papalm bombs during the war
operations for strafing our infantry
positions and aho on our civilian
population as well. That iy a confirmed
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fact, We have announced
floor of this House also.

Mr. Speaker: The member wants
to know whether we have taken it
up and informed international forums
and tribunals and pressed this point.

Shri H. N. Mukerjee: Actually my
question has been, for whatever the
reason, maybe we have a bad con-
science about it; we have low
lighted this idea. This was brought
up in this House and hardly repeat-
ed. This i® a matter which should
have been brought up before every
conceivable internationsl forum.

it on the

Shri ¥. B, Chavan: As far as bring-
ing it to the notice of important
bodies and as far as publicity of it is
concerned, it has been given
publicity. Naturally as far as the
UNO observers and UNO are con-
cerned, only those matters which are
connected with the cease-fire viola-
tions are brought to their notice.

Shri Nath Pab: During the half-
hour discussion raised by my
colleague, Shri Kapur Singh, the
Defence Miniater had confirmed this
disturbing report that as many as
80 Sikh girls had been abducted by
Pakistani forces. He had further
assured the House that he would
look intp the matter and place before
the House any information he would
gel. May 1 know whether he has
any further information about the
fate of these unfortunate girls?

Shri Y. B. Chavan: There |is
another Starred Question on that
But it is much better that I give
some information about it, because
that question may or may not be
reached. The enquiry is on and we
will have to await further detalls.
But I have received some informa-
tion from our representatives i
Karachi that at Jeast 30 persons of
those 51 have been located in one of
the eamps in Karachi, The names
etc. are being verified and we will
have to wait for the detailed infor-
mation. When 1 get full imformation,
1 shall certainly %eep the House
.informed.

ot wf : W@ F W (T) §oag
ger mar § ff afeert z @ @ gfeaw
Heh § wfede wige & ¢ &
T g § e s g v Ay
T & 9T g7 anfa & Togg
A AW §, T iR wrw e
o o oy &9 A ¢ e o g ¥
T § 9w s R oW o §
AR I et aig aifeert gz
& W §? wga #t g wr WY
ot w1 ofeatdt gBT W A & o &
o} T oot qfeada s e man g 2
T FORT A G AT T WY S e g P

Shri ¥. B. Chavan: 1 do not know
the exact number; I will require
notice for that. Certainly a large
number of Rajputs from the other
side of the frontier have come to
our side and the mormal experience
in the past is that their properties
have been misappropriated by those
on the cther side. I can only draw
an inference from that.

st oy I AOET &1 ¥ aw §,
I ol W & 0§ Wi ST
wit qficadw fear mar & 1 o e &
9 IwTdt a0 & qre § Wi
wE are #§ v fod §

weaw wgiva : ferd o aft, sfer
T EE AL H 5 ATl § 7

Shri Hari Vishan EKamath: He

Shri ¥. B, Chavan: I did say thst
we have information that some people
from the other side of the frontler
have been forced to come to our
side. About forcible conversiom,
possibly ] will require notice for
that.

ot et ow wowrec X ddly
*rf ApreTl ey W o wifw o §
f Wy, sfaes dic gweam ¥
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wY i Wy iy ¥, 99§ ey A e
Tt v wfew o oy oy § 7

Shri ¥. B. Chavan: About detailed
information, Sir, I must have notlce,
because most of these places are
under occupation of the other side.
It is possible—l can very well
imagine—when they are burning
houses etc., they would not hesitate
to burn mandirs or gurdwaras.

Shri 8. N. Chaturvedi: In view of
the fact that Pakistan not only com-
mitted many violations of the rules
of war but committed atrocities,
deliberate atrocities, which are alinost
tant t to genocide, may I
know whether our Government have
ever taken up this question on the
floor of the United Nations?

Shri Y. B, Chavan: I think I have
answered this question. The very
answer to the main queshtion men-
tions these atrocities and the steps
taken in this matter.

ot TrATwer ¢ TfERT & A
W T I R & v o et
Yamt gt AT ® o oY 154
€W o TR T @ & & s
s § e gy A g T e
wt 4 e § A W A § wrEw
@y ¥ wife ag ag s W
€1, . wsrw FERET, AT A 6T I
e wifa® o

waw wg o wET Ja foar
amiy 1 & o ¥ dst g 1 A AT
weer qoA § 9w e e fam
Ll

Shri Y. B. Chavan: The hon. Mem-

ber has got some misconception
about how our army functions. He
has completely either misunderstood

it or he has kept himself in gomplole
ignorance of what is happening.

oy T ;T e ae
g | E wr & o W
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Y T A @ E | W g v
8, T TR @, ferat 9 v
ar g § W W ¥ A § fr g o
et T w R

Shri Kapur Singh: Regarding the
subject of the capture of these un-
fortunate Sikh girls. is the Defence
Minister aware that as far back as
15th  October, 1965, one Sardar
Bhaktawar Singh, an ex MLA, made
a report about this capture, giving
also the names and particulars of
those girls, to the Chief Minister of
Punjab, Comrade Ram Kishen, and
he also referred to it in a fortnightly
paper, of the same date, that he
edits; if so, would he be prepared to
take some action if I forward to him
dorumentary evidence on thig point?

Shri ¥. B. Chavan: Naturally, T
will have to depend upon the infor-
mation that I receive from the
Punjab Government. In this parti-
cular matter, as 1 have said, I have
myself written to the Chief Min-
ister, in pursuance of an assurance |
gave to this hon. House, to hold an
enquiry into the matter. 1 will have
to await his report after the enquiry.

Shri Kapur Simgh: That assurance
also includes a promise to take severe
action agamst those who thave
deliberately suppressed this matter

Mr. Speaker: He will see after the
report is received.

Shri I). C. Sharma: May I know if
the Government has taken into
account the inhuman treatment being
given to gome of the prisoners of
war i Pakistan; if so, what aclion
has Government taken and whether
it has also compared the goud treat-
ment  thay we are pgiving to the
prisoners of war here? For instance.
I visited one of the camps in
Kathuwa. May 1 know whether the
Government is teking any action to
see to it that the prisoners of war
taken from our country to Pakistan
are treated more hFumanly and with
greater consideration.
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Shri ¥. B. Chavan: We are trying
to make use of the agency of the
International Red Cross in this
matter to get the necessary informa-
tion about it, the number of people
who are there, how they are treated,
where they are kept and all that
‘This information, naturally, we are
trying to get through them, but so
far very little information we have
received.

ot @i # g wgm S g fE
AW TAEACH B E |
sd ¥ 0 § 12,000 wYEr TAGET
F1F I wT I F ud gfE@T fear
moR e
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and rowdyism—if so, do not Govern-
ment consider this as rather unfair te
sensible Members of this Parlia-
ment?

Shri C. B. Pattabhl Baman: Com-
pletely denying the allegation made
by the hom. Member, may I say that
this talk is done by Shri G. S.
Bhargava, who is not a government
servant, who does not belong to the
1 & B Ministry, but who is an inde-
pendent journalist and whoe
represents Agence Francaise.

Shri A. P. Bharma: Sardar Kapur
Singh's speech is always highlighted.

Shri Kapur Singh: What is the
reaction of the Government to the
11 i made in this press report

“Today in Parllament” F of
All India Radio

+
*658. Shri Hapur Singh:
Shri Solanki:
Shri P. K. Deo:
Shri Narasimha Reddy:

Will the Minister of Information
and be pleased to state:

fa) whether Government's atiention
has been drawn to a news-item ap-
pearing in the March of the Nation
Weckly dated the 11th September,
1965 regarding the All-India Radio
feature “Today in Parliament”; and

(b) if so, Government's reaction

thereto?

The Deputy Minister in the Min-
istry of Information and Broadcasting
(Shri C. R. Pattabhi Raman): (a)
Yes, Sir,

(b) Government does not accept
the criticism contained in this news
item  All India Radio's broadcasts
relating to the proceedings in Parlia-
ment cover the statements and views
of members of all parties in a fair
and objective manner.

Shri Kapor Singh: Is it true that
the Government have laid down
three criteria  for spotlighting
speeches of Members of Parliament
—pro-Congressism, Hmdu militarism

that the I&B Ministry are particular
to have a certain person appointed as
Director<General against the wishes
and the recommendations of the
UPSC?

Shri C. R. Patiabhi Raman: I de
not think, Sir, it arises out of this
question.

st gew ww weura : § S
g § 5wy 2fafae o e gar
waTT S fea m ar fow § 0w
G FHTATC & UF TE I A 4g
wgr of s wzdr & T & FOT g
qfeg & WY gAY Wt am W
oy ag IEH agd U femm ooww
+ré G awsy for maT § 7

e wge - ot @@ Zfafaem
o Tt g §

Sl gN T wEETT  WTOW
g # A Agh o< ol af o ?

oW qEwy g 'wAT § 99 9T
w8 T afer o A1 gE W
qr § 1
Shri Balakrishnan: I want to know

from how many stations and in how
many languages the feature “Today
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in Parliament” is being broadcast
.. (Interruption).
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Bhri C. R. Pattabhi Raman: I will

have to have notice; but it is s
feature of the daily broadeast
. ... (Interruption).

Mr. Speaker: There are some hon.
Members who feel that Shri
Kachhavaiya's question might be
answered, though it is not relevant
and 1T am not allowing it. . . .(Inter-
ruption)

ft ge wor ey : & oy T
W JE WA f

woow wEEw o ouTy & wrgd W
ey A & 1wy wwER e owme e
e o § o

oY gew Wy wwEm AT FATE
¥ ¢ fir sl awrToe & o ago
W Twr § W owge dfafaom ¥
wy st fer ar 5 g ofweg
% 2 ¥ Tmw & aw o gt A

agt ¥ T3 W Wiy Wi oy et o E,
g I g AT fem g v
wroy ¥ favg it g 7

wsr RENT ;TR A o f

st AT wrewt : WAy qEew
w1 g1 ag § s war ao Sfefaom &
fiwet @l amer w7 SO g wify fe
Wi & fadw Gt ) g ofore
WS ¥ TS W AL A AT A 4T )
wra ¥ 2fafaem ¥ Gar et swaifor
fiar oy g g Fed T

gwat st warew Aa (ol
tfea i) ;W tETy ¥ oagE @
ot & | Tg wEE geT T ar ST
wara ot % fegr T @ | o g i @
fie war 3 2 quT wrae firery ez fel
W ¥ o ge fey W oaete ¥
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I AT ®Y o ¥ g @ oo
g1 9 i g a7 ag 9y T "
fragamama g &

oft st wredt  qE @) feedt
A qer g

Indian High Commisglon in Pakistan
+

*859. Shrl P, K. Deo:
Shri Kapur Singh:
Shri Solanki:
Shri Narasimha Reddy:
Shri Hukam Chang

Kachhavalya:

Shri D, D, Purk:
8hri Onkar Lal Berwa:
Shri D. C. Sharma:
Shri C. K. Bhattacharyya:
Shri Shree Narayam Das:
Shri Himatsingka:
8hri Rameshwar Tantia:
Shri P. C. Borooah:

Will the Minister of
Affalrg be pleased to state:

Externsl

(a) whether India is consdering to
reduce the size of its High Cammis-
sion in Pakistan, and

(b) it so, the details thereof?

The Mimister of External Affairs
(Shri Bwaran Singh): (a) The Gov-
ernment of India have already reduc-
ed the size of the Indian High Com-
mission in Pakistan.

(b) 120 officials have so far been
repatriated to India, along with their
families.

Shri P. K. Deo: May I know if this
repatriation has takep place in East
Pakistan also?

Skri Swaran Siagh: These 120
officials have all come from Karachi.
There is some proposal for repatriat-
ing snme of the members of the staf
in East Pakistan also; but, so far as
my information goes, I think, it has
not yet materialised.

Shri P. E Des: May I know if
there has been repatriation from India
to Pakistanl officials?
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SBhri Swaran Singh: Yes, Sir; re-
patriation has taken place of some of
the members of the Pakistan High
Commission.

Shri Kapur Singh: Have the Gov-
ernment carefully and objectively
examined this question as to whether
it is in India's own interest to reduce
the size of our High Commission in
Pakistan; if so, with what results?

Shri Swaran Singh: All the rele-
vant factors were taken into consider-
ation. The Prime Minister made a
statement on the floor of the House
mentioning the reasons that compel-
led the Government of India to recall
our High Commissioner and also to
reduce the size of the staff of our
High Commission In Karachi. The
House would, no doubt, be aware that
on the Pakistan gide very inhuman
treatment wasg meted out to the mem-
bers of our High Commission and we
lodged a protest which was summarily
rejected. We had no option but to
lodge a strong protest asking for an
apology and assurance that the normal
diplomatic privilege would be avall-
able and in the absence of such an
assurance we had no option but to
take this action.

8bri Kapur Singh: My question has
not been answered.

Mr. Speaker: There has been a long
reply.
Bhri EKapur Singh: A long reply

does not necessarily answer the ques-
tion; it mostly evades the question.

Mr. Speaker: T am satisfled that it
bas been answered.

ot yrw wex wurrn : & ag T
wrgaT ¢ fie oy gt fre o oy
wt @ 7t § o w ) v I QA
wr frarc @ 7

it wol fay © & ®Y 77X W7 AY
weft frare i & | 120 % wOw W
wtr R e @ fis 110 % whw
Ll @
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Shri Nath Pai: In view of the state-
ment made by the Prime Minister and
by the Foreign Minister and what we
know from the reports in the press
about the inhuman treatment meted
out to Indian staff defying all tenets
of diplomacy and international de-
cency, may I know whether the Prime
Minister will take up this issue with
the Pakistan President, when he meets
him in Tashkent, that we may not
only have to reduce the staff but may
consider whether we should have a
diplomatic mission in Karachi if this
ig the kind of treatment that is to be
meted out to India's accredited re-
presentatives?

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadur
Bhastrl): I cannot reply to this ques-
tion at present. But suppose—I do
not know—he makes another proposal
that we should restore our diplomatic
relations and we should have again
the High Comimssions posted in both
the countries. It he comes up with
that proposal, T shal have to consider
evertyhing in that context.

Shri Nath Pal: Will he be secking
guarantees or not? What Is the use
of restoring diplomatic relations? Sup-
posing this question comes up, will be
bee seeking guarantees or not?

Mr. Speaker: That is a hypotheti-
cal queston.

Shri Nath Pal: It is not a hypothe-
eal question. Tt is bound to come...

Mr. Bpeaker: How can the Prime
Minister tell at this moment as to
when one guestion comes up, what he
would answer there? Bhri D. C.
Sharma.

Bhri Nath Pai: This was the original
question.

Shri D. C. Sharma: It has been state-
ed by the External Affairg Ministry
that 120 persons have been repatriated.
May 1 know what sin the other 110
members have committed in this life
or in their previous life that they are
allowed to be subjected to inhuman
harassment, unprecedented in the
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history of any country, in Pakistan
and, if so, what efforts the Government
are going to make to see to it that
their lives do not become a series of
persecutions and a series of oppres-
sions in that country?

Shri Kapur Singh:
English.

Shri Swaran Singh:
question of sin, ...

Mr. Speaker: I am not here to judge
whether it is grammatical or not.
But there is one thing that this is not
a subject that is within the speclal
knowledge of this Government as to
whether they have committed any
wrong or sin in the other world.

Bhri Bwaran Singh: After the cease-
fire...... (Interruption).

Ungrammatical

There is no

Bhri D. C. Sharma: I think you
should stop him from making such
observations. 1 know what English
he knows and I also know what he is.

Mr. Bpeaker: Order, order. He
need not go any further. 1 would re-
quest hon, Members not to enter into
these controversies as to whether the
English is grammatical or not. I have
said so many times that I am not =
judge. . .. (Interruption).

Bhri D. C. Sharma: 1 would like
to have an arbitrator from any coun-
try and let him ask him to speak Eng-
lish for five minutes, This gentleman
speaks English in a Punjabi accent . . .
(Interruption).

Mr. Speaker: Order, order.
Shri Kapur Singh: Mr. Speaker,
Sir....

Mr. Speaker: He may kindly ait
down., Why should he continue this
controversy? 1 am not going to enter
into this controversy as to whether
the English spoken is correct or mot,
whether it is Queen's English or not
and so on.

The Members should try to under-
stand each other.
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Shri D, C. Sharma: I understand
him very well

Shri Eapur Singh: May 1 make a
submission on what you have said
just now? (Interruption) I do not
want to comment on what my hon
friend Mr. Sharma has said.

Shri Swaran Singh: I have under-
stood what he wanted to know....
(Interruption),

Mr. Speaker: Order, order. There
ought to be.some end to this contro-
versy, (Interruptions).

Order, order, 1 have passed on te
the next member.

Shri D. C. Sharma roge—

Mr. Speaker: If the hon. member
sits down, I shall look into, it; if he
does not, then I will not

Shri C. K. Bhattacharyya: Will
hon. Minister kindly state whether
proper care has been taken of the
staff of our Deputy High Commission
in Dacca and under any arrangement,
the staff of the Deputy High Com-

missions’ office in Calcutta, of
Pakistan, are being sent away to
Pakistan?

Shri Swaran Singh: We have not
asked for any of the members of the
Pakistan Deputy High Commission
in Calcutta to be sent away nor has
Pakistan asked us to bring back the
members of our staff. This is an
action which has been taken by the
two Governments on either side.
They have withdrawn & part of their
staff. In Dacca, conditions have been
difficult but not so bad; still there are
some proposals to reduce the size of
our staff there.

Mr. Speaker: Shri D. C. Sharma
may now put his gquestion briefly.

Shri D. C, Sharma: I wanted to
know from the hon. Minister of Ex-
ternal Affairs what protection they
have given to those Indians—about a
hundred of them—who are still there
and whether any assurance has been
given that they will not be oppreased
by the Pakistan authorities?
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Bhri Swaran Simgh: After the
C fire and ti thereafter, the
harassment which was meted out to
the memberz of our staff at the time
of the conflict has very considerably
reduced and there is no great danger
at the present moment to their lives.

Several hon. Members roge—

Mr. Speaker: [ will not call the
members who try to catch me by the
ears. Shri Prakash Vir Shastri.

=t ware et ;s S
fadw et ot A Y W fE o aw
wifesam 06T o9 §9 gEEE &
wia aar 7€ A 99 aF T ue
ot sfawe Y a1 3% arfedl =
faa® gn ¥ T fomn &, wifwears
o e Ay g, ar & faw war Sy
¥ quTT g g fF ag dwee w9 aw
ST W, THT A1 JUT F9 9% fAem
& FE

ot et fag : v a1 A EAU
wer &0 .

ot xz1 g T fe g @ A
T @EE & wHafal ¥ 6
AT Fow it & e § gae
HEANT @A g & A AT S g
& gy st wt A F wo e A
¥ amq w1§ Gan faare fafm fear @
f Gt grere & oafs gH g ETE
¥ I7H 9% WG, A7 ITHT HAZ AT
g fAw wR gart o s A
@ ¥ g ?

it v Tag - w1 o< T8 fedy
Y mgrar a & wifE oWt gt
Té FAwT &1 F9 =T @ w1
o § W W faage foan 2z amw
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R wf aww A R
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ot w¥ : W 3wy wrwi
gaTE & wTHr @9 W e e g,
125 &m agi & 1 Afew wrehn
o agt fier A § vt Wt
fre amw qw & ?

wit vt Fag : qad fog sl
Nfew fear s ot ot awar g

Shri Shinkre: Have the Govern-
ment come across the campaign of
vilification that Pakistan has started
about ill-treatment of Pakistani aa-
tionals in India and, it so, may I know
what measures Government have
taken to show to the world that Pak-
istan is doing this campaign baselessly
and only to cover their ill-treaiment
of Indians in Pakistan?

Shri Swaran Singh: The hoa.
member is quite right. Pakistan ha=.
in their reply to our notes of protest.
made unfounded allegations about the
supposed ill-treutment of the members
of the Pakistani High Commission in
India. No one is misled by that pro-
paganda and we have acquainted. all
the countries about the real facts of
the situation.

12.00 hrs.

Mr. Speaker: We will now take up
the Calling Attention Notice. Shri
Indrajit Gupta.

Shri Kapur Singh: Before you take
up any other item I may be permitt-
ed to make a submiss.on on the direc-
tion which you have just now given
us and which is binding on the House
with regard to the proceedings. You
have just now directed that, in future,
no intervention should be made with
regard to the language spoken by an
hon. Member. Sir, your direction is
binding on us. But there are two
kinds of interventions, One inter-
vention might be for the purpose of
maintaining the purity of the language
I quite agree that it may be unneces-
ssary and it will not be meeting with
your approval to make that kind of
intervention. But there might also
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bhe an intervention with a view to
point out thatl the sentence just spo-
ken. on the ground of it being um-
prammatical, is l:kely to give rise to
two different meanings. In that case,
1 think, the intervention should not
only he permissible but should be
wel ome

Mr. Speaker: That should be for the
Minister to decide. If he feels....
(Interruptions) Order, order. If he
has any doubt about the actual mean-
mg of the sentence that is spoken,
he can point outl ‘that there are two
different intlerpretations and  which
one the member wants. If the Minis-
ter is unaware of it..(Interruptions)

ot TRIACTAT | WL AR,

wEgW Agiq ;@ A, 5T aTAr
#7 mafagt ¥ 910 ®1 F7 waAT !

ft TRsETeY ;AT faAsa A

T A

w:qA ALIW WY 43 AT,
74 Hfam

ot vRTR O - & &3 s, wfew
71 e ga 7

weqst wErag - fraaa g 7

o) AT : 777 fadza 9z §
fe a1 I 7% 7@ IW ¥ 9 g
T i &1 g8 7 faw fow gt &
Ay o § 7 Avi( fang v T8 T
wwq | afz ga€ @A g & A F
fa7 § FF famraa ¥ wreex qwaT w1
= & foamr ww

o) gtow are fraat : €ro dro wat
w1 fiqe fear T

Shri H. N. Mukerjee: Shri Kapur
Singh has taken upon himself the
task of repairing the damat® that is
being caused to the English language.
I am reminded of & motor repair
shop very near Delhi where there is a
poster which says “Repairers will be
executed”.
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Defence Team to UB.A.

*657. Shri 5. M_ Banerjee: Will the
Minister of Defenze be pleased to
state:

{a) whether the team of Defince
experts which was sent to U.S.A. has
since returnad %o India;

(b) if so, the outcome of their
visit;
(¢) whether some definite assur-

ances have been given by USA.; and
(d) it s, what are thos2 assurarces?

The Minister of Defence Produe-
tiem in the Ministry of Defence (Shri
A. M. Thimas): (a) to (d). The late
Shri 5. J. Shahaney, D.G.O.F., visit-
ed USA in JuneJuly, 1965 for dis-
cussions with U.S. authorities in con-
nection with the procurement of plant
and machinery for Ordnance Factories
under the U.S. Military Credit Sales
Programme. Arrangements for sup-
ply of plant and machinery were
finalised during the discussion. The
programme has, however, been sus-
pended by US. Governmeni since
September, 1965.

indiap High Commission in Karachi

*480. Shri Bolanki:

Shri Kapur Singh:

Shri P. K. Deo:

Shri Narasimha Reddy:

Shrimatj] Maimoona Sulam:

Shri Yashpal Singh:

Bhri Kajrolkar:

Shri Hokam Chang
Kachhavaiya:

Bhri D. D. Purt:

Shri B. Barua:

Will the Minister of External Affairs
be pleased to state:

(a) whether India had requested
some Western countries to look aftor
thie“lntmm of the ¥ndian High Com-
mission in Karachi during the Inde-
Pakistan hostilities; '
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(b) if so, whether it is a fact that
couniries concerned failed to oblige

India; and

te) the reaction of Government
therelo?

The Minister of External Affairs

(8hri Swaran Singh): (a) No, Sir.

(b) and (c). Do not arisc.

Khan Abdul Ghaffar Khan

*661. Shri Heda:
Shri Yashpal Singh:
Shri Warior:
Shri Dafji:
Bhri D. D, Puri:
Shri K. Barua:
Shri Brlj Raj Singh:
Shri Sidheshwar Prasad:
Shri P, C. Borooah:

Will the Minister of External Affairs
be pleased to refer to the reply given

to Starred Questivn No. 207 on  the
30th August, 1965 and state:
ta) whether Khan Abdul Ghaifar

Khan has accepled the invitation ex.
tended to him by the Governmeni of
India to visit lndia; and

(b} if not the reasons for hig re-
fusal?

The Deputy Minister in the Minis-
try of Extermal Affairs (Shri Dimesh
Singh): (a) Khan Abdul Ghaffar
Khen has agreed to come to India
when a suitable opportunity presents
iteelf.

(b} Does not arise.

Viet-Nam Conflict

“962. Shri R. S. Pandey:
Shrl Rajeshwar Patel:
Shri A. N. Vidyalankar:
Shri R. Barma:
Shrl D. C. Sharma:
Bhri H. N. Mukerjee:

Will the Minister of External ANairs
e pleased to state:

ta) whether Government have
taken any initiative to resolve the
Viel-Nam conflict; and

AGRAHAYANA 15, 1887 (SAKA)
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(b) if so, the details thercof? A

The Deputy Minister of External
Affairs (Shri Dinesh Singh): {(a) and
{b). The Government of India have
been in contact with friendly coun-
tries who are concerned with the
situation in Vietnam. The situation
in Vietham conlinues to be serious.

King of Afghanistan’s Reported
Message to Presideat Ayub
of Pakistan
*863. Shri P. C. Borooah: Will the
Minister of External Affairs be pleas-
ed to state:

(a) whether Governmen! have re-
ceived any official confirmation, or
otherwise, about the communication
stated by the Pakistan Forcizn Minis-
ter in the UN. General Ass>mbly to
have been sent by the Kinz of Afghan-
istan to President Ayub of Pakistan
assuring his support o Pakistan
against India in the present confliot,
ang

(b) what is Government's
information in this regard?’

The Deputy Minisier in the Minis-
try of External Affairs (Shri Dimesh
Simgh): (a) and (b). The Indian
Ambassador in Kabul has been as-
sured by the Director General of the
Afghan Foreign Office that His
Majesty the King of Afghanistan did
not give any assurance, written or
verbal, of Afghan support to Pakistan
against India.

precise

Polson in Food of N.C.C. Cadeis

*g84. Shri C. K. Bhattacharyya:
Shri Bibhaoti Mishra:
Shri N. P. Yadab:
Shrimati Jyotsna Chanda:
Bhri Hari Vishng Kamaih:
Shri Onkar Lal Berwa:
Shri Hukam Chand
Kachhavaiya:
Shri Bade:
Shri Yudhvir Siagh:
Shri Jagdev Singh Siddhanii:
Will the Minister of Defence be
pleased to state:
(a) whether there wag an sttempt
w0 poison the food prepared for 600
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N.CC. Cadety in their annual camp
.t H

(b) the findings of the forensic labo-
ratory on the examination of the food;
and

(c) the steps taken against the per-
#on or persons who made this attempt?

The Minister of Defence (S8hri ¥. B.
Chavan): (a) Yes, Sir.

(b) The Forensic Laboratory at
Patna detected the presence of olean-
der, a strong poison, in a packet of
powder recovered from an alleged
eulprit and in a few items of the
food prepared for N.C.C. cadets.

(c) The alleged culprit is now in
the custody of police and a case is
being flled against him in the local
oourt,

ey Tl W
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High-powered Committes

*6668. Shri Vishwa Nath Pandey:
Shri Kindar Lal:

Will the Prime Minister Le pleased
to state:

(a) whether it is a fact that recenily
at Delhi, a high-powered Commitice
has been conslituted under the Chair-

hip of the Minister of Home
Affairs to evolve a uniform formula
to provide relief to the victims of the
recent Indo-Pakistan conflict;

(b) if so, the terms of refersnce
of the Committee; and

(¢) when the Committee is likely
to submit its report to Government®

The Prime Minister and Minister of
Atomic Emergy (Shri Lal RBahadwr



§621 Written Answers AGRAHAYANA 15, 1887 (SAKA)

Bhastri): (a) to (c¢). No such Com-
mittee has been constituted. How-
ever, the question was recently dis-
cussed by the Union Home Minister
and the Union Minister of Rehabilita-
tion with the Chief Ministers of
Punjab, Rajasthan and Jammu and
Kashmir and it was agreed that it
would be desirable to evolve a uni-
form pattern of relief and rehabilita-
tion aasi for the p affected
in those States by the recent Indo-
Pakistan conflict. Accordingly, pro-
posals for a uniform pattern of assis-
tance are being formulated.

qifseam FrO WiwT . e

*667. S JEH WY CHATT 5T
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Protest to Pakistan about False
Propaganda

*$48. Shri D. C. Sharma:
Shri P. C. Borooah:

Wil] the Minister of External Affairs
be pleased to state:

(a) whether a protest has Leen
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made to Pakistan to refrnin from
false propaganda end not to jssue pro-
paganda material containing false re-
ports concerning India; and

(b) if so, the nature of reply re-
ceived, if any?

The Minister of External Affabrs
(Shri Swaran Singh): (8) The Gow-
ernment have been protesting fre-
quently to the Pakistan authorities
against the false propaganda and
allegations concerning India, which
is disseminated by the Pakistan
authorities and Pakistan publicity
media. The Pakistan authoritieg have
also been asked to refrain from the
distribution of propaganda material
containing false reports about India.

(b) The Pakistan authorities have
replied to some of our protests con-
tending as usual that our objections
are ‘without foundation’. There has
in general been no satisfactory res-

ponse.
Shortage of Army Declors nnd Nurses

*$89. Shri Rajeshwar Patel:
Shri R. B. Pandey:
Shri R. Barua:

Wil} the Minister of Defence be
pleased to state:

(a) whether it is a fact that short-
age of trained doctors and nurses in
the Army has been felt during the re-
cent operations in the Indo-Pakistani
conflict;

(b) if ®o, whether Government
have made an assessment regarding
the requirements of the Armed Forces
doctors and nurses; and

(e) the steps, it any, taken to in-
crehse the number of doctors and
nurses in the Army according to the
actual requirements during an emer-
gency?

The Minister of Defence (Shri Y. B.
Chavan): (a) Yes Sir, in so far =
Army Medical Corps and Military
Nursing SBervice are concerned. There
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is no shortage in the Army Dental
Corps.

(b} Yes, Sir.

{e) Steps taken to complete the
authorisation of Doctors in the Army
Medical Corps and Nursing Service
are detailed hereunder:i—

Army Medical Corps

(i) Reserve Officers have been re-
called to Colour Service.

(if) Besides recruitment of AMC
officers in the normal manner, a
scheme of secondment of State Gov-
ernment doctors was introduced since
the declaration of Emergency. Chief
Ministers of Statez have been appro-
ached to assist in having more State
Doctors deputed to the Armed Forces
on secondment terms,

(iii) Grant of Emergency Commis-
sions under liberalised terms has
been introduced.

(iv) In order to avoid incomvenience
to candidates who are desirous of
joining the Armed Forces, Selection
Boards have been decentralised
whereby the Directors of Medical|
Health Services of the States and the
local Military representatives can
select candidates and forward the -re-
commendations to the Director Gene-
ral Armed Forces Medical Services
for issue of appointment letters.

(v) Final year MBBS students are
being granted Short Service Regular

Commissions (on probation). After
passing the final examination  they
are required to serve the  Armed

Forces for 5 years.

(vi) Various concessions have been
granted by State  Governments in
their respective States to Medical
Officers volunteering o join the AMC.

Military Nursing Service

(i) A scheme of deputation of civi-
lian nurses, ‘both permanent and
temporary, of Central and State Medi-

cal Service has been introduced.

DECEMBER 6, 1965
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(ii) Recruitment of temporary Nurs-
ing Officers was done only periodical-
ly prior to the declaration of Emer-
gency. Now it is done on a non-stop
basis,

(iti) One of the conditions of eligi-
bility for appointment in the MNS,
viz.,, Midwifery qualification has been
relaxed.

(iv) Vigorous drive has been made
to recruit civilian nurses from opem~
market. Selection Boards have been
decentralised to cover the whole coun-
try to recruit expeditiously those who
volunteer to join the Armed Forces.
Visits by Senior Nursing Officers to
civil hospitals and institutions have
also been done to encourage recruit-
ment.

(v) Efforts have also been intensi-
fled in the fleld of training for which
more Nursing Schools have beem
opened

Indian Nationals in Burma

*670. Bhri Rananjai Simgh: Will the
Minister of External Affairs be pleas-
ed to state:

(a) the number of Indian Natjonals
who had taken the Burmese nation-
ality, as also of those whe had not,
whose business had been seized by
the Burmese Governmoent recently as
a part of their nationalization scheme;

(b} the numbor out of those whe
had been arrested and detained by the
Burmese Government; and

(c) the steps taken by Government
to sccure their release and to repa-
triate their properties?

The Deputy Minister in the Mimis-
try of External Affalrs (Shri Dinesh
Singh): (a) No reliable estimates exist
as to the number of Indians who have
taken the Burmese nationality and
those who had not. But the number
of those whose business had been
nationalised by the Burmese Govern-
ment is estimated to be about 2,500

(b} The exact number, arrested and
detained, is not known. Tt is, how-
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ever, believed that about 400 to 500
are held under detention in Burma.

(c) Early trial or release of those
kepi in custody without trial was
taken up at the highest level through
diplomatic channcls. Some progress
in this respect has been made but
much remains to be done.

Afro-Asian Confercnece

*671. Shri Madhu Limaye:
Shri Kishen Pattnayak:

Will the Minister of Externul Affairs
be pleased to refer to his statement of
the 10th November, 1865 on the Afro-
Asian Conference and state:

(a) whether Ceylon, Nepal and
Burma were among those who sup-
ported the Indian proposais on Sovlet,
Malaysian and Singaporean participa-
tion in the Afro-Asian Conference;

(b) whether the above three coun-
tries were among those who agreed
with the view expressed by the Indian
delegation that the  regrettable
absence of some States wag no reason
for postponing the Conference or they
were among those who asked for its
postponement; and

(e) whether jn view of the coslapse
of the efforts to invite all the Afro-
Asian States, Government !nereafter
intend to bring together States which
have a community of interests and
outlock on the basis of mutuality?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) Ceylon and Burma did
not speak on the subject. Nepal an-
nounced its intention to abstain on
the question of Soviet participation
but supported the participation of
Malaysia and Singapore in the Afro-
Asian Conference.

(b} The delegations of Burma,
Ceylon and Nepal did not speak on
the subject.

{c) No, Sir.

Written Answers §526

Abduction of Sikh Women by Pak,
Troaps

*672. Shri Yashpal Singh: Will the
Minister of Defence be pleased to
refer to his reply to the Half-an-Hour
Discussion on the 1Tth November,
1985 regarding the abduction of Sikh
women from border villages by the
Pakistani troops and state:

(a) whether the enquiry has gince
been completed;, and

(b) if so, the result thureof?

The Minister of Defence (Shri Y. B,
Chavan): (a) and (b). The enquiry
has not yet been completed. Qur
High Commission in Karachi has, how-
ever, intimated of 61
and children f-.. _ertain villages im
Punjab who ure reported to have been
interned in Pakistan. The list of the
male heads of these families who are
also interned has nol yet been made
available by the Government of Pa-
kistan in spite of repeated requests,
Names of about 30 of the 61 mentioned
above tally with the names of 30 of

. the 51 earlier reportied to be missing

from the villages Jhangar and Pucca
Chishti. It may, therefore, be pre-
sumed that these 30 are alive in
Pakistan. Tt is also likely that some
of the remaining 21  females from
these two villages may also be
amongst the persons interned in Kara-
chi since the names as transmitted by
our High Commission differ slightly
in some cases from the names as in-
timated by the Government of Punjab.

Police Protection for U.K. High
Commission

*673. Shri Rameshwar Tantia:

Shri Himaisingka:
Will the Minister of External
Affairs  be pleased to state:

{a) whether jt is a fact that the
African and Arab students marched
to the UK. High Commission, New
Delhi as a protest against the British
attitude towards Rhodesia;
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(b) it so, whether the UK High
Commission have alleged that no
police protection was available im-
mediately;

(c) whether the UK. High Com-
ission have d ded any P
sation from the Government of Indla;

and

(d) it so, the reaction of Govern-
ment thereto?

The Deputy Minister im the Minis-
try of External Affairs (Shri Dinesh
Bingh): (a) Some African and Arab
students went to the UK. High Com-
mission to protest against the British
attitude towards Africa.

(b) No, Sir. The High Commission
called for the police, and they arrived
promptly.

(c) No, Sir.
(d) The question does not arise.

Relaxation of Ban on Arms Sale by
UK.

*§74. Shri Himailsingka:
Shri Rameshwar Tantia:

Will the Minster of Defence be
pleased to state:

(a) whether it is a fact thar UX.
has relaxed ban on arms sale 1o India;

(b) if so, the details thereof; and

(€) the arms and ammunition which
have been supplied by UK. to India
after relaxing this ban?

The Minister of Defence (Shri X. B.
Chavan): (a) No, Sir.
{b) Does not arise.

tc) None.
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*677. Shri Hari Vishnu Kamath: Will
the Minister of External Affairs be
pleased to refer to the reply given to
Starred Question No. 357 on the 22nd
MNovember, 19685 and to supplemen-
taries thereon and state:

Yy over

(e) whether he has since examined
the matter regarding the Chinese
claim of suzerainty over Tibet; and

(b) if so. with what result?

The Minister of Extermal Affatrs
(Bhri Swaran Bingh): (a) and (b).
The Government of India hagd taken
the position that China had suzerainty
over Tibet At the same time, we had
recognized Tibet's right to autonomy

and attached great importance to it.
We are in favour of the restoration of
the fund tal freed and h
rights in Tibet. There has been
change in this stand of ours.

Instructions from Ministry of Extermal
Affaire

*$78. Bhri Simhamay Singh:
Dr, L. M. Binghvi:

Will the Minister of External Affales
be pleased to state:

{a) whether the instructions com-
tained in letter No, F. 120-13/48-O8
(III) duted the 6th August, 1048 from
the Ministry of External Affairs and
Commonwealth Relations to the Chied
Secretaries of the States are still i

Yorce after the undeclared war
between Pakistan and Indis;
(b) if #mo, the steps Government

have taken to get the examination of
the witnesses in Pakistan executed on
the commission issued by Civil Courts
in India and vice-versa; ond

(c) if the answer to part (a) above
be in the negative, whether Govern-
ment have issued a circular letter to
the State Governments to the con-
trary 7

The Minister of External Affabrs
(Shri Swaran Singh): a() Yes Sir; a
instructions are still in force.

(b} and (c). The Letters of Re-
quest, Commission, etc., issued by the
Civil Courts in India for examinatiom
of witnesses, in Pakistan and wvice
versa are being transmilted through
“r' tic ¢h 1 for ti n ‘M

return.
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"UN. Budgetary Committee

*888. Shri Hari Vishnu Kamath:
Will the Minister of External Affairs
be pleased to state:

(a) whether it is a fact that the
Indian Delegation to the United
Nations recently opposed the United
Nations Budgetary Committee’s pro-
posal for re-imb t of expendi
ture only by economy class for travel

by all delegations from their respec-
tive countries to the Uniled Nations
Headquarlers for attending Sessions
of the General Assembly or other
bodies of the United Nations Organi-
=ation; and

(b) if so, the reasons therefor *

The Minister «f External Affaire
(Shri Swaran Singh): (a) and (b).
The Indian delegation expressed cer-
tain reservations in regard to the adop-
tion of this proposal on the ground
that it discriminates against the deve-
loping countries of Asia and Africa
and India abstained in the vote om
the resolution, which was adopted by
the Fifth Committee of the U.N.
Genera] Assembly,

National Defence Fund

*681. Shri Yashpal Singh: Will the
Prime Minister be pleased to state:

(a) whether he hag received com-
plaints about the coercion exercised by
the officials in the collection towards
the National Defence Fund in the
various States;

(b) if so, the action taken thereom;
and

(c) the measures taken to stop such
anti-social activitieg of such officials

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahadar
Shastri): (a) to (¢). Contributions to
the National Defence Fund are entire-
ly voluntary and Government have
made this clear repeatedly. The State:
Governments also have beep suitably
advised in this regard. However, any
complaints about the methods employ-
ed for recejving contributions to the
Nutional Defence Fund are referred
to the State Governments concerned
for attention and necessary action.

Review of the Institute of Strategie
Studies, London

*682. Shri P. C. Borooah: Will the
Minister of Defence be pleased 1o
state:

(a) whether Government's attention

has been drawn to the lately published
Review of the Institute of Strategie



2635 'Written Answers
Studies, London, revealing that India
suffered greater military lossss than
Pakistan;

{b) if so, how far Government agree
with it; and

(c) the steps taken to counter the
effect of this report, if it & wrong ?

The Minister of Defence (Shri Y. B.
«Chavan): (a) to (c). Government
have seen a Press report on the an-
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nual report of the Institute of Stra-
tegic Studies, London. The Press re-

port indicates thet the Institute has
estimated  that India and Pakistan
suffered almost equal Ities im

men, material and equipment during
the recent Indo-Pak. hostilities, This
estimate seems to be based not om
facts, but on conjecture. Figures of
Pakistani and Indian losses according
to latest data available are:

Item Indian losses

Pakistani losses

Military Personnel . 2759

t’ Over 5800

“Tanks, d/ 80 (In addition 48 tanks were 475 (Of lh:ae, 39 were captured
damsedjdlslhled seriously damaged but will by the Indian Forces is
be serviceable after repairs). servicesble cmdntmn) oL
Aircraft 28 in the air 73 in the air. "." Cr
. o e mett i fre
Territory 210 sq. miles in Jammu & 740%q. rmksccmrmmg i 470 »q.

Kashmir and Punjeb and the
border outpost of Munabao

in Rajasthan,

miles in Pakistan and 270 sq.
miles  in . Pakiston-occupied-
Kashmir.

Wide publicity has already been
.given to the above mentioned facts
through various publicity media in
India and abroad.

Payment of Bonus

*683. Shri S. M_ Banerjoe:
Shri Daji:
8Shri Dinem Bhattacharya:
Shri N. Sreckantan Nalr:
Shri Yudhvir Singh:
Shri Prakash Vir Bhastri:
Shri P. L, Barupal:
Shri Lakhmu Bhawani:
Shri Wadiwa:

! Shri Shree Narayan Das:
Shri Tola Ram:
Shri Yogendra Jha:
Shrimati Maimoona Sultam:
Shrl N, R. Laskar:
Shri Buta Singh:
Shri Bagri:
Dr. Ram Manchar Lohia:
Shrimati Subhadra Joshi:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether it ia a fact that the
Payment of Bonus Act, 1963 has been

taken advantage of by some leading
industrialists in the country to put
the Unions completely out of picture,
s0 much so that ignoring the past
bipartite practices, settlements and
ratios, managements have made their
own interpretations of the Act and en-
forced them unilaterally;

(b) whether it is also a fact that
the assurances given by him in the
House to protect the previous ratios
have been completely ignored by some
leading industrialists in the country;

(c) if so, the steps taken to mini-
mise industrial strikes and litigation
on this account; and

(d) whether it is also a fact that
these industrimlists have threatened
unabsorbable surpluses and retrench-
ment ?

The Minister of Labour and Empley-
ment (Shri D. Sanjivayya): (a) te
(d). So far no such specific cases
have come to the notice of the Gor-
ernment. The Payment of Bonus
Act, 1965, has been passed only re-
cently, The Act has a very wide
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eoverage. Both the Central and State
Governments are appropriate Gov-
ernments for the purposes of this Act
in their respective spheres.

(¢) The Act contains provisions for
g with plainty of non-com-
pliance.
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Haj Pligrimage

1822, Shri Mohammed Koya:
Shri Ram Harkh Yadav:

Will the Minister of External Affairs.
be pleased to state:

(a) whether it ig a fact that the
Managing Director of the Moghal
Lineg has declared that only 14,000
people will be allowed to go for Haj
this yeur;

(b) the number of persons who have
applied for permission to go on Haj
this year and the number who were
allowed to proceed last year;

(c) whether in view of the large
number of applicant Gover
will consider the possibility of
increasing the number at least to the
level of last year; and

(d) the foreign exchange allowed to
each Haji and whether Government
will consider the possibility of in-
creaging it due to meagreness of the
amount ?

The Minister of Exterpal Affairs
(S8hri Swaran Singh): (a) Keeping in
view tr t arrang ts  and
foreign exchange situation, it has been
decided to permit 15300 persons
-excluding infants) (14,300 by Sea and
1,000 by Air) to proceed on Haj Pil-
grimage during the 1866 Haj. The
Mogul Line Limited the Shipping Com-
pany, which caters to the Haj traffic
announced the sailing programme, for
14,300 persons, with the approval of
the Government, to enable the pros-
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peclive pilgrims to
passages.

apply for their

(b) 29,564 persons applied for pas-
sages this year, 182591 persons includ-
ing infants were permitted to proceed
for Haj pilgrimage lost year by sea
and by air as against an estimated
number of 32,000 applicants.

(e) In view of position explained in
(a) above, it is not possible to increase
the ceiling of 15,300 persons fixed for
the 1966 Haj.

(d) Each pilgrim is permitted
Yoreign exchange to the extent of
Rs. 1.000. This amount is sufficient for
a pilgrim to maintain himself and dis-
charge his religious obligations as he
is aleo permitted to carry food-grains
for his consumption during stay in
SBaudi Arbia.

Repatriates from Burma

1823. Shri Mohammed Koya: Will
the Minister of External Affairs be
Pleased fo state:

(a) how many repatriates have
arrived in India from Burma till st
December, 1965;

(b) how many more have been left
there;

(¢) the arrangements made to bring
back the money of those who had
taken their capital from India; and

(d) whether our Embassy in Ran-
goon has becn instructed to receive
such money handed over to them?

The Minister of External Affairs
(8hri Swaran Singh): (a) According
to latest available figures about 1,28,
‘375 repatriates have arrived from

{b) It is estimated that about three
lakhs of persons of Indian origin are
#till left in Burma but it is difficult
to say as to how many of them wish
to return to India. More than 52,000
have registered their names on the
waiting list

(c) No final arrangements have yet
been made to repatriote the funds of
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Indian nationals irrespective of whe-
ther capital was taken from this coun-
try or not; the matter is still under
discussion between the two Govern-
ments,

(d) No Sir.

Indian Citizens in Ceylon

1824. Shri Mohammed Koya:; Will
the Minister of External Affairs be
pleased to state:

(a) the number of Indian citizens
who came to India from Ceylon upte
1st December, 1863;

(b) the arrangements made for
bringing back their money in consul-
tation with the Ceylon Government;
and

(c) the total number of
citizens left in Ceylon?

Indian

The Minister of External Affairs
(Shri Swaran Singh): (a) Approxima-
tely 1,23,500 Indian citizons returned
ifrom Ceylon between 13th September,
1954 {p 30th November, 1865.

(b) Indians arc granted exchange
facilities up to Rs. 75,000 for transfer
to India at the time of their final
departure from Ceylon.

(c) 31,000 approximalely.

Bank in Sikkim with Indian Aid

1825, Shri Ram Harkh Yadav:
Will the Minister of External Affairs
be pleased to state:

(a) whether the Govermment of
Sikkim propose to set up a Bank with
Indian aid or collaboration; and

(b) if so, Government's
thereto ?

The Minister of Exiernal Affairs
(Shrl Swaran Singh): (&) The Gov-
ernment of Sikkim are considering
setting up a Bank in collaboration
with the United Commercial Bank.

(b) The proposal will require
tailed consideration by
departments of Government.

reaction

e de-
various
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Goodwil mi from Singapore

1826. 8hri Ram Harkh Yadav:
Will the Minister of External Affairs
be pleased 1o state:

{a) whether a Goodwill Mission
from Singapore visited India recently;
and :

(b) if so. the object of the visit4

The Minister of External Affairs
(Shri Swaran Singh): (a) Yes Str; the
Goodwill Delegation from Singapore
led by the Deputy Prime Minister of
Singapore. and including the Foreign
Minister and Minister of State for
Education visited India from 9th to
13th November, 1965,

(b) The purpose of the visit was to
convey to the Government of India
Singapore's appreciation of the friend-
ship and -upport of the Government
of India.

Nehru Memorial Trust in London

1827, Shri Ram Harkh Yadav:
Shri Hukam Chang
Kachhavalya:
Shri Bade:
Shri Yudhvir Singh:

Will the Minister of
Aftairs be pleased to state:

(a) whether it is a fact that a Nehru
Memorial Trust was founded in
London in co ation of his 76th
birth anniversary on the 14th Novem-
ber, 1985;

(b) if so, the members of the Trust;
and
(c) the object of the Trust?

‘The Minister of External Affairs
{Bhrl Swaran Singh): (a) Yes, Sir.

(b) The members of the Trust, be-
sides the Indian High Commissioner,
are:

1. Lord Mountbatten.

1. Lord Butler.

3. Bir Jeremy Raisman.

4. General Sir Roy Bucher.
3. Mr. John Grigg

External
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Vice Admiral Sir Ronald Brofkman
would be administering the Trust as
Honorary Executive Director.

tc) The main objeet of the Trust is
to sclet appropriate  post-graduate
students in India for advanced studies
under & Nehru Scholarship scheme.
Arrangements will also be made for
an annual Nehru Memorial lecture at
his old college in Cambridge, Trinity,
of which Lord Butler is the Master.

‘Slave Trade' in Ceylon

1828. Shri Kolla Venkaiah: Will the
Minister of External Affairs be
pleased to state:

(a) whether Government are aware
of the ‘slave trade' in Ceylon of illicit
immigrants from South India;

(b) if so, the estimated number of
South Indians bought and sold each
year;

{c) the action taken by Government
to put an end to this situation; and

(d) if answer to part (a) above be
in the negative, whether Government
will take necessary steps to get the
required information ?

The Minister of External
(Shri Swaran Singh): (a) to (d).
There is no ‘slave trade' of illicit
immigrants from India to Ceylon.
However, some illicit immigrants go to
Ceylon from India. Preventive mea-
sures are taken by Government to
stop this emmigration from India and
the number has gone down consider-
ably.

Refugees from Chhamb-Jaurian
Sector

Affairs

1829. Shri Ram Harkh Yadav:
Will the Prime Minister be pleased to
state:

(a) whether Government have
vhanged the present system of giving
free grainz to the refugees from the
Chhamb-Jaurian Sector to cash doles;
and

(b) It so, the details of the new

2 and himvad?
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The Prime Minister and Minister of
Atomic Energy (S8hri Lal Bahadur
Shastri): (a) Yes, Sir.

(b) The scheme provides for' the
payment of cash doles to the camp
inmates at rates varying from Rs. 3
to Rs. 70 per month according fo the
size of the family. The details are as
follows:—

Written Angwers

5. Size of the family Total
No. monthly
cash
doles
Rs,
1. Pamily with 1 member 30-00
2. Family with z members 40°00
3. Family with 3 membery 50-00
4. Family with 4 members . 57-50
5. Family with s members . 65-00
6. Family with more than
membersy . . 7000
This system, which has worked
satisfactorily in camps for migrants

from East Pakistan, should be found

satisfactory in Jammu and Kashmir
also.

Tibetan Case in UN.O.

1830. Shril P. C. Deo Bhanj: Will the
Minister of Externa] Affairs be
pleased to state:

(a) whether the Dalai Lama has at
any time requested the Government
of India to either sponsor or co-
sponsor the Tibetan case in the United
Nations Organization; and

(b) it so,
thereto?

Government's reaction

The Minister of External Affairs
(8hri Swaran Singh): (a) No, Sir.
Government have not received any
formal request from His Holiness the
Dalai Lama to sponsor or co-sponsor
any resolution on the Tibetan ques-
tion in the United Nat{ths.

(b) Does not arise.
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HP.0. Bullding at Tellicherry

1832, Shri A, V. Baghavan: Will the
Minister of Communications be pless-
ed to state:

(a) the progress made m construe-
ting a Head Post Office building at
Tellicherry in Kerala;

(b) when the land was
tor this purpose;

(¢) the cost of acquisition; and

(d) the reasons for the delay in the
construction of the building?

The Deputy Minister in the Depart-
ment of Communications (Sh¥i
Bhagavati): (2) Administrative Ap-
proval and Expenditure sanctiofi has
gince been issued and the detalled
estimate is now under preparation.

(b) 25-T7-1861.
(c} Rs. 23,707/.87

acquired

(d) Before starting the construction
of a building several tormalifies have
to be completed. These include the
prepartion of the schedule of accom-
modation, preliminary drawing, preli-
minary estimatks, lssue of Adminis-
trative Approval and Expenditure
sanction, preparation of working
drawings, detailed estirmates, issue of
technical sanction, calling for tenders
and award of the work to the con-
tractor,

This work has reached the stage of
preparation of detailed estimates. Im
view of the need to observe economy
in expenditure on account of the pre-
sent financia]l stringency the urgency
for i diate commer
construction is under examination,

Quarters for P. and T. Employees im
Kerala

1833, Shri A. V. Raghavan: Will fhe
Minister of Communications be pleas-
ed to state:

(a) the progress so far made in
providing quarters for the Posts and
Telegraphs employees in Kerala;
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{b) the allocations made during the
fnancial year 1065-66; and

(c) the amount spent #0 far in each
Qistrict?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhagavatl): (a) 649 staff has been
provided with quarters in Kerala.
Besides, sanction for construction of
38 units has been accorded, out of
which 9 units are under construction.

Proposal for construction of more
quarters is under consideration.

{b) Rs. 1,27,000/- under capital head
(¢} Trichur . Rs. 1,000/-
Quilon Rs. 2,100/-
Kottayam Rs. 2,000/-

Employment Opportunities for
Ex-Servicemen
1834. Shri A. V. Raghavan: Will the
Minister of Defence be pleased to
state;

(a) the steps taken by the Govern-
ment of Kerala to provide employment
opportunities to the ex-service per-
sonnel;

(b} the details of the scheme ap-
proved for this purpose; and

(e) the nature of assistance pro-
posed to be extended to the existing
Ex-servicemen's co-operatives to
expand their sphere of activities?

The Minister of Defence (Shri ¥. B,
Chavan): (a) to (c). The information
is being collected from the State
Government and will be laid on the
Table of the House on receipt.

LA.F. Hospital, KEanpur

1835. Shri Ramanand Shastri:
Shri Ram Harkh Yadav:

Will the Minister of Defence be
pleased to state:

(a) whether Government propose
to add a family wing in the present
LAF. Hospital in Kanpur Canton-
‘ment;

2108 (Aiy LS—3.
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(b) it so, the detsils of the npew
extension scheme; and

(¢) the estimated expenditure in-
volved in the scheme?

The Minister of Defence (Shri Y. B.
Chavan); (a) A family wing already
exists in the Indian Air Force Hospi-
tal, Kanpur. Additions and altera-
tions have been made to it according
to requirements.

(b) Does not arise.

(c) Does not arise.

Employees of Oll Companies

1836. Shri Yashpal Singh:
Bhri Indrajit Gapta:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that the Oll
Companies are persisting in retiring or
retrenching their employees pending
a thorough examination of their
schemes of rationalisation and auto-
mation; and

(b) if so, the action proposed te
be taken in the matter?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
A complaint in this regard has been
received  from the  Petroleum
Workers’ Union,

(b) The Tripartite Committee on
employment and job security in oil
companics would look into the matter,

Resideni Mission in Mngolia

1837, Shri Yashpal Singh: Will the
Minister of External Affairs be
pleased to state:

(a) whether the question of open-
ing of o Resident Mission in Mngolia
has since been considered; and

(b) if so, the decision taken in the
matter?
The Minister of External Affairs

(Shri Swaran Singh): (a) und (b).
The question of opening a resident
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mission in Ulan Bator is still
consideration.

under

Theft in Post Office in Theatre Com-
munications Building, New Delhi

1838. Shri Yashpal Singh: Will the
Minister  of Communications be
pleased to refer to the reply givem to
Unstarred Question No, 1063 on the
30th August, 19685 and state:

{a) whether the Police investiga-
tions regarding the burglary in the
Post Office located in the Theatre
Communications Building, Connaught
Place, New Delhi has since been
completed; and

{b) if »n, the details thereof?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhagavati); (a) The Police authori-
ties have provisionally closed the case
as untraced.

(b) No moare details are available.

Cemmuniiy Listening Sets in Eastern
Border Areas

1839. Shrl 8. C. Samanta:
Shri M. L. Dwivedi:
Shrl Subodb Hansda:

‘Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether it is a fact that conse-
quent on the Chinese aggression on
our borders, one thousand additional
eommunity listening sets were sup-
plicd on a priority basis for installa-
tion in the eastern border areas;

(b) if so, what percentage of the
sets supplied s in working order;

(c) whether any mobile mainte-
nance units have been set up for the
eastern border areas; and

(d) if so. how many and which are
their headquarters?

The Minister of Information and
t (Shrimatl Indira
(hmlhl)' (a) Yes, Sir.
(b) About 82-83 per cent
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(e) No, Sir, but a servicing team
exists in some areas.

(d) Does not arise.

Mal-administration in the LAF. Base
Depot, Poona

1841. Shri Madhu Limaye:
Shri Bagri:

Will the Minister of Defence be
pleased to state:

(a) whether Government have re-
ceived any complaint about the mal-
administration and corrupt practices
in the Indian Air Force Base Signals
Repair Depot, Poona;

(b) if so, whether any inquiry has
been instituted into this complaint;
and

(¢) it so, the result thereof?

The Minister of Defence (Shri Y. B.
Chavan): (a) Yes, Sir. An unsigned
complaint alleging malpractices at
Air Force Base Signals Repair Depot,
Poona, was received in August 1965,

(b) Om inquiry, the complaint was
found to be pscudonymous. In  ac-
cordance with the Government policy.
no action is to be taken on such com-
plaints against Government officials
and, therefore, the matter has been
treated as closed.

{c) Does not garise.

wvaf wnft wmE

1842 ot 7 famd
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g 5491 78 Ay F Far
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International Sclentists’ Conferences

at Budapest

1844, Shri D. C. Sharma: Will the
Minister of External Affairs be pleas-
ed to state:

(a) whether the Chinese bid to cas-
tigate India for what it called *“ag-
gression on Pakistan” at the two Inter-
national Scientists’ Conferences held
recently at Budapest (Hungary) was
thwarted and the Scientists’ meets
told China to behave or quit; and

(b) if so, the reaction of Govern-
ment to the whole episode?

The Minister of External Affairs
(8hrl Swaran Singh): (a) Chinesc
attempts to use the Scientists’ Confer.
ence for tirades zgainst Indin and
certain other countries were thwarted,
Their behaviour was strongly conde-
mned by the Confcrence President
and the Chinese delegation were iso-
lated.

(b} The Government of India
deplores the use of Sconfic forum
for political propagandu.

Arms Ald from Foreign Countries

1845. Shri S. M. Banerjoo!
Shri Daljit Singh:
8kri D. D, Puri:
Shri B, K. Das:

Will the Minister of Defencs be
pleased to state:

(a) whether any couniry has ws-
sured arms aid to India;
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(b) if so0, which are those coumtries;
and

(c) whether this aid is without any
political strings?

The Minister of Defence (Shrl Y. B.
Chavan): (a) to (c). Military Assis-
tance on a grant basis was being re-
ceived by India from USA and UK
but was suspended by them in Sep-
tember, 1965. This aid was being
furnished mainly to meet the Chinese
aggression and the material furnished
to us was subject to inspection by
representatives of these Governments
and we were also committed to offer-
ing them back to these Governments
when no longer required for the pur-
pose for which it had been furnished.
This aid has been suspended by these
Governments since September, 1865,
when India had to take defensive
action against Pakistani aggression.

These Governments have not
resumed their aid programme to this
country since then.

India purchases military equipment
from a number of countries in the
world both on basis of cash sales and
credit sales. The sales of military
equipment have also been suspended
either completely or selectively by
introducing export licencing proce-
dure, by USA, Canada, UK., West
Germany and Switzerland following
the Pakistani aggression.

Civillan Defence Employees in
forward areas

1846, Shri 8. M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that some
extra allowance is being paid to those
civilian defence employees who are
working in the forward areas;

(b) if so, what is the actual quan-
tum; and

(¢) whether such allowance is paid
to all categories of employees?

The Minister of Defence (Shri ¥. B.
Chavan): (a) and (b). No, Sir. How-
cver, the following benefits and con-
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cessions in kind referred to commonly
as fleld service concessions are ad-
missible to Defence Civilians serving
in forward areas:—

(1) Free rations on the scale appli-
cable to the combatants of the
Army or Air Force as the case
may be and fuel.

(2) Free tented accommodation,
[¢]

-~

Free clothing on minimum es-
sential scale of Army persohmel
if the Corps Commander consi-
ders the issue of such clothing

essential for operational
reasons.

(4) Free remittance of family
allotments.

(5) Free medical treatment includ-
ing hospital treatment.

(8) Wound|injury or family pen-
sion or gratuity or workmen’s
compensation as applicable it
involved in non-fatal or fatal
accidents.

1

-

2 postage free Forces letters per
individua] per week.

(8) Remittance within Indian limits
of money orders agnd Indian
Postal orders free of commis-
sion upto the maximum value
of Rs. 30 per month per indivi-
dual.

(9) Retention of family accommo-
dation allotted by Government
at the old duty station on pay-
ment of normal rent.

But those Defence civilians who are
serving in  certain defined difficult
areas within the forward areas are
also getting a special allowance called
High altitudeluncongenial climate al-
lowance at the following rates:

Allowance
Pay per month
1 2
(a) For pay not cxceeding
Rs. 110 p'm. . Rs. 25
(b) For pay exceeding Rs. 110 Rs. 40

but not exceeding Rs. 200
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1 2

(c) For pay cxceeding Rs. 200 Rs. 60
but not exceeding Rs. 300

(d) For pay excceding Rs. 300 Rs. 65
but not exceeding Rs, 400

(e) For pay exceeding Rs. 400 Rs. 70
but not exceeding Rs. 750

(M) For pavexceeding Rs. 750 Rs. 100

(¢) Yes Sir,
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Wage Board for Dock Workers

1848. Shri P. R. Chakraverti;
Shri'P. C. Borocah:
8hri Yashpal Singh:
Shri Warlor:

Bhri Daji:

Will the Minister of Labour
Employment be pleased to state:

(a) whether it is 5 fact that the
interim recommendations of the Cen-
tral Wage Board for Dock Workers
have not been implemented by the
shipowners;

(b) if so, the reasons put forward
by the shipowners in declining to

abide by the recommendations of the
‘Wage Board; and

(c) the action taken by Government
1o prevent trouble during the national
emergency?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
and (b). Yes. Shipping Companies
have advanced the plea that their
employees do not fall within the pur-
view of the Wage Board's recommen-
dations, and therefore the question of
tmplementation does not arise in their
case.

{¢) In Bombay port u settlement
has been arrived at to refer the dis-
pute to adjudication under the Indus-
trial Disputes Act. The question of
implementation at other ports iz also
being pursued.
Secrotaries-General for Common-
wealth Sectt.

1848. Shri P. C. Borooah:
Shri P. B. Chakraverti:

Will the Minister of External Af-
fairs be pleased to state:

(a} whether Commonwealth High
Commissioners in London met there
in October to discuss the appointments
of two Secretaries-General for the
Commonwealth Secretariat;

(b) the procedure followed for

their appointment;

(c) whether Pakistan opposed the
candidature of the Indian Secretary-
General; and

(d) the final selection made?

The Minister of External Affairs
(Shri Swar2n Singh): (a ) and (b).
According to the procedure agreed
upon at the last Commonwezlth Prime
Ministers” Meeting, the appointments
of two Deputy Secretaries-General
were made by the Commonwealth
Heads of Government acting through
their  representatives in London
Pakistan is known to have indulg=d
in anti-Indian activities as usual.
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(¢) Pakistan was reported to have
indulged in anti-Indian activities on
this uceasion also,

(d) Mr. A. S, Larson Adu of Ghana
will ‘be Depuly Secretary-General
with general responsibilities including
internationul relations, administration
and conference services and Mr. Go-
oneratne of Ceylon will be the
Deputy Secretary-General with pri-
mary responsibility for economic
matters, including development pro-
blems,

sza framl wnatg  ofoaned
L i
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Location of Public Sector Industries

1851. Shri Hukam Chand
Kachhavaiya:

Shri Parashar:
Dr. Chandrabban Singh:
Shri Chandak;
Shri Wadiwa:
Shri J. P. Jyotishi:
Shrimat! Minimata:
Shri Dajl:
Shri Bade:

Will the Prime Minister be pleased
to state:

(a) whether any direction has been
issued to all the Ministries to invari-
ably consult the Ministry of Defence
in the matter of location of large pub-
lic sector industries in major port
towns on grounds of security consi-
derations; and

(b) if s0, the broad details thereof?

The Prime Minlster and Minister of
Atomic Energy (Shri Lal Bahadur
Shastrl): (a) ang (b). Ministeries con-
cerned had been requested in 1957 to
consult the Ministry of Defence when
considering the location of a new pub-
lic sector industrial undertaking as
there may be a defence angle whith
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that Ministry may wish to take into
account. On reconsideration it has
now been decided that such consulta-
tion with the Ministry of Defence is
necessary in the following types of
cases only:

(1) where the capital cost exceeds
Rs. 10 crores; and

(2) in other cases, where the
Ministry concerned considers
that there is u defence angle
to the case or where the
demand on transport facilities
would be heavy.

Unidentified Plane in Indian Territory

Written Answers 5658

(b) and (¢). Tyre manufacturers in
the country have been approached for
undertaking the mranufacture of some
of the mere commonly used sizes of
Sand Tread (Balloon) tyres for vehi-
cles used by troops operating in desert
areas.

Havildar Abdul Hamid

1854. Shri Indrajit Gupta:
Shri Madhu Limaye:
Shri Kishen Pattnayak:

Will the Minister of Defence be
pleased to state:

(a) the special steps taken officially
the memory of Havildar
Abdul Hamid, winner of the Param
Vir Chakra; and

(b) the provisions made for the
maintenance and welfare of his de-

to honour
1852, 5hri Vidya Charan Shukla:
Shri S. M. Banerjee:
Shri Shiv Charan Gupta:
Shri Krishnapal Singh:
Will the Minist of Def be  pendants?

pleased to state:

(a) whether an unidentified plane
was detected over Indian territory on
the morning of the 10th October, 1965;

(b) if so, whether it was a Pakistani
plane; and

(c) why it was not shot down?

The Minister of Defence (Shri ¥.

B. Chavan): (a) Yecs, Sir.

(b) and (c¢). The aircraft was flying
g1 a very great height and so it could
not be identified, it made off before it
could be shot down.

Defence Vehicles

1853. Dr. L. M. Singhvi: Will the
Minister of Defence be pleased to
state:

(a) whether our defence vehicles
are equipped with balloon tyres;

(b) if not, the reasons therefor; and

(c) the proposals for starting the
manufacture of such tyres particularly
for vehicles used in the desert areas?

The Minister of Defence (Shri Y. B.
Chavan): (a) Defence Vehicles of cur-
rent vintage are not fitted with Sand
Tread (Balloon) tyres.

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). The widow of
late Havildar Abdul Hamid, PVC, has
reccived Rs. 10,000 as a cash uward
from the Government of U.P, for the
PVC awarded to her husband. She
had also reccived a total amount of
more than Rs. 4.000 from various
sources, Government and private. Be-
sides she has been paid a special
family aliowance of Rs. 137.50 for the
period from 11th September to 3lst
October 1965, and a family gratuity of
Rs. 400. With effect from 1st Novem-
ber, 1965, she will get a pending in-
quiry award equal to Special
Family pension and Children’s allow-
ance till they are sanctioned. Her
family pension papers have been com-
pleted and gent to the Record Office
for initiating a case for its sanction.
Besides the cash grant from the State
Government, she has been allotted 10
bighas of land and is also eligible for
an annuity of Rs. 500 for a period of
30 years for the PVC awarded to her
late husband. Her children are eligi-
ble for award of scholarships in Law-
rencefKing George's Schools. It is
not customary and would not be pro-
per to take any special steps to honour
the memory of an individual soldier.
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The question of constructing a national
memorial for all war dead since Inde-
pendence is under consideration.

Anti-Indian Activities of Pakistan
Mission in Nalrobl

1855. Shri Rameshwar Tantia:
Shri Yashpal Singh:
Shri D. C. Sharma;
Shri Himatsingka:

Will the Minister of

External
Affairs be pleased to state:

(a) whether Government have seen
the press reports about the anti-Indian
activities by the Pakistan Mistion in
Nairobi (Kenya);

(b) whether the attention of the
Kenya Government has been drawn
to this effect; and

(e) it so, whether any reply has
been received from that Government
and if so, the details thereof?

The Minister of External Affalrs
(Shrl Swaran Singh): (a) to (¢). Yes
Sir; our Mission in Nairobi is fully
alive to the problem and takes-appro-
priate remedial measures whenever
necessury. The attention of the Kenya
Government has also been drawn  to
such activities and they have stated
that they do not favour such activities
on the part of a foreign mission.

Broadcasting Centre for Jodhpur

1856. Dr. L. M. Singhvi: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether a regiomul broadcasting
centre is proposed to he established

at  Jodhpur for the whole of West
Rajasthan;

(b} whether any request or repre-
sentation was made to Government in
this connection; and

te) if so, at what stage the proposal
stands at present?

The Minister of Information and
Broadeasting (Shrimati Indira Gandhi)
ta) A Vividh Bharati Centre with a
low-power medium wave transmitter
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is already working in Jodhpur, A
proposal {o set up & radio station with
a Medium power transmitter im
Jodhpur under the Fourth Five Year
Plan is under consideration. This
station will not, however, serve the
whole of West Rajasthan,

(b} Yes, Sir,
() The proposal is yet to be ap-

proved by the Planning Commission
and the Ministry of Finance,

Joint Management Counecils

1857. Shri P. R. Chakraverti:
Shri K. N. Tiwary:

Will the Minister of Labour
Employment be pl d to state:

Labour
its faith
Councils

and

(a) whether the Indian
Conference has re-affirmed
in the Joint Management
scheme;

(b) whether the Works Committees
and Joint Management Councils have
their functions separately demarca-
ted;

(c) how far the progress of the
working of these councils has been
impeded by the reluctance of the Em-
ployers, both in the private and pub-
lic sectors, to encourage it hecause
of the apprehension that it would
make inroads into purely management
functions; and

(d) how far the multiplicity of the
trade unions and inter-union rivalry
had been responsible for its slow
progress?

The Minister of Labour and Em-
ployment (Shri D, Sanjivayya): (a)
The agenda of the 23rd Session of the
Indian Labour Conference held on
aMh and d1st October, 1965 included
inter-alia renffirmation of the policy
in regard to Juint Management Coun-
cilg but the item on the Apenda at the
sald Conference could not be taken
up for discussion for want of time and
has heen referred to the next meeting
of the Standing Labour Committee.
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(b) The functions of a Works Com-
mittee have been defined in Section
3(2) of the Industrial Disputes Act, as
follows:—

“It shall be the duty of the
Works Committee to promote mea-
sures for securing and preserving
amity and good relations between
the employer and workmen and,
to that end, to comment upon
matters of their common interest
or concern and endeavour to com-
puse wny material difference of
opinion in respect of such matters.”

Since guch functions have been only
generally defined ang not in terms
of specific subjects for discussion, the
functions of a Joint Management
Council have been defined in item
Nos. 5, 6 and 7 of the Draft Model
Apgreement regarding establishment of
Councils of Management specifying
the subjects for discussion which are
as follows:—

5, The Council|Councils would be
consulted by the management on
matterg like:—

(1) general administration  of
standing Orders and their
amendment, when needed;

(ii) introduction of new methods
of production and manufac-
ture involving re-deployment
of men and machinery; and

(iii) closure, reduction in or ces-
sation of operations.

6. The Council/Councils would also
have the right to receive information,
discuss and give suggestions on:i—

(i) general economic situation of
the concern;

(ii) the state of the market, pro-
duction and sales programmes;

(iii) organisation and general run-
ning of the undertaking:

(iv) circumstances affecting the
economic  position of the

undertaking;

(v) methods of manufacture and

work;

(vi) the annual balance sheet and
profit and loss statement and
connected documents and ex-
planation;

(vii) long-term plans for expansion,
re-development etc.,, and

{viii} such other matters as may be
agreed to.

7. The Council|Councils would be

entrusteg with responsibility in res-
pect ofi—
(i) administration of  welfare

‘measures;

(ii) supervision of safety measur-

es,

(iii) operation of vocational traine
ing and apprenticeship
schemes;

(iv) preparation of schedules of
working hours and breaks end
of holidays;

(v) payment of rewards for valu-
able  suggestions  received
from the employees: and

(vi) any other matter as may be
agreed to by the Jvint Coun-
cil”

fcy and (d). No specific studies
have zo far been undertakem nor it is
possible to empirically establish the
propositions. However, our experi-
ence over the kst few years reveals
that these factors have been partly res-
ponsible for impeding the progress of
the scheme of Joint Management
Councils.

Admission by Pakistani Delegate

1858. Dr. L. M. Singhvi: Will the
Minister of External Affalrs be pleas-
ed to state:

(a) whether it is 5 fact that the
Pakistani delegate, Mr. Mohd. Ayub,
in a speech in the General Assembly
of the United Nations admitted that
Pakiston had invaded the State of
Jammu and Kashmir in 1047; and
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(b) i so, in what form and lan-
guage this admission of Pakistan is
contained and what use has been made
of this admission?

The Minister of External Affairs
(Shri Swaran Singh): (a) and (b).
Mr. Mohd Ayub, delegale of Pakistan,
while replying to the statement of the
Indian delegate, Mr. Mir Qasim, made
the following statement in the UN.
General Assembly on September 29,
1965:

“He (Mr. Qasim) went on  to
accuse Pakistan of aggression, not
on one occasion but on three oe-
casions. On the first one, he said
that Pakistan was guilty of mggres-
sion when Pakistani nationals in-
vaded or attacked Kashmir, But
at that time Kashmir was not a
part of Indin. Even the Maha-
raja's spurious offer of accession
had not been made.”

Similar admission, in more precise
language, was made earlier by the
President of Pakistan who =aid at a
public meeting in Djakarta, Indonesia,
on December 7, 1960,

“....Thus began the problem
of Kashmir where the Moslems
were fighting for freedem, Na-
turally, we in Pakistan, went to
their aid.”

President of
in official
the

This admission by the
Pakistan ha: been used
publications distributed all gver
world,

Committee on LF.5,

1859. Dr. L. M. Singhvi:
Shri Sidheshwar Prasad:
Shri Vidya Charan Shukla:
Shri Hari Vishnu Kamath:

Will the Minister of External Af-
falrs be pleased to state:

(a) the progress made by the Com-
mittee constituted under the chair
manship of Shri N. R. Pillai for as-
sessing the adequdcy of our foreign
pervice and for making recommenda-
tions to streamline the same;
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(b) whether the Committee has
made or is likely to make any interim
recommendations;

(c) if so, details thereof; and

(d) when the Committee Is likely
to conclude its deliberations?

The Minister of External Affairs
(8hrl Swaran Singh): (a) The Com-
mittee was required to submit its
report by the 31st of January, 1966.
However, the progress of its work has
been unavoldably delaved because of
the pre-occupations arising out of the
present emergency.

(b) and (¢). The Commitiee has
not made any interim recommenda-
tions and is not likely to do so “e-
cause the subjects under review do not
lend themselves to piece-meal treat-
ment.

(d) The Committee is now expected
to submit its Report by April or May,
1866,
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Naval Unit at Mangalore Port

1862. Shri Basappa: Will the Minis-
ter of Defence be plcased to state:

(a) whether the Naval authorities
have visited Mangalore and found
that place suitable for the establish-
ment of a Naval unit there; and

(b) it so, whether the establish-
ment of a Naval Unit will be taken
up at Mangalore ufter the comple-
tion of the Mangalore Port?

The Minister of Defence (Shri ¥.
B. Chavan): {a) and (b). As there is
no plan at present for the nawval
development of Mangalore, the suita-
bility of the Port for the establish-
ment of a naval unit has not been in-
vestigated so far,

s g aAger wfufy
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T U (5) & wET wew
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g
Film Finance Corporation

1867. Shri R. 8. Pandey:
Shri Yashpal Singh:
Shri Rajeshwar Patel:

Will the Minister of Informatiom
and Broadcasting be pleased to state:

(a) whether there is any proposal
under consideration to widen the
scope of the Film Finance Corpora-
tion;

(b) if so, the reasons therefor; and

(c) when a decision is likely to be
taken in the matter?

The Minister of Information and
Bruadcasting (Shrimati Indira
‘Gandhl): (a) to (c). Government
have received the following proposals
from the Filin Finance Corporation:

(i) Grant to film producers of
subsidies for the production of
quality films;

(ii) Construction of cinemag for
exhibition of the filims financ~
ed by the Film Finance Cor-
poration and Art films.

(iii) Production of films by the
Film Finance Corporation,

The proposals at (i) and (ii) above
are under consideration in the context
of the present need for utmost eco-
nomy in expenditure und it is expect-
ed that the final decision on these
matters will be ur:ived at shortly, In
regard to the proposal at item (iii),
Government have dccided that the
Corporation should not embark on the
production of films on its own,

Pak Occupation of Land of Sikh
Gurdwaras in West Pakistan

1868. Shri Daljit Singh: Wil the
Minister of External Affairs be pleas-

ed to state:

(a) whether it is a fact that Pakis-
tan occupied thousandg of acres of land
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belonging to Gurdwara Nankana
Sahib and other Gurdwaras whose
annual income was estimated about
five or six lakhs of rupees and no-
thing has been paid by Pakistan so
far during these 18 years; and

(b) if so, whether the due amount
would be realized from any Pakistan
account and paid to the Shiromani
Gurudwara Prabandhak Committee,
Amritsar?

The Minister of External Affairs
(Shri Swaran Singh): (a) The land
belonging to Gurdwara Nankana Sahib
and other adjacent Gurdwaras has
been put under the admunistration ot
a Board set up by the Government of
Pakistan under the scheme for the
management and disposal of evacuee
property attached to charitable, reli-
gious or cducational t{rusts, promul-
gated in April, 1960.

(b) Negotiations on this subject have
continued through the Indo-Pakistan
Joint Committee on shrines which was
set up following the Pant-Mirza
Agreement of 1955. The Second meet-
ing of this Committee has not yet been
agreed to by the Government of
Pakistan though we have repeatedly
pressed for it.

Civillan Clerks employed against
Airmen’s Vacancles
1869. Shri Bade:
Shri Hukam Chand
Kachhavalya:
Will the Minister of
pleased to state:

Defence be

(a) the total number of civiliun
clerks employed against Airmen's
vacancies in Air Headquarters at
present;

(b) the duration for which these
vacancies have been kept unfilled;

(c) the procedure of their being ab-
sorbed in Armed Forces Headquarters;
and

(d) the number of the Unit Clerks
who have been brought on the Regu-
lar Cadre of Units in Air Headquar-
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ters and the number of thosa likely
to be absorbed by the end of Decem-
ber, 18857

The Minister of Defence (Shri Y. B.
Chavan): (a) 7L

(b) These 71 vacancies of Airmen
have buen released from time to time
for being filled by civilians as shown
below:

From (Date)

Number

Prior 10 1-9-61 15

1-9 1961 . 23

7-6-1962 . 12

10-4-1963 . 1
30-5-1963 . a
30-B-1963 . 1
16-1-1964 . 16
29-4-1964 . 1
ToTar . 71

{c) Under the existing rules, there
is no provision for these Clerks being
absorbeqd in Armed Forces Hgrs.
Cadre, entry {no which is through the
UPSC Clerks’ Grade Examination. It
is, therefore, open for such of these
Clerk: as have the requisite nge and
other qualifications to take thut exami-
nation and qualify for appoiniment {o
that Cadre.

(d) All the above 71 Civilian Clerks
have been brought on the combined

roster of regular Lower Division
Clerks of the Unit Cadre.
Teleph for Panchayat Bamiti
Offices

1870. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

‘Will the Minister of Communica-
tions be pleased to state:

(a) the number of Panchayat Samiti
Offices in Orissa provided with tele-
phones as on the 30th September,
1965; and
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(b) the k of applicati
pending at present to provide tele-
phones to the Panchayat Samiti Offices

of that State?

The Deputy Minister in the Depart-
ment of Communications (Shyl
Bhagavati): (a) 128 stations with Pan-
chayat Samiti Offices have been pro-
vided with telephone (Public Call
Office) facilities in Orissa upto 30th
September, 1965.

(b) 186 applications are pending for
providing telephone (Public Call
(Officer) facilities at stations with Pan.
chayiat Samiti Offices in Orissa.

Tibetan Refugees

1871. Shri Ramachandra Ulaka:
Shri Dholeshwar Meena:

Will the Minister of External
Affairs be pleased to state:

(a) the number of Tibetan Refu-
gees who are yet to be rehabilitated;
and

(b) the present programme of their
rehabilitation?

The Minister of External Affairs
(Shri Swaran Singh): (a) Approxi-

mately 20,000 including about 15,000
who are already cmployed as

labourers, o

(b) In addition to existing five ugri-
cultural seitlements, another is being
set up in Mysore State to rehabilitute
about 4,000 Tibetans.  Several induz-
trial schemes to provide employment
for about 3,000 Tibetans are under ac-
tive consideration.

Postmen in Orissa
1572. Shri Ramachandra Ulaka:

Shri Dhuleshwar Moens:

Will the Minister of Communica-
tions be pleased to state:

(a) the number of postmen employ-
ed at present in the various Post
Offices in Orissa;
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(b) the number out of them belong-
ing to Scheduled Castes and Schedul-
ed Tribes;

(c) the number out of them who
are getting house rent allowance; and

(d) the total amount of house rent
allowance paid to them so far during
the Third Five Year Plan?

The Deputy Minister in the Depart-

ment of Communications (Shri
Bhagavatl): (a) 765,
(b) 138.
{¢) Scheduled Castes & Sciheduled
Tribes . . . . i1
Other communitics . . 168
ToTtaL 199
(d) Scheduled Castes & Scheduled
Tribes . . . Rs. 5,535
Ocher communitics . Rs. 47,546
Torat. Rs. 53,081

Vacancles notified and filled in
Orissa

1873. 8hri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

‘Will the Minister of Labour
Employment be pleased to state:

(a) the total number of vacancies
notified in the public and private sec-
tor establishments in Orissa as on
the 30th June, 1965; and

(b) the number of vacancies filled
up in those establishments through
wvarious Employment Exchanges dur-
ing the above period?

The Minister of Labour and Employ-

and

ment (Shri D. Sanjivayya): (a) and
(b).
Vacancies Vacancies
Sector notified filled
during during
Jonuary—  Jan.—June,
June, 1965 1965
Public . . 17,571 R,686
Private . 2,762 1,414
‘ToTAL . 20,333 10,100
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Unemployment of 8.C. & 8.T.
Candidates in Orissa

1574. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Labour and
Employment be pleased to state:

(a) the number of candidates be-
Ionging to the Scheduled Castes and
Scheduled Tribes registered in various
Employment Exchanges in Orissa as
on the 30th June, 1985; and

(b) the number out of them who
were provided with employment
assistance during the above period?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
and (b)—

Category of applicants  No, No.
on live placed

register in
ds on employ-

qo-6-106% ment
during
Jan.—Junc

1965
Scheduled Caste 5,043 Y67
Scheduled Tribe 8.099 1.437

1875 st ¥ :
ot g W g
wft wiyere fag
sft M TET wewy
«ft o9 :
lﬁflegn qifem:

(%) w1 ag "% ¥ fx ‘dro’
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Civilian School Teachers under

Defence Ministry
1871, Shri §. M. Banerjee: Will the
Minister of Def: be pl i to

state:

(a) whether it is a fact that civilian
school teachers under his Ministry are
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appointed in lieu of Unit Educational
Instructors;

(b) whether the civilian school tea-
chers are not declared permanent and
kept temporary for years together be-
cause they are not appointed against
clear vacancies;

(¢) it so, the steps taken by Gov-
ernment to rectify this anomaly and
grant per y to these teachers

(d) whether it is also a fact that
certain graduste teachers have also
been offered alternative jobs of peons;
and

(e) if so, the reasons therefor?

The Minister of Defence (Shri ¥. B.
Chavan): (a) Yes,

(b) Civilian School Teachers are
emploved for a short period on the
condition that they will be replaced
by Combatants as early as possible.
As and when Combatants become
available they are rendered surplus
and wherever feasible, adjusted in
alternative employment,

(¢} In order to absorb those Civi-
lian School Masters who are still in
employment, a proposal is under con-
sideration for Lthe creation of a perma-
nent cadre of Civilian School Masters
with more than 5 years of service,

(d) and (e). Certain surplus Gra-
duate Teachers have been offered al-
ternative jobs of Class IV officers as
they could not be absorbed in the same
or equivalent posts due to lack of
wvacancies mand their low seniority.
Certificates of willingness to accept
lower posts had been given by them.

wrea wa Wi fufem w@a (eras)
& qreeafos e
1878, @t wndw fay fagrf :
s #ifreed df o T A
¥ w4 fs
(%) wrwm ww v fafew aomft
w1 gl dnfas eaea T §

2108 (Ai) LSD—4

(&) wrm &9 Wk Ty HEe
w1 greeefos dmfaw mrew e
t;

(7) 71 wrm &@w fafew aradfy
¥ quimar FEe € ;W

() war wreg &9 fafer awmf
¥ wyaT g Ay ¥ fAg qoiqar
a7

fifmewd At (o wel
feg) : (%) 26 =a3d, 1950
¥ 9T & W W aaww Afaumr
A g § WIW O S{EAnTs
T T &1 Wt AT W &
afma &1 g7 § W w1 iy
g w1 mfafy & 1 9w wfra
& sewita fafew WA (qwmft)
w1 oq @ E

(@) wrg UwEE W S
i

() Y, g 1+ wrea fafem wraw
¥ qf w1 & e @ i 2w A

gff FwRTT AE 2
(&) o, =
Shrimatl Pandit's Visk to West
Germany
1879, Shri P. R. Chakraverti:
Shri P. C. Borooah:

Will the Minister of External
Affairs be pleased to state:

(a) whether Shrimati Vijaya-

lakshmi Pandi has been sent as &
special envoy to West Germany to ex-
plain India’s stand in the current
Indo-Pak. conflict; and

(b) if so, the results achieved by
her visit?

The Minister of Exiernal Affalrs
(Shri Swaran Bingh): (a) Yes, Sir.

(b) We believe the visit of Shri-
mati Vijayalakshmi Pandit helped in
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better understanding of the Indian
position in the Indo-Pakistan conflict
by the Government of the Federal Re-
public of Germany.

Radio Stations at Patna and Ranchi

1880. Shri H. C. Soy: Will the Minis-

ter of Information and Broadcasting
be pleased to state:

(a) whether it is a fact that the
Radio Stations at Ranchi and Patna
have comparatively very weak trans-
mission equipments and listeners in
the regions have complained on this
account; and

(b) if so, the steps taken or propos-
ed to be taken to improve the posi-
tion?

The Minister of Information and
Broadcasting (Shrimati Indira
Gandhl): (a) Sir, there have been no
complaints about the Patna Station
but as Ranchi station has a weak
transmitter there have been com-
plaints of inadequate coverage,

(b) A medium power transmitter is
under installation in Bhagalpur to ex-
tend coverage o the North-Eastern
Regions of Bihar. Proposals are also
under consideration for setting up ad-
ditional transmitters to serve the
Maithili speaking and border areas
from Darbhanga and the tribal areas
from Ranchi as part of the draft
Fourth Five Year Plan,

National Defence Fund

1881, Shri Warlor:
Bhri 8. M. Banerjee:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that the
Cabinet Secretary called a Conference
of Central Government employees
Associations|Unions|Federations on the
8th October, 1865 In connection with
the National Defence Fund;

(b) it so, the names of Organisa-
tions called to the meeting;
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(c) whether all the important and
recognised organisations of the Cen-
tral Government employees were call-
ed to the conference; and

(d) if not, the reasons for not seek-
ing their cooperation?

The Prime Minister ang Minister of
Atomic Energy (Shri Lal Bahadur
Shastri): (a) to (d). In the emer-
gency created by Pakistan's aggres-
sion, it was considered that Govern-
ment employees would elso wish to
participate in the defence effort. For
the purpose of working out guide-lines
in this connection, which would be
broadly acceptable to Government
employees generally, Cabinet Secre-
tary informally met on 8th October
1965, the repr ives of & b
of Central Government employees'
Assoctations who were readily avail-
able in Delhi and exchanged views
with them. A list of Associations
represented at the informal meeting
is given below:

1. Indian Foreign Service Associa-
tlon (B).

. Central  Secretariat  Service
Grade (Section Officers).
(Departmental Examination
Category) Association.

X

3. Railway Board Secretariat Ser-
vice (Grade I Officers) Asso-
ciation,

-

. Postal Officers Association,

o

. Indian Revenue Service (income
Tax) Assoclation.

6. Centra] Secretariat
Gade I Association,

7. Indian Police Service Associa-
tion.

Service

8. Armed Forces Headquarters
Civilan Officers Association.

9. All India Defence Accounts
Services Association.

10. Indian Customs Service
(Class I) Officers Association.

11, Central Secretariat Service
(Class 1) Officers Association.
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12, Indian Civil and Administra-
tive Service (Central) Asso-
ciation,

In the course of the discussions re-
ferred to above, it was considered that
Government employees could appro-
priately participate in  the defence
effort by voluntarily donating one
day's salary to the National Defence
Fung every ‘month, or by the purchase
of Defence Certificates of the same
value, and by devoting greater energ-
ies than ever before to step up effi-
ciency in their work, These views re-
ceived wide publicfty. Secretaries of
all the associations were ulso request-
ed to take steps to inform all con-
cerned for follow-up action. There
was no question of not seeking the
co-operation of any Government em-
ployee or association of Government
employees. It would be appreciated
that the number of Central Govern-
ment Employees  Associations  being
very large, it was not possible for the
Cabinet Secretary to ensure meeting
them all.

Supplies of Military Equipment to
Pakistan

1882, Shrl Hari Vishnu Kamath:
Shri Yashpal Singh:
Shri Vishwa Nath Pandey:
Shri Kindar Lal:
Shri D. C. Sharma:
Shri Prakash Vir Shastrl:

Will the Minister of External
Affairs be pleased to refer to the reply
given to Starred Question No. 111 on
the 8th November, 1965 and state:

(a) from which sources reports of

lies of military i t to Pak-

istan by some countries have been
received:

(b) whether their correctness has
been verified;

(e) if so, Government's assessment
of the attitude of each of such coun-
tries to India as to whether it was un-
friendly or otherwise; and

(d) the effect of such assessment on
the reorientation, if any, of Govern-

ment's policy or attitude towards cach
of those countries?

The Minister of External Affalrs
(Shri Swaran Singh): (a) to (dh
Therce have been reports that Pakistun
has cbtained some military eguipment
from some countries, The Govern=
ment of India have received assur-
anceg from various countries through
Diplomatic  channels that military
equipment is not being given to Pakis-
tan. The Governmeni are keeping a
close watch (1 the situation. It is
obvious that countries giving military
aid to Pakistan could not be regarded
as being friendly to India,

Defence Team's Visit to USSR

1883. Shri D. C, Sharma:

Shri Himatsingka:

Shri Rameshwar Tantia:

Shri Yashpal Singh:
Will the Minister of Defence be
pleased to state:

{a) whether it is a fact that a high-
power team of officials visited Soviet
Union recently to explore prospects of
acquiring a wide range of defence
equipments; and

(b) it so, the outcome of their visit?

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). The team of
officials which recently visited Soviet
Union went there principally in con-
nection with the MIG production
programme.

Inspectors of Mines

1884. Shri Bade:
Shrl Hokam Chand
Kachhavaiya:
Shri Onkar Lal Berwa:
Shri ¥ashpal Singh:

Will the Minister of Labour
Employment be pleased to state:

and

(a) the total number of mines in
the country and the total number of
posts of Inspectors of Mines fixed by
Government for inspection of mines:
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(b) whether this number is ade-
quate, keeping in view the increasing
number of accidents and loss of hu-
man life in mines;

(e¢) whether it is a fact that on the
1st April, 1965 over twenty posts of
such Officers were lying vacant and
qualified persons, though available,
did not like to accept these posts;

(d) if so, the reasons therefor; and
(e} the steps taken in this matter?

The Minister of Labour and Employ-

ment (Shri D. Sanjivayya): (a) No,
of Mines 3,884

No. of posts of Inspectors
of Mines 43

There are, however, 57 other posts of
various grades of Inspectors, eg.,
Assistant Inspectors, Regional Inspec-
tors elc,

(b) It would not be correct to say
that the number of accidents in the
mines is increasing: but the fatality
rate which has been going down since
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question of improving the service
conditions in order to attract suitable
mining engineers is also under con-
sideration,

Workers in Talloring Establishments

1885, Shri Tridlb Kumar
Chaudhuri:
Shrl Kashi Ram Gupta:

Will the Minister of Labour
Employment be pleased to state:

and

(a) the steps taken by Government
to get the recommendations of the
Krishnamurthi  Committee on the
working conditions of workers in tail-
oring establishments in Delhi, which
were accepted by the Delhi adminis-
tration, implemented by the employ-
ers in practice; and

(b) the reasons for the delay in
this regard?

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) The
Industrial Relations Machinery of
Delhi Administration had a number
of di with the representatives

1962 will go up this yvear on t
of the mining disaster that took place
at Dhori Colliery on 28th May. How-
ever, the number of Inspectors is not
adequate to ensure the desired fre-
quency of inspection ol mines,

() On 1st April. 1965, 18 posts of
Inspectors of Mines were vacant.
The Union Public Service Commission
could not recommend sufficient num-
ber of candidates and some of the
condidates recommended by them did
not accept the offers of appointment.
For some years there was a serious
shortage of qualified mining engi-
neers,

(d) Presumably some of the candi-
dates did not find the scales of pay
and =e'vice conditions of Inspectors
of Mines attractive enough and had
better prospects elsewhere.

(e) A number of posts have since
becn filled by an ad hoc recruitment
and there are only 5 vacancies in the
grade. The scales of pay have been
twice revised during recent years and

of the employers and the workers to
bring about a settlement, bul settle-
ment has not been possible so far.
However. efforts in this direction are
still continuing.

(b) The discussions revealed that
the views held by the parties are
sharply divided and interests involv-
ed complicated. Hence the delay in
bringing about a settlement.

Co-axial Cable Links

1886. Shri P. C, Borooah: Will the
Minister of Communicatlions be
pleased to state:

(a) whether it is a fact that there
is a scheme to connect all important
towns of India with co-axial cable
links during the Fourth Five Year
Plan;

(b) if so. the estimated cost of the
programme; and

{c) the progress made in that dlrec-
tion so far?
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The Deputy Minister in the Depart-
ment of Communications (Shri Bhaga-
vati): (a) The following schemes are
proposed for cornecting important
towns and cities of India under the
Fourth Plan with co-axial systems:

1. Jullundur-Amritsar.

2. Ambala - Patiala - Bhatinda-
Ferozepur.

3. New  Delhi-Moradabad—Bar-
eilly-Lucknow.

4. Meerut - Lucknow - Hathras-
Agra.

(2

. Jodhpur-Bikaner.

6. Rajkot - Jetpur - Dhoraji-Por-
bander & Dhoraji-Veraval,

. Allahabad-Jabalpur.

o =

Gorakhpur-Varanasi.

©

Madras-Vijayawada - Cuttack-
Kharagpur.

10. Vijayawada-Secunderabad.

11. Bangalore - Guntakal - Secun-
derabad-Nagpur.

12. Coimbatore-Salem-Bangalore.
13. Madras-Cuddapah-Guntakal,
14. Bangalore-Mysore.

15. Madras - Pondicherry-Tanjore-
Trichy.

16. Tanjore-Karaikudi-Madurai.

17. Madurai - Tirunellveli - Nagar
Coil-Trivandrum.

However, these proposals have not
finalised and are subject to change.

(b) The approximate cost of all the
above schemes is expected to be
Rs. thirty-six crores. Since the
schemes have not yet been finalised,
the cost is also subject to change,

(¢) The schemes are under exami-
nation. No physical progress has
been made so far.

“Brij Bhasha” on A.LR.

1887. Shri Krishnapal Singh: Will
the Minister of Information and
Broadcasting be pleased to state:

(a) whether it is a fact that “Brij
Bhasha” dialect of Hindi language has
not received due recognition by the
All-India Radio;

(b) whether it is also g fact that
representations have been sent by or-
ganisations interested in the promo-
tion of art and literature of “Brij
Bhasha” requesting Government to
instal a permanent broadcasting
Station in Brij Area (Mathura and its
neighbourhood);

(c) it so, the action taken by Gov-
ernment thereon; and

(d) whether Government propose
to devote one or one and a half hours
daily for programmes in “Brij Bhasha"
from All-India Radio, Delhi?

The Minister of Information and

Broadcasting (Shrimati Indira
Gandhi): (a) No, Sir.
(b) Yes, Sir.

(c) Proposals for setting up a new
radio Station under the Fourth Five
Year Plan to cater to the needs of
the Braj area are under consideration.

(d) The bulk of Delhi Station'’s
programmes are in Hindi, and in
addition it serves the needs of four
distinct  cultural  regions: Braj,
Hariana, Garhwal and the urban area
of Delhi.

Delhi Station is broadcasting a 20
minute programme for listeners in the
Braj area. In addition, in a secries of
features entitled ‘Lok Manas’, pro-
grammes on cultural aspects of the
Braj area are broadcast. Other occa-
sional programmes in Braj Bhasha
arranged from Delhi Station are in
the form of talks, features, music, etc.

Because of the numerous and varied
requirements that the Delhi Station
has to meet, it is not possible to
increase the present duration of Braj
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programmes, This, however, will be
possible when a separate station for
the Braj area is set up.

Help te Africans fighting in Rhodesia

1888. Shri Mohammed Koya: Will
the Minister of External Affalrs be
pleased to state:

(a) whether the Africans flghting
in Rhodesia against the Government
of Mr. Ian Smith have asked for any
material and financial help from the
Government of India;

(b) if so, the details thereof; and
(c) the reaction of Govt. in the
matter?

The Minister of External Affairs
(Shri Swaran Singh): (a) to (c), No,
Sir. However, it will naturally receive
Government's consideration.

agE TR ATy

1889.51 a¥ :
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o g w6 f5 fF fem oy &0
e oo e aw w1 faare
g7

xfrs-wrd /A (ot wael fay)
g AT Tl 1 AT Wy g s
gew 7 #a g Tw Y S o1

gt ot dx § ofeerm g
arft gy fear s

1890. it ag¥e g ¢
ﬂm!‘l“m:
ot w¥ :
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Commemorative Stamps

1891. Shrl Vishwa Nath Pandey:
Shri Kindar Lal:

Will the Minister of
tions be pleased to state:

Communica-

(a) whether it is a fact that Gov-
ernment have issued many Commemo-
rative Postage Stamps in honour of
distinguished personalities of India
during the year 1965;

(b) if so, the names of the persona-
lities; and

(¢) the value of the postage stamp
issued in each case?

The Deputy Minister in the Depari-
ment of Communications (Shri Bhaga-
vatl): (a) Yes, Sir,
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(b) Jamsetji N. Tata, Lala Lajpat
Rai, Pandit Jawaharlal Nehru, Pandit
Govind Vallabh Pant, Sardar Valla-
bhbhai Patel, Deshbandhu Chittaran-
jan Das, and Vidyapati.

{c) 0.15 Paise in all the cases.
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Octroi Duty in Cantonment Board
Area, Varanasi

1894. Shri Ram Harkh Yadav: Wil
the Minister of Defence be pleased to
state:

{a) whether it is a fact that the
Cantonment Board, Varanasi has im-
posed octroi at exorbitant rates to the
detriment of the general public;

(b) it s0, whether the said octrol
duties have been levied with the pre-
vious sanction of the Government of
India; and

(c) whether Government propose to
reduce the tax in the case of articles
of daily use by common people such
as cycles, typewriters and spectacles?

The Minister of Defence (Shri Y. B.
Chavan): (a) The rates of Octroi and
the goods subject to Octrol levy were
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revised by the Cantonment Board,
Varanasi, with effect from 13th Nov-
ember, 1965 and brought in confor-
mity with the jevies imposed by the
MNagar Mahapalika, Varanasi, with
effect from the same date. Before
revision, suggestions/objections to the
proposed levy were invited by the
Cantonment Board, Varanasi, from
the general public, but none was
received. The rates are not consider-
ed exorbitant.

(b) Yes, Sir,

(c) There is no such proposal under
congideration.

Written Answers

Eetarn of Captured Indian Soldiers by
China

Shri D. C. Sharma:

Shri Vishwa Nath Pandey:
Shri Kindar Lal:

Shri Hari Vishno Kamaih:

Will the Minister of External
Affairs be pleased to state:

(a) whether China has decided to
defer the question of return of three
captured Indian soldiers; and

{b) it so,
thereto?

1885,

Government's reaction

The Minister of External Affairs
(Shri Swaran Bingh): (a) and (b).
Although the Chinese Government
had declared in a hnote dated the 18th
November, 1965 that they had “defer-
red consideration of the disposal” of
the three soldiers kidnapped by them,
in a subsequent note dated the 25th
November the Chinese Government
declared their willingness to return
the soldiers. The three kidnapped
soldiers were returned on the 28th
November, 1965.

Hindustan Construction Co. (Kerela)

1896. Shri Vasudevan Nair:
Shri Warlor:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether the workers employed
by the Hindustan Construction Co. at
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Sabarigiri Project in Xerala have
served strike notice recently;

(b) if so, whether it is a fact that
the Company has refused to imple-
ment the previous agreement with the
workers and their Union; and

(e) the steps being taken to settle
the dispute between the company and
the workers?

The Minister of Labour and Employ-
ment (Shri D, Sanjlvayya): (a) Yes

(b) No.

(c) Conciliation proceedings by the
Labour Department, Government of
Kerala, are in progress.

Second Regional Conference on Social
Security

1897. Shri Himatsingka:
Shri Rameshwar Tantia:

Will the Minister of External Affairs
be pleased to state:

(a) whether it is a fact that the
Second  Regional Conference on
Social Becurity for Asia and Africa
will be held in New Delhi from the
13th to 16th December, 1965;

{b) if so, how many countries have
been invited und how many of them
will attend; and

(e) the main Items for discussion
thereat?

The Minister of External Affairs
(8hri Swaran Singh): (a) The Inter-
national Social Security Association
has planned to hold its Second
Regional Conference for Asia and
Oceania in New Delhl from 13th to
18th December, 1965,

(b) The International Social Secu-
rity Association has invited Social
Security Institutions, which are its
members, from 18 countries in the
region. Delegations from institutions
in 10 countries are expected to attend
the Conference.
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(c) The following items are on the
agenda of the Conference:

(1) The meaning of Social Secu-
rity in Asian countries--Past
experience and planning for
the future.

(2

~

Prerequisite for the introduc-
tion of medical care schemes
or the expansion of existing
ones to new categories or new
areas, with special reference
to the use of existing public,
private or voluntary medical
facilities and to training and
the increase in the number
of medical personnel.

(€]

Psychological,  social  and
economic aspects in connec-
tion with the transition from
provident funds to pensions
insurance,

(4) Reports of the Second Meet-
ing of Regional Committees.

Tripartite Committee for Industrial
Workers

1898, Shri Himatsingka:
Shri Rameshwar Tantia:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that the
Central Government are considering a
proposal to set up a tripartite Com-
mittce at the Centre to go into the
hardships caused to industrial workers
during the emergency;

(b) if so, when the final decision is
likely to be taken; and

(c) its composition and functions?

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) and
(b). A Central Tripartite Standing
Committee was constituted on 18th
November, 1965.

(c) The functions of the Committee
are to review and resolve major
labour and management problems and
when necessary, place the same
before the Inter-Ministerial Com-
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mittee for necessary action. Its com-
position is as follows:

Union Labour Minister—Chairman

Employers, Representatives—

Three:

(i) Employers’ Federation of
India—One.

(ii) Al India Organisation of
Industrial Employers—One

(iii) All India Manufacturers’
Organisation—One.

Workers, Representatives—Four:

(i) Indian National Trade Union
Congress—One.

(ii) Hind Mazdoor Sabha—One.

(iii) All India Trade Union Con-
gress—One.

(iv) United Trade Union Con-
gress—One.
Second Wage Board for Sugar
Industry

1899. Shri Himatsingka:
Shri Rameshwar Tantia:

Will the Minister of Labour and
Employment be pl d to state:

(a) when the final decision regard-
ing the appointment of the second
Wage Board for sugar industry is
likely to be taken;

(b) the names of members and
chairman of the proposed Board; and

(c) when the Board will submit its
report?

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) and
(b). Copies of Government Resolution
No. WB-7(2)/65, dated the 16th
November, 1865, showing the composi-
tion and terms of reference of the
Second Wage Board for Sugar Indus-
try were placed on the Table of the
Sabha on the 23rd November, 1966.

(¢) No time limit has been fixed
and it is difficult to say at this stage
when the Board will be able to sub-
mit its report.
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First So'idarity Conference

1900. Shrl Himatsingka:
Shri Rameshwar Tantia:

Wil! the Minister of External Affairs
be pleased (o state:

(a) whether il is a fact that the
first Solidarity Conference of Afro-
Asian and Latin American people will
be held in Havana on the 3rd January,
1966;

(b} if so, whether India is likely to
attend this Conference; and

(c) the agenda of the conference?

The Minister of External Affairs
(Shri Swaran Singh): (a) Yes, Sir.

(b) Government will not be send-
ing any declegates because the soli-
darity movement is non-official in
charncter. There is, however, an
Indian Association for Afro-Asian
Solidarity.

(¢) Does nol arise,

Paw. Aircraft shot down by India in
Slalkot Sector

1901. Shri Vishwa Nath Pandey:
Shri Kindar Lal;

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that w
Pakistani aircraft was shot down by
Indian small arms fire on the 19th
November, 1965 when it flew over
Indian-held positions in the Phillaura
area of Sialkot Sector; and

(b) if so, the details thereof?

The Minister of Defence (Shri X. B.
Chavan): (a) and (b), On 1Bth
November (and not 19th November),
1965, at 1740 hours, a Pakistani air
observauon post aircraft penetrated
about one mile deep from the line of
actual rvontrol and flew over our de-
fended positions in the Phillaura area
in the Sialkot sector. The aircraft
was engaged by small arms fire and
on its way out was observed to be
losing height rapidly. A cease-fire
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violation complaint about this inci-
dent has been lodged with UN. Mili-
tary Observers.

Air Accident near Agra

1902. Shri Vishwa Nath Pandey:
Shri Kindar Lal:

Will the Minister of Defence be
pleased to state:

(a) whether it i# a fact that a pilot
officer was killed in an accident on the
16th November, 1965 at Agra (U.P.);

(b) if so, the causes of the accident;
and

(e} whether any enquiry has been
made?

The Minister of Defence (Shri Y. B,
Chavan): (a) Yes, Sir.
(b) and (c). The matter is under
investigation by a Court of Inquiry.
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Stamp on Swami Ram Tirth

1904. Shrl Jedhe:
Shri V. T. Patil:

Will the Minister of Communica-
tions be pleased to state:

(a) whether there is any proposal
under consideration to issue a special
stamp in commemoration of Swami
Ram Tirth, a great Vedant Philoso-
pher of Punjab; and

(b) it so, whether it is likely to be
fssued on his next birth anniversary?

The Deputy Minister in the Depart-
ment of Communications (Shri
Bhargavati); (a) and (b). Yes, Sir.

Firing by East Pak, Rifles

1805. Shrl Vishwa Nath Pandey:
Will the Minister of Defence be
pleased to state:

(a) whether it is g fact that East
Pakistani Rifles intensified their firing
on the 21st November, 1965 on the
Indian positions at Boira village in
24 parganas District and Gede in
Nadia District (Bengal) and  thus
opened a new front at Gede; and

(b) if so, the action taken by Gov-
ernment in the matter?

The Minister of Defemce (Shri ¥, B.
Chavan): (a) As stated in answer to
Unstarred Question No, 1483 on the
20th November, 1965, Pakistani armed
forces have been firing often on the
Indian border out-post of Bayra (also
spelt Boira) in the month of Novem-
ber 1965. There is, however, no in-
dication that the firing was intensifled
on 2lst November, 1085, Pakistani
armed forces also started firing at our
positions at Gede on 19th November,
1965. This firing has also been con-
tinuing intermittently.

(b) Protests have been lodged with
the Pakistan Government. Our Secu-
rity Forces have also fired in  self-
defence, whenever necessary. Other
measures, as and when considered
necessary, will be taken.

Air Accident Near Delhi

1906. Shri Brij Basi Lal:
Shri Vishwa Nath Pandey:
Shri D. C. Sharma:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that a
Pilot Officer died in a flying acci-
dent involving an Indian Air Force
plane near Delhi on the 22nd Nov-
ember, 1965; and

(b) it so, the causes of the acci-
dent?

The Minister of Defemce (Shri
Y. B. Chavan): (a) Yes, Sir. The
accident occurred 3 miles North-West
of Muradnagar.

(b) A Court of Inquiry has been
ordered to investigate the accident.
The cause of the accident will be
known when its report is received.

Air Space Violations by Pak.

1907. Shri D, C. Sharma: Will the
Minister of Extermal Affairs be pleas-
ed to state:

(a) whether a protest has been
made to Pakistan against its viola-
tions of Indian air space during the
13th and 17th November, 1965; and

(b) if so, the nature of reply re-
celved, if any?

The Minister of External Affalrs
(Shri Swaran Bingh): (a) Yes, Sir.

(b) No reply has yet been received.
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Stenographers in Ordnance Factorles

1909, Shri Rishang Keishing: Will
the Minister of Defence be pleased to
state:

(a) whether it is a fact that the
Stenographers working in the Direc-
torate General of Ordnance Factor-
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irz submitted a memorandum to the
Director-General of Ordnance Fac-

tories sometime in the year 1963
listing their grievances;
(b) it so, their grievances and

decisions taken thereon; and

(c) if the answers to (a) and (b)
be in the affirmative, the steps tak-
en or proposed to be taken to im-
plement those decisions?

The Minister of Defence (Shri ¥. B.
Chavan): (a) Some of the steno-
graphers met the DGOF during June
1963 and explained their grievances,
handing over to him an unsigned
statement of their case.

(b) The central point in their grie-
vances was the absence of promotional
prospects, like those of the clerical
staff, to stenographers in the DGOF
Headquarters. It was decided to re-
serve four posts of Superintendents
for the promotion of suitable senior
stenographers after a period of trial
as Assistants.

(c) Ten stenographers have been
given the opportunity to work as As-
sistants from December 1964,  Their
suitability for promotion to the four
reserved posts of Superintendents is
proposed to be considered after
another year. The D.G.O.F. Emplo-
yees  Assoclation flled a  petition
during January 1985 in the High
Court of Calcutta calling upon  the
D.G.O.F./Ministry of Defence to
withdraw, cancel oy forbear from
placement of stenographers in the
clerical line and  Superintendents.
This was followed up by a prayer for
an order of interim injunction res-
training the authorities from further
posting of stenographers in the cleri-
cal cadre. While interim injunction
as such was not granted, the High
Court has issued a direction that fur-
ther posting of stenographers in cleri-
cal cadre or their promntion as Super-
intendents should abide by the final
decision in the main rule. This aspect
of the matter ig being further exa-
mined in ronsultation with our legal
Advisers. The implementation of the
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decision mentioned in paragraph (b)
will depend on the ultimate outcome.

Stenographers in Attached and Sub-
ordinate Offices of Defence Ministry

1910. Shri Rishamg Keishing: Will
the Minister of Defence be pleased to
state:

(a) whether it is a fact that Grade
I Stenographers working in the
attached and subordinate offices of
the Ministry, arc eligible for promo-
tion to the posts of Superintendents;
and

(b) if so, the procedure followed
for their promotion?

The Minister of Defence (Shri Y. B.
Chavan): (a) There are no Grade 1I
stenographers in the lower formations
of the Ministry of Defence. In AFHQ
and Inter Service Organisations, steno-
graphers Grade II are not eligible at
present to be considered for promo-
tion to the Grade of Supdts; only
Grade I stenographers are eligible for
such promotions. In the D.G.O.F.
Headquarters, Grade II Stenogra-
phers are eligible to be promoted to
certain number of posts of Supedts.
which have been reserved for them,

(b) Promotion to the posts of Supdts.
in D.G.O.F. Headquarters is made
from amongst Grade II stenographers
after they have been deputed to work
as Assistant for a specified number of
yvears in order to acquire necessary
experience on case work.

Election in Portugal

1911. Shri Hari Vishnu Kamath:
Will the Minister of External Affairs
be plecased to state:

(a) whether Government's atten-
tion has been drawn to the press re-
ports that candidates have been set
up in Portugal to represent Goa,
Paman and Diu in the ensuing Gen-
eral Election to the National Assem-
bly of that country;

(b) whether the said reports are
correct;
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(c) if so, whether a protest has
been lodged with the Government
of Portugal or any other action has
been tuken; ang

(d) if not, the reasuns ticrefus?

The Minister of External Affairs
(Shri Swaran Singh): (a) Yes, Sir.
Government’s attention has been
drawn to reports that candidates were
put up in the elections held in Por-
tugal on November 7, 1965, to repre-
sent Goa, Daman and Diu in the
Portuguese National Assembly.

(b) The report is correct and it is
learnt that three persons were elected.

(c) and (d). A protest has not been
lodged with the Government of Por-
tugal because Goa, Daman and Diu
are integral parts of the Indian Union
and it is not considered necessary or
worthwhile to take note of such Por-
tuguese actions.

Second Atomic Reactor in Rajasthan

1912, Shri Hari Vishau Kamath:
Will the Prime Minister be pleased to
state:

(a) whether it is a fact that the
Canadian Government have demand-
ed certain guarantees or imposed
certain conditions before they pro-
ceed to build the second atomic re-
actor in Rajasthan;

(b) if so, the details thereof; and
(¢) Government's reaction thereto?

The Prime Minister an@ Minister of
Atomic Energy (Shri Lal Bahadur
Shastrl): (a) to (c). The second Re-
actor of the Rajasthan Atomic Power
Project will be built by Indian scien-
tists and engineers. Financial assis-
tance required to cover the import
of conventional materials and equip-
ment may be secured from Canada or
any other country. No formal com-
munication from the Government of
Canada has been received in regard
to the terms on which they may be
prepared to extend such assistance.
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Shortage of Newsprint § wmeEmRt & s ¥ s

1913. Shri Linga Reddy: Will the gy #1 7wy &
Minister of Information amd Broad- ' '

casting be pleased to state: (a) afe &, & =@ %39 ¥
(a) the extent of shortage of . . S ?
newsprint in the country; and I safre fr @ s '
(b) the steps taken by  Govern- . 5
ment to meet the shortage? e e saTen |l {"ﬂ“ﬂ

The Minister of Information and thaw o) : o () A
Broadcasting (Bhrimati Indira Gandhi): (,,;) nz a-‘r;ra ¢ R
(a) As allocation under the Sixth \ t . N
Non-Project Loan (U.S.A)), in respect & wE s s i fe
of which no agreement has yet been W OWIAT | FE & wer i

signed, has been suspended, the avail- T ot 7 T 3
ability of about 9450 metric tonnes ¥ o BFOFTOT Ry AL

of newsprint planned for import trom (&% ©1% %% waifoy ar ar 1 7z

the U.S.A. under that aid, during the  srmw 12-11-65 ¥ &= 37 &7
ttf:i;:ent year, has now become uncer- T g 3 o o

w1 gfz wfufiaw w190 7% s 7

(b) The position was reviewed at 7%

the meeting of the Newsprint Advisory  T1 FdT wiferwwr o wredor A
Committee, held on December 1, 1985 el {g 1

and the newspapers have been advis-

ed to plan and utilise immediately () T wET AT T W
their entitlement of newsprint and wE &

printing and writing paper with a

view to conserving as much newsprint (7) 3% w8 wOET W g

2% possible. w0 F wepe # TC fawie v @
“fw W dm” e g
1915. sft swTmfT Tl ¢ Explosion in Agra General Poat Office

o gt foy : 1916, Shri Vishwa Nath Pandey:

et Shri Brij Bihari Mehrotra:
W wh e Will the Minister of Communications

T P owa fn o be pleased to state:
(%) w1 g7 &« ¢ v wrETw- (a) whether it is a fact that an ex-

AR % el R shqfer plosion of high intensity occurred at
lﬂiﬁ_ i’_: ¥ sf o the Agra General Post Office, Agra on
® AT A Srehm

T the 24th November, 1965;
et ot T a1 Tw fred (b) if so, the damage caused by the
gw fﬁﬁ ¥ g H'ﬁ far @ explosion; and
wr '

g (c) the causes of the same?

%i

The Deputy Minister in the Depart-
g ment of Communications (Shri
Bhagavati): (a) Yes. Sir. Two explo-

(i‘l] 4T &7 Wl ﬁ fis o o sions within an interval of one minute

. - occurred in the hall of Agra Head
og wRw S e w Post Office at about 11.50 am. on

w bW gw SEE T ¥ A 240168,
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(b) Two parcel bags caught fire
and were partially burnt. Some glass
panes of windows, doors and ventila-
tors were gmashed and a ceiling fan
was damaged. Two class IV officials
received very minor injuries,

(¢) Explosion of a parcel contain-
ing explosives sent by the Sub-Divi-
sional Magistrate, Gonda, to the Ins-
pector of Explosives, Agra while the
mails were being unloaded. This
was in contravention of Sec. 19 of the
Indian Post Office Act, as indicated in
clause 202(4) of the Post Office Guide.

Prizes for Underground Mine Workers

1917. Shri Rameshwar Tantla:
Shri Himatsingka:

‘Will the Minister of Labour
Employment be pleased to state:

and

(a) whether it is a fact that the
National Council for Safety in Mines
have decided to award quarterly
prizes to bona fide workers employed
underground;

(b) if so, when it is likely to start;
(¢) the details of the proposal; and

(d) how far it will benefit Govern-
ment as well as workers?

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): (a) Yes.

(b) From the fourth quarter of the
current year.

(c) To quality for this prize the
specified category of worker should
remain accident free and put in  at
least 80 per cent attendance at work
during the gquarter. For the present
the competition will be confined to
mines in the Raniganj and Jharia
coalfields having more than 1600 dally
over-all employment during the pre-
vious year. For each of the two coal-
fields, six prizes will be awarded in
each quarter e, one first prize of
the value of Rs. 200, two second prizey
each of the value of Rs. 100 and three
third prizes each of the value of Rs. 50.
The prizes will be awarded by draw-
ing lots.

(d) It is hoped that besides
monelary benefit that would
to the winners the scheme will
to:

the
acerue
lead

(i) increase in production;

(ii} reduction in absentism;
(iii) invrease in wages earned;
and

(iv) development of greater
safety consciousness among  the
workers.

Employees of ‘Bazar Funds’ in Balu-
chistan now Serving in Imdia

1917-A. Shri Buta Singh:
Shri P. K. Deu;
Shri Narasimha Reddy:

Will the Minister of External Affairs
be pleased to state:

(a) whether it is a fact that the
Loral Funds namely the ‘Bazar Funds'
in Baluchistan were administered and
controlled entirely by Government and
were not like the local bodies of
Punjab and Delhi in which the mem-
bers are either elected or nominated;

(b) it so, whether the employees of
the ‘Bazar Funds' in Baluchistan are
being treated as Government Servants
under F.R. 130 and also under C.IS.
{Revislon of Pay) Rules 1847; and

(e) if not, the reasons therefor?

The Minister of External Affairs
(Shri Swaran Singh): (a) No, Sir.
The “Bazar Funds" in Baluchistan
were not administered by the Govern-
ment prior to 31-3-1838.

(b) The employees of the “Bazar
Funds” prior to 31-3-1938 are  not
being treated as Government servants.

{¢) The “Bazar Funds” in Baluchis-
tan were only Local Funds and the
employees of those Funds were not
paid from the Central Revenuwes, as
such those employves could not  be
treated as Government servants.
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12.03 hrs.

RE. MOTION FOR ADJOURNMENT
(Query)

Mr. Speaker: Now we will take up
the calling attention notice.

Shri Nath Pal (Rajapur): Before
vou call upon Shri Indrajit Gupta to
take up the calling attention notice
I have to submit that I have given
notice of an adjournment motion
which, under the Rules of Procedure,
should be' disposed of before you call
Members to read out the calling atten-
tion notice.

Mr. Speaker:
that.

1 have disposed of

Shri Nath Pail: 1 have not been
informed. 1 have to be duly inform-
ed. I have not been informed at all.

Mr. Speaker: Just now he will get
that information that it has not been
allowed.

Shri Nath Pai: It has been your
convention {hat if you do not allow
an adjournment motion. ...

Mr. Speaker: 1 had reccived two
adjournment motions in the morning
which T had disallowed. 1 do not
know whether one of them was his.
I never look into the names of those
who sponsor it; only the subject is
read out,

Shri Hari Vishnu Kamath (Hosh-
angabad): You may cast a casual
glan-e at the names as well

Mr. Speaker: No
given to the names.

atlon is

Shri Nath Pal: You read the text
and disallowed?
Mr. Speaker: Yes

Shri Nath Pai: Because of the
noice T missed that sentence.

Mr. Speaker: I now find that one

adjournment motion was by Shri
Kishen Pattnayak and the other by

DECEMBER 6, 1965

Chinese intrusion at 5708
Thag La (C.A.)
Shri Prakash Vir Shastri. I had re-

ceived only two adjournment motions;
nothing more.

ot wy femd (md) 0 KO3

gger fawt a0

o WgET Al FI9OFT A
TEH 9% AW OE

ot wy femd : ag anr Adf &
w1 ¥ Foowd w7 awA g ?

weget WgEE o Ad o

& aqrg qrf ot ¥ FEAr @i
g fr omax = &1 gaer = fadt
# ar fow wiodt 1 &few 9z A
93 UzwAdz WO gEe T AE)
g

12.06 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

InTRUSION OF CHINESE TROOPS ACROSS
THae La Rincr

Shri Indrajit Gupta (Calcutta South
West): I call the attention of the
Minister of Defence to the following
maiter of urgent public importance
and request that he may make a
slatement thereon:

The large scale
Chinese troops across the
La Ridge.

intrusion by
Thag -

The Minlster of Defence (Shri ¥. B.
Chavan): Mr. Specaker, BSir; since
26th November, 1865 armed Chinese
troops entered the Thagla ridge area
in strength and toock up positions at
several points in this area. On the
afternoon of 1st December about 250
armed Chinese soldiers moved further
south of Namkachu river and about
100 of them crossed over to the south
bank and took up positions there.
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The Thagla ridge forms the boun-
dary between India and Tibet in this
region. The Chinese in coming up to
the Thagla ridge area have violated
the 20 km. demilitarized zone they
claim to have established along the
border and in crossing the Thagla
ridge they have even violated their
own assurance that whatever their
claims, they would leave this arems
wacant,

According to the latest reports re-
ceived, the Chinese started withdraw-
ing from the Namkachu valley on
2nd December and at present there
are no Chinese in the valley.

This Chinese intrusion seems to be
a part of the Chinese policy of
harassment on our borders. I would
like to inform the House that we have
ulready protested to China about this
intrusion.

Shri Indrajit Gupta: The hon.
Defence Minister has just now stated
that this is the first major intrusion
into this area since il was considered
to be a demilitarized zone since 1962
and it is in violation of the Chinese
own public assurances that they
would not even set up check-posis in
this area, Does the Government, par-
ticularly the Prime Minister, think
that this deliberate provocation at this
particular moment has any motive
behind it of creating an atmosphere
of tension and cold war just on the
eve of the Tashkent talks?

The Prime Minister and Minister of
Atomic Energy (Shri Lal Bahaduor
Shastri): It may be one of the rea-
sons. Generally. the attitude of
China has been to keep up tension in
those areas. They want that the pre-
sent should between
China and India. That also seems to
be their policy.

Dr. L. M. Singhvi (Jodhpur): In
view of the fact that our experience
in respect of these protest notes has

i tly been disappointing, may
T know whether the Def WMindat,
$ im a position to teil the country that

2108 (Ai) LS8,
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prompt and adequate counter-actiom
is being taken to thwart the Chinese
designs and to repulse them from the
areas they have come into and where
they had no business to be in?

Shri ¥. B. Chavan: We have already
announced our policy in this matter.
We are actively and vigllantly watch-
ing all those areas where these im-
trusions have taken place. Of course,
when an intrusion takes place In an
unexpected area and at an unexpected
time it is rather difficult to prevent:
that. But we will have to take actiom
according to our own defence plan om
this matter.

ot genmfre mmet  (faorAte)
s, Wt wW wERr § At
aar # W ¥ gw owamw w4t o
¥ 7% me oiv g7 =7 § a7 v
fr = Wt qifesm §iAt
ot nfz gATA ST T wrERe s
M owA

g & TIT Wy 9T uF gET 9
w21 ¢ fr v s gardy e #
i foeiiter w oo § @t 29 A
fatts qa ww w7 sam fieg go
¥ W g gurd gEwET oA
A€t & Wt ygm Aqd A ¥ g7
=Ry &1 o wfeartr Y e 7
Ife wear &, @ & fady 97 =
¥ x9TH W oF A9X AT WEX g
#F a wr fqom fear s 7

&t srer wgrge aredt Tz AT &
a% FF wigm fF wwa & fam
o & xg "y gt 1 6 ag Al
wg1, .

QO WITAIT WAL 9T wqT et
qr 7

oft ww ¥Tr welt - & 3R
R ET A vg W ot o aw
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[t wrer agrgT wred]

wt @t fs §fm W afeem
AT §f g8 A ¥ T ST
argd &, o gie fan o €1 arw
aft ¢, wr¢ 9T A ¢ few e
i g ¥t st g1 wiwe & T fad
*T gt aF WA g IIW A AW Y
# ¥y wz § frdea w=m fis g @@ T
) faege wOFTC ¥ FUC S X1 g
Afree | @AXH g0 T FH
ToTA &, T A TH § ERTA w IR
A% & W T A% AE &, WA
geem  sfafem w9 @ @gw WA
wed, &1 a9 sfeard g wmwin

-nﬂﬂmﬁm (wawye) -
g !

st geR W wew  (3EAW)
ool wel wgem & @A g e
g fenfer sex g & 1 & ag
LR LU S L

Bhri ¥. B. Chavan: 1 have not
said that. The hon, Member has not
understood what I had said.

w geR W WA . WA
v Awg g w AW fee-
#eT W= W1 o §

ot gwRrow @ o #oFEr
¥ & g feeitdies %1 oftn @7 &
avE

ot pew W weAT@ ;. F oy
e arza g B P ot ey df
gat ofrmr ® W R s 3
wrir giagre & w7 g & | § g7 o
WATAT AT § (6 F41 o0 § w| 47
¥ T 37 & u & fawo ¥ mue
w1 §1§ grar & af O; afz g, @

LA (CA)

T GUFTT A IA% gL Qi ¥ wm
¥ ogd 37 &1 U%A & vawm fem
a1 |

Shri ¥. B. Chavan: As I have men-
tioned, it is absolutely difficult to
prevent intrusions of this type, be-
cause we just cannot go and keep our
gentries at every inch on the border;
it is absolutely physically impossible.
Naturally, we had intelligence, and,
therefore, we knew immediately when
they tried to intrude into this area.

The hon, Member hag misunderstood
what I had mentioned in regard to
the 20 km. area. In this particular
region, the 20 km. area is on their
side,

st wd (@nAE) o oATAm gE
& A ot g § 5 sde gmEr
fr sramm gl amw 3@ F
fawg dam fataog & war g @r
RTAAE HAT Y F1 4 wA & (6 w7 /-
et 511 7w, 7 A Fada s G
gt §ed o gt § w1 sfewr
A& faoar Wi 37 1 &3 ) s fzar ?
Shri Y. B. Chavan: The hon. Member
is still not trying to understand what
1 have tried to tell the House about
the situation. It was not true that
our army troops were there and they
pushed them back. We are not there
sitting on any posts as such; they
sometimes try to take advantage
wherever we are not present and
try to come in in that way.

Wt gew WA weww o gemer
W, AR R AT SN A omr &
w1 A Wl gfen & & s g
g ?

@t et (feme) @ W oow
TF gAl A5F w1 @l 87w
oefedi & g # ar

T v
LAGUN (B O L G L2
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ara faweem @1, @ w0 oY
waen § 39 W fas ad woer @
oW guu Wt v war g7
W AETC fW A # g9 fEx

Ty

Shri ¥. B. Chavam: [ have mention-
ed this matter already. These are
attempts to provoke us into gsome-
thing; we should refuse to get our-
selves provoked into any sort of thing
which they want to lead us into, and
we do not want to do that.

ot geR W woamw 4 ogw
o1 & fiF sr Wiy gfagre ST s
gr & A wm owm e o
foar amr

wETw WEWT  WTET AT |

Bhri P. C. Borooah (Sibsagar): After
hearing the-Prime Minister I do not
want to put any question,

Shri P. R. OChakraverti (Dhanbad):
Taking into account the sinister col-
lusion of Pakistan and China to force
India to deviate from her accepted
principles and ways of life, may I
know whether the Prime Minister will
make it abundantly clear to President
Ayub Khan in his innate humility
and boldnes that we are not going to
tolerate this form of continuous
intrusions on our frontier?

Shri Lal Babadur Shastri: It is
obvious, and of course, I need not
repeat it; I have already made my
position quite clear in this matter.

Shri P. K. Deo (Kalahandi): These
frequent aggressive border violations
have created an impression that a
party government cannot cope with
thiz challenge and a national govern-
ment composed of all the nationalist
parties must be formed to face a
cheallenge of this magnitude. May I
know how far this impression is cor-
rect?

Mr. Speaker: Shri A. P. Sharma.
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Shri P. K. Deo: What about the
answer to my question?

Mr. Speaker: He has put the ques-
tion. That is enough,

ot wo Wo Rl (%) : weqw wEET
W ag A Al £ Wy g AR
gar ¢ s g s @l @ afeme
WOt #, A & gET HT g § WK W
¥ % gfaga wwr ¢, A awE Wy
I A § | g AT agar g fw
W9 X 9 A B EOHT wA §, A 7
#t frerf so vt |l @ A I
¢, arf® & fama G w0 @ AEE
T L

WO WHAW . A9 ;AT e

o #

st a3 wemw W 6w
adfefwdoma A g

Mr. Speaker: Shri Bade sit down.
There is so much of interference. I
cannot allow this.

Shri Bade: He is misleading the
House.

Shri A. P. Sharma: My question
has not been answered.

Mr. Speaker: Unless 1 allow it, how
can it be answered?

Bhri Alvares (Panjim}: These intru.
sions are ecither in the nalure of a
provocation or in the nature of a
probe, and if they find us unprepared
at a particular spot, they go turther
and occupy that territory. May I
know whether the Government of
India have taken this possibility into
consideration and made adequate pre-
parations at all such posaible places?
—-—

Shrl ¥. B. Chavan: The hon. Mem-
ber himself has very rightly said that
these intrusions are in the nature of
either a provocation or a probe. We
will have to treat them as such. A#
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|Shri Y. B. Chavan]

to what they do in further strength
and how we should face it is certainly
@ malier of operational considera-
tions. 1 have already said that in these
matters, we will have to leave it to
Government; as the Prime Minister
hag just now said by way of an appeal,
Government should be left free to
think about it.

Shri Alvares: I had said that if
they find us unprepared at such points,
they may be tempted to occupy that
area permanently. Therefore, I ask-
ed whether we are adequately pre-
pared to meet them at all such points.

Mr. Speaker: Whatever answer he
could, he has given.

ot fena gzamw - Ta sE F
M Far F1 5T gm aw fww
EEA AR CAAT

Shri ¥. B. Chavan: I refuse -tn
give information on this point. It is
not in the public intercst to disclose
as to al what point we go and at what
point we do not.

Shri Mari Vishnu Kamath (Hosh-
angabad): Are Government aware that
this is an ominous, portentous deve-
lopment, reminiscent of the massive in-
vasion of 19627 If so, which among
the friendly countries, the Soviet
Union, the United States, the UK., the
Commonwealth countries, Japan and
others have promised quick and sub-
stantial assistance in the event of a
similar massive invasion again?

Shri ¥. B. Chavan: What happened
in 1962 is known to us, because at
that time we did approach many
friendly countries and th:y responded
very favourably. Now as to how things
develop in 1965 is certainly a matter
for all of us to take into account.

As regards the pattern of the intru-
pions etc., all the leading countries
have been kept informéd.

DECEMBER 6, 1965
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Shri Hari Vishou Kamath: No assur-
ance at least from any friendly coun-

tries? Can the Prime Minister en-
lighten the House? Has there been
no assurance from any country? We

had received aid from friendly coun-
tries in 1962. Has there been any
assurance or statement from any of
them?

Mr. Speaker: Order, order
He cannot disclose that.

now,

Shri Harl Vishnu EKamath: In the
public interest! Oh, il is governmen-
tal interest.

oy ww fema (WiT) ;o owew
Agrey, faamt % @ adAAT AW
azzra, fafeww, drer,  sddmw &
AT Sifaar % g mfosww
fwt m & & ag sAAr ana § &
T OWFT A TA AL FITAHL A
FOTY gzl & Fifags ®9 99 g
& T9ga FT WA OFTET & W
ol &1 wfaiafs oo & s weew
iy § gt A1 fadz ¥ aew A T
£, w7 97 w1 W wEma FOd w0 faar
WA & ? A EEw 9@ % faAre
W FEAE FOT 39 A IT R Aww
wrowwT 4, az 3F smoAT A 7

Shri ¥. B. Chavan: As I said, about
the pattern of intrusions, all the neces-
sary facts have been conveyed to all
the important embassies in this coun-
try.

ot vy fomd B A F CHEA
e 1 3R W oA el ¥
TagAl & A ¥ A A
Shri ¥. B. Chavan: When I said ‘all

the important countries’, it included the
Soviet Union and the United States.

The hon. Member wants to know s
to what steps we propose to take about
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this matter. It is not a question only
for Government to make an nssess-
ment; it is a question for all of us, to
make an assessment of this. When
these military intrusions, in collusion
with Pakistan, are being orgenised
this way and conmsistently, we will
have to find out what exactly is the
political intention behind it. Certain-
ly it seems that they are trying to put
some sort of pressure on us, so that
we keep our entire army pinned down
on the northern border. That is the
military implication of it. Naturally,
it is also expected to pressurise Pak-
istan to see that they keep their hosti-
lities against India alive, That seems
to be the major political intention be-
hind it. About the military develop-
ments, as take shape, as events
take place, certainly we will have to
take note of them and act accordingly.

ot wg ferma ¥ ww WY AR
¥ wag owifr g 7

Shri Y. B. Chavan: [ am answering
the first part of it. There is no ques-
tion of asking for help from anybody
without knowing how the particular
events shape. Naturally, the Soviet
Union and others are helping us gene-
rally, not against any particular coun-
try. Whatever they agreed to give us
before, they have already glven.

= famama adw (FE)
sfazar st o w1 o= # wfw 1963
& 7o Fearem g § 97 fs Sy
qrast & wreqw ¥ 9 A A HIEATET
fear ur fx qurn frw o7 2@ ATREO
T wrm wife az nE P
e &1 & arwen argar 3 fE oA
FrAET qras wit Ff sk AL H 3
R o &, afe @, @ TR e
afarwa ox avw # & 7

Shri Y. B. Chavam: About this
demilitarised zone and the lire of con-
trol, it was not Colombo Powers, it
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was their own announcement when
they announced unilateral cease-fire,
but now they themselve. have violat-
ed their own assurance. That is the
fact I have made mention of.

Shrimati Renuka Ray (Malda): Is
there any truth in the report that
along with these and other military
intrusions, a ~ar "o- of persons  in
vilian disguise have infiltrated into
both Bhutan and India, and if so, what
steps have Government taken to see
that these persons are pushed back
along with the military?

Shri Y. B. Chavan: There
basis for this information.

" no

Shri D. C. Sha*ma (Gurdaspur):
May I know if the Government has
ascertained that these inflltrations
and incursions into our territory by
the Chinese are being done in order
that they might start a guerilla war-
fare in that pary of the country, and
if so, is our country prepared to face
a guerilla warfare at the hands of
the Chinese in those distant parts of
our territory?

Shri ¥. B, Chavan: I do not accept
this possibility because guerilla war-
fare as it is understood is based on
people of the area concerned, and if
1 accept this presumption of the hon.
Member, that means they wil]l cer-
tainly take the help of the local
people in NEFA. 1 can assure the
hon. Member that the peopl: of NEFA
are with the Indian administration,
and therefore there is no possibility
of any guerilla warfare of that type.
At least the pelitical implications of
that type I cannot accept. Cerfainly
they will try to inflltrate in the sense
of sending in people in areas where
we are not in large strength. Possi-
bly they might try to do that, and
that also is & matter which we will
have to take into sccount from the
military point of view and iry to take
action where we think it is neces-
sary and possible to meet that. We
do not want to commit the mistakes
of 1962
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Shri Surendranath Dwivedy (Ken-
drapara): But you will agree that
the last sentence which the Defence
Minister uttered, about the mistakes
of 1962, is a very important matter,
and we would like to know who com-
mitted those mistakes?

Mr. Speaker: No, that is not rele-
vant now.

1225 hrs.
PAPERS LAID ON THE TABLE

ANNUAL REPORT AND AUDITED ACCOUNTS
or Inpia Rare EarrtEs Lrarren,
BoMBay

The Prime Minisier and Minister of
Atomie Energy (Shri Lal Bahaduor
Bhastri): I beg to lay on the Table a
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copy of Annual Report of the India
Rare Earths Limited, Bombay, for the
year 1964-65 along with the Audited
Accounts and the comments of the
Comptroller and Auditor General
thereon, under sub-section (1) of sec-
tion 619A of the Companies Act, 1856.
[Placed in Library. See No. LT-5300/
65].

CommMmeNTs or Ge ENT ON F
ITEMS OF RECOMMENDATIONS OF
Ramwway Accments CoMmrrrez

The Minister of State in the Minks-
try of Rallways (Dr. Ram Subhag
Singh): Sir, on behalf of Shri 5. K.
Patil 1 beg to lay on the Table a copy
of Comments of the Government om
the pending items of the recommen-
dations of the Railway Accidents

Committee, 1962 (Parts I and II).
[Placed in Library. See No. LT-5301/
651

CONCLUSIONS OF TWENTY-THIRD SESSTON
OF THE INDIAN LianroUR CONFERENCE ETC.

The Minister of Labour and Employ-
ment (Shri D. Sanjivayya): 1 beg to
lay on the Table a copy each of the
following papers:

(1) Main Conclusions of the
Twenty-third Session of the
Indian Labour Conference
held at New Delhi on the 30th
and 31st October, 1963.
[Placed in Library. See No.
LT-5302/65]).

Report of the Indian Govern-
ment Delegation to the Forty-
ninth Session of the Inter-
national Labour Conference
held at Geneva in June, 1965.
[Placed in Library. See No.
LT-5303/65].

(2

-

12.264 hre,

FINANCIAL COMMITTEES—A
REVIEW

Becretary: Sir, 1 lay on the Table
8 copy of “Fimancial Committess
(1964-63)—A Review.”
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12.26§ hrs.
MESSAGE FROM RAJYA SABHA

Secretary: 1 have to report the
following message received from the
SBecretary of Rajya Sabha:

‘In accordance with the provi-
sions of rule 127 of the Rules of
Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am
directed to inform the Lok Sabha
that the Rajya Sabha, at its sit-
ting held on the 1st December,
1965, agreed without any amend-
ment to the Coal Mines Provi-
dent Fund and Bonus Schemes
(Amendment) Bill, 1965, which
was passed by the Lok Sabha at
its sitting held on the 16th Sep-
tember, 1965.’

12.27 hrs.

STATEMENT UNDER DIRECTION
115 RE. SPECIAL AUDIT RE-
PORT ON ORISSA GOVERN-
MENT TRANSACTIONS

_ Shri P. K. Deo (Kalahandi): Sir,
m reply to a leading Supplementary
of Shri R. C. Mallick to a Starred
Question No. 2, dated the 3rd Novem-
ber, 1965, “May I know whether it is
a fact that no allegation has been
proved in the audit report and there-
fore, Shri R, N. Singh Deo, the Chair-
man, Public Accounts Committee,
Orissa, and now the Leader of the
Opposition, wants to postpone the
thing and the matter has been deli-
be'rately delayed whereas the Chief
Mmister of Orissa has asked him to
discuss the matter in the Public
Accounts Committee as soon as possi-
ble”, the Home Minister, Shri G. L.
Nanda stated “Yes, it is a correct
tactual statement”.

All the charges have not yet been
enquired into by any agency. What-
ever financial transactions the Audit
have examined, they have made
adverse and serious remarks.

Direction 115

The P.A.C. Chairman, Shri R. N.
Singh Deo's press statement of 4th
November clearly states that by that
time he was not aware of any such
request by the Chief Minister, Orissa,
to expedite matters. On the other
hand, in spite o f repeated requests
being made by the P.A.C, to make
the Audit Report available earlier,
the Government made delay in plac-
ing their report in the Assembly even
though they received it in May, 1965.
The P.A.C. Chairman further says
that it would be unfair to expect to
hustle the Committee to act in a hasty
manner. Sir, I must say that the
Home Minister should not put the
blame on the P.A.C. Chairman, Orissa,
who is not present here to defend
himself, specially when the Audit
Report only deals with a part of the
very serious charges made in the
memorandum to the President against
the former Orissa Ministers.

The Minister of Home Affairs (Shri
Nanda): Shri P, K. Deo has
made a statement in the House now
in connection with the reply 1 gave
on the floor of the House to Shri
R. C. Mallick’s Supplementary to Star.
red Question No. 2 on the 3rd Novem-

ber, 1865.

The Supplementary Question was
a rather lengthy one. It was
the latter part of the Question that 1
had in mind when I said that ‘it was
a correct factual statement’. This
part referred to the Leader of the
Opposition wanting to postpone con-
sideration of the Special Audit Report
and the Chiet Minister asking him to
expedite its consideration.

In accepting the position as fac-
tually correct, I was relying on the
letter dated the 27th October, 1885,
by the Chief Minister to the Chair-
man, Public Accounts Committee,
Orissa. In this letter he wrote:

“In view of the great anxiety
shown by you at that time, I
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am rather surprised that

while the report was placed
in the Assembly over a month
back and when the Public
Accounts Committee is seized
of the Report, you now wish
to delay its consideration by
six months.”

He had also further suggested—

“If you find that the Public
Accounts Committee cannot
legitimately do justice to the
consideration of the entire
1965 Audit Report within a
short period, I am sure, the
Special Awudit Report con-
tained in Chapter IV of the
1865 Report could be con-
veniently considered by the
Public Accounts Committee
within two or three weeks.
In this case, the report could
be placed in the next session
of the Astembly scheduled to
meet on the 2Mh of next
month "

In the concluding paragraph he
wrote,—

“Since this report was called for
at your instance, it is only
right and proper that the
present Public Accounts Com-
mittee under your Chairman-
ship should consider it, and
not leave it over till March
next year to a new Com-
mittee. 1 trust that you
would reconsider your deci-
sion. Inordinate delay would
be agminst public interest."”

A copy of this letter forms an
annexure to this statement. The
receipt of this letter has subsequently
been acknowledged by Shri R. N,
Singh Deo after his Press Conference
on the 4th November, 1865. In his
reply to the Chief Minister he has
stated that he had received the letter
on the 7th November as he was on
tour,

DECEMBER 6 1865
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It is unforlunate that the hon.
Member thinks that I am trying to
place the blame on the Chairman of
the Public Accounts Committee. It has
never been my intention to cast any
aspersion on him,

ANNEXURE

Sapasva TRIPATHI,
Chief Minister,
Orissa State.

BrUBANEBWAR
The 2Tth October, 1985.

My dear Sri Singh Deo,

1 understand that the consideration
of the Special Audit Report is going
o be postponed till March next year
when a new Public Accounts Com-
mittee will be appointed. 1 consider
this as most unfortunate.

In this connection I would like to
draw your attention to your leiter
dated the 24th July, 1965, where you
accused me and the Government for
deliberately  delaying summoning
of the Assembly to avoid plac-
ing the Special Audit Report
before the Assembly. In view of the
great anxiety shown by you at that
time, 1 am rather surprised that while
the report was placed in the Assem-
bly over a month back and when the
Public Accounts Committee is seized
of the Report, you now wish to delay
ils consideration by six months. After
all, it was Sri Biju Patnaik, who as
Chief Minister, ordered the Special
Audit only at your instance. In the
last session of the Assembly you also
congratulated him for his democratic
action. A great deal of public com~
motion was created and many wikd
charges have been levelled against
Sri Patnaik and my predecessor.
Consequently, it is high time that
there must be some finality of facts.
What the State Government, the
Assembly and the public wish to
know is, whether Government have
shown any undue favours to the firms
concerned and if so what exactly is
the loss to the Exchequer by Govern—
ment's undue patronage.
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If you find that the Public Accounts
Committee canmot legitimately do
justice to the consideration of the
entire 1965 Audit Report within &
short period, 1 am sure, the Special
Audit Report contained in Chapter IV
of the 1965 Report could be con-
veniently considered by the Public
Accounts Committee within two or
three weeks. In this case, the report
could be placed in the next session
of the Assembly scheduled to meet
on the 29th of next month.

Since this report was called for at
your instance, it is only right and
proper that the present Public
Accounts Committee under your
Chairmanship should consider it, and
not leave it over till March next year
to a new Committee, I trust that you
would r ider your decisi In-
ordinate delay would be against
public interest.

With kind regards,
Yours sincerely,
(Sd) S. TRIPATHI

Saar R N. Smaun Dyo, MLA,
Leader of the Opposition and
Chairman, Public Accounts
Committee, Orissa,
Bhubaneswar.

Shri Surendranath Dwivedy (Ken-
drapara): Sir, it would have been fair
on his part to have reproduced his
reply to the Chief Minister.

Mr. Speaker: That reply has been
ttached to that st t

Shri Surendranath Dwivedy: No,
Sir. He has only referred to the
letter of the Chief Minister to the
Leader of the Opposition. The letter
of the leader of the Opposition to the
Chief Minister—he has sent a reply
also—should be placed on the Table
of the House in all fairness,

AGRAHAYANA 15, 1887 (SAKA) Bills Introduced §726

Mr. Speaker: Has he got that?
(Interruption). Order, order,
12,31 hrs.

BUSINESS ADVISORY COMMITTER

Forry-secono Roport

Shri Rane (Buldana): I
move:

beg to

“That this House agrees with
the Forty-second Report of the
Business  Advisory Committee
presented to the House on the 3rd
December, 1965."

Mr. Speaker: The question is:

“That this House agrees with
the Forty-second Report of the
Business Advisory Committee
presented to the House on the
3rd December, 1865."

The motion was adopted.

12,32 hrs,

DISPLACED PERSONS (COMPEN-
SATION AND REHABILITA-
TION) AMENDMENT BILL*

The Minister of Rehabllitation (Shrl
Tyagi): I beg to move for leave to
introduce a Bill further to amend the
Displaced Persons (Compensation and
Rehabilitation) Act, 1954

Mr. Speaker: The question is:
“That leave be granted to intro-
duce a Bill further to amend the

Displaced Persoms (Compensation
and Rehabilitation) Aect, 1954 "

The motion was adopted
Shri Tyagi: I introduce the Bill,

*Published in Gazette of India
dated 6-12-85.

Extraordinary, Part I, Section 2,
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DELHI HIGH COURT BILL*

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathl): I beg to move
for leave to introduce a Bill to pro-
vide for the constitution of a High
‘Court for the Union territory of Delhi,
for the extension of the jurisdicti
.of that High Court to the Union terri-
tory of Himachal Pradesh and for
matiers connected therewith.

Mr. Speaker: The question is:

*That leave be granted to intro-
duced a Bill to provide for the
constitution of a High Court for
the Union territory of Delhi, for
the extension of the jurisdiction
of that High Court to the Union
territory of Himachal Pradesh
and for matters connected there-
with.”

The motion was adopted.
Shri Hathl: I introducet the Bill.

12.33 hrs,

RE ORDINANCE BY GOVERNOUH
OF UP.

Shri Harl Vishnu Kamath (Hoshan-
gabad): Sir, before you take up the
next item, I request you humbly, yet
earnestly to enlighten the House as
1o why the question of the sh ful
misuse of the Ordinance-making
power by the Governor of UP. just
to save two or three persons cannot
be raised in this House. This is an
emergency......

DECEMBER

6, 1965 U.P. Ordinance 5728
Mr. Speaker: It cannot be ralsed im
this way.

8Shri Hari Vishno Eamath: This is
an emergency, and....

Mr. Speaker: Mr. Kamath would
excuse me if I do not answer it here.

Shri Harl Vishnu Eamath: Gover-
nors are appointed by the President
and in this emergency the Union
Government has got the power to
advise the Governor.

Mr. Speaker: He can come and dis-
cuss it with me or he can write to
me.

Shri Harl Vishnu Kamath: This is
not a private matter between you
and me, Sir. It is a national matter,
I humbly request you to enlighten
the House, in the national interest, in
the public interest, It is a matter of
constitutional importance. It is not a
matter between you and me.

=t fewr gzaTaw  (wvEeg)
e WEIERE, WEATT ¥ g fawen
qr & wam @9 F o Qe e
FOHNEMET & FTT OF IFT 34 Jver
&1 & s A 7, R s g
o% ag avasy wy A | K oww ¥
qg FAFI |Argar § o

weow WEww C ag § o Fw
4 g gl § | W AR & 9 qww
7§ ag YT B P, Al S
T EH YW ORI I8 AN § )

Shri Hari Vishnu Eamath: Have
you finally ruled that it is a matter
between you and me, and not a matter
of national importance? (Interrup-
tion). Your silence is rather disturb-
ing.

*Published in Gazette of India

dated 6-12-65.

Extraordinary, Part II, Section 2,

tIntroduced with the recommenda tion o fthe President.
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Mr. BSpeaker: Order, order, The
House will take up the next item of
business.

Shri H. N, Mukerjee (Calcutta Cen-
tral); Sir, would you give me a
hearing for a moment? Shri Kamath
has asked for your guidance and I
heard you to say that he is welcome
or any Member of the House is wel-
come to go and discuss with you as
1o how these matters can be brought
up. The use of the ordinance-making
power, at this particular time, an
attack on the principle of the auto-
nomy of universities—the Minister is
talking about it—is something very
serious. Would you, therefore, tell
us, and assist us in the matter of
bringing this up in the House by
whichever mechanism you think fit.
‘We are ready to go and meet you in
your Chamber.

Mr. Speaker: [ objected to the
matter being raised in this manmer,
it 1 just allow this, then how can 1
bar out others? The leaders of res-
ponsibles groups should realise that
difficulty of mine. It should not be
raised in this manner.

Shri Harl Vishnu Kamath: Why
should you take us to task? It is
being done by almost everybody,

every day. (Interruption).

Mr. SBpeaker: Order, order.

o w§ (@reie) - werm AgEd,
WY g %7 ¥ 24 § Afww gEd ®
T A & Fear amar g

worm wgET : I S e e

e & f wwm 7
12.35 hra.
MOTIONS RE. FOOD SITUATION

AND SITUATION ARISING OUT OF
DROUGHT CONDITIONS—contd.

Mr, Speaker: The House will now
sake up further consideration of the
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motion on the food situation and the
drought situation. More than eight
hours and 50 minutes have been takea
up; eight hours and 50 minutes in the
regular way, and one hour and 3
minutes more by the House sitting
for extra time, I am not including
the one hour end 30 minutes in the
15 hours, Therefore, six hours and
10 minutes remain. Shri K. L. More.

Bhri Indrajit Gupta (Calcutta
South West): Will the Minister reply
tormorrow?

Mr. Speaker: Will the hon. Minis-
ter be replying tomorrow?

The Minister of Food and Agricul-
tare (Shri C. Subramaniam):It looke
like that, Sir.

12.36 hra.

[Mr. DeruTy-SPEAKER in the Chairl

Shri K, L. More (Hatakanangle):
Sir, 1 am grateful to you for giving
me this opportunity to make a few
observations on the food situation of
our country. It is rather unfortunate
that we are obliged to discuss to this
food situation under the dismal sha-
dow of drought and famine which
forebodes starvation, ruin and stalk-
ing death not only for the human
beings, but the cattle all over the
country. As we arc aware, recently
we had to face the dangerous war on
the battle front. Now we have to
face a more dreadful war on the food
front. We hope and trust that our
whole country, especially our patrio-
tic farmers, will rise to the occasiye
and meet the challenge, as was met
by our jawans on the battle-field so

gloriously.

It is most relieving and encourag-
ing that the hon. Minister of ruod
and Agriculture, Shri Subramaniam,
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has in this critical situation given a
bold and realistic lead by presenting
a stark picture of the food situation
and by outlining various measures to
avert the crisis,

1 will deal with this problem with
reference to production and distribu-
tion. 1 will take up distribution first.
Distribution has two aspecls, namely
storage of fuvodgrains—making avail-
able the foodgrain stock—and second-
ly their proper distribution through
some system like rationing. The ex-
tent of success on both sides depends
upon how we lay down a sound na-
tional policy. Without an effective
procurement system, both for meeting
current consumption demands as weil
as for building up an adequate stor-
age of buffer stocks against future lean
years and other similar emergencies,
it is physically impossible to maintain
any kind of control over either dis-
tribution or prices of foodgrains. Only
a uniform policy of procurement and
levy throughout the country would
bring more stocks to the government.
Maintenance of State zones and liber-
ty to follow any method of procure-
ment is harmful to the national inter-
est, In this connection, I want to
quote what Mr. K. M. Munshi, ex-
Union Food Minister, said in Febru-
ary, 1952. He said:

“A part of our difficulty is creat-
ed by inter-State bans....1f the
inter-State bans are removed, all
marketable surpluses would be
available for those areas where
the black market or free market
prices are double or treble the
controlled prices. The deficit
States, therefore, are justified in
complaining that there is no equa-
lity of sacrifice.”

The hardships attendant upon food
storage can be greally mitigated it
both surplus and deflcit States co-
operate with each other keeping in
view the national interest and the
principle of equality of sacrifice. But
it is more advisable to invoke the
power of Parliament under article
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248 to legislate upon State subjocts
pertaining to agriculture in the
national interest.

The endu:ing solution of this prob-
lem 1s  wholesar: nationalisation of
food trade. This will secure, through
effective machinery, a dominant posi-
tion over supplies and will assure a
stability and reasonableness in price
level, This is with regard to inter-
nal procurement.

Now, Sir, I will procred to procure-
ment from outside. The need for
augmenting internal procurement of
foodgrains through imports from out-
side countries is unavoidable and
should be welcomed. Whatever one
may say about the effect of large
scale food imports on the country's
production, in the context of the pre-
sent situation, it is unquestionable.
PL. 480 should be welcomed and Guv-
ernment also should negotiate to pro=-
cure foodgrains from outside countries,

I now come to another aspect, and
that is regarding distribution. In this
respect, the hon, Minister has now
decided to introduce statutory ration-
ing, but that decision about statutory
rationing is only in respect of big
cities. ‘This will cover only 10 per
cent of the national population. ThereZ
fore, the rest of the population will
be left to obtain their requirements
from the open market. This will
entail great hardships, Therefore, I
appeal to the hon. Minister of Food
and Agriculture to introduce statutory
rationing throughout all parts of the
country.

Now 1 come to the production aspect
of the food situation. Inspite of our
slogans in the past ang even in the
present, we have not tackled our food
production on a war basis, nor have
we devoted a single plan exclusively
for mgriculture. Our Plan should be
agriculture-oriented. Only recently
our Minister of Food and Agriculture
has come forward to lay down a sound
policy and he has now re-
orientation of programme of agricul~
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tural production. Here also I would
like to expect thal top priority should
be given to irrigation. From the recent
failure of monsoons we must take ihe
lesson  that only irrigation projects
will save us from such situations.

I now turn to one problem in my
State of Maharashtra, Maharashtra has
got less facilities of irrigation. Only
6.5 per cent of the cultivable land is
under irrigation. Moreover, area 1o
the extent of 30 per cent of the total
area is under constant scarcity condi-
tions. I would, therefore, appeal to
the hon. Minister of Food and Agri-
culture and the hon.  Minister for
Irrigation and Power to take up irri-
gation projects in Maharashtra.

I want to say a word about drought
and famine conditions in Maharashtra,
because the food deficit there has
increased from 2.2 million tons to 6
million tons. So the Central Govern-
ment should rush immediately to the
help of the State Government and give
more foodgrains to Mahurashtra, The
Governmenil of Maharashtra is doing
its level best to avert a calamity, but
without aid from the Centre it is not
likely to succeed.

Lastly, I will place only three or
four suggestions before the hon.
Minister and this House.

The Centre should give sufficient
food quota to Maharashtra, Ewvery
financial help to the agriculturists
should also be extended, specially,
seeds, fertilizers and other problems
must be solved. Similarly, there
should be fodder banks for the cattle
und employment security and food-
grain security must be given to the
famine-stricken areas of Maharashtra.

With these words 1 end my speech.

Shri Balakrishaan (Koilpatti): Mr.
Deputy-Speaker, Sir, T pray that the
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brought iwo enemiss—one Pakistan
and another drought.  We are pot
afraid of Pakistan, but w¢ are worried
about the drought eonditions,

The failure of the monsvon made
our people unhappy. In many places,
even in my village, even though now
there is rain, ynlortunately, there was
no rain earlier and the crops died. In
my village there are 18 tanks but even
in one single tank there is no water.
There is no water even in wells.
Very bad news is coming from Mysore
and other parts that people are loiter-
ing for drinking water.

Before we think of long-term policy,
I must request the Government to
think of emergency measures for the
relief of the people by giving them
work, Labourers are now becoming
idle because there is no work in the
agricultura) fields and they must be
given work by way of sill-clearing,
digging wells, deepening of welis,
construction of new tanks and small
channels. Free feeding should also be
arranged to help the poor people. 1
do not think, it is now necessary, but
even if it is necessary in the most
affected arcas, I request the Minister
to sec  that free boarding also is
arranged.

I am sorry to say that nothing 1as
been done to open fair price shops
in villages. T do not want fair price
shops to be opened during the season
but in the off-season people, who are
producers and who are supplylng
foodgrains to the Government, are left
uncared. So, I request the Govern-
ment to see that fair price shops are
opened in the villages. The other day
1 met the Assistant Collector of
Madural to open fair price shops in
villages and he told me, "It is very
difficult because in every Taluka there
are hundreds and hundreds of villages;
80 opening of fair price shops in cvery
village is very difficult”. Anyway, 1
request the Mini to see that fair

coming new year must be g us
and prosperous for the country
because the year 19085, which is going
to end ita own life soon, was 5 very
bad year for our country,

It had minor

price shops in the off-season period
at least are opened.

Regarding the short-term policy,
and medium schemes also
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should be included. Taking advan-
tage of this 1 request the Minister to
see that three medium sachemes are
expedited in my taluk. In every
speech of mine I am talking about the
Palar-Porundalar, Khuthirayar and
Vardamma - River Schemes. These
are very medium schemes and only a
small amount will be required. So,
I request the Minister to ask the State
Government to  expedite these
schemes,

Regarding long-term policy, we
cannot depend on imports always; so,
we have to make our country self-
sufficient. We have already brought
most of the suitable land under cul-
tivation; so, only through Intensive
cultivation can we make our country
self-sufficient. Intensive cultivation,
education and research are important.
If America has become a surplus
country it is because of advanced
science and research. Apart from
America, there are suo many Asian
countries, like the Philippines, Japan,
Vietnam, Indo-China and so many
others, which are producing more and
more food through research and edu-
cation. It is not impossible for us to
make our country self-sufficient
through the method of intensive culti-
wation and through the application of
research. 1 am glad that our Food
Minister is fully aware of this and
in cvery speech he has emphasized
the necessity of research. Here, I
want {o - emphasize one important
point, that is, that before any new
change takes place, there should be
a change of outlock and g change of
social attilude amongst the farmers.
QOur Prime Minister has given a very
pertinent  slogan: Jai Jawan, Jai
Kisan. If at all the Prime Minister
has given this slogan, it is not to be
shouted on the political platform.
But he wished that this slogan is
penetrated in all thg houses of the
farmers. Unless the farmers are
econvinced that it is thelr bounden
duty to grow more food for the bene-
fit of the country, it is very difficult
to improve the production of food-
grains. I must say that the existing
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agency is not fully successful—of
course they are trying—in approach-
ing to touch the heart of the farmer.
There should be a proper agency
which ghould minglg with the peasan-
try. We can give a lecture to them
but unless we mingle with them, it
is very difficult to get the results. A
farmer may not understand what he
sees and what he hears but he can
understand what he does. So, ynless
ithere is a proper mingling with the
peasants, it is very difficult to change
their outlook and g improve produc-
tion.

Then, there is another difficulty and
that is for each and every help, the
farmers have tu approach different
Departments. So, there should be &
proper co-ordinalinn amongst various
Depariments which are working un-
der the Department of Agriculture.
For example, for loan, the farmer
has to go to the tahsildar; for fertili-
ser, he has to go to anather Depart-
ment and so on. There is a lot of
delay. No timely help iz being given
to the farmer. There should be a
proper co-ordination amongst the
various Departments which are work-
ing under the Department of Agri-
culture jp various States,

Regarding  consolidation  of land
holdings and other things which 1
have mentioned in my substitute
motion, 1 would like to tell the Gov-
ernment that either the Government
must make the law and do it imme-
diately or let the Government say
that it is not necessary to have any
land ceiling or anvthing of the sort.
The matters like the tenants' rights,
the consolidation of holdings, ete.
are very important ip order to en-
thuse the farmers to produce more,

Lastly, regarding absentee land-
lords, there are many industrialists
who are possessing very large hold-
ings and they are being cultivaled
through other tenants. How capn yow

pect more production there? [ am
told, in UK. no absentee landlord is
allowed to have his land. The Gov-
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ernment takes over the land on a
long lease for 50 yearsg or 100 years
and hands it over to the tenants for
cultivation and for increasing pro-
duction.

With these few suggestions of mine,
1 conclude.

Dr. L, M. Singhvi (Jodhpur): Mr.
Deputy-Speaker, 8Sir, in giscussing
food and agriculture year after year
angd session after session, the Parlia-
ment is customarily confronted with
the dreary prospect of reaping a har-
vest of excuses and alibis. Ineffec-
tiveness, inefficiency, inertia and lack
of vision and dynamism appear to be
the seeds of this highly questionable
erop of excuses and alibis. May 1
very respectfully say to the hon. Food
Minister that in future he would
have to serve to the nation a better
quality and a greater quantity of
food and that neither the culinary
skill nor an appetising menu would
be considered to be adeguate subs-
titutes for actua] and whol

and Drought $738:
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this promise has been made with a
full sense of responsibility and that
# ig intended, at any cost, to be ful-
filled. | would like, in this context,
that the Food Minister tells us his
strategy to achieve this goal, he tells
us in detail what phases he proposes
for the growth of Indian agriculture
and for breaking through the circle
of stagnation in which it finds itself.
[ would also like that the Food Minis-
ter outlines before us, at leasgt in
brief, the outcome of his conversa-
tion and talks with Mr. Freeman,
when he was recently in Rome.

More often than not, the Food and
ggricultural policies of our country
have been dedicated 1o paper pro-
gramming. They have talked either
in Olympian terms or in Qquixotic
terms; they have been shrouded in a
gort of esoteric mystery. These poli-
cies have been cluttered to a common-
place creche. That is why the Minis-

ter's stat ts and pr have
often appeareq to be apodictic and
have proved 1o be apocryphal. These

I  would emphatically assert that
nothing short of a revolution in our
thinking on agricultural matters is
likely to bring us nearer the goals
that we enjoin upon ourselves. As
Pope said in his essay on ‘Man":

“If in wvain our toil, we ought
to blame the culture and not the
sail.”

I am sure the hon. Minister would
agree that, if in spite of the efforts
that we are making, if in spite of
girding our loins, if in spite of the
fact that the Government has thrown
the gauntlet to face this gigantic
problem, the results are not produced,
the blame would lie squarely at his
doors.

I am glad that the hon. Food Minjs-
et has made a bold promise to the
country, the promise that the hither-
to elusive goal of self-sufficiency
would he achieved by the end of the
Fourth Five-Year Plan 1 hope that

t ts have often been made in
the past with ytmost glibness and
confounding in consistency.

I only hope that Mr. Subramaniam
means business this time. If he does,
I am afraid the impact of his think-
ing and his intentions has yet to be
felt in the working of his Ministry
as well as in the working of the Food
and Agriculture portfolios in the
States.  To illustrate this, 1 would
crave your indulgence to bring to the
attention of this august House three
revealing instances of the most cul-
pable neglect during the last three
months and | would like the hon
Minister to say if, in fairness, he
could claim any benefit of goubt im
apite of this Thighly incriminating
evidence.

The first matter to which | wish
to invite the attention of the House
arises from a news item appearing in
The Hindustan Times of 3rd Septem-
ber, 1885. Tt emanates from Ferore-
pur. It says:

“Nearly 15,000 tonmes of broken
rice worth Rs. 84 lakhs are dete-
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riorating in Punjab as the Gov-
ernment is not taking any gteps
to lift thege stocks for the last
eight months, which is resulting
in heavy national losses.”

The second report is from The
Hindusthan Standard of Caleutta dated
the 24th October, 1985. It says:

“Nearly 1000 tonnes of wheat
are rotting in two sheds of the
Calcutta Port  Commissioners.
The Port authorities brought the
matter to the notice of the Regio-
nal Food Directorate of the In-
dian Government many times but
0 no effect. The two sheds,
numbered 6 and 7, are in Strand
Road. The bags in the sheds gre
lying there since 1963. The condi-
tion of Shed No. 7 iz also no bet-
ter, It is further alleged that a
large quantity of wheat is also
wasted through ynloading opera-
tions."

"The third instance, to which | wish
to make a rcference, also finds place
in The Hindusthan Standard of cal-
cutta of 5th November, 1865, under
the caption “Vanishing Rice”. It says:

“From the Government godowns
in Calcutta, rice worth about
Rs. 10,000 disapprars every day,
thanks to the porters, sweepers
ang some other men connected
with the godowns.”

“The estimate is not ours” says
the Staff Reporter, “A report in
this conneclion was placed to the
high officials of the Food Direc-
torate and some recommendations
were also made. What actions, if
any, were taken are not yet
known"

U concludes by saying:

“The most daring theft is car-
ried out by the blackmarketeers
who pring lorries. .. ... According
to one calculation they remove
over 100 quintals of rice a day*”
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These are instances which are sicken-
ing lo say the least. These are ins-
tances for which there can be no
excuse whatever. 1 would like the
hon. Minister to tell us whether he
does not consider these two samples
of the sluggish and ineffective way in
which the food and agricujture port-
folios have been functioning not only
at the Centre but very much more
80 at the Btates. | would also like
him to tell us as to whether he rea-
liseg the full magnitude of the des-
truction of foodgrains by rodents,
pests ang wasteful consumption in the
country and, if so, what is the extent
of such waste and what he is doing
to prevent or eliminate such wastage.

The hon. Minister of Food and Agri-
culture is in the habit of making
often refreshingly perspective and
outspoken  statements. One such
statement he mad, recently. on the
6th of November which appeared in
the presg undrr the caption “Union
Ministries Empires in themselves"
For once, il appears he saw the light.
Here is what he had to say:

“Food Minister Mr. Subrama-
niam saig here today that unless
the rigid boundaries between the
Union Ministries that were sove-
reign empires in themselves were
pulled out and team spirit created
in the administration there would
be no solution for this country.”

I do not want to read the whole
statement which is as damning as
it cn be as a serious indictment of
the way in which the Government
can function. 1 am whole-heartedly
in accord with this statement. What
1 would like to know is what kind of
eo-ordinating  machinery he has in
ming now, whal kind of remedial
measures he has in mind now, what
kind of overall administrative machi-
nery of which he spoke in this state-
ment he has in mind now. He must
give us in this debate s blueprint of
his idea, both in the field of techno-
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logical growth, in the field of agricul-
ture, as indeed in the fleld of ad-
ministrative streamlining of the food
and agriculture portfolio.

1 should like very much to know
whether the Agricultural Production
Board which had been constituted
specifically, it scems at the instance of
the hon. Minister of Food and Agri-
culture, is being reconstituted. This
was thought to be the highest co-
ordinating body in the country for
drawing up agricultural development
programmes and for implementing and
over-seeing the implementation of the
emergency food plan for the nation.
The other day it was reported that
the Minister is of the view that this
should be reconstituted, that some
more Ministers should be added to #.
But all that came out later on was that
he hopes to have the Minister of State
in the Ministry of Finance added to
the Agricultural Production Board. 1f
this is his idea of the Agricultural
Production Board performing its fune.
tions adequately, T am afraid it will
just not be. I would like to know whe-
ther the Government has given any
thought to the possibility of recon-
stituting the Agricultural Production
Board under the chairmanship of the
Prime Minister himself and, as a logi-
cal corollary to this, of requiring
States to entrust the food and agricul-
ture portfolio invariably to their res-
pective Chief Ministers.

The hon. Minister js fond of repeat-
ing that the State Governments are
themselves sufficiently responsible and
it is not for the Centye to direct them
and to chide them. I would like to
know whether the Minister is in a
position today to say thrat satisfaclory
working arrang ts exist in pect
procurement and of
development of agriculture in the
country, particularly jn respect of
collaboration and co-ordination with
the State Governments.

of rationing,

The hon. Minisier must give us a
clear statement in respect of ration-
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confusion. 1 would not accuse the hon.
Minister of creating panic by giving a
realistic asseasment of the situation
which this country is confronted
with but I would certainly like him
to give us g break through as to what
the definite thinking of the Govern-
ment is in respect of rationing and
whether they have taken all adequate
steps to see that all the State Govern-
ments fall in line with the thinking of
ithe Central Government in this
matter.

1 would glso like to make a brief
reference here to the PL 480 prog-
ramme. While dependence on foreign
food is not a very salutary gituation to
find oneself in, 1 agree with the hon.
Minister of Food and Agriculture that
merely by shouting glogans or by
asking for cessation of PL 480 sup-
plies we cannot solve the food prob-
lem of this country. 1t has to be
borne in mind, however, that the
diminishing surplus of the United
States of America will be largely
responsible in the near future for a
phased stoppage or 3 phased stagger-
ing or reduction in PL 480 supplies to
this country. It has also to be rec-
koned with that the United States
finds itself in a non-too-happy position
in respect of its owp balance-of-pay-
ments sifuation. If these two facts are
reckoned with, are taken into sccount,
T am sure the Government would Im-
port gn even greoter senge of urgency
to the plar of self-sufficlency.

Here 1 should like briefly also  to
make a reference to the vast magmi-
tude of the gpectre of 1.nine which
hangt over & nomber of States
throughvut the country. I myself
come from & State which has been
chronically famine-stricken. But the
spectre  of famine in Rajasthan is
somcthing fearful to contemplate
today. I have i{ on the suthority of
the State Government that something
1tke 58 lakhs of people would be
affected by the impending famine in
Rajasthan. Unofficial estimates put it
as conslderably much more. Therefore,
it would be pointless and it would be
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doing a disservice to the cause of
ameliorating the situation of suffering
humanity if we were to say that the
States are trying to exaggerate the
situation in order merely to get larger
allocations. I hope that the hon, Min-
ister would give us what his famine
plan is in respect of the coming year
in respect of the clear &and imminent
situation of famine with which a
number of States in the country are
confronted. I would also like him to
consjder the possibility of revising the
Famine Code which has been in force
since time immemorial and which on
expert examination has been found to
be extremely inadequate and improper
for the various exigencies of famine
with which the country is confronted.

Lack of co-ordination iz something
of which we gre often talking about.
It seems that it is one of the favourite
subjects not only in political discus-
sions but also in the studies of the
working of the administration. I would
cite only one such instance. It was
illustrated, I think In 5 very large
measure, in the way in which the
Government handled the whole ques-
tion of constituting a Desert Develop-
ment Authority. I am deeply grateful,
and the people of the desert areas
would be geeply grateful to my hon.
friend, Dr. K. L. Rao, who initiated a
high-level consideration of this gcheme
at my instance. And as one who could
take a major part of the pride for
having initiated this scheme, 1 have
been pained to fing that it has been
delayed for nearly two and a half
years now, This is 8 scheme which is
concededly one of the finesy ideas that
could be implemented for breakine
through stagnation, for finding land
for our larger population, for increas-
ing production and for changing the
very face of the economy angd the lives
of the people of desert areas. But
there has been very considerable
delay, T am happy to find that the
CGovernment has now given the indi-
cation of its mind that it is to start
functioning by next year. But 1 am
constrained to remark that the reduc-
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tion from Rs. 10 crores outlay to Rs. 5
crores is not a welcome move and does
not spell, does pot augur too well for
the idea. I would like in this connec-
tion to fortify my submissions by a
brief reference to what our Estimates
Cammittee hag to say in this respect.
The Estimates Committee, while con-
sidering the Arid Zone Research
Institute at Jodhpur ang ifs work
which is of an excellent quality and of
a far-reaching character, has made this
recommendation in very forceful
terms. The Committee has gaid:

“The Committee hope that the
Desert Development Board would
be set up at an early date with
representatives of the Central and
State Governments to draw up a
co-ordinated programme for the
development of the desert area.
The Government should ensure
that the results of research carried
out in the Central Arid Zone Re-
search Institute and elsewhere are
applied with advantage in the
field. The Committes also hope
that adequate resources for deve-
lopment of the desert areg would
be made gvailable.”.

It | may cite briefly some of the
figures in respect of the arid tract in
this country and what it could do for
solving the problem of food and for
breaking  through the problem of
stagnation in our agriculture, I would
say that the arid tract in the country
covers an area of about 477,645 sq.
k.m, This is a huge land mass, and the
only way to put it to productive use
would be to set up this desert deve-
lopment authority with ample reso-
urces, with a kind of outonomy, if
necessary, with a lot of drive and dy-
namism, and unless this "iz done 1
think that our hopes for a new kind
of life at least in the arid tracts of
this country would be mere hopes and
dreamg which would just not come
ture.

1 would like in thig connection to
make a brief reference to the need
and the possibility of extensive IsraeH
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collaboration. It seems that the Israelis
had offered to the Government of
India for extending their i in
the matter of desert development. 1
am not concerned at this time with
the politics which happens to
characterise our relations with Israel.

Shri Hari Vishnuo Kamath
(Hoshangabad) . Wrong politics.

Dr. L. M. Singhvi: But it is well
known, and I am sure the hon. Min-
ister who is so deeply interested in the
modern technology ang its application
to the problems of agriculture and food
would concede thig that Israel is the
one country which is in the forefront
of those who have been able to solve
the problem of desert development in
a magnificent way, in an outstanding
way and in a way which would be
worth emulating for us. I know it that
a Minister of the Government of
Rajasthan had actually gone to Israel
and he had submitted plans to the
Government of India for fruitful
collaboration. But thig dig not come
to be. I am sorry to say that politics
which should have had no relevance
to the problem of development was
allowed to overide the claims of
development of thig country, when we
rejected or evaded the issue of
collaborating with  Israelis and
borrowing their know-how in a really
big way. We could have done it not
only on a governmental basis, but it
could have been done on the basis of
voluntary organisations adopting the
techniques gand borrowing  their
know-how in respect of desert deve-
lopment.

I would alsp like to mention briefly
here the suggestion of Prof. Martin
Jones of Oxford in this connection. He
has saig that in those areas of India
which suffer from chronic scarcity of
water and low yainfall, one effective
way of solving the problem would be
to introduce a scheme of a pipeline
which would carry water from one
place 10 another. It may sound some-
what revolutionary. But thig has been
considered by the leading hydrologists
of the world to be the only effective
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way and the most economical way of
bringing the water from areas where
there is water'ogging, from areas
where water creates problems for the
hon. Minister of Irrigation and Power,
where excess water creates problems
of famine and all kinds of difficulties
and dislocation. It would be only right
for the Government to consider the
possibility of adopting this scheme of
laying pipelines carrying water from
areas where water ig ample and where -
water is in excess, to areas where
water ig scarce. This wil] particularly
solve the problem of water evapora-
tion which happens to characterise al!
our canals schemes; since particularly
the water is so precious we cannot
allow it or afford to allow it to eva-
porate. I would like the hon, Minister
to tell us whether this idea has been
considered in any great detail or
whether even now he is prepared to
consider this idea, its economics and
its feasibility in somewhat greater
detail than has been done so far.

On one earlier occasion when the
present hon, Minister of Food and
Agriculture was not in charge of this
portfolio 1 had put thig question, and
I found that the then hon. Minister in
charge had shown complete ignorance
of any such idea being known, but I
am sure the hon. Minister in charge
now would have something to say in
this respect.

I would also like to emphasige the
need for organising and streamlining
fodder banks in aress of chronic
scarcity and famine. [ come from an
area where as I have mentioned there
ig famine chronically, Three years in
five years are yearg of famine or
scarcity. There, fodder has beeen very
scarce and the cattle population ig in
great jeopardy. This is all the wealth
of the common people in those areas.
I hope the hon. Minister would be
able to ensure that the scheme for
establishing fodder banks in not too
distant places ia streamlined and
implemented 1n a full and ample
measure with generous support from
the Centre.
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We huve a  gredl deul 1o do lu
respect of Tand improvemnect. We have
aven mors Lo do in respect of spply-
ing the fyuits of research . the fleld
of argriculture. We have a great duwal
to aceamplizh i respect of utilleing
idle rural man-power which T think is
one of the greatesi probloms the: we
hre confrofted with. Bul the basle
thing iz that we need thst dyrnamizm,
that visiom, of whicl the hon hWinister
wvery onte in g while speaks with
refresting candotr but which T have
yul fo seo being implemacted ip  201]
musute o the polivies  and In Uae
progrummes of Lis Midistey wiy the
Minietries In the Stutes

The problem today is & problam of
keeping the wolf mway from  our
doors. 1 think that those who ap-
pruuch the problem of food imports
with doctrinaire antipathy are doing
w distinet disservice to the counliy
urd Lo we wnderstagcdiog of our prob-
Tems. T ihink tlat ther alluw them-
eelves wilfully w dodegs ard evade
the issues that really frort us 1
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1o what they ropose €0 do o fulfil the
emergeney food plan, to achisve zelf-
sutficizney (n food and to see thal the
commtry does not continue to face thix
perennlal groblem of shortages evem
in e most basic commodity, namely
fowd g agrivaltusal products (o e
counley, Tur, il would Le Lo vur uli-
ding shame if thiz is sllowed to hap-
per. We are a country which has a
lurge populotion which is engagod in
ngrivalteral pursuit, Hore is the Unit-
er States which hod anly 8 per cent of
ity populstion engoged I agricultore
and yet she finds enangh food o =x-
Mt and 10 fewd other cnuntries That
technalnginal hreak=throngh has to he
wchieved, snd T wonld like the Lon
Minister to give us the detoils of what
Ee bas in omind, a Blue-prict of self-
sutficiency in food #@ud mericoltore in
thie country,

Shrimati  Renuka HAay (Malde):
My Chairman, the Food Minister has
callgy mitention to the matural cal-
mul.y (bt o Likeon pluve due Lo Lie

am sure that lhe realisms willi whick
the hon Midisler huy spoken on Whis
imsue  would charsclerse his doeulings
in iz respeul,
1318 hrs

[Smm: P. K. Dyo in the Chaiy]

T would ronclude in o minute, by
refrrring to one thing, and that is, by
tendering advice which may be gra-
teitous ang perhaps very easy to give
but whirh it will not he easy to imp-
tement. T wealise Lal, but he advics
b that the details Lave necsssarily to
be worked out by the hon Ministar.
This Paclisenenl viamol svie il o des
Late of 15 huwrs diveuiss e issues
whick concern the actual implement-
ation of polivics, Cn polivics there is
today very little variation of opinlon.
The bazic thing iz that gew urgencies
miust be put befoare the nation, fhat
Governmert must lsarn uot to blink
the iwmues but they muost learm o
grapple with them #nd 1o see them in
the face Goverdment must lell us
seulislically wod witlh all isuvecily ns

d failure of hervest nnd
mh\rllly to meet thkis failure, spercial
emergency measures  have to  be
Laakeenin

Befare | go into thix, 1 should like
te know howaver how il is, and why
il 15, that in all these years we have
hemrvd 5o much about biTer stocks be=
ing buiid wp, the muesh vaunted buffer
stocks wbout which eloquent speeches
wurg mude e (his Howsse lioe  wud
by wwer siave b fucl PL-480 whiul
wud  brough: into the country far the
first time, but thal twdey when we
have octuolly to face o bod harvest,
they are not fovthooming. 11 geema
that the present Food Minster is ne
much the victim as the country. All
this has wenishad ond dissppeared—
foccd stocks whirh were to have been
bulfer stocks for an  oceasion  Like
thig, how else to account for the food
Minister's alinm?

Then 1 wouald lkc to sy o word
about ihis  reovientotion of prog-
r of agricultural
Por many years we have bem haaring
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about hesp programmes. When ihe
mid-term appraigsal was puhlished, it
came as a shock to the country as Lo
Fow tha I rate of food prodoctom
was the main factor afecting the rate
of econcmic growth, W had kheard
then a good deal abowt what was to
be dons. Again we hear aboul il
Mere repetition of all thal, need for
fertilizera, good seeds, maderr tech-
niQues, WAEr—AVer Wiler wWad men-
toned—and Ireigation, will net by
itzell constitute a mantra which will
yield Teznlite.  Thie in something that
we have o realise. | am net hlaming
the Food Minister because I know he
has his handicaps.

Then | wanl fe [ay wpavisl stress
on one polnt which kEas not boon mon-
tiored even in the stalement this mor=
ning in answer to a questice. relating
to spoecial efforts In the matter of de=
once and feod and that s the
temirial  spstam  that chtammg Today.
Al thia wik abewt the tiller of the
coll becoming the ownsyr of the land
hae romained talk cnly., We have on-
acted legislation vo (his, Lol actually
it has net been implemented Duricg
the budgel sessicn, ir the debate an
the demards for grants of the Mmis-
try of Food T drew ottention 1o
Ludujinsky’s report a repcrt col of a
vummunist, bul vf & Furgd Fourdalon
Meomber regavding the packags proge
ramme districts of ndin The report
oointa pot gmerringly that apart from
the WP, land legisiation hag not eome
in and that that Is ono of the major

ranees why sgricultural prodeciicn
haE nol gooe up,
Wo kers  leday Lalk  aboot  oind

stock companies that ave going to bhe
browght in in this field by the same
industrialists wha have sxploitad the
situation in the industrial  feld. [t
would hawe beer preferable 1o have
kept the old zamindard system In belng
because they were the peopla whe
knew wnd undersiovd the potentialis
ties of the land, [ would gay that totday
one most mrgent need in the longe
term 18 to sea that the tenurial sys-
tem of land i3 changed =c¢ that what
we bave gaid we want to have comes
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true. An ounoe of faet o worth a ton
of Lhapry,

Then there |8 no doubt that we bave
laid wtress su muny timps— am sure
ihe Minister will agree with me—that
the administrative system needs come
piete vevclutiorimmg M 18 no mme
tinkerirg here and there ard talking
o! co-ordination and wvavious other
hirgs, when revully do  nol come
about, when the man in the feld is
not inepired mough ond deecs not gt
the facifitiea Re iz auppozed to be
provided with. Agriemitural credit
doas nct resch the person whe mocds
it, Therv are s ooy oler i
that go wrong—I have not the tmw to
detail them as vy party's tme is o=
ited tn n few mimries for each Mem-
her. Bul T mercly mention tham be-
eanze unlcss sometking s done In re-
gard to these, aven now all our plang
will dail

Then we talk about relf-pufficiency
in loed, We have forgotien Mabatms
Gandhi's message and  the  proper
interpretation of i, of whick tke
charkhas was the symbol of 38if-
sufficiency of the willege. He had
pointed out with an wnerrving  finger
even when freedom’s battle was on
Uaat this i & naller o vital npor-
Lanwe ¢ us. Bul did we when Iree=
dem enme, Tollow it and transiats i
imta practice? On the other Thand,
we garricg our wogstermnized Imitation
Lo smen an extent of Imitating western
ways that we furpol what we hud w
de a2l e grassroody in his laod eof
ours. We try that, Ls) we Dot
seoffed at CGafndhian sconomics tc the
extert that we have dome, perhapd
Loday we woull nol be facing the sor=
ry pligkt whith we are  eonfronted
with. It I3 really 2 muller of Nreal
shame that we Lave not beer able to
dri anything an thiz sccount, hecamse
we ape others. I do not say that we
should notl take frem the west and
adapt it 1o oly  requirements here
Fer instanee, 2 greal deal cun be lewrnt
ik this country about Intensive agricnl-
tural grodoction in Japan., But  we
mist rememhar that whatever we
tale from ohrond muai be capable of
befng adapteyg to our m@n coamtry, o
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the grassroots in this country, by our
farmers. Unless that is done, unless
we realise this even today, even this
emergency plan for increasing pro-
duction, will again fail.

Coming to the cmergency plan to

tide over the difficult short term
period, the review on the food
situation circulated to us says
that we must  have statutory

rationing and maximisation of internal
procurement. But why this hesitant,
halting approach since the beginning
of last year. In West Bengal, statu-
tory rationing came into force a year
ago; in Madras, it is in operation. In
many other Southern States it has

come. The Food Minister, I know,
pleads with the States, But
somehow or other there is a great

feeling in this country that while we
talk about unity, we are not united
in one of the vital things. There is
no such thing as one price for such a
vital commodity ag food; there is no
urge to see to it that if there is statu-
tory rationing, it shall be there not
only in the citiez in deficit States but
also in surplus States. There is no
one policy for the country. Unless
we have this even in this emergency,
when famine almost stares us in the
face, 1 do not know what is going to
happen.

West Bengal has brought in mono-
poly procurement. They have said
it specifically that in a time of such
difficulty, the lives of people must be
saved at any cost. Even though it is
a deflcit State. it has enforced mono-
puly procurement of rice. At the
same time, we have to realise that
even there the production of rice this
vear was 4'9 million {onnes as against
57 wmillion tonnes last year. The re-
quirements of rice alone are 62 mil-
lion tonnes. Central assistance is
promised, but whether {4 will come
in respect of rice, we do not know.
If it does not come for wheat in
sulficient measure, I think the whole
system will break down, in spite of
monopoly procurement,
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It is easy to say that West Bengal
is doing a good thing in having mono-
poly procurement, but it is not so
vasy to implement it. 1 have been
recently in the districts to see how
difficult is the operation with the
present administrative structure. Yet
1 say that this challenge is being met

by the Chief Minister in a bold
manner though it means taking a
calculated risk. It is a challenge

which the whole country should meet,
in an equally bold manner. If mono-
poly procurement could take place
in a deficit State like West Bengal;
then the whole country, with the Food
Minister at the helm and the units of
the Food Corporation of India and
the State Governments in the field,
we should immediately go in for
monopoly  procuremcnt  throughout
the country without any hesitation.

Even in the matter of statutory
rationing, in Delhi today is the 6th

December. It is due to come into
force on the Bth December. 1 ask,
why this delay for sv long. The

psvchological appreach  is extremly
bad. The fact that Delhj has  been
lukewarm in going in for statutory
rationing itself does affect many of
the States. They are watching. Those
States which are reluctant to follow
and do what you want are watching
to see what is happening here.

Before I end, I have just two more
points, I hnne vou will give me time.
One of them is that 1 hope that im-
mediately the method that hag been
adopted in West Bengal both in re-
garg to the levy and in regard to the
categories o whom statutory ration
is given in the city and towns, will
be followed notl only in Madras where
it i being done, not only in some of
the Southern States, but throughout
India as one policy of the Central
Government, and that all States will
not only follow this policy but that it
will be Centrally-directed.

I want to say one word about the
political exploitation that iz taking
place. This is a very serious state of
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affairs. In West Benngal, where the
Chie! Minister and the Government
have taken the only possible steps
ang are trying to bring in a system
by which an equitable distribution
takes place and an equitable levy is
made on production, naturally, there
are difficulties, but these are exag-
gerated by every opposition party, in-
cluding the so-called left parties, and
they are trying to see that it does pot
surceed, because they feel that the
West Bengal Government is doing
what they themselves have been
preaching all this time and they do
not want the Congress Government to
succeed.

Mr. Chairman:
conclude now.

Bhrimat! Renuka Ray: In our
own party and in any party there
arp persons who are reluctant, but
there is also this thing, that so far as
political exploitation is concerned, it
iz there,

I think she should

With one worg about Dr. Lohia 1
will end. Dr Lohia talkeq about
famine conditions, but has Dr. Lohia
scen famine conditions as I have seen
in 1943 in whole of West Bengal,
when people died as they were com-
ing on the steets? There is no
question of malnutrition, they fell
dead and their children were picked
up on the streets and put in orphan
homes.

Mr. Chairman: You have taken
five minutes more than the time al-
lotted.

Shrimatl Benuka Ray: With these
words, T hope the Minister in charge
angd the Government will implement
emergent measures on g countrywide
basis immediately.

Shri P. C. Borooah (Sibsagar):
India is a vast agricultural country.
Seventy per cent of our population are
agriculturists,. We have the largest
arca under irrigation in the world,
about 16 million acres. We have in-
vested more than Rs. 2,000 crores in
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agricultucal planning during the last
14 years, and we have spent more than
Rs. 2,600 crores in food imports. In
spite of all this, today it is our mis-
fortune that we have to debate the
food crisis.

The hon. Minister himself has said
that the situation is alarming. Se, [
need not go into that, The time at my
disposal is short. I, therefore, straight-
away want to come to the measures
by which it may be possible for us to
overcome this crisis.

I want to divide these measures into
three parts: immediate, short-term and
long-term. Among the immediate
measures, I would like to suggest that
we should not create a panic in the
country by emphasizing the scarcity.
The more the panic, the more the ten-
dency to heard, and it will be difficult
to procure whativer marketable sur-
plus there may be,

The other day hon, the Finance
Minister sensed that probably there is
still some surplus left, because, with a
record production of 88 million tons
of last year and 8 million tons of Im-
ports, it is not likely that all this
would have becn consumed. There
might be some surplus. If we create
panic, it will not be possible for us to
procure this surplus.

A right leadership is wanted, Like
gram dan, bhoodan and  recently
Swarna dan, let there be a sashya dan
movement. At least 2 million tons of
foodgrains we can possibly have from
this source.

We are incurring a loss of 11 million
tons of foodgrains annually due to
flood, storage loss, and losses in mill-
ing, handling etc. Can we not save
at least 20 per cent of this loss? In
milling rice, we get 622 per cent,
while in US.A. and Jopan they get 75
per cent. So, the policy of polishing
rice not over 4 per cent should be
strictly enforced. Out of these savings,
we can get, another 2 million tons.

— e e am
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Guest control order should be strict-
ly enforced. Leadership should ap-
peal for reduced consumption of food-
grains in festivals and cercmonies, not
only in the towns, but also in the vil-
lages. Onc million tons of foodstuffs
is wasted annually by the housewives
and hoteliers. From there we can
save at least one million tons if we
take proper steps.

Thus, under these three immediate
measures that it may be possible to
have 5 million tons of foodgrains.

&t tHRERAR (FO) g W
T Y W F T T T € T WY
ot e awfgya ?
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Shri P, C. Borooah: With this 5
million tons plus monthly imports, I
think we may somehow meet our
immediate needs and avert the famine
we arc nearing.

Under short-lterm measures I  am
happy to find that Government have
alrcady taken wup double-cropping.
This is very important. In my part of
the country, only 5 per cent of the
cultivable land is under double-crop-
ping. So, 95 per cent of land lies
waste 6 to 7 months a year. If we
enforee  double-cropping,  provision
must be made for regular supply of
water. For this there should be more
liberal provision for tubewells and
power pumps.

We are badly short of fertilisers. It
is not likely to be had adequately for
a very long time to come. In this
context, I am sorry to say that we
have not done anything to stop cow-
dung being wasted or burnt. It is a
very important thing. It is said that
the manurial value of a ton of cow-
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dung is Rs. 95 while its fuel value is
only Rs. 40. It is a'so caleulated that
37 million tons of coal-equivalent of
cowdung is burnl every year. It could
have produced 9 million tons of extra
foodgrains. This will be equal to the
production of 12 Sindris.

A large quantity of tea waste is
burnt by the Central Excise authori-
ties every year in the 10,000 tea gar-
dens of the country. Tt iz a good
manure. Instead of burning, utilisa-
tion of it as manure should be order-
ed

There should not be any hesitation
in welcoming joint stock companies
operating in cultivation. I am happy
to learn that the offer of Associated
Cement Corporation has been accept-
ed by the Government, and they are
soon going to have joint stock farm-
ing nearabout Khem Karan in Pun-
jab. It is a good move.

Price parity between indigenous
tood crop and cash crop and also be-
tween indigenous wheat and imported
wheat should be fixed immediately.

Credit to the peasant should be
linked with productivity and not with
ereditworthiness. It should be made
available to the pessant in time, and
as far as possible in kind, like supply
of manures, supply of seeds, imple-
ments ete.

Another important suggestion, I
would like to make is this that rebate
in land revenue and rebate in interest
on loans to peasants for excess pro-
duction from a base year such as
19684-65, should be allowed. This will
give an impetus to the cultivators to
grow more.

So far as long-term measures are
concerned, T do not want to say much.
I support the scheme that Govern-
ment have proposed for the Fourth
Plan emphasising only three points.
Firstly, standardisation of the manu-
facture of pesticides. At present we
are manufacturing 120 varieties but
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there is no need to nave as many as
that number. Secondly, stress should
be laid more in the development of
agricultural research. Thirdly, the
statule of agriculture should be rais-
ed. T suggest that the agriculture
department should be in charge of the
Chief Ministers or at least No. 2 per-
sun in the Cabinet. The Deputy Com-
missioners of the districts should be
made directly responsible for the agri-
cultural programmes of the districts.
Similarly, BDOs should be so placed in
their respective blocks.

Before I resume my seat, ] would
like to say something about my own
State. Agricullurally, my State is
very rich. It is the highest foreign
exchange earner among the States of
India; its main products are rice, tea
and jite. She can produce more.
Similariy, fisheries also could be deve-
loped there. But there are two peren-
nia! problems in the State: erosion and
foods. I was thinking that I can catch
the attention of the Irrigation Minis-
ter but unfortunately he is not here
now. There is only the Deputy Food
Minister. Through him [ would like
to submit this point to be conveyed to
the Irrigation Minister. The mighty
Brahmaputra which is known as the
only male river of the ~ountry, like
a spoilt child assumes the sight of a
furious ocean when in floods bringing
sorrow and misery to many. If Brah-
maputra is tackled, it will produce
enough of rice and fish to feed the
whole of the eastern region including
Bihar. During his recent visit to the
State the Prime Minister said that
Assam should be the granary of India.
If these two difficulties are overcome,
it would become the granary in true
of the term and we will be placed in
a position to give a goby to the con-
troversial PL 480.

Shrl Muthu Gounder (Tiruppattur):
Sir, T do realise that I will be doing
no service to any one by repeatedly
saying the same thing about the gra-
vity of the situation or by drawing a
gloomy and more gloomy picture about
the situation, that will arise in the
first half of next year. Also the food
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Minister was careful on that day when
he started his speech. He was modest
in his estimate when he said that we
would be short only by ten million
wns. | can say that the deficit will
be not less than twenty million tons.
When we had a bumper crop of 854
million tons in 1964-65, we were still
short of nearly seven million {ons
which was made by PL 480 imports.
When there is a scarcity spread all
over India, the shortage is 20 million
tons. We have to find ways and means
to cover up that shortage. There is
no point or purpose in bringing out
new slogans; we have to be realistic
in our approach to overcome these
troubles. Government has come for-
ward with a slogan: miss a mecal
Some big politici and r ible
newspapers too write editorialg that
by missing a meal we would be solv-
ing our food problem because we will
be saving 1/14th of foodgrains, that
comes to 7 per cent and they say the
deficit is about that percentage. But
this slogan will not solve the problem.
Even now about 15 crores of people
are missing more than one meal. Some
people are missing a meal not only on
Monday but every might, I mean, peo-
ple of high calibre, upper strata of
society. They do not take meals in
the nights perhaps on account of in-
digestion or old age, but they take as
substitutes apples, oranges or some
dry fruits such as badam or pista and
then milk and honey and plantains
and so on; thus they are missing seven
meals. If at all government thinks
that they can solve this problem by
missing meals, we have to miss the
meals for two days. I do not know
how many arc prepared to miss so
many meals. Such slogans are divert-
ing us not to take serious action to-
wards more production. Such slogans
have not taken us to our goal. We
should be realistic in whatever we do.
At present there is no other way
but to get imported foodgrains.
As a farmer I cap say that we cannot
do any magic and produce enough in
six months or one vear. We have to
depend on imported foodgrains under
PL 480, not only for the next six
months but for some years. By laun-
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ching a very strict drive to grow more
food we can reach our goal. We have
to start intensive cultivation. The
farmurs are ready to do it but the gov-
ernment is not ready to equip them
with modern equipments. Soldiers
ure ready al the borders of our coun-
try to fight Pakistani intruders or the
Chinese. So also our farmers are
ready on the food front to make use
of the soil. As the government failed
to give our jawans the modern wea-
pons from indigenous production, gov-
ernment is also failing to provide our
farmers with modern equipment. What
is iatensive cultivation? Intensive
cultivation means using hybrid seeds
and high quality varieties that can
withstand diseases like blasts, etc. We
need water also intensive cultivation
can be done only in those places where
there s assured water supply for irri-
gation. In our country seventy mil-
lion arcres, one-fifth of the total
acreage under plough, gets assured
water supply. In that area we can do
intensive cultivation. We should have
good seeds, hybrid maize, hybrid
jowar hybrig cholam, paddy, etc. They
have become very popular. We have
also to use three times more fertilisers.
If you use 100 lbs. of ammonium sul-
phate or 50 lbs. of urea for one acre
of ordinary veriety ovaddy, we have
to utilize 250 lbs. of nitrogen, 250 1bs.
of ammeonium sulphate to grow the
hybrid variety. When we are short
even in respect of the production of
these ordinary varieties, where are we
to go to these fertilisers? The Gov-
ernment have always been hoping to
get them; all these 17 or 18 years, the
Government have all along been in-
dulging in this slogan, and they did
not try their utmost to get fertilisers.
If they had tried their utmost, tried
their best, by this time we would be
self-sufficient in fertilisers. Qur Food
Minister, who is thorough in farming
and who comes from a district where
intensive cultivation is at its best,
knows evervthing and he knows that
without fertilisers we cannot do any-
thing. Without getting fertilisers, the
Government is only going here and
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there to get some collaboration with
America, this government and that
government, and trying to do some-
trhing. The Government has failed so
ar.

Our Food Minister used to say not
only here in this House but also every-
where outside also, that if we put in
one ton of nitrogen, we can get 10
tons of foodgrains, especially paddy.
He used to say it often. So he knows
the trouble and he knows the remedy
also. But I do not know how and why
his hands are tied up and his ideas
are not being implemented. There is
something wrong in the Government
structure itself. That is all I can say,
and that is the most difficult thing
nowadays.

Now, to make intensive cultivation,
You want implements, and how are
the implements to be supplied? What
are the implements required? We
want tractors. Our Government should
know that we are now using about
20,000 tractors. Of these 20,000 trac-
tors, 10,000 tractors are Russian-made.
A Russian-made tractor of 14 hp. is
brought to the Bombay port at a cost
of Rs. 3,500 per picce. But it is sold
in the market for Rs. 5,100, Now
there are indications that the Govern-
ment want to raise the price. T would
request the Government that the trac-
tors are to be brought in bulk, in
thousands, by the STC and they
should be sold to the ryots without
even the excise duty.

=Y THTCAR ¢ A geer
%Y gar wff ¥ 5 = 2w o g
v § 56 T femmr 2 1 afw
TH U WA AW FATT F98 H
freram & 1
Shri Muthu Gounder: A 14 h.p.
tractor costs only Rs. Rs. 5,100 even
in the Gaziabad Engineering Co., in
Delhi, and they are selling it at
Rs. 5,250; for the 28 h.p. tractor, they

demand Rs. 7,500, and for the 45 h.p.
tractor, they want Rs. 10,000. The
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28 h.p. tractor, which is of an indigen-
ous production, while the Russian
tractor costs about Rs. 10,000, the
Indian tractor costs Ra. 20,000.

ot T : Ag w9ar e
fer g ?

Shri Muthu Gounder: We have the
Fergusson tractors manufactured by
TAFE at Madras and the price per
tractor is nearly, Rs. 24,000 with im-
plements. The same tractor, with the
same horse-power, can be got at
Rs. 12,500 with implements if it is
Russian-made. These so-called indus-
trialists and manufacturers in India
want to exploit the situation. They
know that the Government is giving
much concession for these agro-based
industries or the industries that are
useful for developing our agriculture
and so they exploit the situation. They
arc parasites on farmers; they have
got commission agents; to sell one
Fergusson tractor, they pay a com-
mission of Rs. 3,000, TVS, a leading
firm in South India pget nearly
Rs. 3,000 as commission per tractor,
and they are making crores of rupees
in the name of agriculture and the
farmer. The Government, if they are
sincere, can purchase from Russia
10,000 more tractors in one year. The
people are ready. In my constituency,
in my district, we will purchase 500
tractors on one day provided the Gov-
ernment give them at Rs. 5,000 each.
It scems that the STC is now issuing
orders not to sell them. Therefore,
those companies which are selling the
Russian tractors are not selling them.
S0, we are in a handicap. The Gov-
ernment should come in and take up
tha! business. Whether it is Russis,
a communist country, or any capitalist
country, we should get anything that
we can get from those countries. Let
us get foodgrains from America under
PL 480, let us purchase tractors for
Russia under rupee payment and
under easy terms. Let us popularise
this. The Government has now a
scheme: according to the statement of
the Food Minister in answer to the
questions in the consultative commit-
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tors. 1 know the price of the tractors
which are indigenously produced. We
have a lot of experience in respect of
the Fiat and Hindustan motor cars.
Anything made in Indis will be com-
pietely worthless. The so-called ISI
and the Tariff Board will only connive
with them to produce wvery sub-
standard stuff, and the agriculturists
will have to bear all these difficulties
in this respect. There is nothing
wrong if the Government gets thou-
sands of tractors from Russia, be-
cause Russia is giving them, I sup-
pose, on rupee payment basis. If we
have those tractors, if the farmer is
provided with tractors, there will be
a big revolution in the very farming
itself.

We now say there is scarcity of
fodder. 1 think it will not be out of
place to mention it here: in a farm
like mine, an ordinary farm of 40
acres, after introducing one tractor, I
have dispensed with eight pairs of
bullocks. I have left them free to go
anywhere. Let them go to the
slaughter-house or any other place, In
spite of my having 40 acres of ex-
cellent, irrigated land. I was not able
to maintain one cow even; now I am
having eight cows. I am giving the
entire fodder to the cows. Hitherto,
I could not give the right, excellent
fodder to the cows, because the bul-
locks were being used to plough the
farm, and they had to get the fodder.
Now, after resorting to the use of the
tractor, fodder is available, The Gov-
ernment of India is trying, and the
Food Department is also saying, that
we will be having fodder banks. I
do not know where they will get fod-
der from, to have the banks. Even
last year, there was scarcity of fodder
in Majasthan. There will be fodder
scarcity for ever. We should be very
realistic in this. We are now bringlng
lands under cultivation; grazing land,
prr amboke land, and any land, for put-
ting them under cultivation, because
we want food. There are no lands
left without cultivation, lands which
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can be used as grazing ground. Also,
we are now cultivaling cash crops like
collon, sugarcane, jute and sp on.
Therefore, there is no possibility of
getting any fodder. If we cultivate
maize or corn or paddy, there are
chances of getling some fodder, But
we arc now cultivating cash crops, and
growing cash crups is not also a
luxury. India wants, the Government
wants, cash crops because if we do not
produce cash crops, there will be an
utler failure in the very economic
structure. We can get more income,
whether it is in doliars or sterling,
only by selling our agricultural pro-
duce and not by other means. There-
fure, cash crop is not a luxury. We
are now indulging in the cultivation
of cash crops; and so we do not get
enough fodder. So, to get fodder or
to solve the fodder problem, all the
farms should be mechanised. In the
world, you cannot find any country
having enough milk without mecha-
nising their farms. In America there
is abundance of milk; in Holland or
Denmark or in Belgium and other
Europcan countries, they have got
enough milk; we are getting this milk
powder from America, because Ame-
riean farms do not require bullocks or
horses or anything. They are com-
pletely mechanised. They have pgot
tractors and other machines. There-
fore. they use the entire fodder for
milching cows. That iz why they are
able to produce so much milk, and
therefore, they send their milk powder
here. So, only by mechanising our
farms we will be able to find fodder
angd save our cattle and solve our milk
problem.

14 hrs.

Not only that. For our programme
of intensive cultivation, the farmers
should +~ aiven more incentives. Shri
Karuthiruman of the ruling party also,
whenever he gels an opportunity, used
to impress upon the Government the
need for giving incentive and a remu-
nerative nrice for the farmer. A
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{farmer who is intelligent does not
nowadays cultivate food crops unless
thwre are some compelling reasons
like, say, the land is not fit for cash
crups. This year we have enough
rains in Madras State. So, very soon
myself and my friends will start cul-
livating, not food crops but cash crops.
I would be going tomorrow and 1 will
utilize the late rains to cultivate cot-
ton, not rice. Because, by cultivating
cotton I will get not less than Rs. 1,000
per acre within three months. By
cullivating rice I will get Rs. 500 and
for that I will have to answer so many
officials. They will come to my house
and say “your levy is so much" and
take away whatever little I have got.
1 am alrcady determined, like all other
intelligent farmers, not to produce
foodgrains at all. I am asking other
farmers in my constituency also to do
likewise. While the industrialists are
making money, while they are minting
money, while this Government is in-
troducing de-control of cement in
order to enable some of the industria-
lists to get some more money, I think
we should also be intelligent enough
to grow commercial crops, cash crops.
This is our motto and there is noth-
ing wrong in that. Only a farmer who
cannot cultivate commercial crops will
cultivate foodgrains. For example, I
am also cultivating paddy in areas
where 1 cannot cultivate anything else.

Therefore, if the Government is
serious in increasing food production,
it should give a fillip or incentive to
the farmer and price is the only incen-
tive. When Shri 5. K. Palil was the
Food Minister, after a tour of America
and European countrics he made &
speech in a farmers' forum and those
waords are even now ringing in my
ears. He said thet the only incentive
that ean be given to the farmers |is
the price incentive and there is no
other incentive. 1f the farmer is con-
vinced that by growing food crops he
can get more than by cultivating com-
mercial crops, he will certainly do it
himself: there is no need for him to
he convinced hy the BDO, technicians
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and other officers. There is absolute-
1y no necessity for that. He knows
his job only too well. Therefore, un-
less there is parity between the prices
of foodgrains and commercial crops
no farmer will undertake the cultiva-
tion of foodgrains.

1 find that the Food Minister is not
present here now. I may say that in
his own Colmbatore district nearly
2,000 mcres are under sugarcane crop.
Then, in other areas they grow chilly,
onions, turmeric, plantain etc. but not
foodgrain. Only 5 per cent of the cul-
tivable area is under food crops. Now
the new hybrid-cholam has come into
vogue and we are told that we can
get twice the yield by cultivating that.

Mr. Chairman: He should conclude
now,

Shri Mutho Gounder: I think my
party has got 25 minutes.

Mr. Chairman: He can take another
two minutes.

Shri Muthu Gounder: In a debate
oo food those Members who are real-
ly farmers should be given more time,
Further, we do not participate in the
discussion on other subjects where we
have no interest. Farmers llke me
shou:d be given more time to give our
experiences.

The vagaries of the monsoon, the
erratic monsoon, is a common feature
all aver Indla. We have to find a way
to fight against the erratic nature of
monsoon and sinkink of wells is one
of the methods. In Madras State the
districts of North Arcot, South Arcot
and Salem have nearly 4 lakhs wells
out of which 2'3 lakhs have electric
pump sets. $o, even if the monscon
fails, it does not affect the agriculture
of those districts because they draw
water from wells. I would suggest
that the same should be done all over
India as this is one of the ways of
overcoming the failure of monsoon.
This year we had late rains. Last
year we had abundant rains. The
year before last there was fallure of
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monsoon. So, the failure of monsoon
is a common feature and we have to
find ways to overcome it.

As far as DMK party is concerned,
we are not interested in making poli-
tical capital out of the difficulties of
the people. This is a problem of feed-
ing the people. It is a humanitarian
problem. In our State also the price
of foodgrains has gone up. So, Gov-
ernment should come forward to give
subsidy in prices. I would suggest
that Government should give 25 per
cent subsidy in the cxisting price of
paddy and that subsidy should not be
recovered from the consumers. If the
Government are to provide subsidy,
they have to give Rs. 150 crores. We
are now spending Rs. 1,000 crores for
purchasing foodgrains from America
and other countries. If we spent a
portion of that amount for giving sub-
sidy to the farmers it will certainly
help our agriculturists and it will in-
crease our production.

Then 1 come to the shortage of fer-
tilizers. We are exporting ofl cakes
to the tune of Rs. 40 crores. Al least
for the time being, we should ban the
export of oil cakes, because this is a
very good organic manure.

Mr. Chairman: His time is up. e
should conclude now.

Shri Muthu Gounder: Then 1 want
to say that tapiocn is produced in 2
large measure in Kerala. Thousands
of acres of land in Kerala are under
tapioca cultivation. Now taploca Is
being sent from Kerala to Madras for
commercial purposes at the rate of
500 tons a day. I think it is high time
thit the Governmenl imposed a ban
on the export of tuhular taploca Into
Salem district. When I was recently
in Malabar the people there were com-
plaining that they were not able to
get enough tubular tapiora because of
it despatch to Madras State. There-
fore, it is high time that Government
puts a ban on this.
 Shrl Linga Reddy (Chikballapur):
Mr. Chairman, Sir, I would like to
say 8 few words. The hon Minister
of Food has made a very objective
analysiz of the food situatlon and also
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the drought conditions in the country.
While doing so, he has supplied us
with enough material. I am very glad
that he has started off re-organising
the Agriculture Department and re-
orienting the Agricultural Production
Board. He has also given us g review
of the food position and also the
drought conditions in the country. I
am also glad that he and his officers
have been taking very keen interest
in going round the several parts of
the country and in placing before the
State Governments the emergency
food programme. 1 wish the State
Governments, specially the Agricul-
ture Departments of the States, also
take as much active interest as the
Central Food Ministry had been tak-
ing. Just as there is coordination here
through the food production board, it
is very necessary that there should be
a coordination organisation at the
State level also. The activities of the
ministries of panchayati raj, commu-
nity development, irrigation and agri-
culture should be coordinated at the
State level also, just as it is being done
here.

Shri Sheo Narain (Bansi): It has
been decided on the first day that
those who catch the eye of the Chair
will be called.

Mr, Chairman: I am afraid, I can-
not go beyond the list. The list is
already there. I am calling according
to the list.

Shri Linga Reddy: Il is very neces-
sury that some more steps have to be
taken with a view to step up agricul-
tural production programme. Hon.
members might have seen in the
papers recentlv that the Programme
Evaluation Organisation that has been
set up has given a report to the effect
that the feeder channels are not being
dug in the major irrigation projects.
It we have to grow enough food, it is
very necessary that the feeder chan-
nels should be dug very efficiently and
quickly. If that had been done and it
sufficient steps had been taken earlier,
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I am sure this food shortage would
not have occurred at all.

In addition to paying attention to
major irrigation projects, it is also
very necessary that we should
pay sufficient attention to minor and
medium irrigation projects also. The
hon. Food Minister in his statement on
“Methods to combat scarcity condi-
tions” has made out a very pertinent
point, namely, creation of irrigation
facilities by all sources—major, me-
dium and minor—will go a long way
in meeting the challenge of drought
conditions.

Shri Sheo Narain:
quorum in the House.

There is no

Shri Linga Reddy: Therefore, it is
very necessary thalt we should pay
special attention to the creation of
minor irrigation potential in the
drought areas.

Shri Sheo Narain: 1 have raised the
point that there is no quorum.

Mr. Chairman: There is quorum.

- Shrl Linga Reddy: I am glad the
Food Minister has been pleased to set
up a Desert Development Board. Just
as the Desert Development Board is
being set up with a view to reclaim
the deserts and supply work to the
people and grow more food, it is also
necessary, with a view to combat
famine, to set up a Famine Relief
Board, both at the Central and State
levels, Durs iz a predominantly agri-
cultura’ country and we have been
thinki ¢ of self-sufficiency in food for
the last 15 years and more. But still
I am afraid we are far from that goal.
Drought conditions of a very serious
magnitude oceur in our country very
frequently.

1 am glad the government has heen
thinking of a crop insurance scheme.
But that is yvet to see the light of the
day. With a view to combat famine
conditions in a season like this, where
there is total failure of rains for such
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a long time in the whole of India, I
wish there was a famine insurance
scheme also. I urge lhe government

diately to pre te an order
on famine and cattle insurance and
also create a famine relief fund. If
there is a Famine Relief Board, at the
Central and State levels, on an occa-
sion like this, when there are cala-
mities of the kind we have—failure
of rains, floods, etc.,—it will be very
easy for the ryots to depend upon the
Famine Relief Board and the famine
insurance scheme to have some rellef.

1415 hrs.

[Mr. DepuTy-SpEaRer in the Chair]

Just a few days ago, I had occasion
to go to my constituency. Things are
very bad there. There is a total failure
of rain. There is failure of both
south-west and north-east monsoons.
The ryots will not even get a two-
anna crop. People have no work. The
landless people and even the landed
peasantry do not get any foodgrains
at all. I drew the attention of the
government the other day to a letter
sent by the Chief Minister, Shri
Nijalingappa, to this government, I
am glad that the government have
agreed that they would rush foodgraina
and also give Rs. 20 crores to Mysore.
i am afraid they have not yet taken
the decision. It is very necessary they
shoutd take the decision and act in
time. The people have to be saved.
We want them to fight ‘n war against
Pakistan and China and other menaces.
Unless they are stronz, how can they
fight” But they do not have the pur-
chasing power at gll. Il i8 necessary
that we should ;1. o0 their rescue now
and organise sufficicnt famine rellef
works,

1 am glad the Food Minister has been
moving the world organization FAOQO
with regard to the arganisation of the
Inputs Development Bank. 1Tt is neces.
sary thal our ryots should have cheap
eredit, gond seeds, asricultural im-
plements and o her inpuls if they have
to increase their food prod:.tion. At
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present, they have various kinds of
difficulties. Unless they pay back,
they will not be given agricultural
credit. To pay back, they do not have
the foodgrains at all. They are not in
a position to raise crops because of
the failure of the rains, so, how can
we expect them to pay back? There-
fore, it is necessary that we should
declare certain chronically famine-
striken areas as famine areasg and come
to their rescue.

With these words, I welcome the
food policy of the government and re-
quest the government to rush relief
promptly to the several Areas, where
there is need to save the people and
also the cattle. What is worse in thia
famine situation is people are selling
away their caltle for a song because
they are not in a position to main-
tain them. There is no fodder. They
are organising four or five fodder
banks at present, but it is necessary
that we should organise as many fod-
der banks as possible in each State,

ot wamr d@ ()
TqTens wEIET, ¥W wE X w0 1A=
U & &ma ¥ faeg & F 9= 9w
W g1 & g s o i Ay
T T A | g g qaAT o A e
SETT 7 gfi e Fr Awean W) ope
fpaT 10 §9 & ®eed § I91 & faw
agi wema AT 917 A =i g
fem @ & g foufr i v 1 9 &
a7 OF AVEAN EW § | OO
WEITW, OF ATE §7 A9 A AT R FAT
7t ol oW ARz Xw oo wmn g ged
ATE FATT AFT AETT @EA ST W1
aiffe & 7w o Aw gaT & 0 &
i @t A1 7 ug awv Tzar qgAr
fe oF 7% S o7 ofewtd &
grfid & gy mm {29 Ty 7
wT g g Az, NE wWEE B
&1 THET #1, W =30 AT g1 4l
g AR 7T gHAN §1, WEA A A7
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Sbri J. B. Kripalanl (Amroha):
Mr. Deputy-Speaker, Sir, this food
problem has been with us ever since
we attained independence. It was
aaid that we would solve it at the end
of the First Five Year Plan. The Five
Year Plan a-complished its targets and
yet we were far from being self-suffi-
eient in food. In the Second Five Year
Plan, our late lamented Prime Min-
ister said, not only will we be gelf-
sufficient but we will have enough to
export Lo earn foreign exchange. Then,
there was one Food Minister, Shri
Munshi, T think, who said that he
would have the country self-sufficient
in food during his tenure of office.
‘When he could not make the countiy-

there was one distinguished Food Min-
ister to whom some seed merchants
went and said, “Sir, we want to import
seed for cabbages”; and his reply waa,
“You imported seeds for cabbages last
year; you want seeds for cabbages
even this year!” He very convenient
ly thought that cabbages grew just like
mangoes from year to year.

Such has been our misfortune and
every Minister, who promised self-
sufficiency, went his way and we are
where we are. Not only we are where
we are but we are in the worst condl
tion. This has been stated here by
speaker after gpeaker.

Last year we had a bumper crop
and yet 6 million tonnes had to be im~
ported from abroad. Even this grim
gituation, as the Food Minister calls if,
has been realised when there is diffi-
culty of getting food from Americs
under PL-480; otherwise, they would
yet have becn sleeping. Also. there
has been g military emergency. They
have come to realise that the soldiers
do not walk on their feet but on their
belly and if they have no food there
can be no fighting.

This criticism has been voiced by
many Members here, but I am intri-
gued by the figures that are given by
the authoritics. They say that in
1850-51 our production was 55 million
tonnes and now it is 88 million tonnes,
That means, an Increase of 55 per cent.
T humbly submit that though wr have
been producing many, many bables, ¥
do not think we have produced 55 per
cent of babies. The increase in popu-
lation has been only about 30 per cent.

1 take it from another point of view.
We produced, we are told, 88 million
tonnes. Take away 13 million tonnes
for seeds, bad storage and loss through
other causes. There remain 75 millios
tonnes net and if we divide it with the
population, it comes to at least 1B
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ounces per head including chlldren and
old men. I ask the Food Minister how
there s this difference between the
figures and our requirements. From
these figures it would appear that we
do not require anything from outside;
if at all, there must be a little surplus.

That apart, I have certain sugges-
tions to make to the Food Minister and
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of other countries. Where do we lack
is in the other %0 per cent where the
peasants have not eough land and
where there has been fragmentation.
There our production per acre is the
lowest.

Now, how are these things to be re-
medied? I would advise the Food
Ministers and his compani to cast

to the authorities in general; it is that
they should take stock of what is hap-
pening. They have taken upon them-
selves the construction of big valley
schemes. They are very good, but
heir period of gestation is very long
What we require ig immediate relief,
and {mmediate relief, in my humble
opinion, can come only from small
irrigation schemes, tenks and ordi-
nary wells. Last year, I hear that
with great advantage the UP Govern-
ment had been able to dig 980,000 wells
and they have done well in this.

Then, the second thing is that there

should be good seeds available 1o the
peasant at the proper time, and also
fertilisers. I think it would be very
reasonable to suggest that ecach State
should have two or three fertiliser
factories, at least one in every State.
Then, the peasant must get some credit.
Even today, in spite of our State Bank,
we find that 80 per cent of credit is
supplied to the cultivator locally by
the bania or by the bigger landholders
and they get their loans at an exorbi-
tant rate of at least 25 per cent. Take
the industrial field. 1 do not see how
any entrepreneur can produce resulis
it he gets money at the rate of 25 per
cent and also with his very meagre
amount which he has saved from his
previous investments. It would he
impossible for him and what is impo3-
sible for the jndustrialist, we think,
is possible for the agriculturist. This
is absurd.

We must remember that there are
two crores of holdings in India. In
these two crores of holdings about 50
per cent of the holdings are of twenty
acres or more and it is in these hold-
ings that our production per acre
would compare with the production

off their prejudices and go to TIsrael
This land has converted desert inte
garden. How have they done it? They
have not done it through cooperative
farming. We also cannot do it with
cooperative farming. At the rate at
which we are going, it will take a cen-
tury, If at gll, we can be self-suffi-
cient. The only method, where so
many holdings are concerned, ls to
have a cooperalive shop in every group

of villages. In Israel they have got
such shops, and they have also in
Yugoslavia. What purpose does this
shop serve? [t keeps all the instru-

ments of production, and these imple-
ments are given periodically to peopl.
on some small rent. It also keeps gond
seeds and these are also given to
people. These are called service co-
operatives. They also give loans and
when the crop is ready, they also take
over the excess crop from the peasant
and sell it for him in the market or
kecp it for him. They have the stor-
age facility. Unless these things are
done, I am afraid our agriculture can-
not advance.

Our Food Minister has very kindiy
devised a plan of food rotioning. I am
very sorry to say that our authorities
never learn by exper‘ence. This thing
was tried after the Seeond World War
and it wa; Gandhiji who deeried it,
and there was one Minister who had
the courage to scrap that scheme of
rationing and the henvens did not fall.
Rationing implies that the authorities
take upon themselves that they shall
supply the needs of the population.
Under the conditions in which we are
living, this can only be done when
there are stocks, and now I am told
there are no stocks. The situation is
grim.  Why are there no stocks? Last
year, we had a bumper crop. This
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year is a lean year. This is nothing
unusual. We have always throughout
the centuries some bumper-crop
periods followed by lean periods.
There is nothing unusual in this. Last
year, even when they had a bumper
erop, they were importing food from
eutside in order to build up buffer
stocks. They said that they were go-
ing to build up buffer stocks. But
what do we find this year? There are
mo buffer stocks to be found. As to
where the stocks went is something
which the Food Minister must explain,
a9 he has to explain many other things.
What happened to them? We do not
know what happened to those stocks.

8ir, I am in U.P. sometime back and
there were what are called the fair
price shops and there were cards for
those fair price shops. The authoritieg
wanted 1o renew those cards and it
was found that in one city of Kanpur—
you will not believe it—there were
4 lakhs of ghost cards. 1 do not know
where from these ghosts came. This
rationing also is very unscientific. For
instance, I take only one chapati and
will get what my servant will get. 1f
there is to be any scientific rationing,
it must be according to the income of
the people. The rich have many other
subsidiary sources by which they can
supplement  their food. The poor
people have no such subsidiary sources
with which they can increase their
food supply. Of course, I remember
ence one great man gaid: Why don't
the people eat bananas if they get no
food? He did not know that the food
crop matures in about 3 to 4 months
and that the plantain crop matures
once a year. And, moreover, today
even the middle-class people cannot
afford to have bananas. How can the
poor people have bananas? [t just re-
minds me of what Marie Antoinettee
is supposed to have said—she did not
sy it, but some child of her said it
‘Thers was g great rush of angry people
at the doors of the palace and she
asked, “What is this confusion
about?” And the officers told her,
“They want bread”; And her child
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said, “If they have no bread, why do
they not take cakes?”. This is our
condition. This is the advice we are
given again, like that of Mr. Munshi,
that we must exercise self-control
What is the g of self-o 17
There are big compounds with the
Ministers gnd they are to pull out their
flower beds and plant vegetables. I
have a little experience. I have also
a little compound and I put seeds in it
and spent some money on it. I did not
get vegetables worth the money that
I spent. Such things are said by those
who have never done any field work
in their lives, who have never seen
what flelds are, who do not know how
peasants live and who merely are con-
cerned—1 suppose they are paid for
it with delivering long speeches and
long lectures to us and are always
telling us that tomorrow or the day
after the millennium will come.

When we say that our people are
starving, they tell us that there is no
starvation death. I say—I am not a
doctor—but I say that nobody dies of
starvation. Starvation brings about
some disease or the other. The Gov-
ernment can very well say that the
man did not die of starvation but died
of heart-failure or kidney trouble or
something else. People live starving
for years. They do not die of starve-
tion. When they die, they must have
died of some disease or the other. This
ijs how the Opposition arguments are
met. Fortunately enough, even Com-
gressmen have risen to the dangeroms
situation and they have also begun to
cri*icise the Government ag Members
of .he Opposition.

st fro foe wWwd (wqu)
warener wares, & ame ol ofr w5
oft Y A WIE AL WTT EEET FY EW
o & for & @ 8, I fog aamt
ear f, WIT g A f 0 & wner
v § fv 5% T worw qww o
ofe & oW A8 g § @ wE fay
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A 7 Adr oy wf A Jaeq
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& o AT a7 AT OF 1 A Ay g
wit fedr foeft R A ST g6y
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Shri A. N. Vidyalankar (Hoshiar-
pur): The matter of food is a matier
of pational policy, and rightly many
Members have drawn the attention of
the House to the nativnal policy that
we ghowd adopt. I am not speaking
only of the period for which the foud
porifolio has been handled by our pre-
sent. Food Minister, but | feel that
for the last several years this problem
has been confronting us, and
we have not yet been abie 1o
evolve a firm national policy, short-
range policy as well as  long-range
policy. At present it appears to me
that we are speaking with two voices.
On the one hand, our Prime Minister
in everyone of his speeches just tries
to arouse the people for making effort
to become aelf-reliant. Self-reliance
is his slogan, in every sphere, and
specially so when we are discussing
food. On the other hand, I was a
little disappointed at whas the hon
Food Minister had stated. 1 know
that he is entirely for self-reliance,
and he is as anxious as I am or as
anybody else in this House might be,
for pursuing a policy of self-reliance.
But I was disappointed when in  his
speech he had spoken with a tone of
despondency. He has sald that the
situation is such that we have to
depend on foreign imports and we
cannot at present pursue a policy of
self-reliance. I appreciate to what he
has stated. I know that he desires
that we should make efforts. But it
confuses people when we speak with
different voices., Some emphasis was
being laid on the efforts to be made
and there was a passion and a desire
among the public that we should be-
come absolutely free from the forelgn
economic bondage. The hon. Minis-
ter has stated in his speech that the
situation has further been made diM-
cult because of the uncertaintieq of
the import programme. I feel that this
is the impression that has been created
on the public mind, that although we
are trying to become self-sufficient
and self-reliant, yet at present we
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cannot become self-reliant; at preseat
we caiuol do away with foreign im-
ports, al present we cannot do away
with the PL-480 imporis, and sl pre-
sent we have to surrender and yield
befure the pressure of the foreign ad-
givers. The hon. Minister has alse
talked about the monsoon failure. We
have been listening to this monsoon
business since the pre-Independence
days. A Finance Memt ok
thut time had said that Indian finance
was a gamble of monsoon and wea-
ther. We are listening to the same
thing today also. I know thai the
difficulties are there, but during the
last eighteen years we ought to have
been able to do something to overcomse
those difficulties. At present, M
appears to me that because the aid-
givers continue to change their mind
and mood, the stoppage of flow of
foreign assistance or its renewal has
become as fluctuating as our proves-
bial Indian monsoon, and, we are mow
feeling doubtfu! whether foreigm sed
would come or not.

The hon. Minister has said in e
statement that the aid that we wese
recelving under PL-480 from the USA
during the last four or five years was
of the order of about 3 to & millioa
tons a year. Unfortunately that pre—
gramme is still uncertain. These ma-
certainties are facing us today. M
I do not find in the hon. Minister'
speech anything o Indicate what we
are going to do If these uncertainies
continue to persist.

So far as the foreign aid is consers-
ed, and so far as the aid under Ph~
480 is concerned, I would like e
point out one thing. Recently, the
Food Minister had been in Italy sod
he had met Mr. Orville Freeman thers.
When the hon. Minister met Mr. Free-
man there and discussed food with
him, 1 am sure he must have beem
remembering the words that M
Freeman had stated in 1961. On 23rd
March, 1961, he was at that time the
Secretary for Agriculture in UBA,
and at that time he had stated thet
“Food has become a wespon of diple-
macy; food is persuasive and food M
power®. So, when we talk of PL-400
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.and foreign assistance, we should al-
ways remember that there will be in-
fluences from all sides and we shall
be pressurised, but we have to resist
these pressures. Our political in-
depend depends on our e P
independence. If we were dependent
on foreign aid even for our food I
feel that it is not a good thing for us.
“We should fee] & sense of humiliation
‘when the American Ambassador goes
about rebuking us and admonishing
us that we had not been producing
enough food. From what is appearing
in the newspapers about our Prime
Minister's visit to the USA and his
talks at Washington etec., and the spe-
culations thal are being attempted in
the newspapers, it appears that the
American aid-givers are trying to get
certain assurances from us, assurances
with regard to our policy in respect
of Pakistan, our policy with regard to
food production, our policy with re-
gard to the Fourth Plan and the way
it would be formulated, whether there
would be emphasis on agriculture or
on industry and so on; they want that
we should now give more emphasis
on agriculture rather than on industry;
we ourselves feel that we should lay
more emphasis on agriculture, but
naturally we feel rather hurt when we
are admonished by foreigners that we
had been neglecting agriculture and
we have been laying stress on indus-
try. After all, it is our business that
we should see that our agriculture and
industry both should prosper.

Recently, there has been the gques-
tion of importing fertilisers which are
very necessary.  But with the import
of fertilisers, if pressure iz going to
be put upon us to change our price
policy for the fertilisers, or to see
that we raised the prices of fertilisers
or that we should change the policy
with regard to the production of fer-
tilirers or inviting foreign investments
in regard to cement, fertilizers and
steel production, or such other matters,
naturally we feel that our policies
should be formulated under such
-pressures and naturally we feel ap-
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prehensive about our future and about
safeguarding of our freedom.

1 would submit that while we have
become and more and more dependent
on foreign aid and we have been lay-
ing more and more emphasis on im-
porting PL-480 grains and other aids,
we have not laid adequate emphasis
on the importance of the producers.
Our economy has been consumer-ori-
ented, rather than growingly becom-
ing producer-griented. In our 7.
a peasant or a labourer hag no high
status in the society; he has no promi-
nent position in the society. We have
always been giving greater importance
and & better status to the consumer or
to the trader and financier we had re-
solved that we shall introduce State

trading in  agricultural products
but we have not been able
to introduce it so far. We

wanted to introduce agrarian reforms,
but we have not been able to pursue
that policy consistently. Now we are
thinking of giving more power and
more scope to industrialists to come
into agricultura) field, from joint stock
companies to engage in agricultural
production,. We are expecting that
they will bring under cultivation more
land and produce more food for us.
In all these matters, I think we
should have a definite national policy
properly linked with our ultimate
aim. What is our ultimate aim?
What kind of social structure do we
want to see established here? What
place do we want to give to the pra-
ducer and to the peasant ani to
others? 1 think in the present sat-up
the peasant is neglected. From the
overall point of view, it is time we
formulated a definite national policy
that should fulfil and satisfy our over-
all objective, I am sure the Minister
of Agriculture will agree that such
ap approach is called for to achieve
our objectives as quickly as we can.
Bhri Mohammed Koya (Kozhi-
kode): The hon Minister of Food
gave us a gloomy picture of the food
gituation in the country. It was really
a very serious situation that he has
pictured before ug. I have seen re-
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ports in the Malayalam press about a
still gloomier situation on the food
front in Kerala. Today’s newspapers
say that if supplies do not come
either from Madras or Andhra—which
under the present circumstances is
very doubtful—or from foreign coun-
tries, the rice content of the ration
would be reduced to 4 ounces. 1
hope when the hon. Minister replies
10 the debate, he will allay the fears
of the people of Kerala.

As far as increasing production in
Kerala is concerned, the Kerala Gov-
ernment has decided that they will
produce 50,000 tonnes more rice. There
is an impression that Kerala is a Habi-
lity as far as food is concerned. The
fact is that we are producing precious
cash crops which earn a lot of foreign
exchange for the country. We must
have an all-India policy under which
crops will be demarcated or cultiva-
tion in certain selected areas most
suitable for their cultivation. There
are certain crops which can be grown
only in Kerala, e.g. coconut, rubber,
cardamom. These commodities are
earning a lot of foreign exchange.
There are many other commodities
grown in Kerala sent outside Kerala
—I mean cash crops. So when it is said
that Kerala is deflcit in food and it has
to be fed from outside, I say it is be-
cause we are producing other crops
which are more suitably raised there.
1f it is contended that we must some-
how make up the deficiency in food
ourselves even by giving up the pro-
duction of other precious cash crops,
then that must be made clear.

There is no all-India policy in this
regard. Even in Kerala, we have no
policy about what kind of crop should
bde grown where. I have seen rubber
being cultivated in the coastal areas
of Kerala. In some places where
rubber can be cultivated profitably,
tapioca is raised.

So there must be an all-India sur-
vey. We must decide which area is
most suitable from the point of view
of increased production of which crop.
The peasant must be told about this.
M you go to UP, you see large areas
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. in Western UP under sugarcane. Gov-

ernment must have an idea as to
which place is best suited for which
crop. This must be part of an all-
India policy. The peasants must be
told where a particular crop is to be
cultivated. But at present we see
that sometimes some States behave as
if they are independent States follow-
ing independent policies. In Kerala,
we always depend upon Andhra Pra-
desh and Madras for food. The posi-
tion in those States now is not very
satisfactory. Madras suffered from
a severe drought; they were praying
for rains; now the prayer is that the
rains may stop because due to conti-
nuous rain recently, the State 1is
threatened with floods. Even now we
are at the mercy of the vagaries of the
monsoon. As Shri Vidyalankar said,
our cultivation has become a gamble
in rain. The formulators of the Plam
should have foreseen all these things.
It was said that everything was seen
and everything would be all right.
But these things were not foreseen.

We are now passing through a
serious crisis, but we are going about
as if we are in norma) times. Nothing
serious has been done to size up the
crisis and concert measures o over-
come it. All these efforts must be put
through on a war footing because the
crisis is so serious and demands
nothing less. Allotments for minor
irrigation and medium irrigation
schemes should be made expeditiously.
But there is red-tapism as usual
There must be some emergency plans
in regard to these irrigation schemes
which will yield results in two or
three years. Redtapism must be com-
pletely got rid of. An emergency con-
ference must be held to chalk out
courses of action and all efforts should
be made to get over the crisls. State
Governments must be told to go on
with minor and medium f{rrigation

h New sch of this cate-
gory should also be taken up. Addi-
tiona! money needed should be found
for the same.

As far as Kerala is concerned, we
cannot bring more land under cultiva-
tion. The saturation point has beem




Food Situation

5795

[Shri Mohammed Koya]

reached. As regards the yield also,
we have reached the maximum possi-
ble. The only thing we can do now
by way of additiona] effort is to tap
the sia. The Arbian sea has been
kind to us. An economic survey un-
dertaken by Dr. Lokanathan has re-
vealed how wilh so much of invest-
ment we could get so much of food.
They have formulated a plan also.
That waa in normal times. Now that
we are passing through an abnormal
situation, Government must formulate
a scheme for mechanising fisheries.
More trawlers should be obtained
from Japan, Norway, Sweden and
other advanced countries which have
experience in this fleld. More equip-
ment shou'd be obtained and larger
and more advanced craft should be
put to the sea so that fishing opera-
tions could be undertaken over ex-
tended areas farther into the sea.

While more food from the sea should
e obtained by way of flah, there is
another aspect to this. I think Gov-
ernment has not tackled that with
seriousness. Various Ministries are
involved here. As regards the trans-
port of fish, if you ask the Railway
Ministry to stop a train for five, ten
minutes at a fishing centre, they say
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Railway and Food Ministers and beb-
ween them and our State Governmemst,
But as a matter of fact, the various
Ministries at the Centre function 1m
water-tight compartments with no eo-
ordination. T would request the Food
Minister to se: "=t it least some co-
ordination is effe. 124 with the Railway
Ministry so tha! some arrangemenw
may be made for transporting flak
from fishing centres in Malabar W
places where they are urgently wees-
ed.

Shri Rajeshwar Patel (Hajipur): I
take this opportunity to eongratulabe
the Food Minister who took the House
into confidence and told us in wvery
plain words that the country is fas-
ing a very grim food situation. The
Prime Minister also, in some of hiw
statements made during the last Sew
days, has reiterated the same facts.
Not only is the situation bad todmy.
Very rightly he is apprehensive of
still worse days ahead.

In fact, just as the Food Minisber
said, conditiong are verging em
famine in a large part of our country.
Yes, it is true. 1 wonder if the Foed
Minister has taken care to inforwm
hi 1t that independ India, for

they cannot do it, the p gers
cannot walt. There are fishing areas
in Malabar where we find it very
difficult to transport the fish to other
places where it is needed, with the
result that fish caught is casted. Shri
Subramaniam will be surprised to
know that in our area, for want of
transport to take the fish to  other
places, fish caught are used as manure
for coconut trees. There is no co-
ordination between the departments
concerned. What is the use of saying
that a train cannot stop at a fishing
centre for a few minutes to load ur-
gently needed fish to other centrea?
And this in an emergency when peo-
ple are dring of starvation. As I said,
there is absolutely no co-ordination
and awareness of the seriousness of
the situation facing the country. There
musd be co-ordination between the

the last 18 years, has been importing
foodgrains at the rate of 3 milliom
tons every year. At the rate of siz
men for one ton of foodgrains, M
means food for 20 million people for
the whole year. If this country could
not have food for 20 million persoms
every year during the last 18 years,
I do not wunderstand calling this
particular year as scarcity year or &
year where famine is threateoed

As we know, and as Shri Vidyalas-
kar said, in India agriculture has
always been a gamble on the mom-
soon, It has not been o only during
the last 20 or 30 years i we
look at the history of thiy eowntry
for the last 200 or 300 years, ws
find that famine has been a very
eurring feat of our A

st
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mely, when there was no transport
system, scarcity conditions used to
resuk in famine and the entire area
used to be affected. High and low
were victims alike. But today famine
condition does not mean absolute
scarcity or absence of foodgrains.
BEvea during the Bengal famine
in 1043, on the one hand
pecple were languishing for want
of food, and yet food was there.
80, the mere fact that food is avail-
able does not go to prove that famine
conditions do not exist. My conten-
tion is that India has been facing
famine conditions all these years.

FPerhaps as the Food Minister has
hinted, and hinted in almost  very
clear terms, the attention of the Gov-
ernment and the Food Ministry parti-
eularly has been drawn to this aspect
of the question this year because of
the uncertainty of the supplies
from America. The only difference
that is there in regard to our food
eituation is the uncertainty of the
mupplies under PL-480. 1f merhaps
PL~480 gupplies were assured in ad-
vance, evon our present Fond Minis-
ter perhaps may not have given much
thought to these scarcity conditions in
certein parts of the country.

Hon Members have been trring to
tofl us in the debate during ihe last
three days that unfortunately during
these 18 years we have not ol agri-
caftare on g proper basis. In fact, 1
4o not disagree with them, T go a
#ep turther and say that the Govern-
ment of India never had a food policy,
mever had an all-India food policy,
they never understood the agricultu-
tral problem, nor are they understand.
img i today,

This Mmorning’s newspaper says that
the Food Minister is fighting s  big
battle to win Rs. 700 crores of forelgn
emchange to buy fertilisers [rom
sbroad and Rs. 70 crores for pestici-
dese. T wonder it the Food Minister
renbines that fertilisers without irriga-
tlon mean only burning of the seeds
=ad o more, He has to realise that
thy fomine eonditions thet face this
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country taday are not due to lack of
fertilisers, but due to lack of irriga-
tional facilities. I will leave it
there for him to follow my poirt, be
cause there is very little time.

Shrimat Lakshmikanthamma
(Khammam): Also fertilisers,

Shri Rajeshwar Patel: If you only
care to examine the resources of
fertilisers in this country, not only
140 crores but 340 crores tons of fer-
tilisers can be produced In this coun-
try if only the Government or the
country had a plan for producing fer-
tilisers in this country. World's 28
per cent of cattle population is here,
ang instead of giving the farmers
gobar gas plants, we are thinking in
terms of having chemical fertilisers.
I wonder if you have studied what
the Americans and others who have
bzen using fertilisers for 50 years
have to say sbout chemical fertilisers.
They are not very happy with it,
but because they do not have any
other fertiliser resources, they are
forced to look to chemical fertiliser.
Chemical fertiliser is no boon.

Unfortunately, the whole trouble
in this country is, and again j{ is to
the credit of the present Food Minis-
ter that he made certain observations
yesterday In Chandigarh to the effect
that the Agriculture Ministry is rom-
posed of 75 per cent of ignoramuses
who have nothing to do with agricul-
ture or who do not have the rural
mind, The pity is that hardly many
people realise that the Indian farmer
is the best farmer in the world. T have
had occasion to meet many a farmer
in different parts of the world, and
1 have not the slightest hesitation im
saying that the Indian farmer knows
all about farming, and he certainly
knows much more and many times
more than what sny Indian agr’
ture graduate does. Instead of trum-
ing him to deliver the goods, we are
tryng to have all  kinds of fancy
schemes. These fancy schemes cam-
not produce food, We have to take
these people on trust who have cems-
ed to trust ue because we are oot
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worthy of their trust. We have been
trying to help ourselves in many
ways, not the farmer, We have been
demanding for nearly 18 years, or 14
to 15 years since Parliament came into
being, that there should be a rm
policy with regard to prices. The
Government, for gsome reason or
other, has never been able to gee the
logic of it, and now if the country is
faced with such a  situation, what
wonder? The country, according
time, hag come to only the logical
conclusion of the policies that we have
been pursuing sp long.

It we want that the agriculture of
this countiry shoulj look up, then we
have to decide boldly. It is not the
question of Central responsibility
ar State responsibility I wonder if it
is realised that the 4 crores holdings
that are in this country could possi-

bly be the concern of either
the Centre or the States. It has
1o be the concern of the individual

owner, and the only thing that the
Government here or in the State can
do is to organise the resnurces in a
manner that they can easily take ad-
vantage of them, to organise credit for
them, to organise and create a situa-
tion where they can easily get taceavi
loans not through the medium or
ageney of brokers or the so-called co-
operatives,. The co-operatives hardly
serve one per cent of the farmers, and
that tno the top ones, and [ am afraid
that the sum of Rs, 250 crores that has
becn made available by the Reserve
Bank for the co-oneratives is largely
utiliscd to finance the purchase of
fooiprains by the bigrer and more
prosperous farmers. They are the
persons who have advanced money to
the smal'er ones and they are hoard-
ing stocks in their homes That is
how the money is being utilised.

8o, if we really mean business, and
unless we mean business, the resulta
as not only in the past 18 years but
even in coming 1800 years may not
be satisfving because there is already
a recorded history of 200 or 300 years
where we can find that the country
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has never been self-sufficient in food
If we now want the country to be
self-sufficient, then we have to face
facts.

1529 hrs.
[Sert SomavaNE in the Chair]

Take for instance a small unint
called the block. In a block, there
are about 80 to T0 thousand persons,
there will be about 40 to 50 thousand
Kripalani
rightly emphasized that while we
may not have any objection to the
grandiose schemes of the river valley
projects whose gestation period s
long, we must nol and shouli mnot
have npeglected the small geale
irrigation programmes. Right here,
in Delhj itself some  enthusiastie
men like M- L K. Jain
and others sunk a deep tube-well
at a cost of Ra. 60,000 out of which
Rs. 40,000 was paid to men who
were unskilled workers and
Rs. 5000 was spent on the machine.
200 acreg are being irrigated every
year for the last four years adding
nearly Rs. 600 per acre income to the
farmers. There also thgy have very
clearly demonstrated that the input
ot the so-called fertilisers adds only
Rs. 100 while the Input of water addsx
Rs. 800 per acre. Therefore, there
should be greater importance on Irrk
gational facilitics  which ecould be
built up with any forelgn aid. With
Rs. 700 crores which the Minister is
seeking to spend over the purchase of
fertilisers. if he ecould snend this
Rs, 700 crores at the rate of Rs. 50,000
per tuhe well for which he does not
have to spond a single paisa by way
of foreirn exrhange, he will have put
up nearly 1,40,000 tube welly in this
country which could be done within
flve years, 140,000 tube-wells will
take care of 1.48 crores acres of land. .|

Mr. Chalrman: The hon. Member
should conrlude now.

Shri Rajeshwar Patel: | am com-

cluding, Sir. The benefit would go W
about 2.80 croreg acres of land. There
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is no dearth of areas where the sub- ¥ g fafiry § fie wor w1 &% g fear
foll water table is high. amy | @few & Frdaw s g § e

When we were passing the law re- o0 hoy & gy Gyt ¥ T FG

ing the takin r of the Im-
pﬁ?gm. Govefm:::t pmmi:ed in ¥ og que gw ag) g aweft & afew

this House that when it is changed &ﬂﬂmm‘ﬁaﬂq‘m

into the State Bank there would be
400 rural unita. To this day it had ¥% %1 W @&t & 1 g

not been done. We took over zamin-  FTHTT AW BTEAT TC {1 WIX 1A
dary and we a&bolished unsurious Tt t' afeT T oW ‘{r“ -

institution of the village money len-
ders, I could understand those steps. 1A ¢l &< arfr & 1 3§ A

We wanted the co-operatives to take  fimri %t gfqa'r& 3] & fag L I3
the place of the money lenders; we o Tk (e Tt T fraTA

hai not succeeded in doing it. If at -
all we have partially succeeded, %1 %1% gfaur Aft fawarfr §, ow & w

there the benefit went really to the maﬁ*mﬁmwg}mg|
big farmers and the small farmers )

who are more than half of the total ) - )
were left high and dry for their g ® qrar g e @ &

requirements of capital, The food Min w77 % firer S0 %1 79 & 28 q&TF

ister must have known even during - L
these eighteen months of his office n‘ﬁﬂﬁ LRSS RS U "R
that agricultural operations not con-  U% W®dI ¥ et aat avdt § wiv

ductei in time do not yield the g ¥ mwogr 1 R H awT g

same result as those conducted in
time. Time is the essance of the H¥! & | &4 ¥ Gga qT %7 syawwy

whole thing. Therefore, the small AT FIT, arfe gt 2w &Y 1w oF
farmers must get irrigational facility wfq &t arf frr g% 1 AWl aw &

and fertilisers in time. All these can . ) .
not be in the nature of things the  WIT AT &1 ITAM FT & wAT Ivar

concern either of the Centre or to the A K T 1 HRA | W ATAX #

States, Therefore, the suggestion ls = ;
that a commercial organisation could fs qq"l ‘f_r FFA AT AATH qH . "‘f"
be set up in each block with ane bank 7% §F qfw & faq Wi giwiwng 51 £1f

which could have direct dealings P L1 Flﬁ tl afed gw vl 97 A

with the penple and not through - a8
agents who are always there available  W1AgA T T (AW ¥74 = |

to the poor farmers. Of the taccavi N
loans that are given today ultimately gt fa7 @ wrnw & e
what reaches the hand of the farmer ; ¥ AT ATAT g wET &
in not more than thirty per cent. 4_';7._ 2 f‘:r F'T i = -
frars & faa1 a1« wft o wsg @

Mr. Chairman: GShrimati Shakun- N 5 -~ §
tala Devi . . . (Interrupions). Those 1'% E:Ff'_ ¥ femra & avas faw; "T #
who want to speak will have to catch frzre B owTs A% Aad AWl "Ear
my eye. Only one lady stood up and REARE el (]
she was called, b

SR e @ (d67) AT ¥ AT A TR ww
Ty 7@, wArararf ¥ wery AR ¥ ol FT g % mTeT e
o AT @t mre g mTRT wiferc @ st ¥ e oA w g
Y AT Y W Ay AA 2wt agi at aF wiwed a1 g8 v oA §,
W R g AW A gy w1 Awewt wgm few a0 STTE wwws W, g Wic
afest g W W ) wET g s & §, Ik wTOM At 97 Fm



803 Pood situation

[t w24t
waAr fogAr g ) 3t T AT
Y AT R v gAY A, A IR
®7 TH FT 9T §

¥ orT FY UF IMIIT AT ATEAT
§ 1 Ot gATer faed T At &
¥ gar F7 § 1 gt O Y FIA TG
LRl B adhc R E (e Y
YT FaT A O AT WL A AT
¢ AT T AT qiw AT wT WS
%7 & gfdiaq w1 waawm & faar
srAT §, &Y agt FOE WA oW IO
FFU 1w A § R ag gAmEr
fagre 1 g2 & Iyt FATRT R
gl % feqa st A F 99 0
€F TF T F AT AT AT W WY
STT AFLAME ) AT T AT
Ty F & 1A F oawd § FgitE
oa ¥ fam am (%'argwe) agd
aravaT § A% AT F1 oA T agd
FA Y 1 AT T FT 9T A K
v AT 3, A ST FTETC R ATE A
#g1 1 3 i gwnd o & AdY g,
T FI AT 1 @a " F T AECR
e T & T4 T AT T A F arw
wAT OF e Ay W 1 § o e
ot g% & #FT wr aF ST w1 0¥
wriF gz Wy g fawr ok & agh
W 97 qHIfTIR aehI T & 120
97 §1 & fgarw & faw g7 B, W
g ot Fa9 FF AR A—gA R
T e & el gFE § aw T
fomr qrar &

xafayg wr g oft & 70 frdem
¢ 5 ag daw “wfes o® swwm” &
ardt # 7 & g, afer ag dow &
Nawaareaa g afs g 7
TR WY G K F AEA g ) WA
FTETC W ST 9T T TE O A
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w §, RTF frami #1 I%9F 999 9%
qir AT &Y 9T § faed § o faww
1w § 1 & femre of@e 31 wwer
g & i g iy &t fem g &
1 ardt § 1 WR A A F 0F
ot Y ot 3T Y vt , oY wae W
At § 1 & wTIRT wAT OF wAW
saraT Srgdt g 1 ¥ agt guT v
¥ W § g om i os a,
AATO-64, 28 T ¥ ¥tw feamm
frar 1 & 7 T o1 #T qie fefge
i‘a‘mgrmﬁ:ﬂa Ao Hre ¥
FF &4 ftw Ak £, s @
T F A o g # e e
Fg1 ot § fr w=at &g w1 T o
AT 23X ¥ g4 d® ¥ wer a9 u9fw
TFT KT AN G FAT § | qE AATA
TIET T &E A4 ¥ gaT 91T gafay
& ZIEH 9T IH A1 a7 T WHT |

g4 feafy & ao9T 909 wwm &
fag #7 og awdr & 7 €7 TFC W
FEAF v ara £ 7 qgA@MTFA Y
fir faedfl & U9 9% &1 T, g
T FT FHT g AGH G w0
B FT TAEAT WA FE A FT g
& a1 frama €1 #< awar §, gga e
g, W 3@ aqfaa giem for a%

T % W ¥ AT w7 Fww §,
Tt fagre & wd oW o W =
WIET W %7 ST & e g T
o & | v § w e w andefh
X %70 T & fF e Y e
ae % ¥ fag @i aar 7 e
foear wrawE & 0 A wweqm §
@ 1T T wET adr dur Sy ar
e | A g g A § f
T w1 ST fear s o st feer
W oy fix AN W O W .
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8 ¥ &% @ g 4w 39F ow @
it & o faem e & A A AR E
fowdr 3% Wil 9T @gT ¥ 9%
< & & S g e gm wie ot W
w f

gt @ WAl & A w7 & g
wrag ¢, & fdew som A f fw
forg avg & g & de § W &
fom st W vl Y S g g
Y aTg & AT & Fa1 F e & A
¥ wETT g7 & g fved ag ¥
FnoHi A fam @ 4 mA T A
AT aim Wt AY @@ gF R W
@1 F aug g7 famy ot Y £
MY FEHE] 9T A AR @iEd &
fom &1 a8 gL w98 ¥ Wl & s Ay
fom & 1 w7 W w1 &7 9w @
Iaw1 T waw & F AT 9 T #
arx fasdt | am dFed & Wy fE
ERLei GRS ol bicd 24
afFT ag wedr § e femmit # o=
|t § sawr gew fmr oy oA
& & gy ot wgm wEA § fo
fommmi &y & wwm el 9 gEw
& rfgd | Gar wig & ag wrf e
g ¢ fr 7 =1 favat o2 faar o 7%
w19 uF aan faaw TR fair zg are
#t frwt 7 fvma w1 d427 faw 0§
TH Gvg & 9 9% WY 3T %29 g
SR q@ A% wro ¥y W Afawr ¥
F g A A ww §

fagre & wndardt w1 o1 w7 3
ag W 97 § w%7 Amow & 1 7@ fewma
faa¥® a1 = Ay & w1 = geft
g ot ey duw wwfa ¥ A WA
wF & alT 9T %15 a1 @ W wW
w W RAgd §TF §T S R
forar &7 & it gt i w1 wrd-
Ty 97 ¥ T AT @AWW AT W
2108 (Ai) LS—8.
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Far @ wr wha wriErT W FEE)
a1 IRAT Wt §@ G agw e
g AT 97 | WA TR ¥ I &
Rt 7l I 37 & S A g o
Y ¥ avw ag Wy o o & ar ¥
o qft @ 3w w geeT I A
B TEE & & T X TEET
% &t grr 3 ¢ o fomy wrf &
Io E AT & 1 T T F oY e
2t 7% 9\ 39 @37 wh g fog oy
Twh i m A mimd et
wR o AT em fem oWy oo
somA w7y s 1 STEI & R
OF WIEHY WY 92AT § 9 § a1 ooy
wax &t & & gawy feadt arresm
grft & « TEw A 9 A wod AEATT
gt T & 1+ T& T==T FT T,
FEwat 1 ME T, 57 G wineAr
& IHFT EET A T 1 W
A 1 werdard 97 ¥ fewm oy oy
IEET F§ W WHEAT g1 AT &
ot AT A1 wraer §) e § | Sie
w7 @ A & Tl gar § A wT
w1 &1 ®7 oy faar arar § 1 wew
wfrar ax g @ fw ar oy gw W et
tm i g A AT dar g
Y I a3y H ggraan 79 faeet &
£ ATEN T ETA H 919 AT 1)

wgt aw ¥ feezw a7 aeaw
s & famror § gAd aga TEAd
dar @1 & 1 W 3 fE g F oAt
w1 | A % w7 fasan § afes
gt oyt fagr ¥ Ay 9w e &
wra a7 fawar & 1 fagre & v wfas
31 & § | Afe 3AFT w fawer Y
gz ofrore qE g & fw &
Tz 7 oY T IEF AR ARy
Forrdy i wmaw o w1 g AT By
Ak MAA W & 9§ eEh
foara =i & 1 & urdanr vt § fw
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[ wegrere d4t]
oY ag A faeew #r Afq @ ow &
1T HMA T 4T 777 4T sgavgr
w3 forad it fergeaa & s & am
RF T3 | 9T ATandt #1 gF g )
I¥ g wfawr fas

o # & gae & Fge Ted| §
oY}l A B S 6 W WY At
dfresa g a8 ®L #1T Tt wEew
1 W W T AHT )

st frateren (oeta q@e)
qwIfa WEIEE, gRIL aW F eAda g
oI WEE AL B! T § | qger
duagta drar § gw A s #T ot
fie g7 uw FREQT &1 g9 FC AF 0
i g7 I8« g TE wT qF
fadra @rwtar % foe gm0 & wm @mé
o1 & gq sl sl feamt 1 s
FIEFT L §, IAR ToATEA X
qTYAT FT INT TR ST W GHET HY
g w0 | HET 3§ quw N
¥ ¥ W@ AT g7 &1 g T =@ o |
e 99 dtm A d gETe g
ar @ g WmAm /AT wErem d
ZaTL e i dw g Wi sw
wist fawg for w1 €, &fwa g faugi
% ¥ qE aw 3t faww sfaa 9% £
o faea &t wTwraTl & farg Srwreer
= & § WX gad 9 fearg g
§ weaf|d § | gATC FTWTEILT W
Faw gl [fET 1 faar o & e
w4t @ awdr @ | OFT & @i
FART GHW g AT § | ST AT
o &Y g Wt @y § o gy avar g i
AT WO F1 gHET W &Y T g7 97 )
wW! W W BT 1 TN § 1wt wETEw
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¥ 7 s & fr @ fearg gt
1 &g grafgwan §, 39 qg gafede
A | T FT AAET AT AR F
TEEIT & 1 AT HTGHET F7F BT GHET
gt & 1 qg WL A AT AT
FY & §FF 1 T wA wEEW T
¥ ar Ew wRsA w1 Iy AN
fag, @7 g fawa %1, g€ gfaar
FTRETT F AL 9y & 7 & A
argdt g % 7 o g9 g9 3w & amfort
FOGAT K TG T AT gH W A
FHEIT F1 AW A & IwEr 9 faure
FRE T HaR @ O
g ifm s e g g5 7
o 7 a1 & ST AR g
fir 7@ o § WA § 319 I gW 40
EREIT 1 gAM FC q, W7
T T AEA a7 7 oF & fax @y
wwar ¥ % oF fa Ga7 sy srafs
ST F UT FT gH ATHAT FAT TF |
o SFar # U9 g2 g1 T Y JAdr
w1 FeaTAAT g & fag &fsT Y
T |

gt % ATETEA WO 6T gvE
& & wg Qg g v ag aga & weer
frare & | ¥ aF AT FRET FT
T Hw A & o o § we-
w18 B I T8 T GRA | T I
o qEA § W wWe 97 a5 g g
% aF FATQ GO WUAl qTRTE
FESAT & O TH AT q4 AT R
foradr & €1 ®TwrErC w1 WY A £ S
w1 w1 giaar @ § afew wfzard @
gt ¥ 1 foadr dwr & o wrey R 9T
Saf aFT of a7 OF GT WA W
W EUT 4T | W Aq AT A @ R
@t waE g% qfaweaTe s
W W YT | YW ey W A A §
o #Y guewr ¥ ¥ oA wEA ol o
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¥ o TRV qAA & § Frree
Tt gt & afew ooww g & 0 Awi
T T gAY 2 | q¥ e o
dqr ¥ar gt Y 72 faw 9T & 1 BR
BT TEE 1 WGl aF qraed §
IANT GF ¥ wr§ wEI A4 g &
Fq A% WY BT FEFTC KT TTEEET
6 & Swa gfeunat &1 =
@, e wrAwwart w1 qfy @
WO ad A% FIEC KT AT FAETE
& & 7o 74 g qwdt &, ag aw g
JTT A aF w g

FATL FIvrEIL fndt ar & el &
18 741 § W AR qEY 2 iy
for el & 7 71 F4F Wi F1
foaemer & 1 fomr 7 & gt W
o {0 gl & g wE R E
FET AE T FHTY FT@FTT FAT KT
UF UF ¥ FE F A9 7T T IART
ITATH: TAT FT WY K1 % A% & )

gAY &Y Ffardt see & 0% wer
wY 71 gEe w7 A 1 T o 4 gfrard
wEry § ¥ gl g oarfed o 4
w9z A ¥ Wt wd mevEm & smdew
4 7 v [T wodft e gl
g uT WA gee g S
% a1 gfgoer & are # A g
v kA H | w7 A% gW 5 LWl
AATH §1 6T AT AAAT AT AE
g7 USH AW w1 qEEANGET Wn A
T AEX E | gw W AT F oW
ST #, Fadeii 0% gt g 37 A
¥ fau fnic 7 &, @1 v gETa
T @ e g 1 g e
fir g oy 430 a7 ad @Y Wi gadi o
fit 7 %%

T gWET ¥ g w0 § ghrEry
W ¥ g ot wow v 0 ey
fr ¥ W oy ¥ T g
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T A ae ol gy aex & o f
e AW ¥ Y forerer wre Y A g
Weg WEV ®) GUHTT A OF wTrasTeEe
ﬂwmmnh%‘mhhi

W g & A oge & ) ow Ay

Taw & at # gao e feark
Yol & art ¥ W o fom w
e gz wed &, fowe ot v &,
Tow At § & | A arorme W
1 g @ v w= w1 § Ay 2078
o w7 § 1 g o fawqa gvoer @
Mfir wre & qre Wit f § 1 wew AAw
¥ duy aoem arw w ¥ fadr ot g
TN TS qEE or fd ¥ 1 e
it 8 3o T geT § | wg g
wrar Y 7l wgEw 7 wfEw # et
¥ wav & JuT w9 ¥ WY § W
T gTerT ®) IR At ¥
HerarE s A frer & 0 q1F faw
TR e WAV ¥ @ At off wey wdw
¥ sy mwei ¥ fod ¥ 1 I e
qATT #ex oY wgraan ¥ fan ey w2w
FT FTH AG WA FEAT | I AT I
fir ft ¥ wo g TRy
oft gRfY | I awerar fr wew wdw

To weiemy ¥ & A wre o ay
awr & fs gelr ool &« g
grfr 1 g7 7 At wem W) frar W@
fir wefrg & aifon 7 1% # oy &
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T WH FY THEAT WAFL G qTAT & )
weft Agg & oo w7 awg oy faor
o7 | e AW ¥ gW ¥O 9567 Iy
famd my ) wft mERT A T R o T
& gog ufear §, wiy #Y gt e
FCT A o T E | W Y g w5
% gt eefem * o FgEw aw
wr € | uw w7 Fee g o
T TET AT | TN FT AW FT OF wrE
¥ ¥ 5 ¥, 2 el T o
T q §W W g 1w gea gt
wen WM AT & 1 gl A ugw o feafiy
"we # § fF et wem v ag faare
t A mw & fa¥r f5 7@ oF aw=w
ofar §

# wgm gt § 5 g aedw
TR &1 Fo0 Fa9 W0 9T w0
FET @ Y, I w7 wwey fEai w1
wer Fo0 diw S feurd gt
w1 8 gn ¥ Wt A § 0 g
@ ifedl & gt gax * fren a7
&Y FATH A @ 1942 ¥ wFH 9T
a1 Tt 7 ¥ Seieg A & 1902 ¥
w1 q¥1 a1 M7 feafy ag wr o ot
& wraft & 972 ¥ oW & falr oo
T F1 4T qr 1 ot gET 9w §
% weHt & foaw ¥ o feelt Sraw ¥
forlr W T=% F) @97 @1 | A WAy
g Wt AT & 1 & 1902 Wowmd &
fr weframs & Gt feafa o of ot fiv
wTafagi ®Y o =2 oY 99 FT @)
2|1 AT 47 | 0 A0 A g g fw
avETg 7 gy fegfy g o

9 IETEA £ g oY foed o
e MW A qera, wgroe, feee,
YT a9 W THGT FY 50 FATC A
AT W 13 9T T qAT a9 W
ww fa0 ¥ o7 T wRw & A
At AR § A ¥ o Aife ww w2w
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Ffr s i g e &
T T ¢ s W 2w § A @ wwer
WSt T W d ) ow aew ¥ w
Y gw ® wgmar s wfgy o,
afFT ol a% g7 w1 wewenw
TFT Ay Al e g o Aw
TF q%e ¥ AT @ ¢, faRelr arwot
¥ gl wiE @ § g W g
favag w¢ & TRy @ ® o
ot ¥ ot raewEt @ o@r
WF w7 oW & qvwe ¥ fadwt o i
@A ¥, I & [T G N, el ot
AN AT F At Har awA £

st fremfa el (o)
gwrfs wEET, W WETd wv o
AT A AOTH FT T | I A g
T §¥udr ¥ O awem v A W@
W 3@ gfe ¥ w qw A g
® TN T T, I a9 TF gH e
ot mg & FmT A QY g | W
qawF ¥ 200 &t o At fefowr g
o § 3a A N afedt wwr 7oz
it oY 7t arfet e oY @ gwa
Mo @ womAfigw d
W T FY qfT 7 A aw_ g
Mr. Chalrman: I will request hon.
members not to approach the Chair.
If they want to communicate any-
thing to the Chair, they may send
slips.

ot forewfr et © wemdt & =R
& orwre & g faawi 7 #wer ar W gEd
1 gmara @, 3@ w1 ot fadm fe
T ar 1 gt g fF od ofr F oA,
At wagT T fawr e 9, IW A
sreratar oY | form faw aw W WITTEA
# agT ¥ wF W a4 Ad &4,
39 T TF, g ZHTLY WIS T AT
Y avg &7 13w | fagren gMt A
QU W HAl 1 qg wiiew w0 ifgy
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fF g w0 3w § awx & ww g
T w0

& ara #oft £t qurf 37 wZNT £
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T3 Tz ¥ oAl gt sl & ain
70 W 65 W0 §F wF 47 f4eTs
FXT &, &1 2@ 77 ammifzr e
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o, e i faet A ArEmaEd
oy defafseeors we oz &, A /Y ar
|z T fEw &Y TuE b, a4 faa
WY wag § oagy TVEE A
Tt & i ¥ A frra noiar A
w71 & fir ¥ ¥ wome 11 ey oy
¥ wedl wwdr g FeT dT wifEm,
# FEFT QT 9 WA A g L
SRt B SRS TN IR 0% WEE R |
aft s e g e vz T 8,
Foest & arY ot sTSr sew v g, 5w
TR T G SO, S OR T AT
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& B Far ey & pim W
w1 g frgar w7 @ we AN
qATT FE FA WY IGF A% A 9
S F 49 g F AR A F
mear &, &feT og Wl ad v ?

TaasET w1 W G fede
gfrat &, ag #afes § § 1 99T gavan
Stz 4 IaF1 3w frs aear 30
AfF T JraEr ST =1 9F 1890
# gar a1 21T 37 9w H 12 w0
T AT wearar guw fae gar o Afew
60—70 9 g1 519 F 7% WY, A% 7F T8
I JAWET Stawe w7 d) formr v ?
JEF ETETA G AGH AT | EW ST
F7 wedl F wedr forar w7 sifgo

e #draw AqT ¥ e ag &
&, FHHT g1 § ygh T AT A qg W
fie & faiefr &1 3 ooy fady gfezaor
T G g W g ) Afew 1y A
fafaee w1 9a & =g Y 9gF gamar
STEET §, IO TF & AR GAT STEAT
gl s g7 falfweo @ o
EEI I G e

“The condition in the rural
areas is indescribably bad and
every day it is deteriorating, Will
you kindly help me. As you
know, 1 said in the Working
Committee of the AICC that an
extremely precarious food situa-
tion is prevailing in Mysore and
not even 560 per cent of the
expected annual production of
foodgrains will be possible this
year on account of the total
failure of rainfall.”

g f17 9 W & F1 IFA i
w1 g, Io W Wy q & dbe
YA w1 A e F W ader
ot g & fe Rradt T ¥ e



5817 Food situation AGRAHAYANA 185, 1887 (SAKA)

At wt faer 78 qwet & | FAwifer
AT AT o & A IO A9 fwa
§ 1 o osfafrsfor feferedra &
w23 e vy oy #, woom ey ATy
o &t fre ot & 1 RS A
i Ty ZwT & W gy &9 Frerad
wrdt § 1 gafan defufigam v A
o &, THET WT 3T w70 SR )

WY A% 0% TW [, TATT THH
ooz w rereT & faw g 8
T, 59 5F wA9 AT ¥ 1F W FF
7Y TR WIT ag aret w7 wreT A7 a%
g ALY &, 9T g% FEN HORIT
T w1 w1 frepe faor wv, g7 A
B Adt wedr o

Tty wpveE ;A do WILe

sitwAt agiacrard o : § warEi

T g, & 1 AT faaT, gwwr
AR ? ... (wwww). .. W
B WAt 5T § 0 fesdT Twr &7
w1 WY J aF F1 Ar67 far, qw
A T 2 0

Shrl J. R. Mehta (Pali): Mr. Chair-
man, Sir, I wish to draw the pointed
attention of the hon. Food Minister

and this august House to several
paradoxes and anomalies which are

bedevilling our food policy. It may
be that they are matters of com-
monplace, but my grievance is that

even these commonplace matters are
being overlooked.

The first anomaly I3 that the pro-
ducers in the State which produces
the most get the least out of it. The
producers there get the least prices.
We talk of incentives to the pro-
ducer, but can we think of & greater
disincentive than this?

Secondly, pecple are taking more
and more to cash craps, and yet we
say we wamt to produce more and
more food. Earller in the debate,

and Drought
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we heard an hon, Member here, who
claimed to be a farmer and who
solemnly averred that he will not
sow any cereal on an inch of land if
he cen help it. Unless you control
the cash crops either with incentives
or by legislative action, we cannot
hope to get more production,
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Thirdly, we fix the maximum prices
without the capacity to enforce
them. We camnnot enforce them
because we have not sufficient stocks.
The result is that we create black-
market and that blackmarket leads
to higher prices and inflation.

16,08 hrs.

[Mr. DepuTY-SPEARKER in the Chair]

Another anomaly is that we fix
the maximum prices of cereals and
we do not fix the maximum prices of
coarse grains. The result is that in
places where there is no rationing
or in cities, we get coarse grains at
higher prices than the cereals. Last
year when I was in Calcutta I found
people giving cereals {o cattle because
there the people are given half wheat
and half rice under compulsion. Those
who do not use wheat they give it

to the cattle. We talk of rationing
without sufficient stock needed for
the purpose. Shri Kripalani was

rightly complaining that this is not
the way to make rationing sueccess-
ful. Then, we have rightly or wrong-
ly paralysed the trade withoul realis-
ing that in our present state of eco-
nomy, when a very large percentage
of our farmers have only marginal
surplus to give and when we want
some agency which can  knock at
their door fo mop up that small sur-
plus, we have not found any alterna-
tive agency which can do this job,

We talk so much about fertilisers
and vet all these years we have not
done very much to make ourselves
self-sufficient in fertilisers. The way
we are planning we do not know
when these deficiencies will be made
up and yel, in our obsession for
chemieal fertilisers, we have neglect-
ed the use of whatever green manure
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or compost that can be available in
the country.

In this context I have a feeling
that we have done a lot of disser-
vice by running down the cow
because ithe cow, whatever else it
may be is a miniature fertiliser fac-
tory and if we could use cowdung
by finding some alternative substi-
tutes which could be used for fuel,
we can make up for much of this
deficiency in fertilisers.

We talk of agriculture being rais-
ed to the level of an industry as a
means for increased food produc-
tion and yet we have left nothing
undene to reduce our holdings to
small bits. Fragmentation has gone
apace and we have done nothing to
consolidate the holdings and make
them economic.

We complain of diversity of agen-
cies for implementation ang yet we
have done nothing to bring about
unified control. The agencies for the
implementation of the programmes of
agricultural production, we are told,
are several and they suffer from
several drawbacks. This the hon.
Food Minister had admitted in this
pamphlet which has been circulated
amongst us.

I can go on multiplying these
anomalies and paradoxes but what-
ever T have said should, I think, suffice
to convince the House that every-
thing is not going on well and what
I mean to stress is that unless we can
resolve all  these paradoxes and
anomalies, whatever we might do and
whatever might be our intentions, we
shall not be able to achieve our goal.

The greatest paradox, of course, is
that the ultimate responsibility lies
with the Centre—at least, everybody
takes it that the ultimate responsi-
bility of feeding the people is with

the Centre—and yet we are at the
mercy of the States, They can do
whatever they like. There 1is no

uniform policy even now as regards
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distribution, procurement, rationing
or so many things. My submission
is that unless these anomalies and
paradoxes are rectified, we shall
always be in difficulties.

We had the hon. Food Minister
telling us that all the Chief Minis-
ters are co-operating with him. I
think, this is only a political state-
ment. My apprehension is that he
has made separate and secret treaties
with each of them and, therefore,
cannot complain on the floor of this
House. This is probably mixing
politics with food. In any case, 1
should like to say that notwithstanding
our fervent appeals to keep food free
from politics, we should keep in mind
that the local pblitician is too much
of a politician to abide by this advice.
With considerable pain I have to say
that T know of an instance in a State
when a year back a highly placed
politician and a member of the Gov-
ernment was preaching to the culti-
vators that they should not bring
their grain into the market because
that was the time when they could

have their revenge on the urban
people.
Mr. Deputy-Speaker: The hon.

Member's time is up.

Shrl Shinkre (Marmagoa): He
making very good points,

Shri J. R. Mehta: T will touch upon
two other aspects briefly of the situa-
tion. Omne is that we are talking ad
nauseum about putting in more and
more inputs—fertilisers, seeds, irri-
gation, credit and all that—but may
1 ask respectfully, do our cultivators
not know all these things? The diffi-
culty is not that they do not know,
but the difficulty is that whatever
inputs are available are not readily
made available to them. The seed
does not reach them in time; the
water is not given them in time; the

is

fertilisers do not reach them in
time—whatever we have in the
country. So my suggestion iz that

we should have a depot in each dis-
trict where all these things should
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be stocked for a year in advance so
that they do not arrive too late after
the crop has been sown.

One word about Rajasthan and 1
will have done.

Mr. Deputy-Speaker: All that you
have said applies to Rajasthan.

Shri J. R. Mehta: My State is in a
very baod way and the situation is
worst ever. The Rajasthanis do not
complain; that is the difficulty. They
are used to famines and, therefore,
they do not complain as loudly as
other States do, But I wish ‘%o
emphasize that the situation there is
as worse as it can be and, therefore,
1 will appeal to the Food Minister
to pay special atiention to Rajosthan.
In this connection I would specially
appeal to him to think of advancing

the construction of the Rajasthan
Canal because if we can cut down
the period of its comstruction and

reduce it by flve years and complete
the whole construction in two years,
probably we would have gone a long
way in meeting the food shortage of
India.

Mr. Deputy-Speaker:
Sharda Mukerjee.

Shrimati

sliwpft wteorerf Tw . IeTerE
WErEW, WTTRT TUTH TH FET, TC ¥
% &l #1 F7 AdY & )
Mr. Deputy-Speaker: We will go
on even till seven o'clock if you
want, but Members must have

patience and sit here and should not
demand quorum.

wiweft egrecnr oo IE
WERT, AT gEAT WreT g ¥ S
arat #t Wt e diferdr

JYTCAW WEAT | WY WTET qEA
a8 &, vy & smew

Shrimat! Shards Mukerjee (Ratna-
giri):  Mr. Deputy-Speaker, Sir,
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Members who have spoken before
me have contributed in a large mea-
sure to matters regarding irrigation
and other agricultural problems;
therefore, I am not going to add to
their opinions, but to say that as far
as 1 can see the food problem hinges
on two important aspects—firstly, on
the increased production of food-
grains and, secondly, equally impor-
tant, the distribution of the food-
grains, Therefore, during the short
time at my disposal I am going to
speak mainly on the question of
distribution,

5822

The fact that the brunt of this
debate has fallen upon the Food
Minister is, I think, rather unjust
because of the various aspects of this
problem. He can only carry the
burden of a very small part of the
responsibility. Therefore I would say
that looking at it from the economic
point of view, prices in general had
been rising of all commeodities.
Consumer prices, particularly of the
working class, had an upsurge,
starting from December, 1863, In
January 1965 the price level had gone
up to 1611 and in August 1965 to
166.4. As prices kept on going up, so
did the industrial wages. Therefore
the purchasing power of the people
had gone up and it was only natural
that the foodgrains should find their
way into the markets which could
give them better prices. While the
prices have been going up, unfortu-
nately the industrial production has
had a deceleration and, therefore,
although the industrial growth in
1963-64 was 8.1 per cent, in 1984-85,
it dropped to 6.4 per cent. One can
say, especially judging from the
place I come, roundabout Bombay,
where agriculture, in any case, is not
a very paying thing and people have
to come to the cities, that the indus-
trial growth has not been as fast as
one would have llked it to be. There
has been a double pressure. Taking
all this into consideration, the prices
which prevailed in the cities have
also affected agriculture. There is
no reason why the agriculturist
should sell his product at a lower
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price than what he would get in
markets which do not necessarily
come within his State but which the
Government says he should cater to.
If we want Lo cope with this gituation,
it is necessary that the agricultural
supplies should be stepped up and
this can be the only thing which can
have any impact on the prices and
on our economic growth.

Omne of the interesting facts is that
it is not the agricultural produce
which has gone down but it is the
marketability of these things which
has come down, For instance, in
1960-61, the production of rice was
342 million tons and the procure-
ment was only H.8 lakh tons. In
1861-62, the production of rice went
upto 348 million tons and the pro-
curement was only 5.1 lakh tons. In
1962-683, the procurement of rice was
4.7 lakh tons. In 1963-64, the pro-
duction of rice was 36.9 million tons
and the procurement was only 7 lakh
tons. Only in 1964-85, when the
Government came in in a strong way
that the procurement improved a bit.
The production of rice was 38.7 mil-
lion tons and the procurement was
128 lakh tons, In the case of wheat
also, we see the same thing. The
production has gone up but the pro-
curement has not kept pace with it
Similarly, we see that it is not that
the food production has gone down.
For instance, in 1963-64, the total
production of foodgrains was 79.4
million tons and in 1064-65 we had
a rise of 10 per cent in production.
We also had higher imports. In
1963-64, the import was to the tune
of ahout 4} million tons and during
the lnst year, the import was to the
extent of 6 million tons. But in spite
of that. in las! summer, we had the
worst crisls of food shortage,

What I want to point is that it is
the responsibility of the Government
{0 zee that two things are done. One
s, that the produce is brought in
adequale quantity into the market
and, secondly, that the distribution is
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effected in such a way that it does
not go only to those who can pay
higher prices but that it is available
in sufficient quantity to the poor man.

The Food Minister has told us that
he is greaily concerned about the
food imports, He has told wus that
we have, unfortunately to depend
very heavily on the imports of P. L.
480. But these P. L. 480 imports seem
to be increasing every year. Our
food production increases every year
and it seems that the position of
shortage does not improve. This is
what the Reserve Bank of India Cur-
rency and Finance Report says. It
says that out of the total assistance
that our country has had during the
first four years of the Third Five
Year Plan, upto the end of 1965, aid
authorisation from the U.S.A, under
P. L. 480 programme amounted to
Rs. 1,388 crores or about one-half of
the total assistance from that coun-
It is estimated that in 1964-85,
the net foreign assistance is higher by
Rs. 188 crores than in the previous
year. The Report says that the P.L.
480 assistance in 1964-65 amounted
to Rs. 306 crores wheras during the
previous year it was to the tune of
Rs. 216 crores. I read in the news-
papers this morning that we are
expecting even a higher alloeation
or a higher allotment of import of
foodgrains to the tune of 11 million
tons from America as against 6 million
tons last year, This is indeed a sad
state of affairs. In faet, I would say
that the P.L. 480 import has been
the bane of our life and as long as
we continue to depend on it, I am
afraid, we shall make no effort what-
soever either to increase production
in the country or to distribute it in
such a way that it can reach the poor
man and that it does not go only into
the mouths and the pockets of the rich
men and the middle-men.

I know there are limitations as to
the controls which the Central Gov-
ernment can effectively impose. I
should say that the Central Govern-
ment has at least superficlally the
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promise of cooperation from various
sections of communities and from
various States. But in point of fact
this does not happen at all. We have
the zonal system, the single-State
zones. But how far does this single-
State zone opearte? How far is it true
that there is no smuggling out of
those States? Even in the case of defi-
cit States where the Central Govern-
ment provides the grain to feed that
States—the Central Government pro-
vides 10 times the amount that it
undertook to provide earlier—still
there is a defleit. In the case of sur-
plus States, where the promises are
given that so much grain will be
supplied to the Centre or to the ad-
joining States, these promises are not
being kept. T do not want to find fault
with anyone. But the fact is that the
zonal sysiem has not proved as suc-
cessful as it was hoped and I would,
therefore, suggest to the Minister
that he should reconsider this and
that he should perhaps reinstitute the
old system under which there was the
southern zone for rice, Madhya
Pradesh was linked up with Gujarat
and Maharashtra and there was the
eastern group of West Bengal, Bihar
and Orissa. I suggest this because,
at any rate, if there were shortages,
the Central Government would be
liable to the commitment of less
amount of grain than it is today,
Today the commitment of Central
Governmeni is 23 lakhs. Last year,
it was able to procure 15 to 18 lukh
tons of rice and with the drought
that the country is facing today, prob-
ably it will procure 12 lakh tons.
There will be a shortage in the pro-
curement of rice. How does the
Centra] Government hope to make
up that deficicncy and provide 23 lakh
tons to which it is committed—10
lakh tons for Kerala, 6 lakhs tons for
Mahsrashtra and so on?

With regard to fixation of prices
which has been recommended by the
Foodgrains Prices Commission, T
would say that the support price is a
very good idea but where the maxi-
mum price is below the ruling mar-
ket price, it will just not work. No
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farmer can be persuaded to hand-

over his grain at a price which is not
remuncrative and which is not in
kecping with the market rale. The
Government has suggested that there
should be a monopoly procurement
und that there should be a levy. In
my Slate of Maharashtra, where
there was a m poly procurement
for jowar, the State wag able to
procure only 7 per cent of the pro-
duction. In Andhra Pradesh, where
the annual production of rice in 46
lakh tons, the Government was able
to collect only § lakh tons. So, both
the levy system and the procurement
system have not been as successful
ag the Government would have liked
them to be.

The Minister has said that there
should be discipline and co-operation.
May I just say that he may have
either discipline or co-operation; he
cannot have both, If any one does not
act as he is expected to, then you
take the law in your hands; you take
the responsibility to soc that he |is
punished; otherwise, you cannot have
discipline. In the Army one is shot
at sight. If it is co-operation that you
wani; then you must go along the
way that other people expect you to
go. You have to come tp some com-
promise. This is the decision that he
has tp take. But the fact is that he
cannot have both dlscipline and co-
operation then the State policy will
not work.

Lastly, may 1 suy that already
there is sume amount of panic in the
people due to the militery danger en
our frontiers and let us not have a
further alarm angd panic because of
food shorlage, We are short of [ood,
but we are not that short. T.et wus
create confid in the peopl

Shri Himmatsinhji (Kutch): Hard-
1y a session passes without our dis-
cussing the food problem. This prob-
lem of food is discussed in thi; House
as well as outside the House, but the
more we discuss it, the worse it seemy
to becomne.
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Recently the Prime Minister made

an announcement that the nation

should grow more food. Perhaps he
had in mind the approaching rabi
season, and that is why he made this
clarion call tp the nation. At that
time I was in my area the farmer
Wwag running about, going from pillar
to post, to get crude oil for his pump-
ing sets; there was hardly oil encugh
to irrigate his normal crops. How
could there be any possibility of his
growing more food, Apart from that
I do not know whether the &on.
gentlemen who sit opposite, who
adorn the treasury benches, know
exactly as to what are the difficul-
ties that the farmer has to go through;
if they were known to them, then
we would not be facing this situation;
the farmer would not be suffering
from these difficulties. The farmer
has to contend with not only the
vagaries of weather, but has also to
face the corrupt officialy right from
the smallest revenue officer upto the

Mamlatdar or Tahsildar as he is

known in many parts of the country.

Apart from that, in my State at least

there is another difficulty which he

has to face, i.e, the Panchayat admi-
nistration; the Collector is there, the

District Development Officer is also

there; there are two sets of people

working there; it is confusion worse
confounded as far as the poor man
in the village is concerned,

Mere solgans and messages are not
going to produce food. We have to
back them up by properly caleulated
action. I wonder, out of all the things
that are written down in official pam-
phlets, ete., how many are really put
into action. We see jeeps running
about in the country; we see money
being wasted, but the farmer has yet
to get his benefit from all those pro-
jects,

We are going through a period of
acute food shortage. Even Govern-
ment have admitted that. But we still
persist in the old methods. It is
rather strange that no one tries to
go deep into the real cause of this
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chronic complaint. The farmer must
get the incentive. But where is the
incentive? The hon, members who
spuke before me have talked of in-
centiveg also. Agriculture is also an
industry and whatever the farmer
does, must pay to him. Some hon.
members said that there should be a
curb put on growing cash crops. I do
not think that it would help because
after all, the farmer has to see to
the profit that he has to make; if he
cannot make profit gut of the crop
that he grows—foodgrains—then he
goes in for growing cash crops.

Let us now come to the facilities
which are supposed to be there for
the farmers—the land mortgage
banks, various societies, etc. They
have now become a complete machi-
nery for strengthening the Congress
rule. Those people who deal with
these problems do not seem to be
sympathetic either, In the year belore
last, there was a famine in our parl—
a complete famine in North Gujarat.
1 was touring. It happened to be the
time when Panchayat elections were
also going on. I asked one farmer
about the machines he had. He said,
“what could I do; I cannot vote for
anybody else except the Congress
because they have given me this
maochine, this money, the subsidy, etc.
are given to me. I am also allrvad to
run it for grinding flour.” But that
is only a side show, He is not sup-
posed to do that. If that was kncwn
officially, he would not get hig sub-
hidy. These things go on.

Then we talk about rising prices;
in every walk of life there has becn
a rise in price, but so far as the far-
mer is concerned, no attention has
been paid. The best incentive that he
can get is remission of land revenue.
It the States ang the Centre ecould
reduce their unproductive expendi-
ture and free the farmer from pay-
ing langd revenue, it will be a good
enough incentive and I am sure, the
results will be seen within a short
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period. If that could not be done, at
least the Centre and the States could
resort to levying the assessment of
land revenue in kingd instead cf cash;
that will help the Government also
to procure the food which they want
t¢ do compulsorily now. There too,
some bold action will be necessary;
it is no use their saying thig or that.
We have heard from the Government
that we would have self-sufficiency
by a certain time; yet, as the hon.
lady member has quoted, we are still
importing milliong of tonnes of food-
grains. We were at g loss ag to what
v do when the Uniteq States recent-
ly said that they might not be able
to give all the food that we required.
In the ecircumstances, the earlier we
try to become self-sufficient, the bet-
ter for the country; the better for
the honour of the country. The
present shortage is due mainly to
faulty distribution, So many speak-
ers before me have spoken aguinst
the zonal system. Why should there
be these zones? If there is a free
movement of grain, 1 have no doubt
that there will be no difficulty for
the people at large. It is because of
these restrictions now and the ration-
ing that will come that the situation
will become worse, ang I have no
doubt about it. Besides, the farmers
will go in for cash crops on a greater
scale if they do not get through pro-
curement, rationing etc. remunerative
prices,

There is also the question of ir-
rigation. Time and again we have
telked about irrigating more and
more lands. Yet nothing seers to
have been done. 1 do not mind if
certain projects are cut but  more
r:oney is allocated for irrigution.
Medium—and small-scale  irrigzstion
works should be taken up immedi-
ately, particularly in areas which
perpetually suffer from drought etc,
because in North Gujarat, Rajasthan
end many other places, there is no
rubscil water and it is very neces.
fary that every drop of water that
comes down through rain should be
conserved. It doeg not nmatier if
with a small dam we cannot irtigate

and Drought
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many acres of land, but that will at
least help the subsoil water to rise,
the water table tg rise.
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I would have liked to say much
more, but since my time is up, 1
would conclude by saying this, Let
Government show courage ard do
away with all these restrictions, and
I have no doubt that the country will
not suffer as much as it is doing now.

Mr. Deputy-Speaker: Dr. Melkote,

st agwe mf oW ;. IInT
wEew, Ty fr g weT i oar
& e S ?

I AL : A7 F73F )

Dr. Melkote (Hyderabad): One of
the most essential things or rather the
most important and essential thing to
eEvoid famine is to give adeguate
quantities of water to the land. The
farmer is preparced to work even in
the worst drought conditions; seed is
available and manure is avai'able,
but what is laucking essentially i3
water, I would like to concentrate,
therefore, on only one aspect, and
that is this question of suppiy of
water. During the past eightecn
years, Indian has done excoedingly
well. What the British Government
did in a period of 150 years wo have
done in one year, and we have been
giving waier in increased quantiuws.
But in spite of it. famine conditions
are prevalent in India, and the con-
dition is extremely serious. There-
fore, the prime essence of the whole
situation is the adequacy of waler,
particularly when the rains fail.

It is essentially due tp th.s that
lorge irrigation projects have becn
thought of. But let us not forget

that even today, after all these yesrs,
food is produced not so muca under
the big irrigation projecis as under
welle or small tanks or medium-sized
projects. The medium-sized projects
are also not very many. In the south
tlone, in the States of Andhra Pra-
desh, Mysore, Madras and Kerala,
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[Dr. Melkote]
there are nearly 1,15,000 tanks and
they irrigate about 10 to 15 million
acres. The lands which do not come
under the PWD irrigation system
form about 50 per cent. The remain-
ing 50 per cent comes under the me-
dium-sized ang the large-sized dams.
But then, as a result of the facilities
available for irrigation under thz big
projects in the south and possibly tne
whole of India, not more than 2 mil-
lion acres have come wunder the
rlough, whereas in the south alone
under the small tanks more than 10
million acres are beingz irrigated. 1if
today food is being produced in tha
country, it is not so much ths mszior
irrigation projects as the srall irri-
gation projects that are of vary great
importance in its production. Ag T
said, more than 50 per cent of the
tenks which have an irrigatiom poten-
tial of 10—50 acres only—thess come
under revenue—are not heing atten-
ded to, and for years and years they
are neglected. 10—50 acres is not a
small thing in our country. because
under the well irrigation system, we
may be able to irrigate about two to
four acres only. But there 10.—50
acres is a sizeable area of land and it
must also be remembared that the
small tanks which irrigate these acres
constitute 50 per cent of the total ir-
rigation potential.

On account of storms and other
things, about 3-4 per cent of these
tanks get damaged annually. Tanks
are constructed in a series and when
they get damaged, they do not get
attended to for a period of five, ten
and even fifteen years. During this
period of 18 years, we have provided
plenty of money to HState overn-
ments to repair these small tanks, but
still only 30 per cent of thesz smell
tanks have been attended to, 70
per cent not attended 1o at all, to the
detriment of our food production.
Under the major irrigation projects,
electricity is produced ang on these
Rs. 70—Rs. 80 crores are being spent.
In the TVA, if they spend Rs. 100
crores for this purpose, they spend
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anything between Rs. 200 and Rs. 300
crores on development of the land.
Here we are prepared to construct
the tanks and canals and possibly
take the water up tp the land, but
for development of the land, not more
than Rs. 2 crores are given annuaily
under each project. Therefore, it
will take more than 100 years to de-
velop many of these lands served
by major irrigation projects, which
produce electricity for the industrial-
ists all right. Electricity can be
taken up; it can be made to flow
higher up also and plenty of land can
be irrigated. But it is not done even
today. One of the important aspects
of the major irrigation projects is
that very little is being done to see
that the land is developed, and there-
fore they are not vielding
anything. The minor  irrigation
projects which some under revenue
are neglected. As T said, small
tanks which irrigate 15—50 acres
get breached to extent of 3-4
per cent and still they are being neg-
lected. Though a good deal of re-
pair has taken place recently, it is
not sufficient to meet the needs of
the situation today. Jf today there
has been a failure, it is essentially due
to this that water is yot made avail-
able from 'major irrigation projects.
Though they store a considerable
quantity of water, it cannot go out
to the land because the land is not
sufficiently developed, This 1is an
aspect of the question which necds
serious examination. I was Minis—
ter in charge of PWD in Hyderabad:
for five years and I had the
question examined. If we have to
tackle this question on a war {footing,
it means sending engineers to' all
these tanks on a war footing to atlend
to their repair. Now most of these
engincers go to work in the major
irrigation works where they learn
something. Many of them do not go
to the minor irrigation projects, un-
less they are forced to do so ang de-
tained in those projects. Unless in
the course of the next two or three
years, all the small tanks are repair--
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ed completely, we will not be able
to cope with the situation. This is one
af the most important aspects of the
question which has net received the
attention it should. Unfortunately,
Dr. K. L. Rao is not here today. It
is his duty to attend to this aspect of
the matter. Tackling the question, on
a war footing would mean making
available plenty of water for cultiva-
tion to the cultivators.

People have spoken of manure, fer-
tilisers and all those things. They are
essential indeed. But the main thing
is what I have detailed. If we are
deficit in food, it is not so much a
matter of the quantity of rice pro-
duced. India = produces 36 million
tonnes of rice out of a total world
production of 70 million tones. Still
we want more rice. India consumes
the maximum quantity of rice. If
vzater is given, again it is utilised by
the indusiries. It is jute, it is cot-
ton, it is sugavcane, it is oilseeds, and
many of these things, because if the
Jand is irrigated and they put in
cash crop, they get plenty of money.
So, unless food is subsidised to the
same extent as cash crops, there will
not be incentive, and people will not
grow food. This is the second aspect
of the question.

The third aspect of the question is
that when we go to the bank, if we
have a cash crop they are prepared to
give Rs. 1,000 per acre, but for food
production they would not give even
Hs. 40. If this is the situation,
where ig the incentive for the farmer
to grow food. He wants to have a
better life, he takes to cash crops,
and spends that money, There is ab-
solutely no incentive for the farmer
to grow food, his aspect of the ques-
tion has to be gone into in great
detail, and a war footing would mean
i war footing on all these fronts.

In the village sector, there is a lot
of unemployment. We want to inten-
¢ify agricultural operations. There are
plenty of Harijans living there who
have not got much land. Unless we
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give better incentive for labour in
the village sector and employ them
in agriculture and utilise them to the
maximum extent, again agriculture
will be a failure. In many parts of
the country it is these people who
work on the agricultural land. If only
the farmer gets the advantage and if
incentive is not given to the worker,
why will he work? This again is ano-
ither aspect of the question. Govern-
ment should see that the mimmum
wage is raised for all agricultural
1abour, so that they get a part of the
benefit that the agriculturists reaps.

These are some of the points—
many other points have been made
and I do not want to repeat them-—
which I thought I should make for
the benefit of the House.

=Rt TRy i A gaTEaE
T@ed, FHET HW WT T F7T
& v afgsmHt T o9ew g1 MET
[T TR

ag St @ T s%c § wd
TeEf & FAX AT fSERd ad
g2 faay 5 =fgsst F a9 2
FAife spzedt 1 @ w7 wfgat
F HAT & TEAT &, FHE § AMET
afa wifg @@ 1 w7 IT TT T
g | SR ST "= &1 W=Eew FiAT
9gAT @ | WE WA &K1 U9
g arer- §, wa e ow (e S@1
F® A7 g 1 98T AfaFIT FUAT @rv
sy & Mz uwfgami ¥ fag Iga
7 FIAT § | Higawdi 7 s@er
gET Afge #Aifs s @ 59
Wy & wwFr W gw faeran gian
g | IWHY qedi | wiewniAl w7
SATET AT a1 Wfgy | dar Fint
gt HNF H T gIGeAT FIT FRAT |

gAafe &=t (= awir) - afgar
¥ afgar FI=% gEadr ¥, @ F FAT
gg=ar g |
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shaat e o g
My fifar

A AWM K FW ¥ FW 22 4T
23 wUT wlgmg s wefear &,
§ WY FeRA ¥ I ¥ wam wr

g

gart wam wdr g € fr g
¥ of faq1 Iramm #wwar =Tfeg
T wg1 & 5 qudt #1 N ofgemi
& mrg ux faq qong ¥ ag SvATH
FAT =ifgw |

% weg wqw ¥ AET g 0w
wiw & £t &t F ot @ @
29X A wW oFeE qr gafEw
AT G1FT AT | ¥F wIE Wb oad
AT A TeAr W FW gEr g
gara ¥ Y wAaT =T ¥
SITRT g17 £ AT9 A & | gAfAw
#* gfa 747 o & Fga1 AnEdr § fx
T4 qF AW AW IART qMEAA 4T
g aff ¥ wwar wifs agi v gwm
E

wET g3W & A0¥ ¥F I wa-
ey AR qATT SATIT EH §
ag aowy ¥ fF gH mew wim weAm
am, zafag fF wgras adr T,
fast oY qoror o1 AT A €
Wy Ay FOA 9w FAE § WR
gar ® fao wew waw ¥ W<
TW@a § | 9T Ig FAT AT, FW OF
o€ w1 WY weaAr FAe Ad T, A
NG F AR A AT FT | AG
oA FHE H F@T AT {ARAT AT
T TEAT AN, ATAT WIT FGT
&Y, 17 4G | WETOR ATH HAFAT
TRT 4 § 61T WATA ey AW
g AT € ¥W OF I T w4
FHT FT gEEAr 73 § 1 WK 9T
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0 F AT ey § W7 wewr 923w
w1 ar "y § fF oy gw waear
T A & gfw wdlt ¥ agAr S
g f& g% wma R ¥ fau mw
v 9¢ fadT /Y wgar wfew
g9 WY d9 Tg § W HTIET Arernr
R T § 1 gW TeAr a3 N agy
& 1 59 9 wew w3w W T WwOw
3t I fadt e FT A
foeii % qawdt w1 g ¢ 1 wew
T ¥ ag A wwt @ X e
§ 78 a1 g% agA= ¥ e g
¢ afen fems 8o wwam fraesr wemT
ar & 1 agt famm & A 80 www
ffes famar & 1 *% T ® WA
62 ¥ § | &fFw fFEmr @8 &9
9T A0 AT 1 gafag E ondar §
f& =19 &1 q1gT ¥ e AAA SaH
¥ gex 9¥w AT WY £ | OAT T HEH
f& agt #1 g 3% §

TH 1 ot AgA ¥ fAg
¥ oWy wgar g fe fael &
Foazt #1 A fgzmw 3T fa 9
feart & fog gy 1 st & 3@
IR 3% THT 9T I FT qAW
frat o, S% qwrdr @, 10§, A9
wfirm gafs & 1 W g 4E §
fis o mErmar T & faedr @
Ig% #9 uF fawg w1 €5 @
AT & 1 TN €T gEard &1 W7
agaT @, AFHET AT EAT qwem
o Y XY ATE W oEw gl W@l g
a9 &9 g TET § 1 THE  weTEr
fmﬂ‘iﬂg‘(miﬁif{qh&wﬁ
awh Qg gz & 1 gafer 3O
w1 & fF ww mwrd AT
wizw &ifag fF § gl § 9T &%
framt &1 aFat a1 a5 wiz
giag & foed famma w1 ol
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East Pakistan 2
(H.A.H. Dis.) 58

¥ W oww it f, v frww W

& wivdl w1 TwA ¥ oAew
Iq W ¥ 1951 AT 1961
% gu faemer 24 wfewr o 7
g€ & wiw o ofwmmm ¥
(ofemsit  arferars & dv-nferm)
& wivE &¢f IvasT AdY &) 1951
§ iv-afeadi &1 dw@ 99 atw oF
wic 24 wihmm & fegama & 1961
# 3 3 A% 47 wT 1,:3 NE@ K
w07 qg=eft wifgn o, wa fs aman
¥ agHEm IAw 1,01 ATE F R
G | W v oy ¢ T wfeena
§ gw e w1 oafg §f 24
sfema wr w8 #Im ¥ fgg, g,
taf wmfr deafert &1 sewem
7 afg gt ¥=a 3 sfoma o

W ¥ GWT W o1 we d
fe afeems ¥ ogur agt ¥ de
fewst ©1 qwa w7 % fog o W

T gy ax ¢ fe oo oAo3w

O

wgi ¥ Frogra fear o, a1 ¥
g Y g W gr Wl wra
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[ srer wreft] @ wwre M fiwe wead gE
¥ g aw A oAl qwdr 3 af AR o g ¥ Y wg wwn
aorc el ¥ wdr @ o gl W ¥ wfifom ot 38 faq g
affwrs dir aferdt aifeert ¥ g firr gorcegcfeg ¥ o A
TN o F W X W grwng 62 A ww oW s
T W e T wg7 @1 5 doarw & go drad

ag A ot w1 § fr oxgt x T ¥ #4770, 80 A faw
R B o ¥ A B faRe wt afsqdt 1 afeart 3or 77 & MU
fhom v dfofr aife & or 9 W F@TCond a5 ot sef
w A A W dem F oud ofcdr &5 ITEF wa Hgw w1 Q@
w foar mar & o ofy were gt & @ T § AR gw owmAwd &
wHT w1 mgaw  areT fggei ¥ © &

Ll grg v wgfedi & 55 fAf @ qff oifeem

oh @ o o B ol g

& g ¥ Qar mwrare faen ar
fe oW arg %t wsfedd & g
Wi F o 1 & a9 T e &
T F FORTC &Y W1 T war w fw
g% T4 wIAr w ogar Ag & |fen
g7aig #dr W1 fadw w B oW
gzar & & g g v oo feg
affema & fasd & W@ *1aw
q, 7 T M9 9T 9FFH ¥, A qfwgw
IH ¥ AWM KT T ArEAAd § ogFA
fear wmT @, AfwT 57 N o
arg &1 Fzfeal &1 37 7 dg foar
Far ar | fwa ga ® ogiw 7
afsgar Fifr ? § &7 fz7 fam w0
gifr 7

qF W@ A 7 am ¢ fE sx
1947 & qiffeara & A 9F7 &Y
grarg #t wr o4, A g g A
am & we aF WY AT A wET
f ®qi 0 =14 71 T Howmd ¥
I7 ¥ A IA &K FIRT AT & )
93 W7 FTIAE F INE K WO FY
aoF Wré 7 w3 F Hg 9 @ A
faat | 3T AT &1 LA Wy
wmar & arE 7 oIFR INF AK
9T 0% W94 ¥ A1 | AT A4 EA
e Wt wrx mm fw oagew, &
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a1 og FamT agar 97 o omig &
T ¥ W 97 g9 AW qq At w9
*1 TAAT w1 wan, dfeq fom w
wafaat qifweats & wad § o
N wwl & WA g7 A FEfeqi
% g fiwew s ge & 9 & faw
9y 719 V@ ¥7 ey f& 59 &
gaai av ¥ &a vd defr 7oA
qfenT IwE &7 ggf @1 T W7 IT
&t wefeat agt @ w A, a@
wefeat agi 9 fam wase figfa
¥ gt oW qizr 38 wTsfow
aftfeafs # &gar @1 wifod
W oA 9T A & ¥ Wi W
% awi s ¢ 1w @ wfesw
® mk W s fifew @
F uw gt farg i wod o
WA g e § FmeT ¥
fafaay & w7 w7 72 @, o7 fomr W
T ot wgr, 39 F AW § §
Wit &I § 997 R W1 I8
¥ ey & wif At & e aw
e fow wweqn ¥ &, & gadl avE
T g wr w7 wean .97 g3 fam
fr agi gardr $1f a7 sqArgT A
8, fidi WFTY & @wTNIT WIETA-gEIA
¥ o mwr A ¥ owwfer e
gt ag f& Iw & feafa wam &
aft & #1 FEew & Cgmeas’ ¥
g% sumare gwwg gav § fs gand
qfeciew Fady & Taola, s no
dlo g, 7 wuTA HA K CF oA
fear §, 97 go THe wiko ¥ 3N
= w1 fem @ oTE W oA ower
t f® oiw gm7 feeg wiwr ot @§
§ ot o ofrfeafan 7 agi Aaas
Frvga bt fe oA 3w owma
AR fely wadii wusT & g A
i Wk oy a1 wf W faww
saeqr #Y o7 9f wfeE@a
H A e 9w oy d =W w-

East Pakistan 5846
(H-A-H-Dis.)

wd frd, w@T & & oy fie agt
T 21 T 41 TRIEZ W17 qIQIIRT
¥t et w wem d fgy #, faeg
* o # w7 s &7 dar
97 9 Fgr UFYA W oA F
gt Wz ¥ fawmw ww éagt
AT AT @ W7 7 ;RP 9T AT
e sty w7 W@ & 1 Wfew o
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[ s wren]

qrERT, orgt qAATAT A A ;gr"

55 Sfarr Tt 3 w5 85 whrax
aft &, wfF wr afrm f w4 2,
w8 200 FfrAa T A v wH
g gare g 7fr & 1w ag
1961 & st feird 1 357 W
i & g &1 IT F oored ¥
qar aya & wreEd ¥ ogm a6t
% oderr ¥ ot gfg g€ ¥ 77 22
T 24 ¥ w57 F & NiEw wror ¥
AN qEeAl Fr oo Hewr i afy
gt & 7g 38 wfamar ¥ fgmw
gt e wm & 49 FE wraw
aft ¥ W ww ? g A
a1 #E wae @ adf fear
fs qifFer & A w7 § 0

oA URE TFRT & w1 TF
@@ st TAA( W qAWE WP g
wIteET qgA A, A1 fF gut uw
TG wed TugE ¥ g & faan
| IW 97 ¥ IO F ;W
ORE AT & A OF O AT
ot fr swmar @t § awfm gw
g oww # s fear 8w
famgeam &1 &CFC 7§ dradr ¥ fe
™ wef ¥ aifee & &g @T
BTF FT ¥ g TGRS & qUIeeA
T T TR A g FF o
T qw ¥ § 1 ofeww ¥ foed
w &t oF & Tere § & arfeem
w1 wiere § &% fuq am fear

o
we el | O w w wtet ¥ foey
§T whg ¥ ww & gondl wTw ag¥

DECEMEER 6, 1085

East Pakistar 5848
(HAY Dis)

T A AR A g w7 Fror)
qT, qfF gAT AW q7¥ oF 24 |
fodr W wiat & frey go wig |
¥ TERT ¥ AT F wrsreg e F
Wy Al Fyal @ ey
T frar 1 wers § agy qodr aw
9 A w0 & Fw w ogmAv
oTe wY aadr § fF fexdt ¥ ang
SWINTAAE STIETT wA w1 qfrny
wCE gAT & 1 gAY & oam
# A0t ¥ aww uw afgwr & e
FaraT# i Mfear frer, frzax
® 9 At g THIT T ZHT, A
& At AT T X oedi ¥ A
@ srAgre fear 33w aform
At F oang wr ogwr ? & wEw
v fag = am freew WA §
ag  wfagtw Wy wgA amEEc
s wm oA &t wiet ¥ fww gm
WY A AW # FwF oA X
fear, gt aff < =, wfad,
fezere e vt 78 2g =%, @t ard
Fr wi@t ¥ fer wigdl ¥ wyaw
W wzEt @t A w add, 9w W
wer W1 afl | am o afay
ag frda €1 #¢ frorr & 1 91 feafy
AT Wg 9w T § 99 & gerw
¥ oww ¥ w g a1 9¥ w1 i
R T @Y 1 N Aew wi-
w0 & AOT ®T1 ST 9 § 99
& gyt |l andl & g 9wy
& gm? wd @ fr afemm X
fred #w@ w=t # few were ¥
Tl Y arrr ¥ 7gr W0 w0 ower
wry faan @, wrat & qrEvz & A
wd afeade e § s fem fie ot
 feard % wra gedagre fam 1 gfrm
oA AT AT o gt g e &) vt Frer
& S S wwrfar @ F o guay
oo ¥ gt § wv we aifed
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@ feers & fr fedw dar
X AT T OTEEIET & HAET WX
& & froveer w1 w1 Iy AN

Shri P, R. Chakravertl (Dhanbad):
Taking into account the unprece-
dented atrocities and acts of aggres-
sion and genocide committed on the
non-Muslims in East Pakistan, may I
know whether the Government has
evolved a scheme to shift the entire
non-Muslim population to India and
demand compensation from Pakistan
for the property left behind by them?

oY w§ (@roie) st e
wTelt ¥ o1 Wy & A o e

Only one

Mr. Deputy-Speaker:
question please.

Shri Bade: Only one question, (a)
and (b).

Mr. Deputy-Speaker: Only (a).
Shri Bade: That is (a).

W@ Hier oy Wy § W R
wigemsi w1 wogTw =@gh gwr & 0
Foorg ¥ owex wir @ K & o
J awr oaw & oar At

amiT T arf frey

Mr. Deputy-Speaker: Only one
question need be answered.

Shri Bade: This is only one ques-
tion.

May I know as to what prevents the
Government from raising this ques-
tion in international forumas if it is
not able to intervene effectively and
protect the minorities against the bar-
barities there in Pakistan?

Shri 8. C. Samants (Tamluk): Is
it true that the Pakistan Government
is following a sure but slow process
of converting Hindus in Pakistan; if
8o, what steps have Government
taken or propose to take in the
matter?

Shri B. K, Das (Contai): In view
of the fact that communication has
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been re-established, has it been possi-
ble for Government to ascertain
whether those who have been granted
migration certificates are allowed now
to come freely and, in cases of deten-
tion, whether the time of the migra-
tion certificate has been extended?

(Bhri Swaran Singh): Mr. Deputy-
Speaker, Sir......

ot gew wa wdem oo
WOFTC §X HIX Wmel S 6
g W ¥ g ¥ o oW faem
e g 7

Shri Swaran Simgh: 1 have every
sympathy for the feelings of concern
that have been expressed on the floor
of the House by Shri Prakash Vir
Shastri and also by other hon. Mem-
bers because the guestions that they
have asked also point in the same
direction, highlighting the sense of
inisecurity that 1s being felt by the
members of the minority community
in Pgkistan. This is a problem which
has been discussed from time to time
on the floor of the House. In a matter
like this, where if the normal res-
ponsibility that any Government has
towards every citizen living in that
country is not honoured, if that res-
ponsibility is not discharged, then all
these ugly facets of the sftuatlon
develop and this is precisely what has
happened to the minorities in Pakistan.

It is a matter of history that very
few persons could stay on in West
Pakistan soon after Independence.
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The conditions were such that most
of the Hindus and Sikhs irom Punjab,
North West Frontier Province and also
from Sind found their life so intoler-
able and there was such a sense of
insecurity that they could not stay
on there and they had to come over
to India. In East Pakistan, in the
beginning, though the conditions were
very much disturbed and the minori-
ties felt insecure there comparatively
the acts of violence were not of the
same order as those that occurred,
unfortunately, in West Pakistan and
so a very large number of our Hindu
brethren continued to stay on in East
Pakistan. Even those who stayed on
never had that semse of security and
never had that feeling of equality of
citizenship notwithstanding the various
agreements,

Shri Prakash Vir Shastri has refer-
red to the Nehru-Liaquat Pact. I
have no hesitation in saying that the
regponaibilities that had been taken
upon themselves by the Government
of Pakistan under the Nehru-Liaquat
Pact have, unfortunately, never been
honoured and there has been a con-
tinued sense of insecurity and mount-
ing pressure on the minorities in that
part. We know it very much to our
cost that when things became so hot
that non-Muslims there did not find
it easy to stay on even under those
conditions in which they had, at the
best, a second-class citizenship, not a
sense of equality that the predomi-
nant ¢ommunity or the ruling com-
munity had there, even under that
inferior citizenship, they sometimes
found it too hot to stay on there, and
we had to face the spectacle of lakhs
of people coming over to our side, In
fact, my colleague, Shri Mahavir
Tyagi, knows the circumstances in
which these people have come over,
the hardship that they had experi-
enced and the destitude condition in
which they cross over to Indian terri-
tory. He has organised various camps
and several rehabilitation schemes to
enable these uprooted people to find
their feet in India.



sBs3 Hindus from AGRAHAYANA 16, 1887 (SAKA)

So far as the analysis is concerned,
1 entirely agree with the analysis that
has been put forward by several hon.
Members. How do we deal with this
situation? I was trying to find out
whether there was any new approach
to this problem. Implicit in the
speeches of the hon. Members were
the suggestions that we should take
this whole issue to the international
forum and various other formus—this
is really the central point that has
been urged by several hon. Members,
including the hon. Member who has
raised this discussion. We have given
a wvery careful consideration to this
matter. Seeing the experience that
we and several other countries have
of the functioning of international
organizations, we are firmly of ‘the
opinion that, whereas in an inter-
national forum you may have the
spectacle of allegetions and counter-
allegations being ‘hurled at each other,
there is very little that any inter-
national organisation can do apart
from 'its appearance in several docu-
ments that might be produced by the
international bodies. Experience
elsewhere also indicates that the
international community has not been
able to Aind an anmswer to the difficul-
ties that are experienced by any group
of people if the Governments of those
countries do mot discharge the res-
ponsibllities that they owe 1o their
own citizens. This is an unfortunate
situation, Thia is really a situation
in which the international community
has not ‘béen able to find any answer
to the troubles, -It is true that the
interriational community in scveral
sectors has eome in a marginal way
to look affer ‘the refugees, to give
them some succour, to give them some
relief-in the form of medicine or
clothes or even doles; but that is not
the point which bothers us. Can the
mternational community do anything
to create conditions in which minori-
ties in -any codntry maight feel re-
assured. Excepting the int tional
public opinion which might have some
effect upon the rules of that eountry,
the international community has not
got any instruments by which jt can
effectively bring about a state of
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affairs in which the minorities in any
country migat feel reassured? This
is a circumstance which we should
accept as & hard fact of life. I would
like to remind the hon. Members that
there are several aspects to this. For
instance, whalever may be our per.
formance in this, our performance is
very creditable and we can take just
pride and satisfaction in the thought
that we, in our couatry, have given
equalily of status to all persons, what-
ever religion they might belong to.
We have got persons from minority
communities occupylng highly res-
pongible positions in our political life,
in our social life and in our economic
life. But that is not the position im
Pakistan. There are not people
occupying even in their governmental
set-up responsible positions; there are
no prospecls for their advancement.
Thege are hard facts of life, I would
only like to say that, to keep up this
propaganda, Pakistan also continues
to say that we, in India, are not treat-
ing our minorities well; they talk of
evictions of Muslims from this part;
sometimes they talk about Kashmir—
the allegations that they recently
made in the Security Couneil. I would
like to remind ‘the hon, Members of
this House that we have taken a very
firm linve that these matters as to how
we treal our minorities in India are
matters which are entirely our own.
Even the trestment of people in
‘Kashmir is entirely a matter for the
Jammu and Kashmir Government.
We are confident that even if we have
to explain to snybody we can explain
it well because our recard is clean.
We have nothing to hide. But still
we have adhered to this principle that
these are internal matters in which
no international community has got
any right to ask us in India as to
how we treat people living in any
part of India, whether it is in Kashmir
or any other part.

Shri 8. N. Chatarved. It is a ques-
tion of human rights. On that basis
this matter can be raised. South
Africa is another example, where this
question had been raised.
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Shri Swaran Singh: Even in South
Africa I would like the hon. Member
to remember one thing. What has
the international community been
able to do to the Africans there in
South Africa? The point is no doubt
raised, and speeches are made and
some d ts are produced, but
what relief has the African in South
Africa got so far? Ultimately, it may
have to be a major conflict, and some
signs of it are appearing to be in-
herent in the Rhodesian struggle, So,
these are matters which we have to
carefully weigh. We should always
resist the temptation of taking to the
international forums matters which
are essentially within our internal
jurisdiction. It is not clear to me
what type of relief we expect the
international community to give. You
will find that the international com-
munity is not able and is not compe-
tent to give any relief. So, let us
not in our exuberance, by pinning
hope on something which does not
exist in actual reality, try to work
oursélves up to a mood in which we
might be looking to others for finding
solution to our problems. These are
difficult problems for which we shall
have to find our own solutions, accord-
ing to the best of our capacity, The
more 1 have been able to apply my
mind to it, the more and more I feel
convinced that in the imternational
forums there -might be allegations
and counter-allegations, but I do not
see any good or any useful result or
any practical result coming out of
our taking these matters to any inter-
natlionsl forums.

Shri Bade: The sum and substance
of the hon. Minister’s speech is....

Shri Swaran Singh: Let not my
hon. friend try to sum up, I can
sum it up myself.

Shri Bade: The sum and substance
is that there is no remedy? .

Shri Swaran Singh: The remedy is
to comtinue to Insist that it is their
responsibility and that they will have
to honour thelr responsibility just as
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it is our own responsibility on our
side to look after the minorities here,
and in respect of whatever we do on
that, we are not answerable to any
outsider for that. Let us be quite
clear on that jssue. It is not on an
outside authority insisting that we
should look after our minorities well
that we are looking after them but
because we think that that is the
right thing to do, and we shall have
to insist that Pakistan also does that
‘thing, although I must confess that
in the past we have not been able to
succeed in our efforts in that connec-
tion.

Shri P. R. Chakraverti has put the
question whether we should think of
shifting the entire non-Muslim popu-
lation to India. I think that it is &
very desperate suggestion to make.
We should not entertain any such
idea and we should not think in those
terms at all
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it gww Wy wewm <3 & AT
AT & W E |
Shri Swaran Singh: The hon. Mem-
ber had asked me to answer and I

am answering it. So, what is the
use of shouting?

Shri P. R, Chakravertl: What about
d ding compensation from the
Pakistan Government?

Shri Swaran Singh: My hon. friend
is talking of compensation for this.
But we have got crores and crores
of rupees which Pakistan still owes
us, even on the refugee property or
evacuee property of Hindus and Sikhs,
which has been left over in West
Pakistan. Who is to give us ‘that
money and wherefrom have we to get
that money?

ot gww Wy woATa ;IR faars
ghrare w1 rewe fifwg, o &
A |

Shri Swaran Singh: In terms of
money you Ccan never measure the
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greal misery and the great hardship
to which human beings are put when
they are uprooted. It is wrong to
think in terms of money as il every-
‘thing can be converted in terms of
money. It cannot be converted into
money, and we should give up the
idea of commercialising everything
that we can think of; I think that
that is a mentality which we should
give up and we should not cling to
those ideas.

Shri Bade had asked whether there
were still some people, some Hindus
who had been interned there. He
said ‘Panch hazar nazarbandh hain’.

It is true that at the time of the
conflict, certain people had been
interned by Pakistan, We had also
interned certain people here. When
the situation improves a little, we will
take steps to repatriate our people
from the other side, We are willing
to repatriate the Pakistani nationals
from our side.

Omne or two questions have been
put as to what is our response to the
demand of people living on the
border to give them arms. Generally
the approach of the State governments
is—as you know, this is a State sub-
ject—this; they have been looking
into that aspect and I know certain
States where they have taken some
steps to increase the defence poten-
tial of those areas by glving arms
to people who can use those arms
effectively. This is a matter which is
receiving the attention of the State
governments concerned and I am sure,
depending on local conditions on each
border, they will take appropriate
steps,

The State of Assam has been men-
' lioned. The question of infiltration
into Assam has been receiving the
attention of this House from time to
time. I would not go Into details. 1
would only like to mention that steps
have been taken by the Assam Gov-
ernment in consultation with the
Government of India to initlate pro-
ceedings which  ultimately have
resulted in the Assam Government
sicceeding in  sending across the
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border the illegal infiltranis who had

come from Pakistan into our terri-

tory....

Shri Bade: That is wrong. They
have seized places on the border.

Shri Swaran Singh: ... . That has
to a large extent effectively dealt
with that aspect. Something more
has to be done, and I am sure that
the Assam Government will take
further steps in this connection.

One question has been asked by
several hon. Members in which they
have given the population of Hindus
at the time of partition and asked
why it has decreased. The reply is
quite obvious because very large
numbers have migrated into India,
As you know, 40-50 lakh people have
come out from West Pakistan alone.
Even from East Pakistan, over several
occasions we have received lakhs and
lakhs of people. So it is quite obvious
that the number there has not kept
to the normal level on account of the
sense of insecurity that is felt by
non-Muslims in East Pakistan with
the result that from time to time they
have come over to this side.

it wH WA WPAE ;6T O
aqfeads Tacee fivar mr €

Shri Swaran Singh: Maybe there
are cases of forcible conversion also
which has been brought to our notice.
That also may be partlally responsi-
ble. The big segment is of those who
have migrated. If you add up the
figures, you will get the total which
should work out according to your
statistics. That is really the basic
thing that is respomsible for the
decrease of the population there.

This is all I have to say. We have
every sympathy for those people
there. We continue to do our best.
We know our limitations and within
those limitations, everything that
could be done is being done and will
continue to be dome.

wt g W wewT . I
wgreT, wAH faege AT A b TE
agawar &7 Afa w7 F



5859

17,39 hrs.

MOTION RE. FOOD SITUATION

AND SITUATION ARISING OUT
OF DROUGHT CONDITIONB—

contd.

ot weem fay (waer) o IaTeRe
RE1EW, A EATL AHA A GIT THEAT
# 3q aewn & & gy wgm froag
A "I FAFA F( T § TF FA AW
&1 91T AT wr dar fmar gar & o
auFrT § A Afasr wrart § gaz
FAFT 7 WIS T Gl AT AOH qAZ
|HEGT AT ATHA 7 FIAT |

17.40 hrs.

[SBum V. C. BuukiLa in the Chair]

o gE W A e § e
W H owwE ¥ ammowd ot ¥
g s 3w ¥ gwrw w7 ¥ A R
oy % F91 ¥ qw H wwH wAv A7
T § WY R 4) ad & a7 Amg e
e o ga w1 o
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! "W gwwm wgw fake W
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 fe e ara o), a9 6 FmEw wed
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W 77 fawr O gER o & e
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fagrer & fag fasat fosw exte &
AT AT FUT §OY ¥ IqTET Y A
ws of, ¥few 1961 o IH F mar
T T AR 1 W Ay
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Shri K. C. Pant (Naini Tal): Mem-
ber after Member who has partici-
pated in this debate has expressed
his or her anxiety about the serious
food situation facing the country and
it is generally recognised on all hands
that this is the result this year of the
vagaries of the monsoon. But the
serious point to consider is that so
many years after independence our
food production is still at the mercy
of the vagaries of the weather. That
is & serious matter, and in discussing
this problem, we have ily to

and Drought
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tive fuel so that he can use his cow-
dung for manure. Then there is the
question of an extension service which
could act as a bridge between the
rescarch laboratories and the fleld.
These are all known problems, but
over the years, we have not really
mad2 a dent on these problems.
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On the administrative side, there is
the question of land reform. We want
the land to go to the tiller; we are

go over the ground that has already
been covered and to try to find out
where we have slipped up. When we
look back over the years, we find that
our agricultural problems have been
diagnosed again and again; the pro-
blems are known and so are the
remedies. The only question is how
those remedies are to be apolied. It
is in the fleld of implementation that
the failure has been most obvious
and most flagrant,

The problems can be broadly divid-
ed into two sectors: technical pro-
blems and administrative problems. I
do not want to go into the details,
but it is obvious that if you take even
such a thing as irrigation about which
must has been said in the House, the
concept of irrigation at the moment
in India is to prevent plants from
drying up. There is no scientific
attempt to supply the amount of water
at the intervals at which a particular
crop requires it. It is one thing to
supply water at random and it is
quite another to supply it according
to the needs of the crop.

Similarly, there is the question of
the use of fertilisers: chemical ferti-
lisers and others. It is not a ques-
tion simply of applying any chemical
fertiliser. It is a question of apply-
ing those plant nutrients which the
crop needs, and to supplement the
plant nutrients which the crop can
draw from the soil. Similarly, there
is the question of supplying the far-
mer in the country with an alterna-

itted to that idea, and yet, there
are many pockets in which that is not
a reality, - We all know how much
food is consumed by rats and other
pects; if only that food could be
saved, it would probably get us over
the hump in the food situation. But
we have not tackled this problem
with the seriousness it deserves,

There is the question of improved
seeds which has just received some
particular attention, but over the
vears we have failed to establish any
suitable machinery for the distribu-
tion of improved seeds. Then there
is tho question of credit; there is the
quesiion inter-departmental co-ordi-
nation and so on and so forth. These
are all the administrative problems
that have been diagnosed long ago,
but to which no solution has yet been
found. Therefore, we have got to
look at this problem from the peint
of view of implementation. I {feel
that unless we take a very objective,
dispassionate and scientific approach
to these problems, solutions will not
be easy to come upon. I was wvery
happy this morning to read in the
newspapers that the Food Minister
has suggested that in technical depart-
ments, the decisive voice should be
that of the technical persons. It is
one of the healthiest statements that
has come from a Minister in recent
times, and unless technical opinions
receive the weightage they deserve,
I am afraid that problems which are
essentially technical in nature will be
very, very difficult to solve, as has
been the experience in the past years.
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The second thing needed now is, of
course, an implacable will and a
burning passion to bull-doze our way
to a break-through on the food fromt.
What we need now is action; we need
ruthlessness in dealing with ineffi-
ciency and procedural delays.

Mr. Chairman, the framework of
our food problem is roughly this:
One-third of our total production finds
its way to the markets and that is
the marketable surplus, and that
marketable surplus has to feed about
30 per cent of the population which
is wholly dependent on this market-
able surplus; and this 30 per cent
cor about 14 crores increases every
year by onc crore. Therefore, if the
marketable surplus does not keep
pace with the imcrease in population,
there is immediate scurcity. If we
really want to make a breakthrough
on the food front, we must not only
have a marginal excess of supply over
demand ‘but we should have a big
excess 30 that we can create a buffer-
stock and have enough of a buffer-
stock to tide over the lean years.
That is really the essence of the solu-
tion for which we have to aim,
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optimistic estimate, in the fleld of rice
the gap can be expected to be some-
thing of the order of # to 10 lakh
tons. This is a fairly serious gap. So,
we have to be prepared in the coming
year for a fairly serious shortage. I
do not see any way of improving the
situation so far as avallability is con-
cerned. What we have therefore to
concentrate on Is to ensure that the
distribution is equitable.

From that, we come to the point of
congidering whether the government's
present policy is likely to achieve
that equitable distribution. At pre-
sent, the basic planks of our food
policy are firstly, a zonal system in
which each State is cordoned off,
secondly, monopoly procurement and
thirdly rationing and government
distribution, 8o far as the zonal sys-
tem goes, the implication of the zonal
system, of each State being cordoned
off, is that the responsibility for feed-
ing the deficit States falls squarely
upon the Centre, because all the
deficit States have been cut off from
their traditional sources of supply.
We want to meet this responsibility
by introducing monopoly procure-
ment in certain States. This could
be done with advantage if the Gow-

l.ast year we had a p crop.
Last year 24 lakh tons of rice were
distributed; 15 lakh tons were pro-
cured, though the target was 185
lakh tons, and 7 to 8 lakh tons were
imported. So, the total that was dis-
tributed to the States was 24 lakh
tons. Ewven then the deflcit States
were not happy. What is the posi-
tion this year? The kharif crop has
been badly damaged by lack of rain
during the monsoon. So, the rice crop
is 10 per cent lower, i.e. 3 to 4 million
tons less. Similarly, the production
of jowar, bajra, maize, etc. may also
be lower by another 3 to 4 million
tons. The rabi crop is uncertain. So,
as matters stand now, I think an

timistic estimate would be that
procurement may reach sbout 8 to
10 lakh tons. Imports may be of the
order of 3 lakh tons, because we lack
foreign exchange, So, even on an

er t had two months' stocks,
because it will take two months for
the Government to go into the market
and get the supply. But do they have
these stocks? Another aspect is that
when the Government is the sole
buver in respect of the foodgrains, it
can only take foodgrains from the
market. It does nol levy., If some
farmer or trader holds back the food-
grains from the market, the Govern-
ment cannot get the foodgrains. In
the meantime, it has to shoulder res-
ponsibility to feed the people,

Similarly there is the question of
levy. But it is a very difficult matter
to collect levy from hundreds of
thousands of farmers, who consider
that a levy deprives them of a reason-
able price.  Therefore, there are
various shorteomings in the present
scheme. There is digparity in avail-
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ability and prices and there is a feel-
ing that certain States have it much
better than others. Nevertheless, I
do feel that a certain amount of regu-
latory control on inter-State move-
ment of foodgrains is necessary in a
scarcity. But the point is whether it
is really necessary to cordon off each
State. In this respect, without going
into details, I would endorse the sug-
gestion made by Mrs. Sharda Muker-
jee that we should revert to the pre-
1964 position when there were three
large zones—the southern zone, the
eastern zone and mid-central zone—
and the experience was very good. If
we go back to that, I feel the situa-
tion in the south, particularly in
Kerala and Mysore which are facing
extremely difficult situations, will be
eased to a considerable extent. And,
what is most important, the Centre's
commitments and responsibilities will
be reduced, because the Centre can
obviously meet that responsibility
only if it can procure the grain and
as matters stand, for it to procure
the grain which it will have to distri-
bute is extremely unlikely. For the
Centre to assume a responsibility that
it cannot discharge would be fatal,
The only argument that can be used
against this is that the trade will take
advantage of this kind of liberalisa-
tion, because once you create these
bigger zones, naturally the trade will
operale within the zones and it can
be said that in a condition of scarcity,
the trade will tend to hold back the
stocks and the prices will go up caus-
ing suffering to the people. That is
a fact which we have to recognise.
The answer is, our Food Corporation
has been created specifically for the
purpose of undertaking this kind of
trade operations, of going inlo the
market in surplus States, buying afler
the harvest and distributing the pro-
duce in the deficit States, This Food
Corporation must step into the picture
and see to it that thesc unsavoury
practices cannot be indulged in and
prices cannot be forced up.

18 hrs.

Dr. M. 5. Aney (Nagpur): Mr,
Chairman, I am very glad that Shri

2108 (ai) LS—10.

Pant has preceded me and we have
listened to a very reasoned and very
well thought out speech containing
some suggestions very useful for the
Ministry to take into consideration.

I am not going to discuse this ques-
tion from an all-India point of view;
I am particularly concentrating my
attention upon the position of Vidar-
bha in regard to this matter.

Sir, the drought of a few months,
the absence of rain for a few months,
iz not alt her a new ph
in India.

Caltivation in this coun-
try merely depends upon rains, but
very often it happens that certain
regions which need rains do mot have
it and therefore conditions of scar-
city do occur. But in my whole life
for about 85 years 1 have seen one
thing. We have seen famines occur-
ring in the whole of India, In diffa-
rent parts of India, but so far as
Vidarbha is concerned, so far as thoae
eight districts are concerned, cven
during those worst days there was
no famine as such in those eight s~
tricts. They were in such a position
that they could feed themselves with
what they grew and send out some-
thing to other States. That was the
position, 1T remember, in the famous
year of 1806,

But now, this year, what I find is
that the people of Vidarbha are terri--
bly atraid of the situstion. That is-
the position theie. The main reason
for this, iIn my opinion, is that for-
merly the cultivalors uged to gather
the crop and keep some stock with
them in surplus for use in the next
year in addition to what was required
by them for the year, whereas on
account of certain conditions of scar-
city of food in the country for the
last g0 many years, in spite of betler
crops, there is no such thing as stocks
of grains with the farmers on which
they can fall back in the lean months
when they would not get any crop
at all. That has made them terribly
afraid.
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When they were getting something,
using what was required by them for
the year and keeping something for
use in the next year, what is the
reason why that stock has disappear-
ed? My submission is this. On
uwccount of the merger of Vidarbha
with the whole of Maharashtra which
was always a deficit province with the
city of Bombay, a big city like that,
and the responsibility of feeding the
people of that city being on the State
Government, the old arrangement on
which the cultivators or farmers of
Vidarbha were living was terribly
disturbed. In the season something
happens as a result of which most
of the stocks of grain go away from
the farmers to big cities like Bombay.
The result is that today, I am reliably
informed, jowar can be had at a lower
price in Bombay while it can be had
at a higher price in Birars and other
parts of the Vidarbha. Similarly, rice
can be had at lower price there than

what it can be had at in Nagpur.
Why is it so?
The eight districts of Vidarbha

which was an economic unit - with
Chhattisgarh and Narbada region in
Maharashtra, so long as this was a
part of those territories, we had con-
sidered ourselves as self-sufficient.
This whole Chhattisgarh and Vidar-
bha together considered themselves
elf-sufficient. They grew rice and
we grew jowar and other things and
the thing was going on all right. That
position is changed, as we began fight-
\ng for the formation of a linguistic
province thinking that it would create
caltural unity. That linguistic cul-
‘ture by itself does not give food which
is man’s prime necessity, All these
essential conditions were overlooked
in a mad craze, in my opinion—kindly
excuse me; T am using this word—
for linguistic considerations behind
which was concealed an expantionist
tendency on the part of persons which
had led to the result that these eco-
nomic difficulties are coming and no-
body can come to the help of the
suffering people.
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Last year promises were given that
they were making collections of jowar
and everything from the farmer so
as to have a good stock. The Chief
Minister made that promise; every
Minister made a promise. What was
the result? As you know, although
you represent in this House a con-
stituency in Madhya Pradesh, the
position was that the local govern-
ment almost failed to make any col-
lection from the farmers. This is the
position. The conditions of scarcity
of food and famine are felt most
keenly iny these eight districts and
the new set-up is unable to give any
relief to these districts.

Secondly, we simply relied upon
rain water. In the whole of Vidarbha
there was no irrigation at all—abso-
lutely nothing except a place called
Kayar from where there was irriga-
tion which was sufficient to irrigate
a few thousand acres only. There
was no irrigation at all. We thought
that being merged with Maharashtra
and with their big plans we may have
our fair share of irrigation also. What
we found was that the first thing
that was done by the Maharashtra
Government was ‘to rule out the
Bhandara scheme over which more
than Rs. 14 lakhs were already spent
and which was to cost Rs. 14 crores
or something like that. After that
no big scheme of irrigation for the
whole of Vidarbha was taken up
which should have been sufficient for
the whole of Bhandara District which
is the best rice growing district in
Vidarbha, Later on I brought this
fact to the notice of my hon. friend,
Dr. Rao, the Minister of Irrigation
and Power. He surveyed that scheme
also and said that it could have been
improved and made practical; but,
anyhow, he did not succeed in doing
that.

Ultimately, the second solution
found out was that we shall have
minor irrigation schemes. 1 have got
a book here—I do not want to take
the time of the House by reading the
whole of this book—which gives the
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wrrigation sch major, di and
minor, which have been thought of
by the Maharashtra Government and
which are under their consideration.
They are only for three districts,
Nagpur, Vidarbha and Bhandara. I
say only this much that the schemes
have been thought of and they are
under consideration. They are said
to be sanctioned and the amount that
is sanctioned for the whole year is
also given there. Let me take one
scheme and that will give you some
idea as to how these schemes are
being worked. There is the Bagh
River project. The total amount
sanctioned was Rs. 5.34 crores; the
actual amount sanctioned was Rs, 50
lakhs for this year and the amount
spent is only Rs. 223 lakhs. This is
the proportion of the work done. 1
do not know at this rate how many
years it will take. Though the minor
irrigation schemes have been sanc-
tioned—they are not suﬂ!nmt—'but
yet what

they are not being properly worked
out and they are not being taken up
seriously snd, therefore, the advant-
ages which even the minor irrigation
schemes would have given are denied
tc the people. That ls the position
today.

I agree with the complaint which
has been made here that in carrying
out the work for the improvement of
food production, etc., there is no pro-
per coordination amongst the various
departments of the Government, I
‘think there ought to be better coordi-
nation than what there is today.

The third point that I want to make
is that you must try to make full use
of the material you get [ want to
say something about the supply of
fertilisers. The Government may be
sincere and anxious to do their best
but the people who have to get the
work done are not serious at all. I
may give an example here, The people
of Amraoti district have started a
number of cooperative societies,
about 2] societies, and they wanted
to have fertilisers. They used to get
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fertiliser from the Bombay factories.
But last year, for certain reasons, the
Bombay factories could not supply
them the fertiliser which they wanted
and they were asked to get it from
the Calcutta factory—I] do not want
to give the name of that here—and
they got it in gunny bags which were
tattered and torn and almost half of
it was lost. They could get only half
of what they ordered. The report
was made. The delivery was taken
and the whole of the amount was
already paid. Later on, when this
matter was brought to the notice of
the Government, they made certain
enguiries in the matter and the
result is that upto this time the matter
has not been decided. The poor men
have lost about Rs. 20,000. There is
nobody to help the farmer. The
Manager is there but he is complete-
ly indifferent. Therefore, unless you
create a semse of responsibility in
the staff, through whom you have to
get the work done, unless you make
them pure and not corrupted, there
will not be any improvement in the
situation.

Lastly T would say that there
should be proper co-ordination. The
Minister of Food & Agriculture
should see that there is co-ordina-
tion not only between his Ministry
and the other Ministries but also
among the staff, through whose hands
the work has to be done,

i wo wo fowrdt (xoygn)
quTafa wgr, AT wrw A7 A1 wwEar §
wg fpadt mofl § w7 g0 A AW
§ 1 oF ofear w1 qo qiee 573 ¥
fag, sewr i <% & foq ow
arrdt # fierdt g w T qwA g
ot feadt faem s oudr § | far
45 WUE AW w1 wgT wwrA §i e
IT% & 4T o qTer P w1 F
gl I8 e w7 ¥ fAy feed
faear W s w1 Wi fafaer W
grit A% g7 wqwa §T AEA
& 3axt aurt T § 5 & ot wfead
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[ %0 10 firardt] Kenya is going through a simi-
. larly difficult period. In some
¥ araoz g7 A9 w1 FEOE B A< parts of Australia, the livestock
51 z | industry has been badly hit by

drought. Though China claims a
bumper harvest this year, several

AW TE wEdT A fgrgiara v parts of that country too are

€ adt &, w7 wg gfaar a swem faced with a dry spell, All this is
QW § graed 0 @H H 0§ TA7 g-g o7 bound to affect the world food
foray a7 Pt £ - position adversely.”

1 " %: '

“The world food outlook s & 1'TE & S¥ A% T ¥ feguw
alarming, with the prospeect of F1 OETH %I
serious famines in heavily popu-
lated areas during the next five 74T & #ATq g FEIT 2W O aai
to ten years, Mrr B. R. Sen, P 3
Director-General of the Food & Eﬂ- T Elﬁ iﬂ q'ﬂw_ ¥ #1w WW AT
Agriculture Organisation warned JWEA qEd I & HTHI ﬁ,

here today. For nearly seven F47 f 2wre T TAFar L
years, there had been no appreci- HHIFE "ﬁ!fﬂﬁ'ﬁ - 9T 2 t

able increase in food production fes ag 8 fafgam =@ & 10 fifomm 27
per head of world population. A% ®F FTAT 4 | 99 TH AYE A
In the Far East and Latin It E 'FE". S
America, production per head : % f‘.q_f?\‘ MEw A ﬁ' at
was less than it was 25 years wmAdm wERgi oA xET o wEiR asT
ago.” st sEcie fear & 1 afe =T

ElcECECEIR TR R CAEan ik i1

LBl 3I%- a T+T 2 Lt g .
W E AL IIG AT T o fem ar ww e qww s At

e NP v h d
AW W 3E TEN S v gt wd fa A ) fo a1 I
“Crash programmes of indu;;_ _!‘Q'“‘ q q-g-{. 7 foman | gafwa
trinlisation could not securéd "7 "oy ¥ Fgid 98 991 ww, fqar
economic growth unless 'l'._msed on fr o1 JeTER § 9w £, (& sad) ad
a parallel development in agri- | . . toL N
culture.” &1 gl &, T F1ETI F HA AT |
L 1821 hrs,
wgi A% BE 71 TEART §, AE HATH WA
| AT T ORI G@OAT 9F QTR [SHrt SoNAvANE in the Chair]
frrm Tgwm & o AT ga . -
% wde ¥ ferar Q." A oAl §H AW E1 TR A, THA
h T AL ATF B AT s A Fa
“The widespread drought condi- #: 7% ¥ A1, fF dfe uFo gm0 FI
tions in India this year are not T T afet ) Hemmreem i
pecullar to this country. Several o o omhr = B e
other countries have also been HA Rl T ‘Jar- TET < A _3:
affected by drought in  varying THLET, 0% T W;ﬁﬂﬂ' 9T
degrees.  In the southern parts T o7 7 T owr gy omT fmw s
of the African Continent, the vast I - s PP T \?ﬁ ?
velds have been stricken by a T8 F9 O§ WIT THE OSIET 17 wY
gevere drought and South Africa, #Tg A o7ImET wmmwn g, @ fE osmw

an agriculturally rich oty R = - .
{s faced with the prospect of LA A A E L) i.‘l | LEN aw f&

importing foodgrains next voar, ':ﬁ.ﬁ'!m E-“’I % 40 Y T W ur



5877 Food situstion AGRAHAYANA 15, 133'? (SAKA)

e 0w © fafegs =7 gamer
swOFT ¥ Harar & W17 6 fafgw &
AT @laa &

ox i Tnpw s ffear W
m’iz,fmﬁmaﬂi‘f@wi
forar & ¢

‘CAIRO, December 2: -Talks
will begin here on December 8
between the U.S. Ambassador
Mr. Lucius Battle and the UAR
Deputy Premier in charge of
Finance and Economic Affairs for
signing a new PL-480 agree-
ment.’.

o Mo W7o FE g7 ATA WA F
daraT agT TR EN T § 9% W fTo T
480 ¥ wATS Hwvay @ 1 qHEfAT o A
a7 w27 §, aragT o4y frafx § o= fr
oz ¥ 7w fafags z9 a8 gaw ww
gf a1 @ & fE dro g0 480 F1
T F7framd, ag fiw Adf @ 39 F
T F ALNAGNT | T A qARS TP
st a7 AW A aga ad fowai
FT OATHAT FTAT M o F gwET &
fadaa Fvan wmean g a7 =7 di-
THo 480 F1 HATT HMA. F,7 HAT
gadr w7 A1 fae w4 =gt ¥ oAt
- i

Wl AF gATL Al TIVATT_ G FT
T g, g9 %1 uF frma Touk g
“feifaRom ave wide W nfa-
FoAa7d WERE | I 0 TG w7l
o At Ay ot § o &fam w0 m ¥
oz A AE wdr fE w3 ammy oga
ATl At &1 AUEAT 2 a9 gW Am
1 #41 o fa T3 2 f o v
BN W At &A% 1 gw & JEA a
qOTT & FTRAY | 9T mIRTT A7
auwdl g fs ag sm g ofgd A7
I % g ¥ f wmerw &7 feafa e
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FEAT &, A1 TF ATETT ¥ w10 § fr

TE IF FW FT T F WY, IF T

wzfa 2 91T 3@ &1 faadt 3 &

aTq g1 &% 17 2favw 71 gar §T AL

£9 & oF amw v af § anew &
wmey o, oY a8 & 9O 1 ¥ T |
fowr{ra aaaie & aww ¥ araet &
ozz oA A gw o d d dsr 18 @
fear v &

“It has been estimated that it
should be possible for India to
produce 10 million tonnes of flsh
(8.5 million tonnesof marine and
1.5 million tonnes of inland) as
compared to the existing esti-
mated annual production of 08
to 1.4 million tonnes, This shows
that there is immense scope for
stepping up efforts for increas-
ing fish production, Increase in
fish production is necessary not
only as a supplementary food but
also because of its export poten-
tialities. It is estimated that the
requirement of fish for the popu-
lation m 1968 would be of the
order of 7.2 million tonnes. This
is based upon per capita consump-
tion of 24 ozs. for 60 per cent of
the total population

W g% 10 fafega z7 wpdT e
wFx K @ whi owoaw 0.8 § AWT
1.4 fafems =3 a2 & o o
wuw foyr w1 foruerr 3 0 w7 oaw
Forty 1% of 1 fomdrr g A1 avmaT

wafTa & 51 A7 gz =
g1 T T Al W @A Ao #
far fame e g fx fass w07
srza &1 fad oy § 57 w1 M7 gfame-
FwF gAn § A1 Adl, WY 3RT T
mifewen w7 aramfeses 94 a0
T T | wrg @ A o o
o4 ZHT TwET ar w7 fzAr @@ o0
wiy G2 1 A e §r ok § ow A
a frar o s dwn g fe A
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w7 7§ oy g ATg wEA D | gt
% fase ofaw = 797 § BT
wara § fs 3w ® §= afaw g
wrfEd

9 & A% UF WX gATE @0 g
t g ferdiiz ww w7 qow dfiwewe
a7 Feafan #yagdc F1 faer
Ffge M7 AT F1 faem 7 07 w7
v g
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T arr & wmrdke & e W

7% w51 g § e Yfs oo w1 A
W I3 @7 & v fory fw werme
dzrar ® agk & fdr e
afi a3 &1 ol A7 FAFCAZOE
¥ wperehr & w0 25 T
w1 Wegwm s famr mar § 1w
TR Y o Tro wi¥ faggr & ot o &
wg wwr o Hifeasw sarar € 9 g
t,mr AR W § 0 e ans o
fax mR #7 Farw I3 A W
W awe wzrw 7 fafams == w1 @
wifgh 38 F1 qU 3 F sfsmt i

w= % & ag g wgw g fw
THT ¥ THTEETH T TRATH AT 7% 7
foar § safad w7 st Y @
qfusea< fra@de &) gab fad geamy
For a1 feama w1 wew s TfE

Mr. Chairman: How long would
Members like to sit?
Bhri Yashpal BSingh (Kairana):

When work is worship, we must sit
till midnight.

ot gwn W wewTT : 7 07 dw
am Tifgd fF feas A1 ae €0

ot sileTe Am dewr (W)
qiw giw far & fed and
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Mr. Chairman: The tendency to
leave the Chamber after a Member
speaks is not healthy. I would
request Members who have spoken
to continue to sitt Then if the
House agrees, we can restrict the
speeches to flve minutes each.

ot femrer Wy (mTenr) - A,
gy famz | wifaT gw =it & §.9 &
aq fear a7 fF& w0 gawr orw faqaz
TR

=t Wt W e (wgeT)
# wrad qidar svar wigan g f oag
gar waie & fow qT agm & @R
aar a1gy ¥ 1 awmfa agiew, wo
qF @R & % TF Fiwq 2 F T g
a1 ga<t mfedt &, 7gi T S ¢ weft (A
£ ¥ aR § awnar § fr gk s
wET WgTEAT wwT gAr srfen

ot gem ww weww AN
& % 7g weAT wF Inan W17 g §
aorgfer A FET

Mr. Chairman: How many Mem-
bers would like to speak? I find 11
Members standing. At the rate of 5
minutes, it comes to 55 minutes,
Would the House like to sit for
another 55 minutes?

Shrimati Laxmi Bat (Vicarabad):
Those who were sitting here on
Thursday till 7 r. M. and did not get
a chance, should be called first.

Mr. Chalrman: So, the sense of the
House is that we sit up to 7. Let
us agree either to sit up to T or 5
minutes each and we complete the
debate.

Shri Vishram Prasad: Ten minutes
each.

Mr. Chalrman: All right,

ot %o five qrfrm (wamww) -
wwTIfe wgwa, w1 e feafr &
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W IWTEA 9T AFA ¥ AL A gH
ara foad fadr ¥ 1 agtrg & a1 &
a1 g T FY gEa Ry feam g
T I g9 IN 7 fare w7 A g ¥
aa & agy saran fed s # aff avdan

aqrafs TgEE, WA AR FT
i1 ag & f5 aw w1 9AT & AAw ¥
ATeRfAWT FATAT T | WA &1 TEEA
T[T ¥ fAq g7 qgaq a9 33 Nq |
WE greed § WASA F1 Arqiawar
T AW AEA AT ALY ArgaAr fw
faddi & wa garm a1 &fe
W WA #T FH g0 ¢ ar fadwl &
wATH  gArAT WF | WR %
A UF ET A%z & AR qgF W
LECS SRTCE L i
ww gz dar g AR § 1 wOw
%1 FAF Awl & s ¥ Aq T o
& oprm & fe wnF ad W ¥
e afewe wara o w o aw #
0t 1 3w & awi w1 el & w07 wAT,
oft ot ;¥ & wdET W w7 e
T & @ w39 of 1 5 & fzamem
w1 JATHAT &A1 qF 0 1 i wafo
¥ A HATH FATA KT A § AL T AT
@ &7 qmAT wigw

aamafa wgrem, & 3fe 3o &
art & ®1¢ gATE AT A AET wifw
12 TATAT F1 T FTIH A A AEATH A
foqr § 3o gv aF & mf § 1 3EH
ag & fs w7 a7aTe fFami 1 ATH-
Wz aq1 Ifw qeg framan fafam w2,
forari 51 7=t 2% 07 TTF, wraarmE
zIT3A0, WiF A 747 ifx g7 gz
Bstama R A gz foiegma
12 A497 #1 g7 #7349 4 meiz femy
W WTRA 7 A v fear & gAfE
TIAE [ACATHINN ®TH FT FH R |
wawaw arwwigf § 0 & aft
*1gAT fs 3w 9% oY FOTET AR Y |
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afer & g f f& @y ofeee
Trewwa #1 A fgarra 3, 99K ¥9 @
& § 1 Sud fam § fr gfe g sqeen
¥ art ¥ aw #Y qw ofedr g e
w% % femAi §1 fam ma § se@ fag
THEY AT TVET, AT ST ST & A
Iak T femAr arfeae gid § 99 97
fraffm @ ot @) AT wpAT AR R
i = T ®T gieraT SwnT o
9T 7 f& g w7 wwfe & Anfam
¥ wiard wg & wraifra g wfzn )
ag Bt w1 wT §, Fowwwe e
w8, § dwAr gy | oWt e
grar § fis O 8.2 wwawe §, 2feq
g, Iv% A Af faeer & 1 I
aTaTE aga AT & 1w dar gvR
I ¢ Afear goA sy §
ag 3@ 9T AN Ag D & 3@t
waf aff Freran & W\ qEAvET froad-
wqwa § ga ag aq fea § s g
ag oifeet gh gfe Y fe gurdy o
¥ wr Aifa JEwt FEEA g 97
fade it | o wwrd mfwd, § 1 &g
maAEE ® (EED UTTE FOAT wrfEd
o 2ow F1¥W AT FT GEW A
g

geft ara wwefs g, a7 #
fr g7 % <o w1 T g g, wfa-
g=xor &1 WY fry ghan §, & frems
£ A w7 WE oA
o€ S & arAaT TR § oIEaT d
agraar 1 frars w) dhaw £ o
& i & Fom TR e T ad
& & w1 afrpr e fa smA e
g mufize mfaet § | M@ ¥ ag mf At
gz &1 & AfEw gAEET gEAWmIOA
T EMT R

et wweayt 217 3 § fr fewa
*1 ot dzrare w1 e gew fremr
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Fifgm 1 ’fss gasr I ge A7
fam wnar 1 grga aqvd wr w1 oifes
¢t @ fasw de ofwd @
AT g A AvE AT &, 9g Hae
ITiaT afia 2, ag wifaqr A1 G
FTEIT § TErE FY I GAF AT B
IART TF AAATE WG WOT H AT 7AT
# A7 g afFEA w1 6 g §
at g a7 frara w19 &, foama a0
GaT FTX ATAT , IF ATH FAT GATH
T, 7EY A wa aF fea wrg wrEedt
& 7 @ A AT ¥ W7 feEm oW
Y AT w7 v § IHEY WY geET A
wAY ¥ 570 ¥ A7 AT AT A
aarify agET, & smer F
g7 zrgm FGT TA4 & &few #
T3 gfaardr 17 777 FATAT AATE )
7z %% AT At a7 gt § Wy AT
& fau, A% fafeet Y amiw gd
o7 3ad az aa gt Awaw daEods
wiiga &1 A1 d3F AT & IEE A
T 7T 791 AT & AT §3 Feeequd
£ § /064 A17 7 17 frafteyatn 97
gr 1 faoiy fag 9 & 33 9T w0
wad A4 FAT | g UT 2z A
AL AT F T8 Fgd § v wa A
WIAT G0 | R A AMAT qufery
g, At Awaw wE TiAA gt v qr
I8 77 79 397 4 {5 wow 77 0w
TEIT AAT TET AT G A9 AT
THMA 79 FL0 | KIFA g7 0F @7
orr § @ TS & 3z dF WA
0z T § AT A1 ¥helEe & aw
i #wfaz wza1 &, gafa g A9
T g7 ffi—
“The surpluses and deficits of the
different States in the Union will
be assessed and periodically revis-

ed, if necessary, by the Planning
Commission assisted by the

Agricultural Prices Commission,
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The decisions of the Planning
Commission will be binding on
all States.”

Afe ag o At gwr 1 gEG a1d
I THR FIOEEL WA IHE TF &0
g1, ag o FAMAT TRz gIAn
AET wTRA 1 Fif 137 H Ao Fag T
Hz §, F1% ¥ adt & 1 mfem qU
FgaT ¢ fa—

“The Uniform policy of com-
pulsory lavy and  procurement
should be introduced through out
the country.”

gga |ate st g cfigfaw
fodegeT o% ©T &1 | F wET A
w1 wgd § F o e a1 aw a9
IEHA T rew TadAT w5, Afwa
o1 fFgme g 9u1 FET § I9E OF
HE WYA T=q0 w1 &4 # AU wey
TE & 1 A7 At T A awian F1F 7
g # v AR freen =fEn @7
gt # AT wArw e atfgn w0
ofygzfam fexdizma @ =rien
o7 gz W1 %T #1 fawmw § oag o
wrigz 2Tw & g W aEf 'ar wmigg
ag fasmw made 1 Far Iifaw

Mr. Chairman:
now.

Please  conclude

wt §o famo aifew @ & mw
arardt § fx s wa aiw fkea
& arrn g o o @RIy §1ovw
§ 37 9T AT WA AT o

Shri 8. B. Patii: Mr. Chairman,
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oft feaw SWTT @9 S
T A7 a7 gewt A1 e ¢

Mr, Chairman: Your party has got
only two minutes.

Shri Vishram Prasad: Then why
don't you tell me so that I can go?

Mr. Chairman:
way. Only two
get.

This is not that
minutes you will

oft gwarer fag : gz &1 WML
qrE gut At | qgH ag 1 e o A
&5 & gas1 qiv fame fram

oft frsrm T ¢ WO WA FE
T 7ge 7 a1 fF 7 2% fawe dad
fre o= e gt W A w@d €
g faqz
Mr. Chairman: We are giving

according to the time allotted to the
groups.

Shri S. B. Patll (Bijapur South):
At the outset I am really grateful to
the hon. Minister of Food and Agri-
culture for taking up this important
question of food situation in  the
country in this august House for
discussion. I am also thankful to you
for giving me an  opportunily to
express my views on the burning
question and I will try my best to
examine the real situation as a true
and practical agriculturist, mainly
from the practical point of view.

In morning's papers there is a
news under the headline ‘Ministers
just rubber stamps' and I quote from
that news item:

“Union Food Minister C.
Subramaniam today listed some
major features of the present
administrative structure which
are impedmg the country's pro-
gress. He said that a Minister
has no choice but to function as
a rubber stamp of the depart-
ment because only the ‘fnal’

and Drought 588¢
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scheme without any alternative
proposals is placed before him.
He thus has no alternative except
to agree with the proposal before
him."”

There is another poimt he made:

“75 per cent of the officials in
the Union Food Ministry had
neither any agricultural back-
ground nor a rural outlook.”

That is one point in
failure of food and
policies of Government.

regard to the
agricultural

There is another point also, and
that is also worth quoting. I may
refer to what the American Ambas-
sador, Mr. Chester Bowles, said
regarding the food problem, He said:

“Land in equality is a bottle-
neck clogging the creative energy

of the people; a bottleneck that
must be broken."

He further said:

“Land reforms are not the
solution, of course; it is the first

essential step to agricultural
improvement, to consolidate
fragmented  holdings and the

development of rural co-opera-
tives and the speedy execution of
land reforms programmes is vital
for increasing agricultural pro-
duction and strengthening the
buse of the rural economy.”

These are the two important bottle-
necks straining the great energy of
the country. Therefore, the country
is passing through a food crisis as

never experienced before. Soaring
pri_ces of foodgrains have rendered
existence a burden to the common

man. Experts, the State Guvernments
and the Central Government and the
Planning Commission are devoling
their long and protracted thinking
hours to this important matter, but
the question still defles solution. It
is necessary to give a cool throught
as to where exactly the malady exists
and how best to remove the sour
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spot 30 that agriculture marches
shead, healthy and radiant, on the
onward path of progress spreading
prosperity everywhere in the country.

We must recognise one basic fact
that a good harvest is no longer a
natural phanomanon. It is a result
of sustained efforts. In fact, it is
human  performance. Unless we
recognise this fundamental fact, we
are likely to err in our planning.

According to the Food  Minister,
the yield may be less than eighty
million tons as compared to last year.
If we add the six or seven million
tons of imports under PL 480, the
deficiency adds up to 14 to 15 mil-
lion tons. This is nearly one-fourth
of the food available for consumption,
This proportion has even worse

implication. In the first place, the
rich people and the producers will
not reduce their consumption; and

the deficiency for the rest may rise
to one half. Secondly, as there are
restrictions or movement of food-
grains between States, and even
districts, the deficiency may be
higher. For instance, my State of
Mysore estimates this year only 50
per cent yield, when even normally
there is a five per cent deficiency.

Thirdly, the forecasts of famine
will increase hoarding and under the
most wasteful conditions, hoarders
will try to escape detection by Gov-
ernment and even by starving mobs.

Our objective must be to achieve
self-sufficiency in food within our
country within limited resources of
our own, in order to feed our popu-
lation and huild up & mation which is
healthier and stronger. Dependence
on PL 480 imports is not only bad for
this country, bad for the economic
development of the country, but it
under mines also our self-confidence
and self-respect. The country has
o stand on its own legs and & begin-
ning has to be made now towards

welf-gufficiency.
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Productivity per acre in agricul-
ture in our country is about one-
fourth or one fifth of what is obtaining
in other advanced countries. During
the three five year Plans we have in-
creased our production of cereals by
only 30 million tons. The index of
agricultural production as a whole
shows an average annual rise of three
per cent only. But the popu.n.laiiun
has been growing at the rate of 2.2
to 2.4 per cent, The level of produc-
tivity in Indian agriculture is not
comparable with the advanced
countries of the world. For example,
in regard to wheat, the farmers in

West Germany are producing 34
quintals per hectare; a hestare is
about two and a half acres; UK, 43.5
quintals per hectare; India, 89;

Japan, 25.0; the world average comes
to 12.6 quintals per hectare.

In regard to rice, we are produc-
ing only 13.8 quintals per hectare;
the world average is 19.9 quintals.
Italy produces 549 quintals, USA,
418, UAR, 58.8, Australia, 600, per
hectare. There are various factors
affecting the agricultural production
in our country. Under the present
circumstances, and under the pre-
sent system of production, skill plays
an important role. Risks and un-
certainties inherent in  agriculture
are factors to be reckomed with.
There are three kinds of risks—price
risk, weather risk and technical
risk. The existence of these three
risks governs the cost and flow of
credit, which in turn governs invest-
ment in agriculture.

Lastly, 1 submit that food must be
treated as a national subject and
the whole nation must be treated as
one zone. No one should have the
right to hold up others. Unless
energetic steps are taken to deal
with agricultural lag and spiralling
of essential commodity prices, the
entire country would be engulfed in
a catagtrophe.
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st amitfey wat (@)
qaaf+ wgray, @7 fedf { e wweam
o frma gy | A A O
W@ E | o ¥ A v Y § eang
grer aga f fram g e Te F At ¥
fadiq o 2 A wew@
wfe & g are A ol Y we v @y
7EaT F1 737 & §5 97 AT ST AT
aFeqT B AT ATty qv, e ¥ for |

i ¥ wecan A Y 1 fewT B
g & AT EL A0 W AT FF 0H JeqI-
¥4 FTAT T1gA! § Wi ag T1gen & e dew
FeRy itz a1 1 Afe ot A o fewwwm a1
FATATT TET F STONT SHET OHL SAF
FI7T ST FET | OUT IHRT AE TAT
Fam fx 17 AT &1 gAT JWF 79
o1 Adf & 31 IEF FwAT 7 forfigear v
AT Fwfaw & 1 afe s Ay
i & favrm are w1 Q@1 @
faTrft =47 & F1T A A W wEET
Y wer 3 AT 7 399 A fafeag
*7 g%d q, 7 [ eqna & g5 fagg =1
LSS UL ot iR L il (L |
g w1t ¢, ow fag & ot o o e
faare AT wgeT 1 A fag
T wvT wel F1 o f

wfa  3afx & foq g@ amar £
fake w&va 1 & waan g e ogeht
@1 ag ¢ fa fafaw wamagi 91—
el 74t & 1 sfriom oo A
wrg =7y qama W7 weqfTE
FAATHE  AQ FTENON 3T FMET
OAT W7 7 FL ¢ F 1wl avea
T WA gNET ®1 g a0 § A1 gfa
gAY ® weda #1 g 0y omET,
¥ garagt £ w0 v afgg 3w
graeht g | swow ¥ fawmr v
W €T T o o S gwfe aff

and ht
Mﬁom:,}sm
1wt & v fag e ey
O wqT 3wy fg g w0 wifee
arfe qoear w7 g fomer &%

@ & ¥ wvoer ag e
smg fie o wafoat g < Uy § ek
WO g WO gt g Adt gy
at § 1 wgr a% fgarf T oaaew
b, o o fend grwary & frd
*1 wwr fomay § a7 35 a7z wiw
& form srreree & qwET 1 W fivwTa
¥ T 59T E1 oY Ay oy Wt A ?
W IHA Zq¥ dw g & ey wwi
forat & wfv 3EwT 35 qTHE Tae
¥ forg 3 g1 § & swwT ofon
mpatfezqmam oft a7 www,
v & ag wva o faadl o ¥ b
g1 91T | wiw Og maAAe € afwd
L4

W gwraT w1y ¥4 fe Idm &
for faielt €1 ot o= o wfe gfie &
fgera & &1 st 1 w1y gfa 1 i 0w
UM w1AE §, wE LW Wiy gas)
AT wT gvd | ag wfew sOw §
i fex WY pfy & farg o Farorefy oY
AT § FEe T Fhir w1 & ardy arer
faorsft & g famrar o amen @
WIT o s § v 6 ot g §
Y wrwr wf w1 |t wa 7o § avg
&Y EET GIEETE TAT TH

g% gy gal w d
forg qa & TarE §77 w7 177 AAr §
IEET qeu TR WY war var 047
Ut FATE W 450 FTT A AATE
€ H7g 78 Fia 61 Al awAr § )

w9 W7 WY 14 QTR GIHT W HEV
3000 % wrar k wr 25 grd T Wy
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FTEFTT 9000 H WATE IF T
gr9q AT "X 9@ gAR ggE
o Y & 1 gaF AT gz ¥ e oo
agd & fr gfr £t 3afa 7 € o
SATE ST ATFRY FIAT K1EA § O A
gera § O wrg sdfaime dddaw &
FF2¢ aarky w1 TH AT 9T gaETES
TqET Bifeq | oA FaTE ATt Hag o
FEW JEA AT TET &, A AT G 4T
agz ¥ | Y gwar & fw gL gt &
ol FqFRT T G0 FH® F fag
dar fwgr o wgr g1 W gt fmar
T, A U OF TG TS 29 g 0 g
fag sOFTT £ 32T Fr 7L qITA
T gTET 8y Z4r afge AT F
weqAT A1 Y wAT ArfEw

faa =i 7 Zeed @R gu &
I ®1 g7 ag b fgar § oo
FYET T A0 E, A1 IH FT AN A1
1% gfaar 7 & | &7 a9 FOa &
737 97 A1 Az A0 fhar arfw
foet ST & d%args: wifor &Y @
azi W FdEd T oAt W Ard,
gl 7T FEx At 9 TFEd w1
ffar % AT 37 ¥ #2997 9@ 399 4
fea srd  g@% gATar 23T T AATY
& fag @oere &1 Sraw wrae, qiae
=T W HLE qTA K sAeqn o
FrAr AT | war ATRT 3T Weg-
FAT AT AT FH AT AWM

o1 foaf 77 & fis wrE ot Gm
wIW AF0 @Al @ @ 8, o fr owfo
& fam aargee fag g1 w7 fom & A
qAEAT & FY

STz 71 aifeet aga fedfee
¢ | wuw smfnfai w1 wgh § fe
& framt & oo wdR, faw & ¥ gw
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37 1 K&l A 1 GHET Ad7 FJqr
grar & 7 gargee & fedr gark faw
aEmye g3 ¥ afad fiw |, arly won
sfa 77 ¥ fage & 794 @iz @ &
o7 wEreg v qA & frmry § maAde
FIRE I Mgugfadar saq
¢ fe 39 wwrr | gvdz wEwr @@
ey T 9T TIAHE F1 A F A AR
ZATLRIT KT A AKATT & ATY,
T AT A1 AET F wE
STET ATl AT Ay ¥ qUE Y S,
afew <t aga A g, w6,
Far fe Taive 7z weafie w Y,
a fifafy smagm o @ @
forg & afied amt & wek A1 aga I¥
THY 9T 1 ;WA |

o fae og smawms & fs gowTT
SR & gt W W) Qiaar ey
TUH 1 FW R HeTHqi H o A
BT 3T g af et g o &
w1 f§ A Az A WA v W
ari #Y wre faviy sara &, aife gy
T AT A g g A

awafa s« R e Fag o

_ ot gwR WA wSAW : FEMGT
agrEg, garlr aEf €1 FET @
wrAT aTfE WR & W qTF F A
rfge 1| 7% T TR A SR E1 @Y
&1 79 W A AEH ALY T A%
TEAT TR § | W U agd W
71 e Afvw S aw ¥ @ A
difaw |
Mr. Chairman: Now he has caught
my eye. I will give a chance to his
party also, The hon. Member may
resume his seat.

ot qurer feg + weafir Wy,
a o wdwarefet & s g,
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I & aga d gt ara §, fora & Framai
® [T qATEA® &, FTAT F AT AT &,
#frr e saew & arg 39w fed
A7E ¥ gvg AN E

qo dte FAw FHET ¥ HAW
Fel A vy & fs Ow Sied gEEe
e fg e @1 g § fF 9a & wivtew
#r gETg W &, I B @ W foma
@ fredt &, & =gl o wa A
Ty W W AU & wEder § A=
T ¥ A AU aw e A
WTEHT FT TUH ¢ g | T go o o
#o ¥ FAHT FHAT T AAARG |
AT A w) AT E, I w7 FE Sfwa
qe g Wfgn, dfews 40 A6
sifeg 1

gw oz &fw 5w 3w ¥, W= RS W
A A w7 8, A % 3T e
iver vk amEi W@
w1 &I mffmi'wa‘r'm §|
rsuarrr‘ftr( are faan

zi?ﬂ”

¥ AT 9% wuT §, O W g1 W
& wr ww w3 2w gHEe Hto
QHe ®AFT HEE A Tw 5w
w7 uutrzde fow go e @, % &5t
Ferartd & 2 & femm @ 1 F Am
W am w1 o e § fr e s
F F1 frwfw awa g 1o ow
aEF WA T g, afea AR R
T oA £

Wi g a8 & fe o /W
A w7 g%X, IT wY Ay fAr
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¢ 1 formr aga W fw e ow
ot T feg & o ot & v 2w e
e w707 | forw & A o
o 7 ®1, T 9y wiw & o @
t 5 fiw oo w4
Mr. Chairman: The hon. Member
should use dignified language.

ft qerere few: 78 #1E gATTfAaT-
Helt ama 4 § 1 I ared Ay
®Y &1 ag I wofr § 1 & W
LR AL S R Ol

oy A ¥ gEE sumEr e
g o T &, W o ' W A g,
& 0% OF 9T WA A1 A P

TR & g F A gy aw
¥ TuTH FE0® 0wy I o6t & fam
¥ ot gt g 1 Ao 4 frid &

gfaw aref gam gwET 8, fom

¥ amE w9 ogm o §
Fafer &1 W& gemr gy
azr ok gmT A wfeat & &
fedza  wo 9w § 6 @ wog
7T ZAET o7 gk g AW 4
sfeai &1 = w7y gFE wiE F
ofee W A T ow & 9w
Wi & A A W W AR
g 94 ® dqmarT w1 v oAy
g

WTH SAvaEAT TR AT A1 § R
Gecit A i - ol
FAm T w1 FA g wfgwr
% frm s wm Aw grie e
THe WIfERH Tt WAT ¥ mEwH A
T fran smrm, wa aw fefeee
= femt % areardt Wt wfzmmt
w1 4 A F fom omiw miw # A
A, AA A% GG AT HAEAT gA AR
& wadft § | o7 o wgw fedw
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fafeg) & feqdt fafrees ¥ ag ow
ax wia wiw § om wc fawg ¥
w3 ¥ 3 # ggefa W F@ 9,
a7 f5 9 w74t o, F18 ag fawen
9HE AE FvA qT—a9 ag 99 9T
e faw 9w ¥ " @i qder
TR F araE AU RS IO FW Y
W W AATeE F At ST qEER
At T wT o wT W w4, aft
™ ¥ w faere g

WET W GORTT A Q% WE FOT
e frm, ama, ) fF & g mr
Iq ¥ g ¥ g dfigaqwm w1 ww
¥ foar s wwfr oo
= fear mn o feelt & o A
AT FTAW FA AT Y E 1 AT A
worE i G gy o §, Ay feeelt
R woaTa § wwdt g 7 A W
afmr ©: v a0 o wEE A
qr o\ Wi FORTT 19 T AT 9
it 1 ¥ %Y v AT T owr few ¥
faef ot ! ¥ wogmT ¥ R
it |

o Sww 6 e e
g omimng wmiEw
¥ vz amfir o1 fas S feelt T
fraar & | ¥ ag wW AF T3 ?

X9 awET &1 faT T W W% g
‘fr foara &) dyer frmr s WY
w6 g%y § 97 w1 &
s W g% fgmr gy i @ S
aff v we &, 9 ¥ wha o A
oy ) AN A oA Y grfeR &t
TR Q § TWyqamaw f
& oifeerar o pEre W ST AR E,
¥t 3R & ww s g ¥ feeAT
xaq faear & wifes, smem woa T
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¥ W, A fggEE F qwaw fegw
%3 ¥ o Ara T fean, St g
giffeam & Awaw fedw e § 9
arg ww faw § s<rafagi &
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gt A8 mET W Teeq #
o 9 @ ¢ W W o g
WAW ¥ 48 FUT TIH § AFET AT
@ ¢, dferag wew § fe gw
24 FOTEW FHo TER  weETEn
WA 12 FUT 594 2T, a1 arer
¥ 12 FOITQ FNT TP LW
TE ¥ UG % 74 7 6
@ ¥ W TRy R
® gg ¥, &t Towmw oW
AT @ A WA AT | AT A
FRIT AE 9T 80 FOF T A §,
affn 98 # ot A oF qz N
T WY W TR oW
T fem ® g A W

® s § 6 wrd @ faw
T, A1 39 quier Aw@r ¥ oy

3

g1 mar ¢ fe me v, anfe qw
& T et g w
F wwy wran, A 3w ¥ fawr
&1 &g g fir ag aoeTe
witaTg ¥ WA # faegw
U ogAsT wF Aft &
qA 7 @ 5§ ® W
# fan W@ g
feg fwa atg ®r fam
§ | gt waTA Al WY
fie At AT dr=i ¥ W owQ

¥ WT gOT gedt AW ¥q W
mmamrgﬁwrrrfmlﬁr
& & & qu 7 aeft ¥ e
T b TET AW R § W
mmwﬂamfmﬁﬁfﬂnﬁt:

%4
a%3§;a§§

2111
i
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w0 4 91 (% 9 & O & g gt
dar wT A g 1 JA T F A
w1 &7 | {6 &7 g TR 9 | e
wedi § (el W AT § @ e
FuEil % W &AW W gE
w7 & fx d & fog qrdt Al @ A,
A% @A1 & faq ardt o1 groma 9 7§
&1, gaf g [T e e d o
ag A% 7dY & 1 WTs AT QAT HIAH g
g fs dvav Wil g & &3 T & | EWIT
agi TARgE * weEw wIfEAT Aw qEr
Tt & fax #1 @r T Fart waAv
dfae g & 1 W AEr AW 9T
HAA ®I qEgT H 9T @ § IANT
R F T qIT AT KL TG E | W
ot Farci & ot # g dav A adf
g% § 37 & gy wgt wgy amar § fe
g T A qwar da g fr A
Are g &t v fem o 1 o ¥
Tgt AgT w1 arAT wgAr aw ad §, fy
1 qoT Gaw & fag o far awe T4
T g 9T oAy wgr £ R ogEvc e
ars), e T a7 W ATeY 1 0
FORIK W RN ¢ gy WL A
az e wreRfon et §, At
oz & figra & aar wied § Wit
weft e frrew & fgamm @ dw W
b ot wem wdw A7 FTET WOOW
& W ot T T T e
agi v W & fam A § Af e
aw ggT yw A F ) feg ag @
LeCond B o I

1952 ¥ gATTT &W WTATW & FTA
Fogmfmicn dw W @ o w
9w § faar gar amr § &7 &%
OTaTA W AR W agEr o §, & &9
g9 w4 wwT e ama &) ag s
arar ¢ fr ¥9 @9 262 FTOEEHE
T SATH g g | & quwa g fe
262 ¥ v we feel ® s
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fear amd At Zwd w9 7 gEAn =
B AFAT & 1 7% A= & fAw owe
faas wmax faqir d § w960 9%
&7 fgur s, fas A1 7 &1 wre. gasT <
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a1 ga & Atz @ & 1 g e &
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g% fog @ # AORT IART A%
s & A4F 3T & 1 & wrT w7 wAeEt
e Argen § 1% a8 2 2@y aeeqr
T AT TATHT § TG IAL KT AWE g
FOAAT | AET AHA AT FOAGT 4T
Ffea wm 77 ¥ gy swm AT W
5 F1 H47 AT 72 T | TTHRAGR A/
o =T At faur o A F 5 & =
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T AT TAHE 1 AT ¥ AT
fawsfl a7 gEIE T FT T ar
TAEGIT WY EW F1 AW d&T v ¥
wFar & $1 A wW K1 w E, IAw Ag
quET aFaT & | ag & % ¥ @@
wg %0 |



5901

Shri M. L. Jadhav (Malegaon): In
Masharashtra the monsoon was late—
the in. temb and
October  did not come Therefore,
there is a heavy drought in Maha-
rashtra and this has resulted in
increase in prices and shortage of
foodstuffs. We find that the markets,
the weekly baraars, are full of cattle
and the cattle prices have gone down
to such an extent that nobody is pre-
pared to purchase cattle in the market.
There is shortage of food, there is
shortage of fodder and there is likely
to be shortage of drinking water also.
These are the three problems which
were never faced in the State. For the
last 100 years such a drought was not
there. It can only be compared with
the Bengal of 1943. What happened
in Bengal in 1943 can be said to be the
present sltuation in Maharashtra.
To meet this, it is very necessary that
the Centre shoulg come to the help
of Maharashtra; not only more food
should be given, but it is necessary
that fodder should also be given for
the cattle. At the same time efforts
should be made to provide for more
Irrigational projects. In Maharashtra
there is only 5% of irrigatfon, includ-
ing that of well. When we take into
consideration the irrigation with canals
it is very necessary that this 5%
irrigation should be increased. 1t is
very necessary thrat efforts are made
to have medium, minor ang major
irrigation schemes in this drought-
affecteq area because it can provide
relief to the famine-stricken people;
it can also help to save future drou-
ghts; it may also help to remove the
hardshipe that are being caused by
this drought to the people of Maha-
rashtra.

It has been said by the revered
member, Dr. Aney, that, because food-
stuffs were removed from Vidharba to
Bombay, there has been shortage in
Vidharba. T am sorry to say that this
state of affairs is not correct. For
Bombay separate quoty has been pro-
vided by the Centre and Bombay s
fed by the Centre. I say that drought
is everywhere; it is not only in Vid-
tarba, but it is also in Maharashtrs.
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The whole of Maharashtra is affected
by drought. Therafore, we find that

there is shortage of food; there is
price increase. There was an argu-
ment that it was because the States
were. formed on & linguistic. basts.
But T would submit that there l.l no
room for that.

When there is drought, we find tha.
there is shortage of oil; we find
people are not getling oil and a number
of diesel pumps are lying idle because
of shortage of oll in Maharashtra, 1
think it is for the Government to
supply this oil; it is for the Govern-
ment to see that pumps do not remsin
idle and whatever gfforts are made t0
raise rabi crop, these efforts should be
helped by supplying ntcunry oll
for the pumps. ,

I find that the charges for the
machinery have gone up. These mer-
chants are trying fo have blackmarktet
with respect to some of the machines
which are not readily given to the
cultivators. Therefore, it is vety
T y that Gov ' enters
the markey and sees that the cultiva-
tors get these machines. When there
15 shortage of food, short term measu-
res such as gupply of oil and supply
of machines are very necessary to
overcome the drought. Therefore, I
appeal that the Centre ghould come
to the help of Maharashtra, whick is
very much affected by the drought, by
supplying food and fodder. When we
say that P L. 480 should be stopped, I
say that it should be stopped when we
can be self-supporting in food. When
there is drought, when there is shor-
tage of food in the country, how can
we stop the P. L. 4807 In the long
run, of course, we cannot depend on
P. L. 480 or on any other source of
supply from any other country because
we cannot afford to be beggars. But
at the game time, when we are in
difficulty, when we are short of pood,
i{ is very necessary that we approach
the U.S.A. and some other countries
and try to get foodstuffs from them.

With these remarks, I conclude.
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sitadt welrarg : wveT, WfwLT |
T ¥ 1Y #) FraE AT iy

Mr, Chairman: Please sit down.

Shri Priya Gupta (Katihar):
much time?

How

Mr. Chalrman: Two minutes,

Shri- Priya Gupta:
minutes.

I will take 1}

Mr. Chalrman: Complete
minutes.

Shri Priys Gupta: 1 will obey more
than what you want me to obey,

two

It is unfortunate that one cannot
even formulate a point in two minutes.

1 only wish to ask for certain clari-
ficati of the Minister of Food and
Agriculture, whether, first as per the
promise of the Prime Minister and
the Food Minister to call a conference
with the Opposition Membera for a
long-ferm solution of the problem, 2
meeting is going to be called or it is
still in the air.

The Deputy Minister in the Ministry
of Food and Agriculture (Shri D, E.
Chavan): That meeting was called.

Shri Priya Gupta: One moel.lnq was
called for ghort-term policy decision.

Mr., Chalrman: The hon, Minister
may answer al the time of reply, not
now.

Shri Priya Gupta: Secondly, who 1s
responsible for the supply, procure-
ment and other things relating to food
problem in Indla, whether States or
Central Government, how are they
to be co-ordinated? Until this is
decided, all policies adopted here in

and . Drought
Conditions (Ms.)
this House, in all the sub-committees,
will never be fruitful.

After 174 hours of discussion for
these three or four days by the sup-
resne body of this nation, we are
deciding the fate of 45 crores of
people. But ‘we look inlo the papers
and we find that the Minister is golng
to wind up the debate by his speech
and bring a solution. 1 do not know
what solution the Minister will bring
tomorrow to indicate that this House
has successfully solved the problem.

Kindly remind me when It is two
minutes.

s910°

Governunent has opened falr price
shops, very nice, but for three months
continuously, not a single dama of
rice has been avallable anywhere in
Asansol, Bongaigaon, Alipur-Buars,
Kurseong, Kstihar and other places.
1 have quoted three States, Assam,
West Bengal and Bihar,

There is the Food Corporation of
India. The Government of Indla
decided on it because the middle
people should not be private men, and
therefore the Government of India
has luid out Rs. 100 crores and set up
F.C.1. And who is the Chairman of Iit7
A classiriend of Mr. Subramaniam,
Mr. A T. Pai, and the owner of a
bank. He is a business magnate. He
has been put in charge as Chairman of
the Corporation. And there the ap-
pointments are made very nicely! 1
will not mention the name of the lady,
it iz Lalita Shethy or somebody who
was personal assistant to some officer
for six months, promoted in Class II,
now recommended for Class 1. All
nepotism, corruption, manmani treat-
ment is going on there in the recrult-
ment pollcy of the southern zone of
F.CI1. Two parallel organisations are
running, one in the name of FCI, and
another in the name of fhe Food
Ministry of the Government of Indla.
Both are running the same organisa-
tion and some of the subjects are
transferred to the food corporation of
India. There Is increase In the total
expenditure, 'Wil] Mr, Syubremaniam
take Dote of it '
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[Shri Priya Gupta)

Lastly, about the employees, I am
sorry to mention here that the same
work—the resolution is there—will be
takeri over by the FCI, work which is
being done by the food department of
thé govérnment. Why should the
sérvice conditions of the employees be
ctirtalled? Why should the protec-
tion of article 311 in matters relating
to termination or removal of service
or dismissed be denied to them? Why
should the seniority Rules of Food
Department employees not be pro-
tected there? 'Why should not the
assurances held out to them in Parlia-
ment in respect of service conditions
be honoured? 1 want to know all
these clarifieations- when the Minister
replies tomorrow because these are
very fundamental things....

‘M. Chairman:
your séntence.

Shri Priya Gupta: Thank you for
your migrcy. 1. desire the Minister to
kindly keep in mind these points and
dgive replies to them. I will be grate-
ful to him. It will serve the people of
India and the hundreds of workers in
the southern zone and other zones
ais0 who are there. Why eannot the
different States be co-ordinated in
respect of the working of the FCI?

Shri Bakar All Mirsa (Warrangul):
Many hon. Members of the House sug-
gested that there should be eco-ordi-
nation Betwéden the Food Ministry and
the Irrigation Ministry and the Com-
munity Devel t Ministry. In

Yeu caun complete
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in my own constituency of Warrangl
and the neighbouring constituency of
Khammam and Rayalaseema area
there is really failure of crop. Of
course in the rice belt things are not
so bad. That ig the view expressed
by Dr. Aney also and some others
Conditions of scarcity are there and
we could not but accept the help that
any country may give at this time.
‘The point is this. Why are we facing
such a situation now? What is the
cause? When PL 480 was mentioned
in this House the previous Food
Minister, Mr. 8, K. Patil said that he
was going to build a buffer stock.
Where is that buffer stock? Even an
important minister like Mr. T. T.
Krishnamachari saig the other day
that last year, there was 88.8 milllon
tons record production and that there
is still foodgrains in the wnarket with
the merchanis and the traders. It is
not mentioned by anybody who is not
fully aware of the gstatistics and coh-
ditions in the country, but by a very
responsible Minister. Even when
there was & bumper crop and we weTe
also importing under PL 480, how is
that not a single ton of grain was put
aside as buffer stock? Is it not the
responsibility of the food Minister
when he has made that commitment
while taking that aid for a particular
purpose and aim, to adhere to that
aim?

Now the problem is that of produe-
tion. Semebody has 2ald. 1 do not

fact, some have suggestedq that these
ahould be combined into ome Look-
ing at the treasury benches I see that
not a single minister representing sny
of the ministries is present here. Only
the Deputy Minister ia ucting for the
whole Cabinet but even he i pot
taking down any notes, This & not
really being fair to the House, Mr.
Subyr has led for co-
operalion. Surély when the country
is tacing such a tragic situation, such

eooperanon is l. Some peopl
shy thet searity _reports ere exag-
derated. 1 pA that, b

r who— that our economy Is
consumer griented und not produser
otfented. And that is quite true, be-
cause if you are thinking of producers
then you must take into account those
factors which help production. One
factor is known all over the world,
and that is hig prices. If you give
high prices, it acts as an incentive for
produétion, end there is greater pro-
duetlon; that Incentive is being denied
to the cultivator. The resson advanc-
ed by Shri Subramaniam is that we
have to have rationing and we should
take eare of the poor; and that It the
prices are too high, the poor  wilt
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suffer, The peasant also is a poor
person. There are more poos
peasants than poor people in the
cities, If you are thinking of the
poor people alone, then 1 ask you
you loek at the difference between the
poor person in a city and a poor cul-
tivator. The poor person in the city
say, a chaprassi can make some
more money elsewhere also and be-
come a Jamedar—leave alone all other
1 while a t cultivator
with half to two aeres of land ean
only get s fixed income; all he has to
do or can do is to cultivate his Tand
which may extend, say, five to 10
acres at the most. There is no addi-
tional income of any kind and if he
has to make any money at all, that is
only from the produce from the land,
and so, if you fix a ceiling on the price
of his produce, it means that you not
only seal his fate for w short period
but indeed for the rest of the life of
the cultivator, the cultivator has abso-
lutely no future. Therefore, if you
have this kind of limitafion on prices,
then your economy is not producer-
oriented as far as production is con-
cerned.

1 can understand there may be some
reasons for having fixed prices and
for controlling prices. If you do that
you are teking something from the
pocket of the poor cultivator, and it
becomes necessary for the Govern-
'ment to compensate him in some
other way. What other compensation
you are giving? A person in the city
gets money at a much cheaper rate
than the person in the villages and
a person in the city gets things done
more quickly than a person ip the
villages. How are you helping him?
Is it not possible to distribute some
diesel engines and pumps and so on
and make the villagers pay for them
in 10 to 15 years' time? Why put so
many restrictions and all that? You
are spending money on big projects,
why did you not in the past give or
spend 2 few hundred crores in giving
pumps to the peasants and lat them
pay back in say 20 yecars or so. Even
if you lose that ‘money, what really do
you lose, because production is going
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to rise, and that Is indirect gain.

There is also the State Bank of
India. When that was done, there was
was converted, inta the State Bank of
India. When that was done, there was
definite commitment that it will help
the ggriculturists. What help has the
State Bank of India given? Nothing
at all, practically nothing.

Then | come to one very important
point and that is the question of land.
Ag Achprya Kripalani also said, 50 per
cent of the land in this country is in
the hands of bigger producers, and the
other 50 per cent is in the hands of
the people who live fromm hand to
mouth. 42 per cent of the cultivators
own less than a hectare; that is the
Government of India figure. If a
person has got only one acre or half
an acre, it does not nmtter what you
give him by way of manure, chemioal
fertilisars, etc,

Mr Chalrman: The hon. Member's
time iz up.

Shri Bakar Ali Mirsa: Two minutes
more. Even then, with the increase
in productian, that will be suMcient
only for himself. So, you should mot
only ider the question of great
production but you must produce a
marketable surplus. All these 42 per
cent of the cullivators are not pro-
ducers in that sense; but they are
consumers. Therefore, if you want
the production really to rise, these
small holdings must go. FEither you
must have consolidation or try co-
operative farming—which yod know it
is a very dificult thing to actually
work out. If you cannot do it, then,
you must get rand from the bigger
holdery and give land to those who
have uneconomic holdings, instead of
giving some Jand to the landless
people and asking them to wotk on
it, because in the lalter case, It isx an
uneconomic sort of thing and that is
not a production-oriented scheme. All
these small plolg must be converted
into economic holdings and for that
there iz also a political reason.

In villages today, you find ome or
two big zamindars—blg landliords—
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who perhaps live in the city and let
out their lands on crop-sharing. Crop-
sharing is recognised as the worst
form of productive method. There is
the theory of Mao Tse Tung that the
weaker and more numerous party
should attack the stronger; the small
landlord should attack the big land-
lord; in turn, the  wvillages should
attack the cities. That plan has suc-
ceded in China. If you want to pre-
vent .communism spreading in this
ecountry, you have to see that the
villages become simply invulnerable
to such an attack. That is only pos-
sible it you have a large number of
economic holdings and make them
take some interest in education, folk
dance, etc. and they have gome leisure
and some savings to use in their deve-
lopment. I will stress on the Food
Minister to give more thought to this
matter especially when the Planning
Commission and other experts also
say ‘that the land reforms are pot
being implemented. The FAO also
says that the problem in this country
is the neglect of land reforms. Ame-
rica has given a more equitable dis-
tribution of land to Japanese culti-
vators under MacArthur, but in India,
we profess socialism, but have not
done anything in this matter.

The minister may say it is a State
subject. But a party which is com-
mitted to this and which is ruling in
every State cannot get away making
this technical excuse. If there is need
for an amendment of the Constitution,
ameng it and implement this policy.

ot fowm wee . st o 2
g Aty forardy o & war i garlt
ForTe mTa aweqt % fau adr fafam
grLIa e LA oz & oW
Fadt fafree agi &3 &, 1 fir qg s
@ o T w g 1wy Tieew
*t wgw ¥ awy fawrd S, wegf
ez HofY, €NY WA w1 agi g
wifge w1 @ ga w5t £1 W agl
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g g At | Afwd b frcd fafeee
& ¥ oy fee g quRT WY

ot & qar & W g foed
18 et # o wuere A faaw ot wiw
fara & ga et § | oy wefr gusrcd
¥ 9T e At § 9T e 9
Y %% MEewa g § 1 afx wegfaey
FFFqAz Ay oely, g @ Wi AWy
grar @t & warer v fipe wwie
Teaw & WiFE aArd W § aqr queTe
wY o fao oy & 1 gAY agt oF wEw
§ 5 wage A Wiy T, 2% AT
wrati Th T @rar | #iwT & a1 W
FUFIT FT ORGT ANZ wEATE | g
aATE WAy W mIR § v gat
FETIRW ¥ |7 AT O wraes €T
0¥ TIGT X WTAT AT, OF  wNT
AT ¥ WTEE W 0% T & |iAr
v oag faw @ & | Oy S Y A1
w1 7F W awdT o 7 gAY %
Sz A3 G%ar § 1

wHE I ¥ w37 % T w1 oAq
&, Afew maz met A ¥ g A
fir q&f Fore w3w ¥ fFq v O wa
Ty § 1w e T o
2w 1 farare Y @A Ay § ) W
AF fEa ZET oWW w0 TR
T & A1 AW men qer difw,
weedy fasreft ffwc | wor e @g R
fr fagem w0 @1 wegdifaw = &
fe v o gfe faorefr £y amft  si7
fear &1 19 9% gfz | iy fwam
o 3 Y, faoeft awl 3 W M
dararT ® a7 1 Far fiF sToRT g
BE A &7 qrEfe® § R wroaw
OF TFE THIT FT qmAr B 5 sgaegy
At 6 7T gAY Ay oawA oA
Farard ¥ wsfre swarear o A v
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TEF A1 THAfe @ o g
THET WA 200 ¥TAT 27 @ wir Famdr
T A ;R T & 34 faq azo
& 9T 7 2L 2, Afwd fvam
TE 436 AT 440 FI7 27 q7 & A
& 1 & o AT S 2 o e v
i?ﬁﬁfmmtmﬁgaﬁagmqi
& T W o o A Ll
TR | W O & gy w o
gl

o T I A wwy v §
e amew & w1t forgy may & 2 2w
®) a1vET fwam @ w1 ) A e
eariE e § 37 9 frey o A
¥ amg 17 are v @ fea omar g
W & ¥Aw 34, T 9 gqmRe
FATT AT F A sarer qaArT a7 T
gAY | 77 s wiewaT wwer oifz
T 9T & e a2

mamfa g, AF wm ¥ @
¥ 2 firrz o g fo 8, qafEn
= &) fawe g 904, A1 9d T Hiwg
arfe & 34 & w7 A9

o fYo %! F1ew ug & {5 oF a7
At gar Ter guT & W feamt & &7
it qw g dar gon d o gE aTE
FagY & &= araTe & T d—wTw Ay
&1 v d fawen & 1 A A
wr et war & 1 grar e & A A
fiFart & qzardt W wET THT ¥
T &, ¥TH Ha% W 0 6T T R AR
T ¥ ar fpart &t g AT
A7 oo, A Al an
917 aqq q9-adiy g w1 A
fos wonr 2, #fed sw 78 & fE e
qrRITaT & fEam 1 W4 A¥ w\
Larc e O A
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qg T STl € gare R,
FORI ST & g7 MTea STy W
WET AT w Tt & af | A g
fea ¥ am W T ¢ fra% o
TEHT AEY §, A% % ¥ AT wle W
g 7

Tt fea f aoe e g,
o 39 © 9 AT = & oo,
I T AT FT EY | AT T T ST 4l
T war 3, fow, & A g oy
TR o A ow o o A, o
zm faferm & o o i Awd §
97 ¥ ol oty o A o o
Y w AT owr o amr

st ¥o fite wfem : w1 a3 ofta
e w oiofy § 7

q}ioﬁulﬂﬁ‘(:w. Liel i
¥ o aogws A o are e B,
IH w1 AT foreft wifgm

% OF gaTy g9 ¥T @ KT kM
F A

& ag e W § 6 ag wveT
forer ATy v amg & gra e T TR
¥ ftg g T W ¥ oA
fae & A dfry wagre A A
AT T v fe vr e ¥ e
wn ¥ wrww & dew-afeRz g o,
A g ot 3% o dew-afiniz o gt
o & 1 7 ag A wmen § e e g
¥y AT ¥ are ¥ ayen-fad @ o
T _WB(E AT W R maEEr A own
derarr WY 7 qwmr, g,
Framary, awd, wran & fa
T, & wrirn kAT fr o 8 & Frd
g1 AT e g e wa aw ¥ wvem-
= £ an 71 & W %a Ay wTETY
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@ & gIY BAT FT AT O ¥
oy

oY gTV W WA . IW Fied
nEAdz @ g Ay, A9 |

Mr. Chairman: I think all hon
Members who wanted to participate

GMGIPND—LS—T1—2108

DECEMBER 6, 1965

and Drought

4 5920
Conditions (Ms.)

have spoken. The discussion on the
food situation is over. The hon.
Minister will reply to the debate to-
morrow.

19.45 hrs.

The Lok Sabha then adjourned #ll
Eleven of the Clock on Tuesady,
December Tth, 1965/Agrahayana 16,
1887 (Saka!.

(Ai) LSD —6-1-66—070.
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